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 LOK  SABHA

 Thursday,  28rd  May,  957

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAKER  in  the  Chair.]

 ORAL  ANSWERS  TO  QUESTIONS

 Doubling  of  Samastipur-Darbhanga
 Line

 =—"*28T. Shri  Shree  Narayan  Das:  Will
 _the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  the  question  of  doubl-
 ing  the  Samastipur-Darbhanga  line  of
 North  Eastern  Railway  has  been  final-
 dy-considered  and  decision  taken;  and

 (b)  if  so,  the
 taken?

 nature  of  decision

 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 This  scheme  is  linked  with  the  alter-
 nate  proposal  for  a_  new  line  from
 Muzzafarpur  to  Darbhanga  the  —  sur-
 veys  on  which  are  nearing  completion.

 Shri  Shree  Narayan  Das:  May  I
 know  by  what  time  the  surveys  are
 likely  to  be  completed  and  whether
 any  estimate  has  been  made  of  tha  ax-
 penditura  in  beth  thasa  sehemes?

 Shri  Shahnawas  Khan:  We  are
 awaiting  the  result  ef  the  sUuPVEeYysS,
 We  hope  te  have  the  surveys  tn  our
 hands  in  the  course  of  two  or  thraa
 monthg.

 Shri  i.  N.  Mishra:  During  the  last
 Parliament,  we  were  Assiired  that  the
 doubling  of  the  Samastipur-Darbhan-

 -ga  line  will  be  exelugiva  af  the  line
 between  Muzzafarpur  and  Darbhanga.
 May  I  know  why  they  are  interlinked
 naw?

 Shri.  Shahnawas  Khan:  The  main ideg  ig  to  release  the  pressure  on  tha

 of  Railways
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 Samastipur-Darbhanga  line.  That
 was  the  justification  for  doubling  it.
 But  we  find  that  by  opening  a  line
 between  Muzzafarpur  and  Darbhanga,
 we  will  be  releasing  the  pressure  on
 that  as  well  as  opening  up  a  new
 area.  That  is  why  we  have  given
 consideration  to-  this.

 Shri  L.  N.  Mishra:  May  I  take  it
 that  instead  of  doubling  the  line  bet-
 ween  Samastipur  and  Darbhanga  we
 will  have  a  @irect.  connection  between
 Muzzafarpur  and  Darbhanga?

 Shri  Shahnawaz  Khan:  Yes,  that  is
 the  idea.

 Pandit  D.  N.  Tiwary:  May  I  know
 “whether  this  is  the  only  to  be  survey-
 ed  in  North  Bihar,  or  is  it  that  some
 other  line  is  to  be  surveyed,  as  for
 example,  between  Sidholi  and  Chakia?

 Shri  Shahnawaz  Khan:  That  is  a
 separate.  question.

 Ex-State  Railway  Officers

 *282.  Shri  H.  C.  Mathur:  Will  the
 Minister  of  Railways  be  pleased  to
 state  whether  the  decision  of  Gov-
 ernment  in  respect  of  the  integration of  ex-State  Railway  Officers  have
 been  fully  implemented?

 The  Deputy  Ministax  654  Railways
 (Shri  Shahnawaz  Khan):  Govern-

 ment  have  issued  orders  and  thega  ara
 under  implamentatisan  by  the  Rail-
 Way  ss

 Shei  H.C,  Mathur:  My  question  is: at  what  stage  of  implementation  theca
 orders  aret  The  orders  wore  issued
 Mé¥e  than  a  year  bach,

 Shri  Shakhnawaz  Khan;  They  are  in
 different  stages  for  difterant  eatage- ries  of  officars  6n  different  failways,

 Shri  वा,  CG.  Mathur:
 whether  the  hon.
 that  there  are  a

 May  I  know
 Minister  ig  aware

 number  of  officers
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 who,  even  according  to  this  belated
 decision,  should  be  in  the  senior  scale
 but  are  working  not  as  class  I  but  as
 eiass  If  officers?

 Shri  Shahnawaz  Khan:  A  formula
 was  agreed  upon  and  &  directive  has
 been  issued  by  the  Railway  Board  to
 the  various  railways,  and  the  railways
 are  implementing  the  orders.  There
 are  abow  80  officers  concerned,  and
 l  do  not  have  particulars  of  every
 single  officer.

 Shri  H.  C.  Mathur:  I  am  not  asking
 any  particulars  about  individual  offi-
 cers.  I  am  asking  about  a  class  of
 officers  who,  according  to  this  belated
 decision,  should  have  been  in  the
 senior  scale.  But  they  are  not  even  in
 elass  I  scale.  They  are  working  as
 class  Il  officers  in  spite  of  the  fact
 that  more  than  a  year  has  elapsed
 since  the  issue  of  orders.

 Shri  Shahnawaz  Khan:  If  there  is
 any  particular  case  the  hon.  Member
 has  in  view,  I  shall  be  very  glad  to
 look  into  it.

 Shri  H.  ९.  Mathur:  It  is  not  a
 question  of  a  particular  case.  I  am
 referring  to  a  class  of  officers  who
 should  have  been  in  the  senior  scale
 but  are  working  as  class  II  officers.
 He  is  not  replying  to  that.

 Shri  N.  Keshava:  May  I  know  if  it  is
 a  fact  that  this  formula  has  not  been
 implemented  in  respect  of  the  ex-
 Mysore  State  Railway  officers?  If  it
 has  not  been  implemented,  what  are
 the  reasons  therefor?

 Shri  Shahnawaz  Khan:  As  far  as
 we  are  aware,  it  is  being  implemented
 by  all  railways.

 Shri  Dasappa:  May  I  know  whether
 it  is  not  a  tact  that  on  the  ground
 that  under  the  formula  about  16-1|3, were  reserved  for  promotion  for  ex-
 State  Railway  officers,  they  are  being
 denied  ordinary  promotion  and  are
 not  being  called  for  interview?

 Shri  Shahnawazx  Khan:  I  do  not
 think  that  is  the  position.  A  cuota
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 of  16-2/3  has  been  reserved  for  promo-
 tion  from  class  II  to  class  l.  That  is
 being  implermnented.  I  do  not  think
 they  are  being  denied  that  promotion.

 Shri  Dasappa:  They  are  being
 denied  their  share  in  the  general  pro-
 motion  on  the  ground  that  this  much
 is  reserved  for  them.  I  am  asking
 the  hon.  Minister  to  let  me  know
 whether  that  is  not  a  fact.

 Shri  Shahnawar  Khan:  As  I  said,
 as  far  as  I  am  aware,  that  is  not  the
 case.

 Shri  H.  C.  Mathur:  May  I  know  if
 the  hon.  Minister  is  aware  that  the
 Railway  Board  had  in  their  hands
 more  than  a  year  and  a  half  back  a
 statement  regarding  each  individual
 officer  as  to  what  his  position  would
 be  according  to  this  new  decision,  and
 that  that  in  spite  of  it,  nothing  has
 been  done?

 Shri  Shahnawaz  Khan:  I  deny  the
 allegation  that  nothing  has  been  done.
 In  fact,  quite  a  lot  has  been  done.
 Something  might  be  left  to  be  done,
 but  it  will  also  be  done.

 Shri  Hem  Barua:  May  I  know  what
 is  the  principle  adopted  by  Govern-
 ment  in  assuring  the  seniority  of  these
 officers  to  them?  Officers  of  the  State
 Railway  Dibru-Sadia-Rye  were  integ-
 rated  into  the  new  railways.  What
 was  the  principle  of  seniority  adopted
 in  the  case  of  these  officers?

 Mr.  Speaker:  The  question  is,  after
 integration  why  these  people  were  asg-
 sured  of  seniority,  Is  it?

 Shri  Hem  Barua:  Often  people  who
 are  senior  in  the  State  Railways  come
 in  and  when  they  get  merged  in  the
 new  service  or  scales  of  pay,  some
 principles  of  seniority  are  followed
 and  often  they  are  put  lower  com-
 pared  to  the  other  officers  existing  ir
 those  cadres  from  before.

 Shri  Shahnawaz  Khan:  A  principk
 was  agreed  upon  whith  was  as  fol
 lows.  According  to  the  decision  take:
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 by  the  Government  of  India,  people
 who  were  working  substantially  in

 ‘
 posts  connected  with  federal  subjects

 ह
 in  States  and  performing  those  duties

 |

 were  to  be  taken  over  by  the  Centre

 |
 in  appropriate  grades  and  on  terms

 ‘  not  less  advantageous  than  their  ser-
 4,  vices  in  the  States.  That  is  the  prin-

 »  ciple.

 a  Technical  Personyel  Report

 a  #283,  Shri  L.  N.  Miskra:  Will  the

 a
 #  Minister  of  Irrigation  and  Power  be

 ft  pleased  to  state:
 =  ae

 (a)  whether  the  sub-Committee  of
 »  the  Co-ordination  Board  of  Ministers

 to  which  the  question  of  technical
 personnel  was  referred  some  time
 back  has  submitted  its  report;  and

 (b)  if  so,  its  main  recommendations?

 The  Minister  of  Irrigation  and
 Power  (Shri  S.  छू,  Patil):  (a)  and  (b),

 2
 The  report  of  the  sub-Committee  has

 | अ  been  circulated  to  the  Members  of
 है  the  Co-ordination  Board  of  Ministers
 -’*=  which  will  consider  it  at  its  next

 meeting.

 Shri  L.  N.  Mishra:  -May  I  know
 whether  any  special  decision  has  been
 taken  as  regards  the  creation  of  a  pool
 of  engineers  and  an  All  India  cadre

 of  Engineers?

 Shri  S.  K.  Patil:  That  has  been  one

 हैः

 070  the  recommendations.  But  the
 ह्  decision  will  be  taken  only  when  the
 “Board  meets  and  it  is  referred  to  the

 |
 Ministry  back  again.

 y
 Shri  L.  N.  Mishra:  May  I  know

 “".  whether  Government  have  tried  to
 assess  their  requirements  of  technical
 personnel  during  the  Second  Five
 Year  Plan;  and  how  does  it  compare
 with  our  present  strength?

 er
 Shri  S.  K.  Patil:  That  was  one  of

 ह  the  terms  of  reference  when  the  Board
 was  appointed  and  the  sub-committee
 was  appointed.  They  have  gone
 thoroughly  into  it  and  when  the
 Board  meets,  thé  recommendations
 will  be  considered.  That  will  be  one
 of  the  items.
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 Displaced  T.  B.  Patients

 #284.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  amount  sanctioned  as  assist-
 ance  to  displaced  T.  B.  patients  from
 West  Pakistan  during  1956-57;

 (b)  how  many  patients  received
 regular  hospital  treatment;

 (c)  how  many  could  not  be  accom-
 modated  in  hospitals  for  want  of
 seats;

 (d)  the  number  of  displaced  T.B.
 patients  from  West  Pakistan  who  died
 during  the  period;  and  ae

 (e)  whether  any  T.  B.  hospital  is
 proposed  to  be  opened  entirely  for  dis-
 placed  persons  in  the  near  future?

 The  Minister  of  MHeaith  (Shri
 Karmarkar):  (a)  A  sum  of
 Rs.  8,49,9l7  was  sanctioned  by  Cen-
 tral  Government  to  State  Govern-
 ments  and  other  institutions  for  the
 reservation  of  beds  in  the  various  T.B.
 Hospitals/Sanatorium  for  the  free
 treatment  of  displaced  T.B.  patients
 from  West  Pakistan  and  for  the  sup-
 ply  of  free  medicines  as  well  as  grant
 of  cash  assistance  in  deserving  cases.

 (b)  to  (e).  The  required  informa-
 tion  is  being  collected  and  will,  when
 available,  be  placed  on  the  Table  of
 Lok  Sabha.

 Sir,  as  a  matter  of  fact,  we  have
 received  information  only  from  the
 Bombay  Government,  the  U.P.  Gov-
 ernment,  Delhi  and  Madhya  Pradesh
 Governments  also  from  Punjab.  If
 my  hon,  friend  wants  any  information
 about  these  States,  I  am  prepared  to
 supply.

 Shri  D.  C.  Sharma:  May  I  know
 how  many  T.B.  patients  applied  for
 assistance  and  how  many  of  them
 were  accommodated?

 Shri  Karmarkar:  From  Bombay,
 the  number  which  received  treatment
 is  866;  every  deserying  patient  was
 admitted.  Regarding  U.P.,  on  both
 these  items  information  is  not  avail-
 able.  Delhi—not  available;  and  Pun-
 jab,  the  total  number  of  patients  who
 received  treatment  is  288  and  the  total
 number  who  could  not  be  accommo-
 dated  is  about  500.
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 Shri  Ss.  0,  Samanta:  Part  (e)  has
 not  been  answered.

 Shri  Karmarkar:  (b)  to  (e):  Infor-
 mation  is  being  collected.

 लाला  अखित  रास  :  डिस्पलस्ड  परसन्स

 में  से  जो टी०  बी  के  मरीज  अस्पतालों  में

 दाखिल  होते  हूँ  क्या  उनके  परिवारों  की  मदद

 कें  लिए  कोई  रू  पया  दिया  जाता  है।
 क्री  करमरकर  :  जी  हां,  रिहेबिलिटेशन

 मिनिस्ट्री  में  ईसके  लिए  कोई  प्रावीजन  किया

 गया  हूँ  1
 Shri  Sambandam:  May  I  know

 whether  this  T.B.  question  can  be
 taken  on  an  All  India  basis  and  open
 a  research  Institute  to  find  out  the
 ‘ways  and  means  to  cure  the  disease  as
 it  is  prevalent  all  over  the  country  on
 a  very  large  scale  causing  the  death
 of  many  people?

 Shri  Karmarkar:  It  is  a  very  good
 question  but  I  would  like  to  have
 notice  for  replying  that.

 Sbrimati  Parvathi  Krishnan:  May  I
 know  whether  the  assistance  referred
 to  is  only  the  question  of  making  pro-
 vision  for  the  patients  being  given
 hospitalisation  or  is  there  any  alloca-
 tion  enabling  those  who  do  not  have
 any  means  to  go  from  one  place  to
 another?  For  instance,  suppose  a  bed  is
 in  Bombay  and  they  have  to  move  it  to
 some  other  city  I  want  to  know  whe-
 ther  there  is  any  allocation  for  such
 assistance  also.

 Shri  Karmarkar:
 So.

 Yes,  Sir;  I  think

 Supply  of  Power  from  D.V.C.
 to  Calcutta

 2085  Shri  Sadhan  Gupta
 Shri  प्र.  N.  Mukerjee:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  electric-power  from
 Damodar  Valley  Corporation  is  being
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 made  available  for  Calcutta  from  the
 8th  April,  1987.

 (b)  if  so,  the  amount  of  such  power
 that  will  be  available  for  Caicutta;

 (c)  the  agency  through  which  such
 power  will  be  distributed  to  consu-
 mers  in  Calcutta;

 (d)  the  price  to  be  paid  by  sucao
 agency  to  the  Damodar  Valley  Cor-
 Poration  for  such  power;  and

 (e)  the  price  to  be  charged  from
 the  consumers  in  Calcutta  for  such
 power?

 The  Minister  of  Irrigation  and
 Power  (Shri  8.  K.  Patil):  (a)  Yes,
 Sir.  Power  supply  to  Calcutta  actual-
 ly  commenced  from  the  22nd  April,
 1957.

 (b)  Power  will  be  supplied  upto  a
 maximum  of  45,000  KVA  during  the
 year  195".

 (८)  The  Calcutta  Electric
 Company  Ltd.

 (व)  The  D.V.C.’s  tariff  for  power
 supplied  to  the  Calcutta  Electric  Sup-
 ply  Corporation  is  as  follows:
 Demand  Charge

 First  20,000  KVA  per  month  Rs.
 9/8  per  KVA.

 Next  20,600  KVA  per
 82  per  KVA.

 Supply

 month  Rs.

 Excess  over  40,000  KVA  per  month
 Rs.  TWA  per  KVA.

 PLUS
 Energy  Charge

 All  energy....0.2  As  per  KWH.
 Subject  to  coal  cost  adjustment.

 (e)  Information  is  being  collected
 from  the  Government  of  West  Bengal and  will  be  laid  on  the  Table  of  Lok
 Sabha.

 Shri  Sadhan  Gupta:  May  I  know
 whether  the  Government  will  see  to  it
 that  the  power  which  is  taken  from
 the  Damodar  Valley  Corporation  will
 not  ke  sold  to  consumers  in  Calcutta
 at  high  profit?
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 Shri  8S.  K.  Patli:  It  is  a  suggestion
 for  action;  we  shall  bear  it  in  mind.

 Shri  Sadhan  Gapta:  May  I  know
 whether  the  Central  Government  has
 any  hand  in  regulating  the  price  that
 will  be  charged  to  the  consumers
 after  it  is  taken  from  the  Damodar
 Valley  Corporation?

 Shri  S.  K.  Patil:  Yes,  Sir;  these
 sharges  are  governe)  by  the  Electri-
 city  Act,  and  they  cannot  make  more
 than  per  cent  pz

 Shri  H.  N.  Mukerjee:  May  I  know,
 ¢Sir,  why  Government  can't  supply

 Calcutta  from  D,V.C.  from  its  own
 sub-station  rather  than  through  the
 Calcutta  Electric  Supply  Corporation
 and  thereby  save  the  middleman’s
 profit?

 Shri  S.  K.  Patil:  For  that  I  will
 require  notice.

 Shri  H.  N.  Mukerjee:  In  view  of  the
 Minister  having  told  us  two  days  ago
 that  the  provision  of  electrification
 in  rural  areas  is  very  meagre,  will  he
 please  tell  us  what  provision  is  being
 made  by  the  D.V.C.  far  provision  of
 electricity  to  the  rural  areas  in  Bihar
 and  West  Bengal,  as  well  as  for  ancil-
 lary  industries  essential  to  such  pro-
 vision?

 Shri  8.  K.  Patil:  The  D.V.C.  supplies
 in  bulk  to  the  State,  then  it  is  for  the
 State  to  make  arrangements  for  the
 rural  supply.  We  have  got  a  pro-
 gramme  for  the  next  five  or  six  years
 under  which  they  will  get  quite  a  lot
 of  electrizity.  But,  as  to  the  needs  of
 the  rural  areas  they  are  more  the
 concern  of  the  State  Government.

 Shri  A.  C.  Guha:  May  I  know  if
 any  attempt  has  been  made  to  see
 that  the  D.V.C.  electricity  is  distri-
 buted  through  the  State  Electricity Board  rather  than  through  some  com-
 mercial  firm?

 The  Deputy  Minister  of  Irrigation and  Power  (Shri  Hathi):  In  Bengal the  State  Electricity  Board  is  being
 formed,  and  it  will  be  the  concern  of
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 the  Board  to  regulate  the  power
 supply.

 Shri  Palaniandi:  Sir,  the  distribu.
 tor  who  purchases  current  from  the
 Government  is.  selling  it  to  the  con-
 sumer  at  a  high  price  whereby  he
 mints  money.  May  I  know  why  the
 Government  can’t  take  the  initiative
 and  distribute  the  current  themsel-
 ves?

 Mr.  Speaker:  He  has
 answered  that  point.

 Shri  8.  हर,  Patil:  I  have  already
 answered  that.  The  distributors  can-
 not  make  more  than  a  particular
 percentage  of  profit.  If  in  any  case
 more  profit  is  made  that  may  be
 brought  to  our  notice.

 Shri  A.  C.  Guha:  The  hon.  Deputy
 Minister  has  said  that  ‘the  Bengal
 State  Electricity  Board  is  being  form-
 ed.  Would  he  please  enquire  if  the
 State  Electricity  Board  has  already
 been  in  existence  for  at  least  more
 than  a  year?

 Shri  Hathi:  So  far  as  the  plan  for
 rural  electrification  and  the  taking over  of  Companies  is  concerned,  that
 is  yet  in  the  processing  stage.

 already

 सम्मे  रेशे  कालीं  कपास
 २८६,  श्री  रघुनाथ  सिह  :  कया  सव्य  तथा

 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 विदेशों  से  लम्बें  रेश  की  कपास  स्वर दने  में
 भारत  की  विदंशो  मुद्रा  को  खर्च  होने  से
 बचाने  के  लिए  सरकार  भारत  मैं  उसके
 उत्पादन  के  बारे  में  कौन  सी  योजना
 बना  रही  हैं  !
 The  Deputy  Minister  of  Food  and

 Agriculture  (Shri  A.  M.  Thomas):
 The  Government  of  India  have
 sanctioned  a  Coordinated  Sea-Island
 Cotton  Scheme  in  the  States  of
 Kerala,  Mysore  and  Asam  for  a
 period  of  five  years  beginning  from
 May  ‘1957,  at  cost  of  Rs.  6  lakhs.  The
 objects  of  the  scheme  are:
 qd)  To  survey  areas  suitable  for  cul-

 tivation  of  Sea  Island  cotton  in
 the  three  States;
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 (2)  To  cultivate  Sea-Island  variety
 “Andrews”  in  an  area  of  3  lakh
 acres  to  produce  about  2°25  lakh
 bales  of  staple  cotton;

 (3)  To  improve  the  fibre  strength  and
 ginning  percentage  of  “Andrews”
 by  selection  and  make  the  cotton
 more  remunerative  and  suitable
 for  spinning  80’s  counts;

 (4)  To  conduct  agronomic  research
 to  improve  the  yield  and  quality
 of  “Andrews”  in  all  the  three
 States;

 (5)  To  arrange  for  ginning
 marketing  of  the  produce.

 Shri  Raghunath  Singh:  What  is  the
 amount  in  rupees  does  the  foreign  cot-
 ton  that  we  are  importing  now  come
 to?  What  is  the  value?

 and

 Shri  A.  M.  Thomas:  We  expect,  by
 these  schemes,  to  get  bales  of  cotton
 worth  about  Rs.  30°38  crores  so  that
 we  will  be  gaining  foreign  exchange
 to  that  extent.

 Shri  Subbiah  Ambalam:  May  I
 know  if  there  is  any  provision  in  this
 scheme  to  grant  subsidy  or  grants  to
 grow  long  staple  cotton  in  India?

 Shri  A.  M.  Thomas:  According  to
 this  scheme,  what  is  undertaken  is,  to
 survey  areas  suitable  for  cultivation
 of  Sea  Island  cotton,  to  improve  the
 fibre  strength  and  ginning  percentage of  “Andrews”,  to  conduct  agronomic
 research  to  improve  the  yield,  ete.
 There  is  no  specific  scheme  to  give
 subsidy,

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P,  Jain):  In  fact,  there is  hardly  any  need  for  subsidy, because  this  variety  of  cotton  will
 give  a  profit  of  about  Rs.  400  to Rs.  500  per  acre  to  the  farmer.

 Shri  Mohamed  Imam:  How  many acres  of  long  staple  cotton  are  tnere in  the  State  of  Mysore?
 Shri  A.  का,  Thomas:  1,138,000  acres.

 a»  MAsz  Lit  \.  »  Tle  ow  ted

 Shri  २.  P.  Nayar:  I  find  from  the
 Agricultural  Situation  in  India  that
 the  estimates  for  cotton  are  not  made
 by  Government  but  by  firms  like  Vol-
 kart  and  Rally  Brothers.  I  want  to
 know  whether  the  Government  have
 any  machinery  to  determine  the  exact
 requirements  of  long  staple  cotton  and
 also  other  varieties  of  cotton.

 Shri  A,  M.  Thomas:  We  have  in-
 formations  regarding  the  requirements
 of  long-Staple  cotton  in  our  country.

 Sardar  Iqbal  Singh:  May  I  know
 whether  any  subsidy  or  grant  has
 been  given  to  the  Punjab  Govern-
 ment  for  research  in  cotton  especially
 of  more  than  ci  length?

 Shri  A.  M.  Thomas:  The  main  ques-
 tion  relates  to  Sea  Island  cotton.  My
 friend’s  question  does  not  relate  to  it.

 Shri  Narayanankutty  Menon:  May
 I  know  what  amount  has  been  allo-
 cated  to  the  State  of  Kerala  for  the
 experimentation,  out  of  the  total
 amount  allotted  to  the  State  of  Kerala
 for  the  experimentation,  out  of  the
 total  amount  allotted  for  this  purpose,
 and  what  is  the  machinery  to  utilise
 this  amount  for  the  experimentation?

 Shri  A.  M.  Thomas:  Now,  a  sum  of
 Rs.  1,24,000,  has  been  allocated  to  be
 spent  in  957-58  in  these  three  States,
 and  the  major  portion  of  the  amount
 will  be  spent  in  Kerala.

 Kotah-Ajmer  Rail  Link
 Pandit  M.  B.  Bhargava:

 *287.  Shri  H.  C.  Sharma:
 [  Shri  Onkar  Lal:

 Will  the  Minister  of  Railways  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  087  on  the  2lst
 December,  955  and  state:

 (a)  whether  the  Traffic  and  Engi-
 |

 neering  Survey  Reports  in  respect  to
 Kotah-Ajmer  Rail  link  have  been  re-
 ceived  and  considered  by  the  Railway
 Board;
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 (b)  if  so,  whether  the  proposal  has
 been  included  in  the  Second  Five  Year
 Plan  of  the  Railways;

 (c)  if  so,  when  the  same  is  likely
 to  be  taken  in  hand;

 (d)  if  not,  when  the  Ajmer-Kotah
 Rail  link  is  likely  to  be  taken  in  hand,
 completed  and  declared  open  for  tra-
 ffic;  and

 (e)  the  priority  allotted  to  this  new
 line?

 The  Deputy  Minister  of  Railways:
 (Shri  Shahnawaz  Khan):  (a)  Engi-
 neering  Survey  report  has  since  been
 received.  The  traffic  survey  report  is
 expected  shortly.  »

 (b)  Owing  to  limited  availability  of
 resources  this  line  has  not  been  in-
 cluded  in  the  Second  Five  Year  Plan
 Period.

 (ec)  to  (e).  Do  not  arise.
 Pandit  M.  B.  Bhargava:  May  {  know

 if  it  is  the  policy  of  the  Government
 to  give  priority  to  under-developed
 areas?

 Shri  Shahnawaz  Khan:  We  have
 every  sympathy  with  the  under-deve-
 loped  areas,  but  our  difficulty  is  the
 one  of  shortage  of  funds.

 Pandit  M.  B.  Bhargava:  What  is  the
 total  mileage  of  this  line  and  how
 many  miles  have  been  surveyed,  both
 broad  gauge  and  metre  gauge?

 Shri  Shahnawaz  Khan:  It  was  sur-
 veyed  both  for  metre  gauge  and  broad
 gauge.  The  length  was  25.8  miles.

 Sbri  Kasliwal:  I  have  been  in  Raja-
 sthan  for  the  past  ten  years.  The  only
 rail  link  that  has  been  constructed  in
 Rajasthan  is  the  Churu-Fatehpur  line
 and  after  that,  the  present  one  is  the
 Ajmer-Kotah  link.

 Mr,  Speaker:  Are  you  arguing  out
 this  point?  What  is  the  question?

 Shri  Kasliwal:  The  question  is
 whether  the  Government  will  give  an
 assurance  to  us  that  after  the  Churu-
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 Fatehpur  link,  the  Kotah-Ajmer  link
 will  be  the  first  to  be  taken  up  in
 Rajasthan?

 Mr.  Speaker:  Nobody  can  ask  for  an
 assurance  in  the  Question  Hour.

 Golden  Rock  Workshop
 Canteen  Committee

 *288.  Shri  Tangamani:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  five
 members  are  nominated  to  the  Work-
 shon  Canteen  Committee  in  Golden
 Rock  Southern  Railway  when  the
 strength  of  the  elected  members  are
 only  five;

 (b)  whether  it  is  the  policy  of  the
 Administration  to  nominate  equal
 number  to  such  Committees;

 (c)  whether  it  is  also  a  fact  that
 one  of  the  above  nominated  members
 is  not  employed  in  the  workshop;  and

 (d)  if  so,  the  reasons  for  an  out-
 sider  to  be  included  in  the  Committee?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,
 Sir.

 (bo)  In  cantecns  coming  under  the
 scope  of  the  Factories  Act,  ‘1948,  the
 administration  is  bound  by  the  rules
 framed  by  State  Governments  under
 the  Act.

 {c)  and  (d).  One  of  the  nominated
 members  iy  employed  in  the  Work-
 shop  Accounts  Branch  and  represents
 the  Accounts  Staff  of  the  Time-Office.
 He  is  not  an  outsider.

 Shri  Tangamani:  May  I  know  if  the
 Railway  Board  has  issued  circulars
 that  for  these  canteens,  only  2  mem-
 bers  are  to  be  nominated  and  if  so,
 why  5  members  were  nominated  in
 this  particular  case?  Further,  may  I
 know  whether  an  equal  number  of
 miembers  were  nominated  at  any  time
 before  this?

 Shri  Shahnawaz  Khan:  As  I  have
 just  now  said,  we  are  bound  by  the
 rules  framed  by  the  State  Govern-



 ३599  Oral  Answers

 ments,  According  to  the  rules  framed
 by  the  Madras  Government,  the  num-
 ber  of  nominated  persons  was  to  be
 equal  to  the  number  of  elected  persons
 and  we  are  acting  in  accordance  with
 those  rules.

 Shri  Tangamant!:  May  I  know  if  the
 rules  are  of  a  mandatory  nature?  The
 rules  merely  say  that  you  can  have  as
 many  nominated  members  as  there  are
 elected  members;  but  it  is  not  of  a
 mandatory  character.  There  is  an-
 other  point.

 Mr.  Speaker:  Only  one  point  at  a
 time.

 Shri  Tangamani:  There  are  4  or  5
 points  on  this  question.

 Mr.  Speaker:  The  hon.  Member  is
 arguing  out  a  particular  point  that  the
 nominated  members  ougnt  not  to  be
 equal  to  the  elected  members;  he  says
 the  rule  is  only  optional  and  not
 mandatory.  All  right;  he  will  make
 a  representation.

 Foot-over  Bridge  at  Sonepur
 Station

 *290.  Pandit  D.  N.  Tiwary:  Wil!  the
 Minister  of  Railways  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No.  82]  on  the  6th  Septem.
 ber,  ‘1956;  and  state:

 (a)  whether  the  construction  of
 foot-over  bridge  at  Sonepur  Railway Station  has  been  undertaken;  and

 (b)  if  so,  the  progress  of  work  so
 far?

 The  Deputy  Minister  of  Railways (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.
 (b)  About  5%  of  the  work  has  so

 far  been  completed.
 Pandit  D.  N.  Tiwary:  May  I  know

 ‘what  work  has  been  done  in  that  5
 per  cent,  because,  4s  I  know,  there  is
 no  trace  of  any  work  being  done
 there?

 Shri  Shahnawaz  Khan:  I  am  fully
 aware  of  the  fact  that  I  have  been
 promising  the  hon.  Member  that  the
 foot-over  bridge  would  be  ready  very
 soon.  In  spite  of  that,  we  have  not
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 been  able  to  provide  the  foot-over
 bridge.  I  am  very  sorry  for  that,  but
 this  time  I  can  tell  him  that  in  July,
 957  he  can  have  his  bridge.

 Water  Supply  to  Bangalore
 City

 *29l.  Shri  Keshava:  Will  the  Minis-
 ter  of  Health  be  pleased  to  state:

 (a)  whether  the  Mysore  Govern-
 ment  have  submitted  a  scheme  for
 the  improvement  of  Water  Supply  to
 the  city  of  Bangalore;

 (b)  if  so,  whether  that  scheme  has
 been  considered  and  any  financial
 assistance  is  being  offered  in  that
 regard?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Yes.

 (b)  The  scheme  is  under  examina-
 tion  of  the  Public  Health  Enginee?Ing
 Organisation  of  the  Government  of
 India  and  the  question  of  granting
 loan  for  the  scheme  will  be  consi-
 dered  after  the  scheme  is  approved.
 Rs.  00  lakhs  has,  however,  been  ear-
 marked  for  this  scheme  during  the
 Second  Plan  period.

 Shri  Keshava:  May  I  know  how
 much  of  this  amount  is  given  by
 way  of  loan  and  how  much  by  way
 of  grant  and  under  what  terms?

 Shri  Karmarkar:  It  is  a  loan  on  the
 usual  terms.

 Shri  Keshava:  May  I  know  if  this
 scheme  contemplates  the  installation
 of  additional  pumps  and  duplicating
 mainlines  to  the  present  reservoir  or
 if  it  contemplates  the  tapping  of
 water  in  other  rivers?

 Shri  Karmarkar:  I  have  not  got  the
 information  ready  with  me.  Perhaps
 the  hon.  Member  has;  he  can  supply
 it  to  me.

 Sbri  Thimmaish:  In  view  of  the  fact
 that  certain  governmental  industries
 are  located  in  Bangalore,  is  it  not  the
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 moral  duty  of  the  Government  to
 give  some  money  in  the  form  of  a
 grant?

 Shr}  Karmarkar:  No,  Sir;  the  Pian-
 ning  Commission  and  we  considered
 the  whole  matter,  We  decided  that
 so  far  as  the  urban  schemes  are  con-
 cerned,  it  should  be  a  loan  and  so
 far  as  the  rural  schemes  are  con-
 cerned,  it  should  be  a  grant.

 Shri  Dasappa:  In  view  of  the  fact
 that  the  Government  of  India  have
 got  a  number  of  concerns,  apart  from
 the  military  areas  and  the  demand
 for  water-supply  has  gone  up.  be-
 cause  of  that,  should  not  the  Govern-
 ment  of  India  come  to  the  rescue  of
 that  State?

 Shri  Karmarkar:  It  is  not  a  ques-
 tion  of  rescue;  it  comes  in  our  general
 policy.  It  is  not  relevant  as  to  whe-
 ther  our  employees  are  there;  even  if
 there  are  none,  we  are  bound  to
 assist  the  urban  schemes  so  far  as  it
 lies  in  our  power.  It  is  ‘under  that
 scheme  that  we  propose  to  extend  the
 assistance  of  Rs.  00  lakhs  loan  to  the
 Bangalore  Corporation,

 Iustitute  of  Neurology  in  India
 *292.  Shri  S.  C.  Samanta:  Will  the

 Minister  of  Health  be  pleased  to
 state:

 (a)  whether  any  Neuro-Surgeon  of
 International  fame  had  recently  come
 to  India;  and

 (b)  if  so,  whether  he  tendered  any
 advice  in  the  matter  of  establishing
 an  Institute  of  Neurology  in  India?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Yes.

 (b)  No  such  advice  was  tendered.
 Shri  S.  C.  Samanta:  May  I  know  the

 name  of  that  international  neurolo-
 gist?

 Shri  Karmarkar:  His  name  was  Dr.
 Wilder  Penfield,  MD.,  D.Sc.  FRCS,
 FRS.

 Shri  S,  C.  Samanta:  May  I  know
 whether  there  are  departments  of
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 Neurology  in  any  of  the  institutions  in
 India?  If  so,  which  are  the  ones
 visited  by  him?

 Shri  Karmarkar:  He  visited  Madras,
 Vellore,  Dethi  and  Calcutta.  He  had  a
 general  talk  about  relevant  matters

 with  the  officers  of  our  Ministry.  But
 as  I]  said  he  did  not  tender  any  specific
 advice  regarding  the  establishment  of
 an  Institute  of  Neurology.

 Shri  Nanjappan:  Will  Government
 consider  the  possibility  of  giving  some
 help  to  the  Christian  Mission  Hospital
 at  Vellore  and  the  Genera)  Hospital  at
 Madras,  in  view  of  the  fact  that  they
 have  a  Neurological  section?

 Shri  Karmarkar:  The  Vellore  Hos-
 pital  has  been  receiving  our  attention
 by  way  of  aid  and  if  there  is  any
 particular  proposal  put  forth  by  that
 institution  we  shall  consider  it  on  its
 merits.

 Shri  B.  S.  Murthy:  May  we  know
 the  purpose  of  his  visit?

 Shri  Karmarkar:  He  was  part  of  the
 Canadian  Mission  Medical  Team  under
 the  Colombo  Plan.  The  other  Memb-
 ers  of  the  team  were  Dr.  Richard  and
 Dr.  J.  C.  McCreary  who  toured
 round  the  country.  They  had  had  full
 discussions  with  our  Ministry.

 Shri  6.  K.  Bhattacharya:  May  I
 know  what  is  the  percentage  of  popu- lation  of  India  suffering  from  neuro-
 logical  troubles?

 Mr.  Speaker:  Has  the  hon.  Minister
 statistics?

 Shri  Karmarkar:  I  have  not.
 Shri  द  P.  Nayar:  May  I  know

 whether  any  medical  institutions  in
 India  provide  opportunities  for  post.
 graduate  studies  in  neurology  and
 neuro  surgery?

 Shri  Karmarkar:  Facilities  for
 training  in  neurology  up  to  post-
 graduate  level  are  available  at  Vel-
 lore  and  are  proposed  to  be  deve.
 loped  at  the  All-India  Institute  of
 Medical  Sciences  in  Dethi  and  also  at
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 Bangalore.  There  is  also  a  proposal
 to  open  an  institution  at  Bombay;  but
 it  has  not  come  into  fruition  yet.

 gig  शिक्षा

 *२६३.  1 ल  च्भ्िति  मिथ:  क्‍या

 खाद्य  तया  हृचि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्‍या  यह  सत्त  है  कि  भारतीय
 कृषि  गवंषणा  परिषद्‌  ने  राज्य  सरकारों  को

 यह  सुझाव  दिया  है  कि  कृषि  कालेजों  के
 विद्याथियों  को  कृषि  सम्बन्धी  प्रशिक्षण
 प्राप्त  करने  के  लिये  छट्टियों  के  दिनों  में  एक
 सप्ताह  के  लिये  प्रगतिशील  कृपकों  के'  साथ
 रहना  चाहिये  ,  और

 (ख)  यदि  हां  तो  किन-किन  राज्यों
 में  कृषि  कालेजों  के  विद्यार्थी  इस  काम  के'  लिये
 भेजे  गये  है,  तथा  उसके  क्या  परिणाम
 निकले  हैं  ?

 सहकार  मंत्रों  (डा०  पं०  शा०  दंशमुख ) :
 (क)जी  हा

 (ख)  मद्रास  सरकार  ने  इस  योजना
 की  जांच  तजुर्बे  के  तौर  पर  की  थी  1  क्योंकि
 यह  योजना  कामयाब  साबित  हुई,  राज्य
 सरकार  ने  इसे  जारी  रखने  का  निर्णय  कर
 लिया  है  t

 आाई०  सी०  ए०  भ्रार०  (L.CAR.)
 ने  अब  इसे  शल्य  राज्य  सरकारों  के  नोटिस
 में  लाया  है  इस  सुझाव  पर  उनकी
 प्रतिक्रिया  का  इंतज़ार  किया  जा  रहा  है।

 Shri  B.  5.  Murthy:  We  would  like
 to  have  the  answer  in  English  as
 well,

 Mr.  Speaker:  He  may  read  the  Eng-
 lish  version  as  well.

 Dr.  P.  S.  Deshmukh:  (a)  Yes.

 (b)  The  scheme  was  tried  by  the
 Madras  Government  as  an  experi-
 mental  measure.  As  the  scheme
 proved  a  success,  the  State  Govern-
 ment  have  decided  to  continue  it.
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 The  Indian  Council  of  Agricultural
 Research  has  now  brought  this  to  the
 notice  of  the  other  State  Govern
 ments,  Their  reaction  to  the  sugges-
 tion  is  awaited.

 et:  जिभूति  सिक्र:  में  जानना  चाहता
 हूं  कि  क्या  सरकार  ने  ऐसा  भी  कोई  आादेश
 दिया  है  कि  जब  विद्यार्थी  प्रगतिशील  किसानों
 के  पास  कृषि  सम्बन्धी  प्रशिक्षण  प्राप्स  करने
 के  लिये  जांय  तो  उनके  साथ  साथ  प्रोफ़ेसर
 भी  जांयें  ताकि  विद्यारथियों  और  कृषकों  की
 जो  कठिनाइयां  और  समस्‍यायें  हैं  उन्हें  तीनों
 मिलकर  हल  करें  ?

 डा०  पं०  दाल  देशमुख  :  विद्यार्थियों
 के  साथ  श्रगर  प्रोफ़ेसर  जाना  चाहें  तो  जा
 सकते  हैं  ।  वहां  का  उनको  एक्सीयीरिएंस
 है  और  मद्रास  में  इस  काम  में  उनको  का्मंथाबी
 हासिल  हुई  है  शौर  इसमें  कोई  दिक्क़त  किसी
 तरह  की  पेश  नहीं  शाई  बल्कि  जहां  भी  वे
 गये  है,  लोग  उनको  चाहते  हैं  प्रौर  विद्या-
 थियों  के  लिये  श्रच्छा  अनुभव  रहा  है  ।

 श्यो  अजिभूति  सिश्र  :  मेरे  प्रशत  का
 माननीय  मंत्री  ने  ठीक  से  उत्तर  नहीं  दिया  a
 मेने  कहा  था  कि  श्गर  विद्यार्थियों  के  साथ
 उनके  प्रोफेसर  भी  कृषकों  के  पास  जायेंगे
 तो  इस  तरह  तीनों  के  एक  स्थान  पर  मिलने
 से  जो  कुछ  उनकी  कठिनाइयां  व  समस्‍यायें
 होंगी  ,  बे  हल  हो  सकेंगी  और  शंका  समाधात
 हो  सकेगा  ।

 साख  सथा  कृषि  मंत्रों  (शो Wo  so
 wa):  विद्यार्थियों  की  संख्या  काफी  होगी
 और  प्रोफ़ेसर्स  तो  थोड़े  से  होंगे,  फिर  प्रीफ़ेस
 की  छ्ट्टी  का  सवाल  है,  ये  मेजे  जा  सकते
 हैं  या  नहीं  भेजें  जा  सकते  हैं  वह  तो
 उस  वक्‍त  के  हालात  पर  मुशन्नहसिर  होगा
 और  कुछ  कहा  नहीं  जा  सकता  लेकिन  भ्गर
 प्रोफेसर  भी  साथ  में  जांय  प्रौर  देखें  भार्ल
 सो  अच्छा  ही  होगा  7
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 Shri  Ranga:  May  we  havea  few
 more  details  in  regard  to  the  number
 of  years  during  wiiich  these  people  are
 going  to  be  on  the  firms?  After  what
 period  are  they  expected  to  submit  a
 report?  Is  any  notice  taken  of  their
 experience  while  they  continue  their
 study  in  the  colleges?

 Dr.  P.  S.  Deshmukh:  The  whole  thing
 is  not  so  complicated  as  hon.  Members
 are  thinking  it  to  be.  This  was  a
 simple  suggestion  I  made  to  the  Minis-
 ters  of  Agriculture  ip  States,  that
 opportunities  may  be  given  to
 students  to  go  to  villages  and  stay
 there  and  see  the  practical  things
 done  by  the  farmers.  This  is  work-
 ing  very  well.  They  come  into  cont-
 act  with  the  practical  farmer  and
 derive  certain  benefit.  It  has  been
 tried  only  since  1955.  There  are  no
 rules  about  it.  It  has  to  be  decided
 by  the  students  or  one  or  two  pro-
 fessors  who  will  accompany  them  to
 the  village  which  will  act  as  the
 ‘host  village’.  It  is  done  mutually  be-
 tween  the  village  and  the  college,  and
 since  the  experience  has  been  good  it
 is  likely  that  the  States  may  take  it
 up.

 Shrimati  Na  Paichoudhuri:  May  I
 know  what  are  considered  to  be  the
 progressive  farms,  what  kind  of
 equipment  they  have  and  what  is  it
 that  the  students  are  going  to  learn
 there?

 Dr.  ९.  S.  Deshmukh:  I  do  not  think
 this  is  a  matter  which  I  should  define.
 I  think  everybody  knows  that  a
 progressive  farmer  is  one  who  utilises
 the  new  methods  of  agriculture  and
 derives  the  largest  possible  crop  and
 tills  this  flelds  well.

 Shri  Thirumal  Rao:  Will  the  hon.
 Minister  kindly  enlighten  the  House
 as  regards  the  experience  of  his  De-
 partment,  whether  these  students
 stayed  with  the  practical  farmers  with
 any  avidity  or  they  evaded  it?

 Dr.  P.  8S.  Deshmukh:  Nowadays
 there  is  a  tendency  for  young  people
 to  take  to  farming  even  after  their
 education.  >
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 Shri  झा,  2.  Nayar:  The  hon.  Minister
 stated  in  his  reply  that  the  scheme
 has  been  tried  with  success  in  Madras.
 I  want  to  know  how  a  _  progressive
 farmer  has  been  distinguished  from  a
 reactionary  farmer.

 D.V.C.
 +

 (  Shri  HB.  N.  Mukerjee:
 Pe  <  Shri  Sadban  Gupta: 294.

 a]  Shri  A.  0.  Guha;
 |  Shri  H.  0.  Mathur:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  allegations  regarding  finan-
 cial  and  other  irregularities  in  the
 Damodar  Valley  Corporation  publish-
 ed  along  with  photostatic  copies  of
 ledger  entries  and  cheques’  etc.  in
 ‘Yugantar’  a  Bengali  daily  of  Calcutta
 in  March  and  April;

 (b)  whether  any  investigation  has
 been  made  into  the  allegations;  and

 (९)  if  so,  with  what  result?
 The  Minister  of  Irrigation  and

 Power  (Shri  8.  K.  Patil):  (a)  Yes,  Sir.
 (b)  Yes,  Sir,  The  Government  have

 looked  into  the  allegations,
 (c)  On  the  facts  before  them,  the

 Government  feel  that  the  allegations
 are  lacking  in  substance.

 Shri  H.  N.  Mukerjee:  Has  the
 Minister’s  attention  been  drawn  to
 the  fact  that  a  certain  overdrawn
 amount  was  reimbursed  by  cheque
 only  after  the  irregularity  was  re-
 ported  in  the  Press,  and  also  to
 allegations  made  in  the  same  Cal-
 cutta  daily  and  elsewhere  fhat  un-
 usable  boats  were  purchased  from
 Patiala  in  the  teeth  of  opposition
 from  the  Financial  Adviser,  and  that
 tenders  were  not  invited  ai@  the
 usual  procedure’  was  disregarded?

 Shri  छू,  Patil:  Our  attention  has
 been  drawn  to  all  these  allegations
 and  we  have  loaked  into  them,  I
 won't  detail  them  here,  it  will  take  a
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 long  time.  But  if  the  hon.  Member
 asks  any  particular  question  with  res-
 pect  to  any  allegation,  I  would  tell
 him.

 Mr.  Speaker:  Regarding  some  leaky
 boats  he  asked.

 Shri  8,  K.  Patil:  On  the  question  of
 boats  the  allegation  is  that  twelve
 boats  at  a  cost  of  Rs.  74,000  were
 purchased  from  the  Maharajah  of
 Patiala  in  spite  of  repeated  objections
 from  the  Financial  Adviser  and  that
 the  purchase  was  made  without  fol-
 jowing  the  normal  procedure  of  ad-
 vertising.  If  that  is  the  question,  the
 answer  to  that  is  that  the  assumption
 that  twelve  boata  were  bought  is
 itself  wrong;  we  have  bought  thirty-
 five  boats.  They  were  bought  at  an
 average  cost  of  Rs.  2,000,  and  the
 price  was  not  only  economical  but
 very  attractive.  And  I  think  the
 officer  has  done  well  in  buying  them.

 Shri  H.  N.  Makerjee:  Is  it  a  fact,  as
 reported  in  a  Calcutta  daily  yester-
 day,  that  the  Minister  is  going  him-
 self  to  D.V.C.  to  look  into  fhe  matter
 and,  if  s0,  will  he  personally  examine
 the  specific  allegation  in  that  daily,
 referred  to  in  my  question,  that  the
 Chairman  of  the  D.V.C.  has  paid  in
 by  cheque  in  early  April  a  sum  of
 Rs.  1,000  to  eover  up  further  irregu-
 larities  likely  to  be  discovered?  ६४  is
 in  the  paper,  I  can  give  it  to  you.

 Shri  8,  K.  Patil:  So  far  as  my
 going  to  Calcutta  is  concerned,  it  is
 not  precisely  for  this  work.  I  go  and
 visit  all  the  projects,  and  in  that
 itinerary  surely  the  D.V.C.  will  come.
 But  so  far  as  the  news  to  which  re-
 ference  is  made  is  concerned,  of  late
 I  read  more  about  it  in  the  news-
 papers  than  otherwise,  and  therefore
 everything  that  appears  in  the  news-
 papers  should  not  be  taken  as  gospel
 truth.  But  so  far  as  my  enquiry  into
 it  is  concerned,  surely  TI  carry  an
 open  mind  and  when  I  go  there  {f

 =—
 certainly  look  into  these  mat-
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 Mr.  Speaker:  May  I  suggest  to  hon.
 Members  here  that  this  is  not  the
 only  place  where  information  can  be
 obtained?  With  respect  to  such  small
 items,  as  a  thousand  rupees  and  so
 on,  as  soon  as  any  hon.  Member  re-
 ceives  any  information  or  finds  some-
 thing  reported  in  the  Press,  he  cam
 write  to  the  Minister.  Many  things
 may  be  cleared  up.  If  still  they  are
 not  satisfied,  they  shall  certainly  come
 to  the  House.  It  is  not  as  if  the
 jurisdiction  of  the  House  is  not  there.
 The  Supreme  Court  has  jurisdiction
 over  every  case.  But,  it  comes  up  at
 a  particular  stage.  That  would  be
 more  easy  and  it  will  spare  the  time
 of  the  House.

 Shri  Sadhan  Gupta:  May  I.  know
 whether,  when  the  investigation  into
 the  affair  was  pending  and  the  Chair-
 man  was  obviously  involved  in  the
 investigation,  the  Chairman  himself
 visited  Delhi  and  got  an  extefsfon  of
 his  term?

 Mr.  Speaker:  How  does  this  arise
 out  of  the  question?

 Shri  Sadhan  Gupta:  Irregularity  of
 the  investigation.

 Shri  8,  EK.  Patil,  I  do  not  think  he
 comes  to  Delhi  merely  for  this  pur-
 pose.  The  Chairman  has  sometimes
 to  visit  Dethi  for  this  project.

 Mr.  Speaker:  The  question  does  not
 arise.

 Shri  L.  N.  Mishra:  May  I  know
 whether  the  Government  tried  to  find
 out  how  such  secret  documents  of  the
 D.V.C.  leaked  out  to  the  press?  Is  it
 true  that  of  late,  the  D.V.C.  adminis-
 tration  has  been  subjected  to  all  sorts of  indiscipline,  cliques  and  undesir-
 able  activities  of  a  section  of  the
 staff  themselves.  If  so  will  the  Minis-
 ter  try  to  go  into  the  matter  and  bring to  book  those  offenders?

 Shri  8.  K.  Patil:  I  have  taken
 serious  notice  of  this  because  it  Is  a
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 bed  practice  and  no  administration
 can  go  on  with  that.  We  have  taken
 serious  note  of  that.  We  are  looking
 into  that  as  to  how  this  leakage  took
 piace,

 Shri  ren  K.  Bhattacharya:  May  I
 know  whether  the  attention  of  the
 Minister  has  been  drawn  to  further
 such  allegations  made  in  the  Ananda
 Bazar  Patrika  of  Calcutta,  parti-
 cularly  the  one  about  the  missing  of
 diamond  bits  worth  Rs.  2  lakhs?

 Shri  S.  K.  Patii:  I  get  all  these
 newspaper  cuttings.  So  far  as.  dia-
 mond  things  are  concerned,  they  are
 not  in  this  particular  question.

 Air-Port  at  Trivandrum
 Mr.  Speaker:  Next  question.
 Some  Hon.  Members.  rose.
 Mr.  Speaker:  Hon.  Members.  will

 specialise  in  particular  subjects.
 Every  hon.  Member  need  not  rise  on
 particular  questions.  Next  question.
 Shri  Kumaran.

 Shrimati  Na  Palchoudhuri:  Question
 No.  35  is  of  the  same  nature.  Can  it
 be  taken  also?

 Shri  H.  0.  Mathur:  At  least  those
 hon.  Members  who  have  given  notice
 of  the  question  should  be  permitted  to
 ask  questions.

 Mr.  Speaker:  I  am  trying  to  do  so  as
 far  as  possible.

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  Am  I  to
 answer  these  two  questions  together?

 Mr.  Speaker:  If  that  is  not  incon-
 venient

 *295,  Shri  Kumaran:  Will  the  Minis-
 ter  of  Transport  and  Communications
 be  pleased  to  state:

 {a)  the  schemes  contemplated  under
 the  Second  Five  Year  Plan  for  the
 development  of  the  airport  at  Tri-
 vandrum;  and

 (b)  the  steps  that  have  been  taken
 to  implement  them?
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 Shri  Humayun  Kabir:  A  statement
 giving  the  requisite  information  is
 laid  on  the  Table  of  Lok  Sabha.  [See
 Appendix  II,  annexure  No.  31}.

 Civil  Aerodrome  at  Tulihal  and
 Kiccha

 °3i5.  Shrimati  Ila  Palchoudhurt:
 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state
 the  progress  made  in  regard  to  the
 construction  of  one  Civil  Aerodrome
 at  Tuliha)  in  Manipur  (Assam)  and
 at  Kiccha  near  Haldwani  (District
 Naini  Tal—Uttar  Pradesh)?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  Tulihat:  The
 possession  of  the  land  has  been  ob-
 tained  and  the  earth  work  and  collec-
 tion  of  material  at  the  site  for  the
 construction  of  the  runway  are  in
 progress.  The  works  relating  to  the
 reconditioning  of  the  Air  Traffic
 Control  building  and  the  Wrreless
 Telegraph  station  building  are  in  pro-
 gress.

 Haldwani:  The  possession  of  the
 land  has  been  obtained  and  the  cons-
 truction  of  the  runway  is  in  progress.
 The  fencing  of  the  aerodrome  has
 also  been  taken  in  hand.

 Shri  C.  9.  Pande:  For  the  last  four
 years,  the  Minister  for  Civil  Aviation
 has  been  giving  assurances  thaf  the
 aerodrome  will  be  taken  up  shortly.
 Four  years  have  elapsed.  Only  bricks
 have  come;  there  is  no  trace  of  aero-
 drome.

 Shri  Humayun  Kabir:  The  land
 was  given  possession  only  after  the
 monsoon  of  1956,  Therefore,  the  ques-
 tion  of  four  years  cannot  arise.

 Shrimati  Na  Palchoudhuri:  Wil!  this
 be  a  all-weather  or  fair  weather
 aerodrome?

 Shri  Humayun  Kabir:  Which?
 Shrimati  Na  Palchoudhuré:  Tulihal.
 Shri  Humayun  Kabir:  The  Aero-

 drome  at  Tulihal  and  that  at  Hald-
 wani  will  be  all-weather  aerodromes.
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 Shri  धर.  P.  Nayar:  I  want  to  know
 from  the  hon.  Minister  when  we  can
 expect  planes  bigger  than  the  Dakota
 will  be  landing  at  Trivandrum  port
 and  when  we  shall  have  landings  at
 night,

 Shri  Humayun  Kabir:  It  is  difficult
 to  give  any  categorical  assurance
 when  larger  planes  will  come  to  Tri-
 vandrum.  At  present  we  have  only
 one  scheduled  service  operating  with
 @  Dakota.  We  do  not  feel  that  the
 traffic  is  such  at  this  stage  to  justify
 the  use  of  larger  aircraft,  nor  are
 there  many  non-scheduled  operations
 in  that  area.

 Shriati  la  Palchoudhuri:  What
 are  the  other  places,  if  any,  where
 similar  aerodromes  will  be  constructed
 and  whether  Calcutia  is  going  to  be
 considered,  e.g.,  the  Bengal  Flying
 Club  aerodrome?

 Shri  Humayun  Kabir:  IT  do
 think  that  question  arises
 either  of  these  two  questions.

 Shri  Biren  Roy:  Question  No.  3i8  is

 not
 out  of

 also  regarding  an  aerodrome.  That
 may  also  be  answered.

 Mr,  Speaker:  Yes.
 Airfield  at  Behala

 *318.  Shri  Biren  Roy:  Wil]  the
 Minister  of  Transport  and  Commu-
 nications  be  pleased  to  state:

 (a)  the  present  position  of  the  pro-
 posed  airfield  at  Behala,  South  Cal-
 cutta;

 (b)  the  reasons  for  not  starting  the
 work  of  raising  the  low-lying  areas
 of  the  acquired  land  before  the  mon-
 soon  sets  in  Bengal;

 (c)  whether  the  is  aware  of  the
 difficulties  of  the  pilot-trainees  of
 Bengal,  as  they  cannot  get  even  2  to
 8  hours  of  free  flying  time  per  day
 at  the  Air  Force  controlled  airfield  at
 Barrackpore,  which  is  far  away  from
 Calcutta;  and

 (d)  whether  Government  propose
 to  help  the  Flying  Club  to  construct

 _i  dts  own  buildings  at  the  new  field  at ‘|  Behala,  as  the  Club  has  suffered
 '
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 thrice  by  having  to  shift  from  Dum
 Dum  to  Alipore  and  thén  from  Ali-
 pore  to  Barrackpore  and  ultimately
 losing  its  place  to  the  Indian  Air
 Force?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communica-
 tions  (Shri  Humayun  Kabir):  (a)  and
 (b).  There  has  been  no  progress  as
 the  possession  of  the  land  acquired  by
 the  West  Bengal  Government  for  this
 purpose  has  not  been  handed  over  to
 the  Civil  Aviation  Deptt.

 (c)  Government  are  aware  of  these
 difficulties.

 (ad)  Government  will  consider  the
 question  at  the  appropriate  time.

 Shri  Biren  Roy:  What  is  the  diffi-
 culty  in  taking  possession  of  the  land
 when  the  acquisition  arrangements
 have  already  been  completed?

 Shri  Humayun  Kabir:  The  difficulty
 is  that  the  owners  of  the  land  have
 gone  to  the  Calcutta  High  Court  and
 a  civil  rule  under  article  226  of  the
 Constitution  has  been’  issued,  and
 therefore  the  land  has  not  been  taken
 possession  of.

 Shri  Biren  Roy:  My  information  is
 that  there  are  only  four  persons  who
 have  not  gone  to  Court,  but  wanted
 alternative  land  to  shift  from  that
 area  and  this  has  been  pending  with
 the  State  Government  for  the  last
 six  months.

 With  regard  to  part  (d)  of  the
 question,  because  of  the  loss  of  flying
 hours,  the  Bengal  Flying  Club  has
 been  brought  down  to  the’  category
 “Cc”,  May  I  have  an  assurance  from
 the  hon.  Minister  that  it  will  not  be
 brought  down  further  till  I  purchases
 the  land  required?

 Shri  Humayun  Kabir:  If  my
 memory  serves  me  aright,  it  is  only
 category  “D"  and  not  “C”  on  which
 the  Flying  Club  is  operating  at  the
 moment.

 Shri  Biren  Roy:  It  is  category  “C”.
 It  was  “D”  before,  but  it  is  now  “CT”.
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 Shri  Hamayun  Kabir:  I  am  very
 ed  to  get  that  information.

 इस्वौर-दोहद  रेलवे  साइम

 #%२६६.  औझो  डासर  :  क्‍या  चेले
 मंत्री  १  दिसम्बर,  १६५५  के  झतारांकित
 प्रदन  संख्या  १८०  के  उत्तर  के  सम्बन्ध  में
 यह  बताने  की  कृपा  करेंगे  कि  धार  और

 सरदारपुर  के  रास्ते  इन्दौर  से  दोहद  को
 मिलाने  वाली  बड़ी  रेलवे  लाइन  के  सर्वेक्षण
 के  बारे  में  सरकार  ने  इस  बीच  क्‍या  कोई
 निर्णय  किया  है  ?

 श्लदे  उपमंत्री  (री  शाहतवाज  त्व  ):
 सर्वे  हो  चुका  है  और  जो  रिपोर्ट  मिली  है
 उससे  मालूम  हुआ  है  कि  इस  तरह  की  कोई
 लाइन  बनान  की  ज़रूरत  नहीं  है  ।

 हो डामर :  क्‍या  में  जान  सकता  हूं
 ह  जब  इस  लाहन  को  बनाने  की  जरूरत
 नहीं  थी  तो  इसका  सर्वे  कराने  का  क्‍या
 कारण  था  ?

 शी चाहनवाज  खां  :  जी,  सर्वे  कराने
 का  यही  कारण  होता  है  कि  यह  देखा  जाये
 कि  इसके  बनाने  की  ज़रूरत'है  या  नहीं  t

 शो रघुन थ.  सिंह  :  क्‍या  में  जान  सकता
 हुं  कि  इसके  बनाने  की  जरूरत  क्‍यों  नहीं
 समझी  गयी  ।  वया  यह  कारण  था  कि
 इससे  शभ्रामदनी  नहीं  होगी  इसलिये  इसको
 नहीं  बनाया  गया  ?

 शमी  दाहनवज  खो  जो  ट्रेफिक
 और  इंजीनियरिंग  सर्वे  हुआ  था  उससे  यह
 नतीजा  निकला  है  कि  यहां  की  ग्रामदनी  नफी
 में  यानी  माइनस  में  होगी  i

 Timber

 *297,  Shrimati  Da  Palchondhuri:
 Will  the  Minister  of  Food  and  Agricul-
 ture  be  pleased  to  state:

 (a)  whether  Government  have  con-
 sidered  the  possibility  of  ‘Cryptomeria
 Japanica’  timber  grown  in  West  Ben-
 gal  as  a  suitable  subtitute  for  the  im-
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 ported  ‘Oregon’  pine  timber  for  ship
 building;  and

 (b)  if  so,  the  steps  taken  to  grow
 this  improved  quality  of  timber  in
 greater  quantity?

 The  Minister  of  Co-operation  (Dr.
 P.  S.  Deshmukh):  (a)  Yes  Sir.  In-
 vestigations  so  far  carried  out,  how-
 ever,  indicate  that  it  is  not  a  suitable
 substitute  for  Oregon  pine  timber.

 (b)  Does  not  arise  at  present.

 Sbrimati  La  Palchoudhuri:  In  what
 quantity  and  at  what  cost  is  this
 Oregon  timber  imported  and  from
 which  country?

 Dr.  P.  8.  Deshmukh:  I  would  like
 to  have  notice  of  the  question.

 Shri  R.  Ramanathan  Chettiar:  May
 I  know  whether  Government  have
 not  considered  the  possibfflity  of  using
 the  timber  that  is  available  in  the
 West  Coast  for  shipbuilding?

 Dr.  P.  S.  Deshmukh;  It  does  not
 arise  out  of  this  question.

 Mr.  Speaker:  Any  varieties  of  tim-
 ber  in  any  other  part  of  India,  that
 is  what  he  wants  to  know,  not  Mala-
 bar  timber.  The  hon,  Minister  is  not
 in  possession  of  that  information.

 Shrimati  Ma  Palchoudhuri:  May  I
 know  whether  at  the  Vishakapatnam
 shipbuilding  yard  this  timber  has
 been  tested  and  found  to  be  rather
 better  than  the  Oregon  tiniber?

 Dr.  P.  S.  Deshmukh:  I  must  ask  for
 notice  of  that  question  also,

 att  रघुनाथ  हु  :  जम्मू  और  क/शमोर
 में  फाइन  टिम्बर  भ्रच्छा  होता  हैं  7  क्‍या
 उसका  उपयोग  इझापके  द्वारा  होगा

 अध्यक्ष  महोदय  :  सार  हिन्दुस्तान  में
 मच्छा  होता  हैँ  ।
 Mr.  Speaker:  The  hon.  Minister  just

 now  said  with  respect  to  Malabar
 timber  that  he  has  not  got  the  in-
 formation.  I  put  a  general  question
 also.
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 Ban  on  Booking  of  Grains  to  Stations
 peyond  Gorakhpur

 *298,  Shri  Bishwa  Nath  Roy:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (ay  whether  it  is  a  fact  that  direct
 booking  of  grains  from  the  Railway
 Stations  between  Bareilly  and  Kath-
 godam  on  North  Eastern  Railway  to
 the  stations  beyond  Gorakhpur  on  the
 main  line  has  been  stopped;  and

 (b)  if  so,  whether  Government  are
 aware  that  due  to  this  order  difficulty
 regarding  foodgrains  in  _  scarcity
 areas  of  East  U.  P.  and  North  Bihar
 has  increased?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Traffic
 from  metre  gauge  stations  within  25
 miles  of  Bareilly  on  the’  Bareilly-
 Kathgodam  section,  is  to  be  brought
 by  road  to  Bareilly  and  booked  by  the
 broad  gauge-cum-metre  gauge  route
 while  from  stations  beyond  25  miles
 of  Bareilly  on  that  section,  the  traffic
 is  permitted  to  be  booked  by  metre-
 gauge-cum-broad  gauge-cum-metre
 gauge  route.

 (b)  There  has  been  no  difficulty  in
 moving  foodgrains  by  rail  from  the
 Bareilly-Kathgodam  area  to  areas  in
 east  U.P.  and  North  Bihar,  the  book-
 ing  being  in  the  manner  indicated  in
 answer  to  Part  (a).

 Shri  Bishwanath  Roy:  May  I  know
 why  direct  booking  of  grains  from
 the  stations  mentioned  in  the  question
 has  been  stopped,  and  a  roundabout
 route  has  been  taken?

 Shri  Shahnawaz  Khan:  Direct  book-
 ing  to  which  destination?

 Shri  Bishwanath  Roy:  To  destina-
 tions  beyond  Gorakhpur  on  the  main
 line.

 Shri  C.  D.  Pande:  On  the
 metre  gauge  line.

 main
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 जला  Shahnawaec  Khan:  In  order  to
 economise  in  the  use  of  metre  gauge
 wagons,  a  rationalisation  scheme  was
 introduced  some  two  years  ago.  The
 main  idea  was  to  reduce  the  lead  of
 the  distance  which  a  metre  gauge
 wagon  would  have  to  run.  According
 to  that  scheme,  the  wagons  have  now
 to  move  from  metre  gauge,  from
 Bareilly  on  to  broad  gauge.  Then,  we
 have  got  transhipment  points  at
 Manduadih  and  Mokameh  Ghat  etc
 From  there,  they  are  transhipped
 again  to  metre  gauge,  to  the  east  of
 Gorakhpur.  In  actual  fact,  there  is
 no  restriction  on  movement  of  goods
 to  the  east  of  Gorakhpur.  The  goods
 are  moving  as  they  were  moving
 before.

 Shri  Bishwanath  Roy  rose.

 Mr.  Speaker:  So  far  as  a  single  line
 in  the  whole  of  India  is  concerned,  I
 cannot  allow  more  than  one  question.

 Shifting  of  Dhanuskodl  Pier
 *300.  Shri  T.  B.  Vittal  Rao:  Will

 the  Minister  of  Railways  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No.  82  on  the  l5th  Novem-
 ber,  956  and  state:

 (a)  whether  Government  have  since
 completed  the  examination  of  the
 report  of  the  Committee  of  experts
 appointed  to  go  into  the  question  of
 shifting  the  Dhanuskodi  Pier  to  a
 safer  place  near  Rameshwaram  where
 there  would  be  no  danger  of  erosion
 by  sea;

 (b)  if  so,  the  nature  of  decision;
 and

 (c)  whether  a  copy  of  the  report
 will  be  laid  on  the  Table  of  the
 Sabha?

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  No,  Sir.
 The  report  is  still  under  examination.

 (०)  Does  not  arise.
 (c)  The  question  will  be  considered

 after  the  report  is  examined.
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 Shri  T,  BC  Vittal  Rao:  The  committee
 was  appointed  about  two  years  ago.  I
 do  not  know  when  that  committee  has
 submitted  its  report.  May  I  know  the
 peculiar  difficulty  confronting  the
 Ministry  in  examining  this  report  and
 arriving  at  a  decision

 Shri  Shahnawaz  Khan:  The  only
 difficulty  is  that  the  plan  for  shifting
 the  pier  to  somewhere  near  Rameswa-
 ram  is  very  closely  linked  with  ano-
 ther  bigger  project  known  as  the
 Sethusamudram  project.  -

 Shri  T.  B.  Vittal  Rao:  The  question
 of  executing  the  Sethusamudram  pro-
 ject  will  not  be  taken  up  during  the
 Second  Five  Year  Plan  period.  So,
 may  I  know  whether  this  project  also
 will  have  to  wait  till  the  completion
 of  the  Second  Plan  period?

 Shri  Shahnawaz  Khan:  We  are  tak-
 ing  some  precautionary  measures,  such
 as  putting  in  groynes  ete.  And  we
 shall  have  to  mark  time  to  keep  pace
 with  the  other  project.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 the  main  recommendations  of  that
 committee?

 Shri  R.  Ramanathan  Chettiar:  In
 view  of  this  report  having  been  sub-
 mitted  to  Government  two  years  ago,
 will  Government  take  adequate  steps
 to  expedite  the  examination  of  the
 report  and  to  implement  the  scheme
 as  early  as  possible?

 The  Minister  of  Railways  (Shri
 Jagjivan  Ram):  As  has  been  explain-
 ed  by  the  Deputy  Minister,  the  whole
 scheme  is  linked  up  with  the  Sethu-
 samudram  project.  Unless  that  pro-
 ject  is  finally  taken  on  hand,  it  will
 be  premature  on  our  part  to  settle
 this.

 Shri  R.  Ramanathan  Chettiar:  In
 reply  to  a  question  put  by  me,  the
 Minister  had  stated  that  the  report  on
 the  Sethusamudram  project  had  been
 submitted  two  years  ago,  and  it  was
 still  under  examination.  In  view  of
 that  also,  will  Government  take  imme-
 diate  steps  to  expedite  the  examina-
 tion  of  both  the  reports?
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 Mr.  Speaker:  The  hon.  Member  has
 put  the  same  question  again.  This  is
 the  same  as  the  previous  question.
 All  that  fhe  hon.  Member  wants  is
 that  Government  should  take  speedy
 action  in  this  regard.

 Shri  हि.  Ramanathan  Chettiar:  On
 both  the  reports.

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  I  gave  a  reply  to
 that  question  about  the  Sethusamu~
 dram  project  the  other  day.  The  report
 was  submitted  last  year.  As  I  said,
 that  report  needed  revision  on  certain
 fundamental  considerations,  in  regard
 to  the  return  that  would  be  available
 on  the  capital  investment,  and  other
 factors.  So,  it  is  wrong  to  say....I
 would  say  only  that  much.

 Shri  Ranga:  Wrong  to  say  what?
 Shri  B.  8.  Murthy:  May  I  know

 whether  a  copy  of  the  Report  has
 been  sent  to  the  Madras  Government,
 and  if  so,  whether  its  views  have  been
 obtained?

 Shri  Shahnawaz  Khan:  A  copy  was
 sent  to  the  Government  of  Madras.
 I  might  add,  to  allay  the  anxiety  of
 hon.  Members,  that  there  is  no  imme-
 diate  danger  to  the  pier.  The  only
 buildings  that  were  in  danger  were
 some  of  the  railway  quarters.  We
 have  shifted  these  to  another  place.

 Shri  T.  B.  Vittal  Rao:  What  was
 the  main  recommendation  of  the
 Committee  of  Experts?

 Shri  Jagjivan  Ram:  I  think  from
 the  answers  to  the  supplementaries  it
 is  by  now  clear  that  the  recommenda-
 tions  was  to  shift  the  pier.

 राजस्थान  में  रुड़क  निर्भारत
 *202.  ह:  qo  लात  दासू्प.ल  :  कया

 परिवहन  तथा  संच.र  मंजी  यह  बताने  की
 कृपा  करेंगे  फि

 (क)  केन्द्रीय  सरकार  ने  प्रथम  पंच-
 वर्षीय  योजना  में  सड़कें  बनाने  के  लिये
 राजस्थान  को  कितना  अनुदान  व  ऋण
 दिया  ;
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 (@)  कुल  किसने  मील  लम्बी  सड़कें
 बनाई  गई  हैं;  अर

 (ग)  दूसरी  पंचवथि  योजना  में
 सड़क॑  बनाने  के  लिये  केन्द्रीय  सरकार  ने
 राजस्थान  को  कितना  भनुदान  व  ऋण  दिया
 है  धथवा  देने  का  विचार  है  ?

 परि घहुन  तथा  संच.र  मंत्रालय  में  र/ज्म-
 संत्री.  (क्री  राज  बहादुर)  :  जो  सूचना
 मांगी  गई  है  वह  एकत्रित  की  जा  रही  है  और
 यथा  समय  सभा  की  भेज  पर  रख  दी  जायेगी  t

 st  प०  त्वा०  बाकृपाल  बीकानेर
 से  पूगल  एवं  अनूपगढ़  तथा  रायसीनगर  से

 झनूपगढ़॒  जो  कच्ची  सड़कें  हैं  और  जहां
 पर  मिलिटरी  की  ट्रकें  चलती  हैँ  उनको  पक्‍का
 करने  के  लिये  तथा  उनकी  हालत  सुधारने
 के  लिये  क्‍या  सरकार  कोई  कदम  उठा  रही
 है?

 श्री  राज  बहाबुर  :  राज्य  सरकार  के
 अधीन  जी  सड़कें  हैं,  उनको  बनाने  तथा
 उनको  मेनटेंन  करने  की  पूरी  ज़िम्मेदारी
 राज्य  सरकार  की  है  और  यह  प्रहन  राज्य
 सरकार  से  किया  जा  सकता  है  और  किया
 जाना  चाहिये  ny

 Development  of  Fisheries
 t

 Shri  झ,  P.  Nayar:
 Shri  Kodiyan:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 *302_

 (a)  the  extent  of  Central  aid  given
 to  the  erstwhile  Travancore-Cochin
 State  under  the  First  and  Second
 Five  Year  Plans  before  the  formation
 of  Kerala  State  and  to  the  Kerala
 State  since  its  formation  for  the
 development  of  fisheries;  and

 (b)  the  Central  financial  aid  sought
 for  by  the  Kerala  State  for  the  deve-
 lopment  of  fisheries  in  the  Second
 Plan  and  the  amount  allotted?
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 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):
 (a)  and  (b).  A  statement  is  laid  on
 Table  of  Lok  Sabha.  [See  Appendix
 ,  annexure  No.  32.)

 Shri  द  P.  Nayar:  I  want  to  know
 whether  in  making  grants  and  loans,
 Government  have  made  any  specific
 grant  or  loan  for  the  development  of
 deep  sea  fisheries  off  the  coast  of
 Kerala?

 Shri  A.  M.  Thomas:  Yes,  for  the
 development  of  deep  sea  fishing  also,
 a  provision  has  been  made.

 Shri  दि  P.  Nayar:  May  I  know  whe-
 ther  the  Government  of  India  have
 made  any  special  study  of  the  possi-
 bilities  for  the  commercial  exploita-
 tion  of  an  area  known  as  Wadge  Bank
 off  the  coast  of  Kerala?

 Shri  A.  M.  Thomas:  That  has  been
 a  stock  question  of  my  hon.  friend.

 Shri  V.  P,  Nayar:  What  is  -his  stock
 answer?

 Shri  A.  M.  Thomas:  I  have  looked
 into  tnis  matter.  I  find  that  the  pro-
 gramme  of  mechanisation  of  fishing
 boats  in  the  region  of  Cape  Comerin-
 Kullachil  will  lead  to  the  proper
 cxploitation  of  the  fishery  resources
 in  the  Wadge  Bank  area  also.  There
 is  some  difficulty  in  exploiting  the
 resources  in  the  Wadge  Sank  area:
 we  are  not  in  a  position  to  procure
 larger  fotung  vessels.

 Dr.  K.  B.  Menon:  In  view  of  the
 fact  that  the  fisheries  in  the  Malabar
 coast  are  one  of  the  best  in  the
 world  and  decidedly  the  best  in  India,
 will  Government  consider  establishing
 a  Fisheries  College  and  a  connected
 Research  Institute  there?

 Shri  A.  M.  Thomas:  There  is  a  fishe-
 ries  training  centre  at  Cochin.  At
 present,  there  is  no  scheme  te  start
 another  in  Malabar,  but  items  costing
 about  Rs.  23,97,000  are  included  in  the
 Second  Plan  for  the  Malabar  coast.

 Shri  V.  है  Nayar:  The  hon.  Minis-
 ter  has  said  that  the  difficulty  in
 developing  the  Wadge  Bank  area  is  in
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 yrocuring  bigger  vessels.  I  want  to
 aenow  whether  Government  have  all
 the  detailed  information  required  for
 the  development  of  the  Bank.

 Shri  A.  M.  Thomas:  We  have  not«
 got  detailed  information,  but  the
 available  information,  indicates  that
 there  are  possibilities  of  exploiting
 that  area.

 Shri  Kodiyan:  May  I  know  whether,
 in  view  of  the  importance  of  fisheries
 te  the  Kerala  State  which  is  deficit  in
 Yood,  the  Central  Government  will
 give  any  special  assistance  for  the
 development  of  fisheries  there  from
 funds  for  additional  food  production?

 Shri  A.  M.  Thomas:  It  is  under  the
 G.M.F.  scheme  that  provision  is  made
 as  is  contemplated  in  the  question  put
 by  my  hon.  friend.  For  development
 of  fisheries  we  provided  for  Rs.  5
 crores  and  odd  in  the  First  Plan.
 In  the  Second  Five  Year  Plan,  we
 have  provided  for  Rs.  2  crores  and,
 I  think,  within  the  overall  allot-
 ment  it  may  be  possible  to  provide  for
 schemes  in  the  Kerala  areas  also.

 Shri  Feroze  Gandhi:
 small  fish  is  being  caught.
 any  proposal  to  get  big  fish?

 Invariably
 Is  there

 Mr.  Speaker:  No,  no.
 The  Deputy  Minister  for  Food

 «Shri  M.  V.  Krishnappa):  Generally,
 in  our  nets,  big  fish  are  caught
 because  it  is  deep-sea  fishing.

 Government  Agricultural  Farms

 *303.  Shri  Sinhasan  Singh:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  cost  of  production  per  acre
 on  the  Central  Government  farms,
 especially  in  respect  of  Sugarcane
 and  Wheat;  and

 (b)  the  percentage  cost  on  account
 of  irrigation  in  the  total  cost?

 The  Minister  of  Co-operation  (Dr,
 P.  S.  Deshmukh):  (a)  and  (b).  एफ
 the  mechanised  farm  at  Nandpur
 (Jammu),  the  cost  of  cultivation  per
 acre  of  the  principal  crops  during

 te
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 ‘1955-56,  for  which  it  has  been  work-
 ed  out,  was  as  follows:—

 Paddy  Rs.  30°8
 Wheat  Rs.  59-50
 Gram  Rs.  36°66
 Barley  Rs.  31-97

 No  sugarcane  was  cultivated.  The
 cost  of  irrigation  in  the  total  cost
 per  acre  of  paddy  worked  out  to
 16°7  per  cent.  In  the  case  of  wheat
 and  other  rabi  crops,  no  _  irrigation
 could  be  given  due  to  closure  of
 canals  in  the  area.

 Shri  Shivananjappa:  May  I  know
 the  yield  per  acre  of  sugarcane?

 Dr.  P.  S.  Deshmukh:  No  sugarcane
 was  cultivated  in  this  farm.  The
 question  refers  to  the  Central  Govern-
 ment  farms.

 Kalighat-Falta  Railway

 *304.  Shri.  Biren  Roy:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  any  alternative  means
 of  communication  apart  from  a  few
 buses  is  being  planned  to  serve  the
 needs  of  villages  surrounding  an  area
 of  300  square  miles  south  of  the
 Municipal  area  of  Behala  (South
 Calcuttu)  consequent  on  the  =  stop-
 page  of  the  Kalighat-Falta  Railway;
 and

 (b)  what  action  has  been  taken  on
 public  representations  by  the  General
 Manager;  South  Eastern  Railway  to
 keep  the  big  open  area  South-East  of
 the  Gholeshahapur  Station  (so  Jong
 used  as  a  public  play-ground  and
 park  jin  the  Behala  Municipal  Area)
 as  a  play-ground  or  to  hand  it  over
 for  maintenance  as  such  to  the  South
 Suburban  Municipality?

 The  Beputy  Minister  of  Railways
 «Shri  Shahnawaz  Khan):  (a)  the
 augmented  and  improved  road  _  ser-
 vices  in  the  area  covered  by  the
 Kalighat-Falta  Railway  previde  the
 necessary  alternative  means  of  com-
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 munication.  In  fact,  the  decision  to
 close  the  Railway  to  traffic  was  taken
 only  after  the  State  Government  had
 indicated  that  it  would  not  be  neces-
 sary  to  run  the  light  railway  on  and
 after  lst  April,  3957  in  view  of  the
 augmenting  and  improvement  of  the
 road  services  which  the  State  Gov-
 ernment  was  having  in  hand.

 by  A  representation  was  received
 by  the  Railway  Board  from  the
 Chairman,  South-Suburban  Munici-
 pality,  Behala,  in  April  957  and  this
 has  been  referred  for  enquiry  and
 report  to  the  Genera}  Manager,
 Eastern  Railway  who  had  already
 taken  up  this  examination  as  a  result
 of  a  representation  addressed  to  him.

 Shri  Biren  Roy:  I  have  to  put  two
 questions,  one  to  each  part.  The
 reply  to  the  first  part  says,  the  roads
 have  been  augmented,  and,  other
 services  are  coming  in.  In  that  part
 no  roads  have  been  augmented.

 Mr.  Speaker:  The  hon.  Member  is
 delivering  a  speech.  What  is  the
 question?

 Shri  Biren  Roy:  The  hon.  Minister
 has  replied  to  the’  question  that  in
 view  of  the  fact  that  roads  jad  been
 augmented  and  better  services  have
 been  arranged,  so,  this  line  has  been
 stopped.

 Mr.  Speaker:  Who  wants  a  repeti-
 tion  of  the  reply?

 Shri  Biren  Roy:  I  want  to  know
 which  roads  have  been  augmented.

 Shri  Shahnawaz  Khan:  This  Minis-
 try  is  concerned  only  with  the  cons-
 truction  of  railways;  and,  if  the  hon.
 Member  wants  to  know  details  about
 the  roads,  he  better  ask  the  State
 Government.

 Shri  Biren  Roy:  The  next  question
 is  about  the  land  which  was  acquired
 by  this  Railway  about  40  years  ago
 at  a  very  cheap  price  and  was  kept
 open  for  the  area  as  a  park  and
 football  ground.  Thé  question  is
 that  this  Jand  be  given  at  the  same
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 rate  of  acquisition  to  the  South-
 Suburban  Municipality  and  it  is  now
 developing  on  the  Central  Govern-
 ment.

 Mr.  Speaker:  The  hon.  Member  is
 making  some  suggestion.

 Shri  Sadhan  Gupta:  The  hon.  Minis-
 ter  has  stated  that  the  Railway  Minis-~
 try  is  not  concerned  with  the  aug-
 menting  of  the  services.....  -

 Mr.  Speaker:  With  the  augmenting
 of  the  roads.

 Shri  Sadhan  Gupta:  Yes,  with  the
 augmenting  of  the  roads.  May  I
 know  why  the  rail  link  was  closed
 down  without  looking  to  it  that  suita-
 ble  alternative  services  are  provided
 for  the  thousands  of  passengers  who
 aaily  come  into  and  go  out  of
 Calcutta  through  that  road?

 Mr.  Speaker:  The  same  question
 was  put  by  the  same  hon.  Member
 and  I  have  allowed  a  number  of
 questions  on  this  matter  before.

 Shri  Shahnawaz  Khan:  The  Rail-
 way  Ministry  feels  its  responsibility
 towards  the  travelling  public.  It  was
 only  on  the  assurance  of  the  Govern-
 ment  of  West  Bengal  that  the  public
 of  that  area  would  inot  be  put  to  any
 inconvenience  on  account  of  the
 closure  of  this  Railway  that  we  deci-
 ded  to  close  this  railway  line.

 Shrimati  Renu  Charkravartty:  rose.
 Mr.  Speaker:  The  Question  Hour  ig

 over.

 Shri  Manaen:  Sir,  I  submittea  @
 little  earlier  that  Question  No.  $25  is
 very  important  and  that  it  may  be
 answered.

 Mr.  Speaker:  A  number  of  queg-
 tions  are  important.  I  do  not  know
 whether  the  Minister  will  agree.  It
 relates  to  a  single  rrilway  line.  How
 is  a  single  line  important  for  the
 whole  of  India?  We  will  take  up  the
 Short  Notice  Question  now.
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 Order  for  266  Diese!  Locomotives

 (  Shri  Narayanankstty
 B.N.Q.  No.  5.4  Menon:

 ६  Shri  A.  K.  Gopalan:
 Will  the  Minister  of  Railways  be

 Pleased  to  state:
 (8)  whether  it  is  a  fact  that  the

 Railway  Board  has  recently  placed  4
 large  order  for  700  Diesel  Electric
 Locomotives  with  an  American  firm:

 (b)  the  name  of  the  firm  and  the
 amount  of  the  order;

 (c)  whether  global  tenders  were
 invited  for  the  supply  of  these  loco-
 motives;

 (da)  whether  ‘deferred  payment’  was
 negotiated  for  the  supply  of  these
 locomotives  and  if  not,  the  reasons
 therefor;

 (e)  whether  it  is  a  fact  that  certain
 defects  about  the  Diesel  Electric
 Locomotives  on  order  with  the  Ameri-
 ean  firm  were  brought  to  the  notice
 ef  the  Railway  Board  by  a  German
 firm;

 (६)  whether  anything  was  done
 about  it;

 (e  the  reasons  why  this  first  order
 of  its  kind  was  not  split  to  enable
 Government  to  judge  which  locomo-
 tive  would  be  more  suitable  for  Indian
 climatic  conditions;  and

 (h)  whether  it  is  a  fact  that  at  pre~
 went  there  is  a  strike  in  the  American
 factory  where  are  orders  have  been
 placed  and  whether  Government  will
 review  the  order?

 The  Minister  of  Railways
 Jagjivan  Ram):  (a)  Yes.

 (bd)  Alco  Products  Incorporated,
 New  York.  The  total  cost  of  the
 order  is  22,415,360,  dollars,  equal  to
 Rs.  0.67  crores  approximately.

 (c)  Yes.  Enquiries  were  addressed
 to  all  firms  of  repute  having  experi-
 ence  in  the  manufacture  and  maint-
 nance  of  Diesel  locomotives  of  high

 (Shri
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 power-—8  in  number—spread  over  J0
 different  countries.

 (9)  Yes,  but  the  firm  was  not  pre-
 pared  to  accept  any  deferred  pay-
 ments.

 (e)  Yes.
 (f)  The  firm  Alco  themselves  in

 their  offer  bad  referred  to  difficulties
 in  the  earlier  types  of  locomotives

 emanufactured  by  them,  and  enquiries
 had  therefore  been  initiated  even
 prior  to  receipt  of  the  report  from  the
 German  firm.  A  team  of  officers  who
 were  deputed  to  the  States  in  another
 connection,  collected  information
 about  the  performance  of  various
 types  of  diesel  locomotives  on  the
 American  Railways.  A  further
 check  up  was  made  by  deputing  a
 team  of  two  officers  to  West  Pakistan,
 where  locomitives  identical  to  those
 offered  to  India,  as  well  as  locomotives
 manufactured  by  other  firms,  had
 been  provided  in  service.  The  report
 of  the  team  showed  satisfaction  in
 regard  to  the  type  of  Alco  locomotives
 offered  to  the  Indian  Railways,  to  an
 even  greater  extent  than  the  product:
 of  other  suppliers.

 It  was  nevertheless  decided  that,  in
 order  to  ensure  complete  safeguard
 in  regard  to  the  quality  of  locomo-
 tives  offered,  additional  guarantecs
 should  be  provided  in  the  contract
 and  this  was  done.

 (g)  There  was  no  other  suitable
 competitive  offer  which  was  accept-
 able  from  the  point  of  view  of  price
 and  delivery,  so  that  the  order  could
 have  been  shared.  There  would  also
 have  been  difficulties  in  having  experi-
 ments  with  different  proto-types,
 apart  from  difficulties  of  maintenance
 and  multi-type  spares  in  case  more
 than  one  type  was  to  be  in  use.  A
 splitting  of  the  order  would  also  have
 meant  increased  expenditure  inilialiy
 as  well  as  in  maintenance  costs.

 (h)  No.  There  was  a  strike,  but  it
 has  since  been  called  off.

 Shri  Narayanankutty  Menon:  May
 I  know  whether  the  deal  has  been
 concluded  through  any  Agency  cr  an
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 individual,  and  whether  any  cemmis-
 sion  has  been  paid  to  any  agency?

 Shri  Jagjivan  Ram:
 railways  in  any  case.

 Not  by  the

 Shri  T.  B.  Vittal  Rao:  Each  4000-
 motive  costs  something  like  Rs.  30
 lakhs.  The  Estimates  Commiittee
 said—

 Mr.  Speaker:  What  is  your  ques-
 tion?  Only  put  a  straight  question.

 Shri  T.  B.  Vittal  Rao:  I  am  putting
 only  a  very  straight  question.

 Mr.  Speaker:  What  is  the  preamble?
 The  hon.  Member  need  not  say  a  pre-
 amble.

 Shri  T.  B.  Vittal  Rao:  The  Esti-
 mates  Committee  pointed  cut—

 Mr.  Speaker:  It  need  not  be  sand.
 What  is  the  question.

 Shri  T.  B.  Vittal  Rao:  The  ques-
 tion  is  that  the  Estimates  Comunittee
 had  criticised  the  purchase  of  loco-
 motives  from  America  at  a  cost  of
 Rs.  30  lakhs  each.  But  again  they
 are  purchasing  these  locomotives  at

 ‘Rs.  0  lakhs  each.

 Mr.  Speaker:  The  hon  Member
 knows  English.  He  might  ack:  “In
 view  of  the  fact  that  the  Estimates
 Committee  has  recommended  that
 locomotives  worth  Rs.  20  lakhs  each
 ought  not  to  be  purchased  from  Ame-
 rica,  why  is  the  Government  doing  so
 again’?

 Shri  T.  B.  Vittal  Rao:  Yes,  Sir.
 That  is  my  question.

 Shri  Jagjivan  Ram:  I  have  the
 enswer,  and  it  is  very  simple.  This
 was  the  lowest  tender  quoted  by  any
 of  the  firms.

 Shri  Narayanankutty  Menon:  May  I
 know  whether  the  tender  submited  by
 the  Alco  Products  Incorporated,  New
 York,  was  the  lowest?

 Sbri  Jagjivan  Ram:  That  is  what  I
 stated.
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 Shri  Tangamani:  May  I  know  wha-
 ther  any  special  officer  was  sent  to  the
 United  States  of  America  ‘to  complete
 this  deal  and,  if  ‘so,  the  mame  of  the
 person  and  his  qualification?

 Sbri  Jagjivan  Ram:  Nobody  wes
 sent  to  complete  the  deal  in  America.
 Some  officers  were  there.  When  we
 heard  of  certain  difficulties  in  the
 earlier  types  of  locomotives,  the
 officers  were  asked  to  look  into  that
 and  satisfy  themselves.  As  I  have
 stated  in  the  answer,  the  deal  was  not
 finalised  in  America.  It  was  finalised
 in  Delhi.

 Shri  H.  N.  Mukerjee:  May  I  know
 if  it  is  a  fact  that  on  this  occasion,
 as  on  previous  other  occasions,  we
 wanted  an  accommodation  from  the
 World  Bank  and  in  return  we  were
 put  under  the  obligation  of  having  to
 accept  American  offer  whether  it  was
 good  for  us  or  not?

 Shri  Jagjivan  Ram:  I  repudiate’  the
 suggestion  emphatically.  On  this
 question  there  was  nothing  like  that.
 No  suggestion  was  thrown  by  the
 World  Bank  or  by  anybody  from
 America  to  this  effect.

 Shri  Dasappa:  May  I  know  who
 were  the  other  tenderers  and  whether,
 among  them,  were  the  General  Motors
 who  have  manufactured  standard
 locomotives?  What  was  the  difference
 between  their  quotation  and  the  pre-
 sent  quotation  which  has  been  accpet-
 ed?

 Shri  Jagjivan  Ram:  As  I  have  said,
 there  were  78  tenderers  from  ten
 different  countries,  and  General
 Motors  was  one  of  them.  I  have  not
 got  the  exact  quotation  of  the
 General  Motors,  but  that  was  also
 higher  than  tke  one  which  was
 accepted.

 Shri  Dasappa:  Were  there  not  cer-
 tain  obvious  advantages  in  the  General
 Motors’  locomotives’?  Were  they  not
 better  than  the  ones  that  have  now
 been  ordered?

 Shri  Jagjivan  Ram:  From  al]  points
 of  view,  the  present  locomotives  were
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 considered  to  be  the  best.-  From  the
 price  point  of  view  they  were  the
 cheapest.  From  the  delivery  point
 of  view,  they  were  the  quickest.  As
 &  matter  of  fact,  their  delivery  starts
 from  August  next.  which  no  other
 tenderer  could  offer.  Also,  their
 performances  was  considered  to  be
 the  best.

 The  question  had  been  put  as  to
 whether  they  were  to  be  tested  in  the
 Indian  climatic  conditions.  As  I
 had  stated  in  my  reply,  Pakistan  had
 been  using  these  locomotives  for  a
 number  of  years  and  those  vehicles
 have  run-  for’  millions  of  miles.
 Officers  were  sent  there  and  they
 found  that  the  performance  of  these
 lecomotives  were  quite  satisfactory
 in  the  Indian  conditions.  After  tak-
 ing  these  factors  into  consideration,
 it  was  thought  that  this  was  the  best
 course.

 Shrimati  Parvathi  Krishnan:  Is  it
 not  a  fact  that  the  Member  (Trans-
 port),  Railway  Board,  raised  very
 serious  objections  to  the  placing  of
 this  order?  May  I  know  what  were
 the  reasons  given?

 Shri  Jagjivan  Ram:  My  information
 here  in  the  file  is  something  contrary
 to  what  the  lady  Member  has  said.

 Sugarcane  crop  in  North  Bihar

 (  Shri  Shree  Narayan
 S.N.Q.  No.  6.  Das:

 Shri  Kushwagt  Ral:
 Shri  Mohan  Swarup:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  sugar-
 cane  crop  is  still  standing  over  a  very
 large  area  in  north  Bihar;

 (b)  whether  the  Government  of
 India  have  received  representations
 from  the  cultivators  or  their  associa-
 tions  inviting  the  attention  of  Govern-
 ment  towards  their  difficulties  in  this
 connection;
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 (e)  the  time  upto  which  the  sugar
 mills  in  north  Bihar  will  continue  to
 work;

 (dad)  the  quantity  of  sugarcane  pur-
 chased  so  far  by  the  mills  in  that
 area  and  the  approximate  quantity
 still  standing  in  the  fields  ;

 (e)  whether  any  decisions  have  been
 taken  by  Government  to  meet  the
 situation;  and

 (f)  if  so,  the  details  thereof?

 खाद्य  उपसंत्रोी  (अं  मो०  में  कुच्साप्पा ) :
 (क)  से  (व)  एफ  विवरण  सना  की  टेबित
 पर  रख  दिया  गया  हूँ  1  [  देखिये  परिशिष्ट
 २,  अनुवन्ध  संख्या  ३३]
 Mr.’  Speaker:  The  question  has  been

 put  in  English.  Let  him  read  the
 English  answer.

 Shri  M.  द  Krishnappa:  (a)  to  (f).
 A  statement  is  laid  on  the  Table  of
 Lok  Sabha.

 aa
 Appendix  II,

 annexure  No.  33.
 Shri  Shree  Narayan  Das:  A  short

 notice  question  should  be  answered
 on  the  floor  of  the  House  here  and  not
 in  the  form  of  a  statement.

 Mr.  Speaker:  Perhaps  it  is  a  long
 statement.

 Shri  M.  V.  Krishnappa:  I  will  read
 it  out.

 Shri  Shree  Narayan  Das:  Will  the
 hon.  Deputy  Minister  state  whether
 all  these  47  lakhs  maunds  of  sugar-
 cane  lie  with  the  three  mills  that
 will  continue  to  work  or  elsewhere?

 Shri  M.  V.  Krishnappa:  Our  inform-
 ation  is  that  the  Bihar  Government
 has  taken  all  possible  measures  to
 divert  the  surplus  cane  to  the  deficit
 areas  and  they  feel  that  by  this  time
 all  the  cane  in  Bihar  has  been  crushed.
 There  is  no  apprehension  on  the  part
 of  the  Bihar  Government  that.  the
 cane  will  be  surplus  and  that  the
 canegrowers  will  be  affected  by  it.,

 Shri  Shree  Narayan  Das:  May  I
 know  whether  the  Government  is
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 aware  of  the  position  whether  it  is
 within  the  capacity  of  these  three
 mills  that  continue  to  work  to  crush
 all  the  W  lakhs  maunds  of  cane  that
 remain?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  It  is  a  very
 commendable  performance,  because  al}
 the  mills  in  Bihar  woutd  be  closed
 before  the  end  of  May.  In  fact,  in
 U.P.  many  mills  will  be  running  in
 June.  So  far  as  the  7  lakhs  maunds
 are  concerned,  that  is  the  figure
 relating  to  7th  May  and  not  today.

 Shri  Palaniandl:  Sir,  when  there  is
 sugar-cane  available,  why  are  they

 -closing  the  factories?  Why  should
 not  the  Government  insist  on  their
 keeping  the  factories  open?

 Shri  A.  P.  Jain:  All  the  cane  would
 have  been  exhausted  by  that  time.

 ANSWERS  TO  QUES-
 TIONS

 Railway  Accidents
 *289.  Shri  P.  K.  Deo:  Ws  the  Minis-

 ter  of  Railways  be  pleased  to  state  the
 number  of  serious  Railway  accidents
 which  occurred  from  Ist  October,  3956
 to  3lst  March,  1957?

 WRITTEN

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  Six.

 Talicher-Rourkella  Railway  Line

 °305.  Shri  P.  G.  Deb:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  when  the  proposed  railway  line
 from  Talcher  to  Rourkella  via  Bar-~
 kote  be  constructed;  and

 (b)  whether  it  will  be  completed  in
 the  Second  Five  Year  Plan?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  and  (b).
 Only  the  portion  Rourkella  to  Patasai
 ts  going  to  be  constructed  during  the
 Second  Five  Yeer  Plan.
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 Anchal  Department  ef  Travancere-
 Cochin

 *306.  Shri  A.  K.  Gopalan:  Will  the
 Minister  of  Transport  and  Commeuni-
 nications  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 73509  on  l3th  December,  1956  and
 state  whether  the  matter  regarding
 the  sanction  of  pay  and  allowances,
 on  the  Centra}  Government  scales  for
 1950-51,  to  the  former  employees  of
 the  Anchal  Department  of  the  former
 Cochin  and  Wravancore  State  has
 been  reconsidered  and  decision  taken
 thereon?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  matter  has
 since  been  re-examined  but  the  Gov-
 ernment  have  not  been  able  to  dis-
 cover  any  ground  for  a  revision  of  the
 decision  already  taken  in  this  behalf

 Posts  and  Telegraphs  Circle,
 Kerala

 *307.  Shri  Kodiyan:  Will  the  Minis-
 ter  of  Transport  and  Communications
 be  pieased  to  state:

 (a)  whether  there  has  been  any
 demand  for  the  constitution  of  a  sepa-
 rate  Posts  and  Telegraphs  Circle  for
 the  new  Kerala  State  and

 (b)  if  so,  what  is  the  attitude  of
 the  Government  of  India  towards  it?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  At  present  no  proposal  for  the
 reorganisation  of  Post  &  Telegraph
 Circles  is  under  consideration  of  the
 Government.

 Railway  Fares  on  Fatehpur-Churu
 Line

 *308,  Shri  Morarka:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 fares  for  all  the  classes  on  the  new
 Fatehpur-Churu  Line  =  are  much
 higher  than  those  on  other  Hnes  in
 the  same  area;  and



 | 1633,  मस्त  Answers

 (b)  ff  so,  the  reasons  for  this
 increase?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  Yes  Sir

 (b)  The  distance  for  charge  on  this
 section  has  been  inflated  by  100%  as
 the  construction  of  the  line  was  fin-
 ancially  justified  only  with  such  an
 inflation.

 Tube-Wells
 *309.  Shri  Shree  Narayan  Das:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  lay  a  statement  show-
 ing:

 (a)  the  number  of  tube-wells
 constructed  so  far  since  950  for
 irrigational  purposes  in  different
 States;  and

 (b)  the  number  of  such  tube-wells
 in  different  States  which  have  been
 sanctioned  during  the  same  period
 but  not  completely  constructed?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  and  (b).  A
 statement  is  planced  on  the  Table  of
 Lok  Sabha.  [See  Appendix  II,  anne-
 xure  No.  34.]

 Project  Engineers
 +१३१0.  Shri  L.  N.  Mishra:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 has  been  a  general  complaint  in  the
 past  that  engineers  engaged  in  one
 project  drift  to  another  project  result~
 ing  in  dislocation  of  work;  and

 (b)  if  so,  steps  taken  to  rectify  the
 complaint?

 The  Minister  of  Irrigation  and
 Power  (Shri  8.  K.  Patil):  (a)  Com-
 plaints  were  received  from  the  Damo-
 dar  Valley  Corporation.

 (b)  Instructions  were  issued  to  the
 State  Governments  and  other  Govern-
 ment  undertakings  that  no  applica-
 tions  for  appointment  should  be  enter-
 tained  without  a  clearance  certificate
 trom  the  existing  employers.
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 Medicinal  Herbs
 *311,  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  Forest  Research
 Institute,  Dehra  Dun,  has  made  any
 survey  of  the  Himachal  Pradesh  and
 Kangra  Hilis  for  medicinal  herbs;  and

 (b)  if  so,  the  results  thereof?
 The  Minister  of  Food  and  Agricul-

 ture  (Shri  A.  P.  Jain):  (a)  The  Forest
 Research  Institute  has  not  carried  out
 any  survey  of  Himachal  Pradesh  but
 samples  of  Artemisia  and  Ephedra
 found  in  that  region  have  been  col-
 lected  for  analysis.  A  survey  of
 Lahoul  Valley  of  Kangra  District  was
 carried  out  in  950  in  connection  with
 Santonin-yielding  Artemisia.

 (b)  A  statement  is  laid  on  the  Table
 of  Lok  Sabha.  [See  Appendix  II,
 annexure  No.  35.]

 गंगा  का  पुल
 क३१२,  श्री  रघुन थ  सिंह  :  क्या

 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मोकामा  पर  गंगा  के  पुल  के
 बनाने  के  काम  में  शब  तक  कितनी  प्रगति
 हुई  है,  श्र

 (ख)  यह  पुल  कब  तक  बन  कर  तैयार
 हो  जायेगा  ?

 रेलवे  खप मंत्री  (थी  दा  हनवज  खां  ):
 (क)  कुल  मिलाकर  ५३.५  फीसदो  काम

 हो  चुका  है।  सभा  पटल  पर  एक  बयान
 रखा  गया  है  जिसमें  काम  की  प्रगति  की
 तफसील  दी  गई  है  t  [िखिये  परिश्चिष्ट  २,
 अामुबन्थ  संख्या  ३६]

 (  कं)  दिसम्बर,-  १६५६  के  'धन्त  तक
 पूरा  होने  की  श्राशा  है  ny

 Medical  Colleges  th  the  Stites
 °3i8.  Pandit  MM.  B.  Blurgeva:  Will

 the  Minister  of  Health  be  pleased  द...
 lay  a  statement  showing:

 (a)  the  number  of  places  where
 medical  colleges  in  the  various  States
 are  existing  at  present;
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 (७)  the  numper  ana  piaces  where  it
 is  proposed  to  open  new  medical  col-
 leges_  during  the  Second  Five  Year
 Plan  in  the  various  States;

 (c)  the  basis  for  determining  the
 location  of  new  medical  colleges;

 (a)  whether  the  decision  about
 location  of  new  medical  colleges  will
 be  taken  by  the  Central  Government
 or  the  State  Government;  and

 fe)  whether  Ajmer  is  included  in
 the  list  for  location  of  one  of  the  new
 medical  colleges  during  the  Second
 Five  Year  Plan?

 The  Minfster  of  Health  (Shri  Kar-
 markar):  (a)  to  (e).  A  statement  is
 laid  on  the  Table  of  Lok  Sabha.  [See
 Appendix  II,  annexure  No.  37.]

 Theft  of  Copper  Wire

 *3i4.  Shri  S.  C.  Samanta:  Will  the
 Minister  of  Transport  and  Communi-
 eations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 were  more  copper  wire  thefts  in
 West  Bengal  and  Bihar  during  1956-
 537;

 (b)  if  so,  in  how  many  cases  serious
 dislocations  of  traffic  were  caused;

 (c)  whether  some  culprits  have
 been  found  out  and  dealt  with;

 (d)  the  loss  in  circuit  hours  of
 Trunk  Telephone  and  Telegraph  ser-
 vices  during  the  period;  and

 (९)  whether  any  new  steps  are
 contemplated  to  cope  with  the  situa-
 tion?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  In  almost  every  case.
 (c)  4  persons  in  West  Bengal  Circle

 and  3  in  Bihar  Circle  were  convicted
 during  1956-57.

 (d)  Due  to  incidents  in  West  Bengal
 Circle,  roughly  65,289  telephone  cir-
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 cuit  hours  and  2,51,156.  telegraph  cir-
 cuit  hours  have  been  lost  during  -1956-
 57.  Corresponding  figures  for  Bihar
 are  59,145,  and  2,386,580.

 (e)  Yes:  Certain  measures  in  col-
 laboration  with  the  State  Police
 authorities  have  been  worked  out  and
 are  being  it.:.!sinented.

 8००६७)  Security  Scheme  for
 Sea:nen

 *3I6.  Sari  a  B.  Vittal  Rao:  Will
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 365  on  the  23rd  November,  32956  and
 State:

 (a)  whether  the  Special  Sub-Com-
 mittee  of  the  National  Welfare  Board
 for  Sea-farers  have  submitted  their
 report  about  the  scheme  for  Social
 Security  for  seamen;  and

 (b)  if  so,  when  the  same  is  likely
 to  be  enforced?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  No,  Sir,  not
 yet.

 (b)  Does  not  arise.

 Contributory  Health  Service
 Scheme

 "317,  Shri  Jhulan  Sinha:  Will  the
 Minister  of  Heaith  be  pleased  to  state:

 (a)  when  a  review  of  the  Contri-
 butory  Health  Service  Scheme  is  due;
 and

 (b)  whether  the  Central  Govern-
 ment  have  taken  note  of  the  sugges-
 tions  and  implications  of  the  views
 expressed  in  the  Lok  Sabha  on
 various  occasions  since  the  inaugura-
 tion  of  the  scheme  particularly  re-
 garding  the  element  of  compulsion
 involved  therein?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  The  Contributory
 Health  Service  Scheme  was  to  be
 reviewed  after  a  period  of  two  yeas
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 from  the  date  of  its  introduction
 which  was  Ist  July,  1954.  The  review
 is  being  made.

 (b)  Yes,  Sir,

 Mechanised  Farm  at  Suratgarh
 *3l9.  Shri  Harish  Chandra  Mathur:

 Will  the  Minister  of  Food  and  Agri-
 eulture  be  pleased  to  state:

 (a)  what  is  the  total  expenditure
 incurred  so  far  on  the  Suratgarh
 Mechanised  Farm  under  various
 heads;  and

 (b)  what  equipment  has  already
 been  received  and  when  the  rest  of
 it  is  expected?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  P.  Jain):  (a)  and  (b).
 A  statement  is  placed  on  the  Table
 of  Lok  Sabha.  [See  Appendix  IT,
 annexure  No.  38.]

 Fatehpur-Churu  Railway  Line
 *320.  Shri  Morarka:  Will  the  Minis-

 ter  of  Railways  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Railway  Administration  have  not  yet
 opened  the  new  Fatehpur-Churu  line
 to  goods  traffic;  and

 (b)  if  so,  the  reason  therefor?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  Yes.
 (b)  Goods  sheds  etc,  were  not

 completed  when  the  line  was  opened
 for  the  booking  of  passengers.

 भारत-अमरंका  क्णि  जन्य  पवार्थ  करार

 ३२१.  शी थ्दो  सार:थरा  बास :  क्या
 खाद्य  तथ।  ब्चि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (कफ)  भारत  और  प्रमरीका  के  बीच
 १६५६  में  जो  कृषि  जन्य  पदार्थ  करार  हुझा
 था  उसके  अग्तगंत  द! ही  तक  कौल  सी  चस्तुर्यें
 प्राप्स  हुई  हैं  ;

 (ख्)  गे  बस्‍्तुयें  कितने  परिमाण  में
 प्राप्स  हुई  है  तथा  इनका  मूल्य  कितना  है  ;
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 (ग)  अनुदानों , के  रूप  में  कितना  कीमत
 की  वस्तुय  प्राप्त  हुई  ;  और

 (घ)  हस  करार  के  भन्तर्गत  आप्त
 सामान  की  बिक्री  &  जो  धनराशि  प्राप्त  हुई
 उसमें  से  व  तक  कितना  भन  दी्घेकालीन
 ऋण  के  रूप  में  जमा  कर  दिया  गया  है  ?

 खाक  लब्या  श्हुधि  संजी  श्यो  आ०  प्र०

 कैन)  :  (कफ)  से  (च) «  पूछी  हुई  जानकारी
 ष्का  एक  विवरण  सभा  की  टेबयिल  पर  रख
 दिया  गया  है  |  [बेखिये  परिक्षिष्ठ  २,
 अभतुबन्ध  संख्या  ३६].

 Transportation  of  Raw  Jute

 "322.  Shri  L.  N.  Mishra:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  any  complaints  have
 been  received  from  the  jute  growing
 areas  that  for  want  of  means  of  trans-
 port  raw  jute  could  not  be  transported
 to  Calcutta  and  there  was  glut  as  a
 result  of  it;  and

 (b)  if  so,  the  action
 prove  the  situation?

 taken  to  im-

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Some
 complaints  were  received,  but  Gov-
 ernment  are  not  aware  that  there  was
 a  glut  as  a  result  of  transport  difficul-
 ties.

 (b)  A  statement  is  laid  on  the  Table
 of  Lok  Sabha.  [See  Appendix  IT,
 annexure  No.  40.]

 Over-head  Bridge  near  Nizamuddin

 *323,  Shri  9,  C.  Sharma:  Will  the
 Minister  of  Transport  and  Commuani-
 cations  be  pleased  to  state  the  pro-
 gress  made  so  far  in  regard  to  the
 construetion  of  two  over-head  bridges
 on  the  railway  track  between  Okhla
 and  Nizamuddin  in  Delhi  to  serve  as
 Aiversions?
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 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  A  statement  is
 placed  on  the  Table  of  Lok  Sabha.

 {See  Appendix  II,  annexure  No.  4I.]
 कदसोर  में  बिमल  सेब

 कटर,  ओ  रधुगदथथ  सिह  :  क्‍या  परि-

 बहन  तथा  संखार  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  क्या  सरकार  का  ध्यान  काश्मीर  के
 ब्रपान  मंत्री,  बस्णी  जलेम  मसुह््भद  के  उस
 भाषण  की  ओर  गया  है  जिसमें  उन्होंने  कहा  था
 कि  काश्मीर  में  विमान  सेवा  की  व्यवस्था
 ठीक  नहीं  है  और  भारत  गारकार  को  जम्मू
 तथा  श्रीनगर  के  हवाई  अड्डों  को  अपने
 अधिकार  में  के  लेना  पयहिये  ?

 परिवहन  तथा  संखार  संत्रालय  सें  राज्य
 मंत्रों  (६  हुमाय  कबर)  :  कासइ्मीर  में
 इण्डियन  एयरलाइन्स  कारपोरेशन  के  नये
 टरमीनल  के  उद्घाटन  के  समय  'कब्मीर  के
 प्रधान  मंत्री  ने  जो  भाषण  दिया  था  वह
 अखबार  में  निकला  था  ।  इस  रिपोर्ट  के
 सिवाय  कोई  सरकारी  विवरण  अभी  तक
 केन्द्रीय  सरकार  को  नहीं  मिला  -  जम्मृ
 और  काश्मीर  के  हवाई-अड़े  पहिले  से  ही
 भारत  सरकार  के  पभ्रध्िकार  में  हँ

 Darjeeling  Himalayan  Railway

 ie  Shrhmati  Ha  Palchoudhaury:
 Shri  T.  Manaen:

 * 825.  Shri  Muhammed  Elias:
 Shri  प्र.  N.  Mukerjee:
 Shri  Prabhat  Kar:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  closure
 -of  the  Darjeeling  Himalayan  Railway,
 oy  branch  of  the  North  Eastern  Rail-
 way,  is  under  consideration  of  the

 -~Railway  Board;

 (b)  if  so,  the  reasons  therefor;  ard
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 {c)  when  a  definite  decision  is
 likely  to  be  reached?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 Recently  the  West  Bengal  Govern-
 ment  took  up  this  matter  for  examina-
 tion  in  relation  to  the  quantum  of
 road  and  rail  traffic  in  that  area  and
 consulted  the  Railway  Board  in  this
 connection.

 (c)  This  does  not  arise  as  yet.
 Land  Mortgage  Banks

 170.  Shri  A.  0.  Guha:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  lay  a  statement  showing:

 (a)  the  total  number  of  Primary
 and  Central  Land  Mortgage  Banks  as
 in  3950,  1954,  955  and  1956;

 (b)  the  amount  disbursed  as  long-
 term  loans  to  agriculturists  every
 year  from  949  to  4956  or  upto  the
 last  available  year  and  the  _  interest
 charged;  and

 (c)  the  target,  if  any,  fixed  by  the
 Government  or  the  Planning  Commis-
 sion  with  regard  to  parts  (a)  and
 (b)?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  The  required
 information  is  laid  on  the  Table  of
 Lok  Sabha.  [See  Appendix  II,  anne-
 xure  No.  42)

 Agricultural  College  in  Rajasthan
 WW  Shri  Karni  Singhji:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  refer  to  the  reply  given  to
 unstarred  question  No.  4359  on  the
 l0th  March,  955  and  state:

 (a)  the  decision  arrived  at  on  the
 proposal  of  the  Rajasthan  Govern-
 ment  for  financial  aid  for  the  open-
 ing  of  an  Agricultural  College  in  the
 North  West  Rajasthan;  and

 (b)  in  case  proposal  has  been  found
 feasible,  the  aid  proposed  to  be  given
 or  already  sanctioned  for  the  same
 and  the  time  by  which  the  College  is
 likely  to  be  started  and  where?
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 The  Minister  of  Feod  and  aAgricul-
 ture  (Shri  A.“P.  Jain):  (a)  The  Gov-
 ernment  of  India  have  since  agreed  to
 render  financial  assistance  to  the  Gov-
 ernment  of  Rajasthan  for  the  esta-
 blishment  of  a  new  Agricultural  Col-
 lege  in  that  State.

 (b)  A  grant  not  exceeding
 Rs.  17,56,500 /-  and  a  loan  not  exceed-
 ing  Rs.  5,85,500/-  has  already  been
 sanctioned  for  the  purpose.  The  Col-
 lege  started  functioning  at  Udaipur
 from  the  academic  year  1955-56.

 Mileage  of  Railways  in  India
 172,  Shri  Sraddhakar  Supakar:  Will

 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  State-wise  distribution  in
 mileage  of  railway  lines  in  India;  and

 (b)  how  many  miles  of  new
 railway  lines  will  be  constructed  in
 each  State  under  the  Second  Five
 Year  Plan?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Informa-
 tion  about  State-wise  distribution  of
 mileage  of  railway  lines  is  not  com-
 piled.  Statistics  of  railway  mileages
 for  each  Railway  Administration  are
 collected  and  published  annually  in
 the  Report  of  the  Railway  Board  on
 Indian  Railways—Vol.  II—~  Statistics.

 (b)  The  mileage  of  new  railway
 lines  likely  to  be  constructed  under
 the  Second  Five  Year  Plan  is  not
 available  State-wise.

 Ratlway  Colony  at  Alambagh-
 Lucknow

 173,  Shri  Atal  Bihari  Vajpai:  Will
 the  Minister  of  Railways  be  pleased to  state:

 (a)  whether  it  is  a  fact  that  resi-
 dential  quarters  situated  on  Vegetable
 Grounds,  Slipper  Hut  Grounds  and
 Kanansi  Quarters  fn  Railway  Colony at  Alambagh-Lucknow  were  allotted
 to  the  employees  in  948  as  a  tempo-
 rary  and  emergency  measure;

 (b)  whether  it  is  fact  that  these
 Quarters  lack  amenities  such  as  water
 taps,  electricity,  latrines,  bathrooms
 and  store-rooms;  and
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 (०)  if  so,  the  steps  Government
 propose  to  take  in  order  to  make  these
 quarters  habitable?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.

 (b)  and  (c).  These  quarters  are
 short  of  some  of  the  amenities  and  it
 is  proposed  to  replace  these  quarters.
 on  a  programme  basis,

 want  में  रेलजे  कं  झ.उट  एजेंसी
 श्भी  प०  लाल  य/रुप।ल :

 ष्  झॉकार  ह. 11. ह

 ग्या  रेलवे  मंत्री  यह  बताने  की  कुप।'
 करेंगे  कि  :

 (क)  १२  शअ्रप्रैल,  १६५६  से  राजस्थान
 में  पद्मपुर  में  उत्तरी  रेलवे  की  आउट  एजेंसी
 बन्द  करने  के  क्‍या  कारण  हैँ;  भ्रौर

 (ख)  क्‍या  यह  सच  है  कि  यद्यपि
 व्यापारियों  की  पद्मपुर  की  बिल्टियां  बनी

 हुई  थीं,  किन्तु  श्री  गंगानगर  पर  ही  माल  उतार
 दिया  गया  शौर  व्यापारियों  से  भ्रनुच्षित.
 वारफंज  वसूल  किया  गया  ?

 रेखजे  उपसभंत्री  दु्श्ी  दाहुनअाज  ह) द  )  :

 (क)  पद्मपुर  भ्राउट  एजेंसी  के  संचालन  में

 कुछ  बड़े  प्रनियमित  काम  हुये  जिनकी  बजह
 से  इस  आउट  एजेंसी  के  ठंकेदार  का  ठेका

 १२  प्रप्नैल,  १६५६  से  नहीं,  १२  भ्रप्नैल,  १६५७
 से  खत्म  कर  दिया  गया  है

 (ख)  जी  हां  ot  गलतफहमी  की
 वजह  से  ऐंसा  हुआ  भौर  श्रबन  उसे  सुधार
 दिया  गया  है  t

 Azamgarh  Telephone  Exchange
 M5  Shri  Kalika  Singh:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state

 (a)  whether  Azamgarh  Town  tele-
 phone  exchange  is  directly  connected
 with  Banaras  and  Gorakhpur  or  the
 line  of  communication  is  obstructed  by
 the  main  telephone  exchange  often;
 and

 (b)  what  measures  Government  are
 adopting  to  effect  a  direct  connection
 if  there  is  no  direct  trunk  line?

 १७४.
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 The  Minister  of  State  in  the  Ministry
 ‘ef  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  It  is  directly

 ‘connected  with  Banaras,  but  not  with
 Gorakhpur.  Azamgarh-Gorakhpur  calls
 transit  at  Mau.  The  communication  is
 nat  obstructed  by  the  Mau  exchange.

 (9)  The  traffic  between  Azamgarh
 and  Gorakhpur  does  not  justify  a
 direct  circuit.

 Bridge  over  Dohrighat
 196.  Shri  Kalika  Singh:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a}  whether  the  proposed  bridge  at
 Dohrighat  on  the  Gorakhpur-
 ‘Ghazipur-Banaras  National  Highway
 is  included  in  the  Second  Five  Year
 Plan  period;  and

 (b)  if  so,  what  is  the  estimated
 cost?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  Rs.  92  lakhs  approximately.

 Azamgarh  Railway  Station
 प77.  89  Kalika  Singh:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  Azamgarh  Station
 on  the  North  Eastern  Railway  is  being
 converted  into  a  first  Class  Railway
 Station;

 (b)  if  so,  what  amenities  are  pro-
 posed  to  be  provided  to  passengers;
 and

 *(c)  whether  the  approach  road  of
 the  Railway  Station  would  be
 cemented?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  There  is
 no  proposal  to  make  any  major
 changes.

 (b)  However,  (i)  A  300  ft.  long
 platform  shelter  is  under  construction.
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 Ui)  provision  has  been  made  in
 1957-58  for  installing  hand  pump  in
 goods  shed;  extension  of  parcel  office
 and  S.Q.T.  godown,  and

 (iii)  in  1958-59  it  is  proposed  to  pro-
 vide  a  goods  office  and  strong  room.

 (०)  No,  Sir.
 Minor  Port  of  Ratnagiri

 1718,  Shri  Premjibhai  Ranchhoddas
 Assar:  Will  the  Minister  of  Transport
 and  Communications  be  pleased  to
 state:

 (a)  whether  Government  have  any
 proposal  for  development  of  the
 minor  Ports  of  Ratnagiri  District
 (Bombay  State);

 (9)  if  30,  the  names  of  Ports;  and

 (c)  the  nature  of  the  proposal  and
 the  decision  taken  thereon?

 The  Minister  of  State  in  the
 Ministry  of  Transport  and  Commani-
 cations  (Shri  Raj  Bahadur):  (a)  to
 (c).  The  development  of  minor  ports
 is  primarily  the  responsibility  of  the
 State  Governments.  The  Central
 Government  gives  financial  assistance
 for  schemes  included  in  the  Five  Year
 Plans.  The  Second  Fiv’  Year  Plan
 includes  schemes  for  the  development
 of  the  ports  of  Vengurla,  Malvan,
 Vijaydurg,  Purnagad,  Ratnagiri,
 Jaigud,  Dabhol,  Deogad,  Achra,  Boriya
 and  Bankot  in  the  Ratnagiri  District
 (Bombay  State},  The  works  cover
 improvement  of  landing  facilities,
 navigational  aids,  etc.

 Diva  Dasgaon  Railway  Line

 3  Shri  Assar: ie.“  Shri  Goray:

 Will  the  Minister  of  Railways  be
 pleased  to  refer  to  the  replies  given
 to  Unstarred  Question  No.  55  on  the
 25th  July,  956  and  Starred  Question
 No.  364  on  the  i9th  December,  ४956
 and  state:

 (a)  the  new  Railway  lines  for  which
 survey  has  been  ordered  in  Bombay
 State;
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 (b)  whether  the  survey  report  in
 -respect  of  Diva  Dasgaon  line  has
 since  been  examined;  and

 (ed  if  so,  what  is  their  decision?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawasz  Khan):  (a)  A  state-
 ment  is  laid  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  II,  annexure

 No.  43.)
 (४)  The  examination  is  not  yet  over.

 The  line  is  not  however  included  वा
 the  2nd  Five  Year  Plan  of  the  railway.

 (c)  Does  not  arise.

 Passenger  Amenities

 180.  Shri  snree  Narayan  Das:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  any  programme  for  the
 development  and  also  the  provision  of
 pussenger  amenities  at  the  stations
 on  the  Samastipur  Mansi  Branch  of
 North  Eastern  Railway  during  the
 Second  Five  Year  Plan  has.  been
 drawn  up;

 x.  Samastipur  Station.

 2.  Mansi  Station.

 3.  Khagaria  and  Mansi  Stations.

 ae  Narhan,  Ruscraghat,  Nayanagar,
 Hasanpur  Road,  Gorhpura  Halt,
 Salouna,  Imliand  Olapur  Stations.

 5.  Hasanpur  Road  Station.  >
 6.  Ruseraghat  and  Nayanagar  Stations.

 Angarghat,  Narhan,  Ruseraghat,
 Nayanagar,  Hasanpur  Road,  Gor-
 hpura  Halt,  Salouna,  Imli  and
 Olapur  Stations.

 Gorhpura  halt

 Ruseraghat  and  Hasan  R
 stations.  =

 ned,

 28  MAY  957  Written  Answers  7646

 (0)  if  so,  whether  a  copy  of  the
 same  will  be  laid  on  the  Table  of  the
 Sabha;  and

 (c)  the  important  developmental
 works  completed  or  undertaken  and
 passenger  amenities  provided  during
 the  First  Five  Year  Plan  at  al]  these
 stations?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.
 Based  on  the  recommendations  of  the
 Railway  Users’  A:menities  Committee
 a  programme  for  passenger  amenity
 works  is  drawn  up  and  the  works
 included  in  the  Works  Programme
 from  year  to  year.

 (b)  &  statement  showing’  these
 works  is  laid  on  the  Table  of  Lok
 Sabha.  {See  Appendix  II,  annexure,
 No.  44.]

 (०)  Following  development  ana
 passenger  amenity  works  were  com-
 pleted  during  the  First  Five  Year  Plan
 on  the  Samastipur-Mansi  Branch:—

 Improved  lighting  by  fitting  adequate  number
 of  fluorescent  tube  lights  in  waiting  halls
 and  on  platforms,  water  cooler,  battery
 charging  facilities  for  branch  line  rakes,

 A  refreshment  room,

 Electrification  of  Stations.

 Additional  hand  pump.

 Two  water  cages,

 Passenger  Hall.

 each Six  numbers  platform-benches,  at
 Station.

 Conversion  into  a  ‘D’  class  station  between
 Hasanpur  Road  and  Salouna  stations.

 Vendor’s  stall.
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 शसरो  बिहार  का  मदियों  पर  नियग्जरण  के
 बारे  में  मेशाल  सरकार  से  बातचोत

 १८१.  शो  थ्दो  गारायरण  दस  :  क्या
 सिंच तई €  मौर  विश्लुत  मंत्री  यद्द  बसाने  की
 कृपा  करेंगे  कि

 (क)  उत्तरी  बिहारों  की  किन-किन
 सदियों  के  नियंत्रण  के  बारे  में  नेपाल  सरकार
 से  बातचीत  चल  रही  है  ;

 (ख  )  शय  तक  किन-किन  योजनाझ्रों
 के  बारे  में  श्रन्तिम  करार  हो  चुके  हें;  शौर

 (ग)  क्‍या  उन  करारों  की  प्रतियां
 सभा-पटल  पर  रखी  जायेंगी  ?

 सिचाई  और  बिद्युत  सन्‍्त्रो  (को  स०  Wo
 पाटोल  )  :  (क)  गंडक  नदी  के  नियन्त्रण
 के  सम्बन्ध  में  नेपाल  सरकार  से  पत्र  व्यवहार
 हो  रहा  है  |

 (ख)  तथा  (ग).  कोशी  परियोजना
 के  बारे  में  पश्रप्रेल,  १६५४  में  एक  समझोते
 पर  हस्ताक्षर  किये  गयें  थे  और  इस  समझौते
 की  एक  प्रतिलिपि  सदन  की  मेज  पर  रख
 दी  गई  थी  |

 उत्तरों  बिहार  में  ६ ह छ  मियसत्रश  योजन यें

 १८२.  थो थी  खारायण  दास  :  क्‍या
 लिजाई  और  विद्युत  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  उत्तर  बिहार  की  बाढ़-
 नियंत्रण  योजनाओं  का  कार्य  निर्धारित
 कार्यक्रम  के  झतुसार  चल  रहा  है;

 (ख)  यदि  हां,  ल  पपा  उनकी  प्रगति
 का  एक  विधरण  सभा  पटल  पर  रखा  जायेगा;

 (ग)  क्‍या  झब  तक  के  कार्य  के  झनुभव
 के  झाषार  पर,  नदियों  के  दोनों  तटों  पर
 बन्घ  निर्माण  कर  बाढ़  रोकने  की  प्रणाली  में
 कुछ  परिवर्तन  करना  पड़ा  है;  भौर

 (थ)  यदि  हां,  तो  परिवर्तन  किस
 प्रकार  का  हुआ  है?

 लियाई  और  दिल्युत  जंत्री  (जो  to
 बाठ  पाटील  )  :  (क)  उत्तर  स्त्रीकारात्मक

 |

 (ख)  अप्रैल,  १६५७  सक  की
 प्रयति  का  विवरण  सभा  पटल  पर  रख  दिया
 गया  है  t  [डेखिये  परिक्षिब्ट  २,  अनुबस्ध
 सं०  ४५]  ।

 (ग)  उत्तर  नकारात्मक  है  |

 (6 3  प्रश्त  नहीं  उठता ॥

 Imports  and  Exports
 183.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  total  tonnage  of  imports
 and  exports  which  passed  through
 the  port  of  Calcutta  during  1955-56
 and  ‘1956-57;  and

 (b)  the  names  of  important  commo-
 dities  imported  and  exported  from
 Calcutta  during  the  same  period?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  1955-56
 8,030,735  tons;  ‘1956-57  8,869,210  tons.

 (b)  Important  commodities  import-
 ed:

 Cement
 Chemicals
 Salt
 Grain
 Iron  &  Steel  and  other  metals
 Machinery
 Railway  Plant  and  materials
 Oils  and  oilman  stores.

 Important  commodities  exported:
 Coal
 Gunnies
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 Sarvey  “Wesel  Orissa  te  028
 18%  Shri  BD.  0.  Sharma:  Will  the  Punjab  226

 Minister  of  Transport  anf’  Commani-  Rajasthan  342
 eations  be  pleased  to  state:  Uttar  Pradesh  925

 (ab  whether  the  Hindustan  Shipyard  West  Bengal  373
 Limited  have  completed  the  construc-
 ean  50  a  By  :  and  semana

 &  Kashmir  20
 Himachal  Pradesh  35

 (b)  if  not,  the  reasons  therefor?  Manipur  32
 The  Minister  of  State  in  the  Ministry  Tripura  0

 of  Transport  and  Communications  NEFA  8 (Shri  Eaj  Bahadur):  (a)  No.  oan
 Pondicherry  2

 (b)  The  Shipyard  has  two  orders  for
 survey  vessels  on  hand,  one  for  the  TOTAL  8,350 Calcutta  Port  Commissioners  and  the
 second  for  the  Navy.  In  the  former
 ease,  progress  has  been  held  up  owing
 to  delays  in  the  receipt  of  steel;  in  the
 latter,  the  vessel  being  a  special  Naval
 craft,  finalisation  of  its  designs  and
 lans  as  well  as  detailed  specifications

 as  taken  a  long  time.

 Adult  Education  Centres
 ३85,  Shri  9.  0.  Sharma:  Wiil  the

 Minister  of  Community  Development
 १९  pleased  to  state:

 (a)  whether  arrangements  have
 yeen  made  to  establish  adult  educa-
 ion  centres  in  National  Extension
 3locks;

 (b)  if  so,  the  number  of  centres
 stablished  in  (1956-57;  and

 (c)  the  number  thereof  in  each
 State?

 The  Minister  of  Community  Deve-
 opment  (Shri  5.  K.  Dey):  (a)  Yes.

 (b)  8,350,  upto  December,  1956.

 €८)--
 Andhra  690
 Assam  35
 Bihar  3,335
 Bombay  647
 Kerala  84
 Madhya  Pradesh  397
 Madras  58
 Mysore  426

 mall  Link  between  Bihariganj  and
 Simari  Bakhtianpur

 186.  Shri  L.  N.  Mishra:  Will  the
 Minister  of  Bailways  be  pleased  to
 state:

 (a)  whether  any  representation  was
 made  to  Government  to  provide.  a
 Rail  Link  from  Bihariganj  to  Simari
 Bakhtianpur  in  Saharsa  District  of
 Bihar;  and

 (b)  if  so,  the  action  taken  thereon?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.

 ३४)  This  project  has  not  been  includ-
 ed  in  the  new  lines  approved  by  the
 Planning  Commission  for  considera-
 tion  during  the  Second  Five  Year  Plan
 period.

 Mansi-Saharsa  Rail  Link
 187.  Shri  L.  N.  Mishra:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  rail  link  between
 Mansi  and  Saharsa  on  North  Eastern
 Railway  is  proposed  to  be  made  an
 all-weather  one;  and

 (b)  if  so,  the  details  of  the  proposal?
 The  Deputy  Minister  of  Railways

 (Shri  Shahnawas  Khan):  (a)  and  (b).
 There  is  no  such  proposal]  at  this  stage
 to  make  Mansi-Saharsa  section  an
 all-weather  line.
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 लडुत्य  राज्ज्यण  को  बों  और  .चुल

 पच,  द. (2  श्थुनाथ  सिह  |:  क्‍या  परि-

 दहन  तथा  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  राष्ट्रीय  राजपथों  के  विकास  के
 लिये  द्वितीय  पंचवर्षीय  योजना  के  अन्तर्गत
 अब  तक  कितनी  सड़कों  भ्रथवा  और  पुलों  का
 निर्माण  हुझा  है?

 परिवहन  तथा  संज  र  सज्ञाजय  सें  र/ज्य
 झंत्री  पु्मी  रज  बहादुर  )  :  दूसरी  पंचवर्षीय
 योजना  के  पहले  वर्ष  में  १६०  मील  लम्बी
 नई  सड़क  और  सात  बड़े  पुल  बनाये  गये  ।

 इनके  अलावा.  हिन्दुस्तान-तिब्बद  सड़क
 के  चोर्नी-दशिपकिला  माग  में  ४०  मील  तक
 २  फुट  चौड़ी  पगडंडी  के  कटाव  का  काम  भी

 पूरा  हो  चुका  है  !

 Claims  Settlement  on  North  Eastern
 Railway

 189.  Pandit  D.  N.  Tiwary:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  old  claims  cases
 pending  settlement  on  the  North
 Eastern  Railway  on  the  Ist  April,
 1956;

 (b)  the  number  of  new  claims
 received  during  ‘1956-57;  and

 (c)  the  number  of  claims  settled  by
 the  3lst  March,  1957?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  (26,781,

 (b)  The  number  of  new  claims
 received  during  ‘1956-57,  (including
 7,897  reopened  cases)  is  71,013,

 (०)  84,908.
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 र्६०  शनी  अभर  |  art  :  क्या
 शेलथे  मंत्र:  यह  ब्रताने  की  झपा  करेंगे  कि

 (क)  कया  यह  सच्च  है  कि  प्रदिषम
 रेलवे  के  मेघनगर  स्टेशन  का  प्लेटफार्म  सेब-
 नगर  बस्ती  को  ओर  नहीं  है,  भौर

 (ख)  यदि  हां,  तो  क्‍या  सरकार  को
 यह  मालूम  है  कि  प्लेटफार्म  की  .इस  स्थिति
 के  कारण  गाड़ी  में  बैठते  तथा  उतरने  में
 यात्रियों  को  जान  को  खतरा  रहता  है  ?

 रेखबे  उपमत्री  (ष्मी  चाप्हुन तल  खां  ):
 (क)  जी,  हां  ।

 (ख)  जी  नहीं  दाहर  से  स्टेशन
 प्लेटफार्म  पर  जाने  के  लिये,  स्टेदन  को
 हद  में  एक  समतल  पार  (level  crossing)
 है  ।  फिर  भी,  गोधरा-रतलाम  लाइन  को
 दोहरा  करते  समय  इस  स्टेशन  पर  एक
 द्वीप  प्लेटफार्म  (  isiand  platform  )
 बनाने  की  योजना  है  जिसे  एक  ऊपरी  पैदल
 पुल  बना  कर  स्टेशन  को  इमारत  के  साथ
 वाले  प्लेटफार्म  से  मिला  दिया  जायगा  ।

 BCG.  Campaign
 9l.  Shri  D.  0.  Sharma:  Will  the

 Minister  of  Health  be  pleased  to  state
 the  total  number  of  persons  tested
 and  vaccinated  under  B.C.G.  Cam-
 paign  from  November,  3956  to  April,
 1957,  State-wise?

 The  Minister  of  Health  (Shri
 Karmarkar):  A  statement  showing  the
 number  of  persons  tuberculin  tested
 and  vaccinated  with  B.C.G.  for  the
 period  from  November,  956  to  March,
 1957,  is  given  below.  Information  for
 April,  ‘1957,  is  not  yet  available.

 States  Tuberculin  B.C.G.
 Tested  Vaccinated

 Andhra  Pradesh  703,913,  ‘1903477,
 Assam  °  178,885,  67,477
 Bihar  ‘1,117,458  4733749
 Bomba  ‘1,126,  530  361,784, ammu  &  Kashmir.  78,341  39494
 Kerala,  ८:  ०४  ४  _  :  28766  76७77  | ¥87,366  76,677



 53  Written  Answers  38  MAY  1987  Written  Anowars  5654

 States  Tubsreulin  =__—B.G.G.
 Tested  Vaccinated

 Madhya  Pradesh  364,263  67,861
 Madras  ‘135,901  52,440
 Mysore  195,097  80,411

 Orissa  (281,798,  ‘111,399
 Punjab  $I7,388  176,098
 Rajasthan  (233,156  63,107
 Uttar  Pradesh  490,058  I$3,067 West  Bengal  797,266  318458
 Delhi  वि  2  (21.470
 Himacha  !  Pradesh  97259  8  hs
 Manipur  33,505  15,986
 N.E.F.A  3,521  I,327
 Tripura  18,724,  8,783

 Torar  6,36,36L  2,293,923,
 Tourists  to  Delhi

 192,  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Transport  and  Communti-
 catiens  be  pleased  to  state  the  num-
 ber  of  foreign  tourists  who  visited
 Delhi  during  1956?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  There  were  ‘15,212
 visitors  who  arrived  in  Delhi  by  air
 directly  from  foreign  countries  during
 1956.  Of  these  about  3th  are  pre-
 sumed  to  be  tourists.  However,  a
 much  larger  number  of  foreign  tourists
 did  visit  Delhi  having  first  entered
 India  through  one  or  the  other  of  the
 various  ports  of  entry.  But  no  definite
 figures  for  such  tourists  are  available.

 Railway  Quit-Agencies
 193,  Shri  Wodeyar:  Will  the  Minis-

 ter  of  Railways  be  pleased  to  state:
 (a)  the  number  and  names  of  places

 in  the  Southern  Railway  Zone  in
 which  Railway  Out-agencies  were
 abolished  during  the  year  1956-57;

 (b)  the  reasons  for  their  abolition;
 and

 (c)  the  distance  from  such  places  to
 the  nesrest  railway  stations?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  The
 following  four  Out-agencies  in  the
 Southern  Railway  Zone  were  closed
 during  1956-57;

 l.  Lower  Nilgiri  (Coonoor  Town)
 2.  Upper  Niigiri  (Ootacamund  Town)
 3.  Chenganacherry
 4.  Chikmagullur.
 One  of  the  above  Out-agencies,

 namely,  Chikmagullur  was  reopened
 On  ‘15-3-1957.,

 (b)  and  (c).  A  statement  giving  the
 required  information  is  laid  on  the
 Table  of  the  Lok  Sabha.  (See
 Appendix  II,  annexure  No.  46.)

 Passenger  Amenities  at  Jind  Junction
 194,  Shri  Mool  Chand:  Will  the

 Minister  of  Railways  be  pleased  to
 State:

 (a)  whether  Government  have  re-
 ceived  any  representation  from  the
 citizens  of  Jind  for  the  construction
 of  sheds  on  the  Railway  platform  on
 the  Jind  Junction;  and

 (b)  if  so,  what  action  has  been
 taken  on  this  representation?
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 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.

 (b)  It  was  proposed  to  provide  the
 work  of  construction  of  cover  over
 platforms  in  the  Works  Programme  for
 (1957-58  but  this  could  not  be  done
 within  the  ceiling  limit  fixed  for  the
 works  relating  to  Railway  Users’
 amenities.  However,  it  is  proposed  to
 inelude  this  work  in  the  Works  Pro-
 gramme  for  1958-59.

 Assistant  Labour  Inspectors  is
 Southern  Railway

 195.  Shri  Thimmatah:  Will  the  Min-
 ister  of  Railways  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Southern  Railway  Administration  has
 selected  some  Assistant  Labour
 Inspectors;

 (b)  if  so,  their  number;  and

 (c)  how  many  of  them  belong  to
 Scheduled  Castes  and  Tribes?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  on
 17th  and  8th  January,  1957.

 (४७)  25.

 (c)  Scheduled  Castes—0
 Scheduled  Tribes—Nil.

 Adulteration  of  Ghee
 196.  Shri  Jhulan  Sinha:  Will  the

 Minister  of  Health  be  pleased  to  state:
 (a)  whether  there  has  been  any

 noticeable  improvement  in  respect  of
 elimination  of  adulteration  in  ghee;
 and

 (b>  the  names  of  the  States  where
 such  improvement  has  taken  place?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b).  Rules  lay-
 ing  down  standards  of  the  quality  for
 ghee  under  the  Prevention  of  Food
 Adulteration  Act,  954  were  promul-
 gated  on  the  28th  July,  956  and  as
 euch  it  is  too  early  to  assess  the  results
 ef  their  application.
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 जब  .का्मेर  पेलने  सोग,

 १€७.  श्यो  do  ला०  बख्पल  :  क्‍या
 शेलबे  मंत्रो  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  बोक  नेर
 रेलवे  वर्कशाप  के  पास  बने  रेलवे  क्वटंरों  में
 रहने  वाले  कर्मचारियों  के  बच्चों  का  शिक्षा
 के  लिये  कोई  स्कूल  नहीं  है;  _भौर

 (ख)  यदि  हां,  तो  सरकार  इसके  -  ये
 क्या  व्यवस्था  करने  जा  रहा  है  ?

 रेलवे  उपमनन्‍तों  (अं  चाहनवं, ज  सवा):
 (क)  जं;  नहीं  v

 (@)  सवाल  नहीं  उठता  ॥

 शोक  नेर  लये  -  कंदा  प

 श्ट्छ्,  शो पण  ला  बसख्पल:  क्‍या
 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  १६५७-४८  में  बीकानेर  रेलवे
 वर्कशाप  शर  श्न्य  रेलवे  प्रतिष्ठानों  में  कितने
 व्यक्तित  भर्ती  किये  जायेंगे  ;

 स्व)  बीकानेर  रेलवे  बर्ककाप  में  और
 बीकानेर  के  श्रन्य  रेलये  प्रतिष्ठानों  में  नौकरो
 के  लिये  अब  तक  कितने  आवेदन-पत्र  प्राप्त
 हो  चुके  है;

 (ग)  उम्मोदवारों  में  अनुसूचित  जातियों
 के  कितने  व्यकित  है;

 (घ)  उम्मीदवारों  के  चुनाव  को  क्‍या
 प्रक्रि  है  ;

 (ड)  क्‍या  यह  सच  है  कि  रेलत्रे  व्कशाप
 में  ऐसे  व्यक्ति  भर्ती  किये  जाते  है  जो  रोज़गार
 दफ्तर  से  हो  कर  नहीं  आने  ;

 (च)  यदि  हां,  तो  इसके  कया  क  ए
 है।  शौर

 (छ)  क्‍या  सरकार  को  किन्‍्हों  ऐसी
 शिकायतों  था  समाचार-पत्रों  में  प्रकाशित
 समाचारों  का  भान  है  जिन  में  रेलवे  वर्कशाय
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 में  कर्मचारियों  को  नियुक्ति  के  आरे  में  अष्टा-
 आर  का  झारोप  लगाया  गया  है  ?

 रेखये  उपसंत्र.  (6 2  शाहनरज  हां):
 (क)  लगभग  ७६७,  जिसमें  से  १३१  भनु-

 सूचित  जातियों  के  लिये  शभ्रारक्षित  हैं  ।

 (ख)  से  (च).  तीसरे  दर्जे  का  जगहों
 में  भर्ती  रेलवे  सविस  कमीशन,  इलाहाबाद
 करता  है।  और  चौथे  दर्जे  में  भर्ती  चुनाव
 बोडो  (Selection  Boards)  हारा  को
 जाती  है  जिन  में  स्थानीय  रेलवे.  अफसरों  के
 अलावा  एक  बाहर  का  झादमों  भी  रहता
 है  ।  बोकानेर  रेल-कारखाने  में  चौथे  दर्जे
 को  भर्ती  के  लिये  ४,२२०  अजियां  दायी
 हैं।  लेकिन  अभी  इन  अ्जियों  की  जांच
 नहीं  हुई  है,  इसलिये  यह  नहीं  कहा  जा  सकता
 कि  उनमें  से  कितनी  भजियां  स्‍भनुसूचित
 जाति  के  उम्मीदवारों  की  हैं  '  भ्रभी  यह
 भी  मालूम  नहीं  हुआ  है  कि  कमीशन  झौर
 डिवीजन  कार्यालय,  बोकानेर  में  अब  सक
 कितनी  झजियां  श्रायी  हैं  और  उनमें  कितनी
 भरजियां  अनुसूचित  जाति  के  लोगों  की  है,
 क्योंकि  अर्जी  देने  की  भ्राखिरो  तारीख  अभी
 बोती  नहीं  है  ।

 (=)  जी,  नहीं  ।  सोधे  श्रर्जी  भेजने
 बाले  उम्मीदवारों  के  साथ  साथ  रोजगार
 दफ्तर  (Employment  Exchange)  से
 भेजें  गये  उम्मीदवारों  पर  भी  विचार  किया
 जाता  है  a

 (च)  सवाल  नहीं  उठता

 (a)  जी,  मभहीं  ।

 Co-operative  Societies
 i99.  Shri  S.  C.  Samanta:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  how  many  multi-unit  Co-opera-
 tive  Societies  were  formed  during
 1956;

 (b)  how  many  Societies  were  wound
 wp  during  the  same  period;
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 (ec)  what  were  the  objects  of  such
 Societies  and  to  how  many  States  they
 belonged  to;  and

 (d)  whether  any  new  rules  and
 regulations  have  been  framed  or  pro-
 posed  to  be  framed  in  9567

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  to  (c).  The
 information  ig  being  Collected  and  will
 be  laid  on  the  Table  of  the  Sabha  as
 soon  as  it  is  received.

 (ad)  No  rules  were  framed  during
 39565  but  rules  have  been  framed
 during  957  and  are  being  published
 in  the  Gazette  of  India.

 Development  of  Indigenous  Systems
 of  Medicines

 200.  Shri  Jhulan  Sinha:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  total  amount  spent  last  year
 on  the  maintenance  and  expansion  ef
 facilities  for  the  develBment  of  indi-
 genous  systems  of  medicine;  and

 (b)  an  outline  of  the  measures  on
 which  the  amount  has  been  spent?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b).  A  state-
 ment  is  laid  on  the  Table  of  Lok  Sabha.
 {See  Appendix  IJ,  annexure  No.  47.]

 Recreation  Facilities  for  Nurses  im
 Safdarjang  Hospital

 20i,  Shri  Warrior:  Will  the  Minister
 of  Health  be  pleased  to  state:

 (a)  what  are  the  recreation  facilities
 provided  for  the  staff  of  the  Safdar
 jang  Hospital;

 (b)  whether  any  collections  are
 made  from  the  nurses  of  the  hospital
 for  the  sports  fund;  and

 (c)  if  so,  who  operates  the  fund  and
 whether  the  subscribers  are  being
 associated  with  the  control  and  opera-
 tion  of  the  fund?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  It  is  presumed  that
 the  information  is  required  in  respect
 of  the  nursing  staff  only.  Recreation
 facilities  have  been  provided  for  the
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 Mursing  staff  of  the  Safdarjang  Hos-
 pital  out  of  a  Sports  Fund  to  which
 contributions  are  made  voluntarily  by
 staff  nurses  at  Re.  3  per  head  per
 month.  These  facilities  include  provi-
 sion  for  games  like  Badminton,
 Chinese  Game,  Carrom,  Table  Tennis
 and  Cards.  A  gramophone  and  a
 Radio  have  also  been  provided  in  the
 common  room  in  the  mess.  A  picnic
 is  arranged  once  a  month.  Film  shows
 are  occasionally  arranged  in  the
 hospital  and  the  nursing  staff  are  per-
 mitted  to  see  those  shows.

 (b)  One  rupee  per  head  per  month
 is  subscribed  voluntarily  by  Staff
 Nurses  towards  the  Sports  Fund.

 (c)  The  Sports  Secretary,  who  is
 one  of  the  nurses,  maintains  the
 accounts  which  are  checked  by  the
 Matron  and  audited  by  the  Accounts
 Officer.  The  Medjcal  Superintendent
 of  the  Hospital  also  scrutinises  the
 accounts.

 ted  कमेंच  प्ष्यिों  &  लिये  त्योहार  का  भत्ता

 २०२.  श्यो  जॉगड़े :  क्‍या  रेलवे  मंत्री
 महू  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  बिलासपुर
 जिले  में  दक्षिण-पूर्व  रेलब्रे  के  कर्मचारियों  को

 होली,  दशहरा  या  ईद  जैसे  त्योहारों  के अवसर
 पर  त्योहार  के  लिये  अगाऊ  बेतन  (फेस्टोवल
 एड्वान्स)  नहीं  दिया  गया  और

 (ख)  यदि  हां,  तो  शासन  ने  रेलवे
 कर्मचारियों  की  इस  कठिनाई  को  हल  करने  के
 लिये  क्या  कार्येबाही  की  है  ?

 रेलये  उपमन्त्री  (श्रो  दाहनवाज  वां  i
 (क)  जो,  नहीं,  १६५६  में  दशहरे  के  मौके
 थर  और  १६५७  में  ईद  के  मौके  पर  उन
 सभी  लोगों  को  पेहगी  दी  गयी  थी  जो  भुगतान
 के  दिन  हाजिर  थे  -  लेकिन  इस  साल
 होली  में  पेशणी  देने  का  इन्तज़ाम  समय  पर
 थे  कियय  जा  सका  ।  सिर्फ  कुछ  कमंचारियों
 को  पेदागी  दी  गयी,  लेकिन  यह  भी  थोड़ी
 &
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 (@)  त्योहारों  को  एक  सूची  अनाकर
 उन  सभी  दफ्तरों  को  भेज  दो  गयी  है  जो
 वेदायी  का  इल्तजास  करते  हैं,  ताकि  पेशगी
 समय  पर  दी  जा  सके  ॥

 Land  Acquisition

 203.  Shri  P.  G.  Deb:  Will  the  Minis-
 ter  of  Transport  and  Communications
 be  pleased  to  state:

 (a)  the  compensation  given  to  the
 landowners  of  Deogarh  and  Kuchinda
 sub-divisions  of  Sambalpur  in  Orissa
 after  acquisition  of  their  lands  for
 the  construction  of  the  National  High-
 way  No.  6  running  from  Calcutta  to
 Bombay;  and

 (b)  whether  the  compensation  has
 been  fully  paid  up  by  now?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b).  The
 required  information  is  not  available
 with  us.  It  is  being  collected  from
 the  State  Government  and  will  be
 placed  on  the  Table  of  the  House  as
 soon  as  available.

 Experimental  Tube-wells  in  Bombay
 State

 205.  Shri  K.  G.  Deshmukh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:  .

 (a)  the  number  of  experimental
 tube-wells  allotted  to  Purna  Basin  in
 Bombay  State;

 (b)  how  many  experiments  have
 been  conducted  upto  this  time  and  at
 what  places;  and

 (c)  how  many  of  them  have  been
 successful?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  i5  Experi- mental  tubewells.
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 {by  84  exploratory  beres  have  been  drilled  at  the  following  places:

 Name  of  the  place  Diserict

 a)  Bawanbir  Nimar
 (2)  Hiwarkhed  Akola
 (3)  Akot  मु  मर  ~do-
 (4)  Patsul  e  ~do-

 ie
 Dabihanda  -do- 6)  Wagholi  -do-

 4]
 Andura  ~do- 8)  Jaitpur  Amraoti

 9)  n  ~do-
 (x0),  Partwada  -do-
 (ir)  Walgaon  -do-
 (xz)  Chandurbazar  -do-
 3)  Anjan  Gaon  -do-
 ९०१  Kokarda.  -do-

 (९)  None  of  the  exploratory  bores
 yielded  sufficient  quantities  of  water
 for  economic  use  for  irrigation  pur-
 poses.  Further  drilling  has,  therefore,
 been  abandoned.

 Dismissal  of  Railway  Employees

 206.  Shri  S.  M.  Banerjee:  Will  the
 Minister  of  Railways  be  pleased  to
 state  the  number  of  employees  of
 Northern  Railway  dismissed  or  dis-
 charged  for  having  participated  in
 demonstrations  and  tool  down  strikes
 during  the  last  three  years?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  The  number
 is  one,  Sir.

 New  Railway  Lines  in  Madras

 207,  Shri  Sampath:  Wi)]  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (ay  the  new  railway  lines  for  which
 survey  has  been  ordered  in  the
 Madras  State;

 (b)  the  progress  of  the  survey,  if
 any;

 (९)  whether  the  work  has  been
 taken  up  in  the  cases  of  lines  for
 which  the  surveys  had  been  complet-
 ed;  and

 (A)  if  not,  the  reasons  therefor?

 The  Deputy  Minister  of  Raflways
 (Shri  Shahnawar  Khan):  (a)  and
 (b).—

 lL  Bangalore-Salem.
 Traffic—completed.
 Engineering—in  progress.

 2.  Vellore—Conjeevaram.
 Traffic—completed.
 Engineeripg—not  started.

 3.Tinneveli|Trivandrum-Cape  Como-
 rin

 Traffic—completed  report  await-
 ed.

 4.  Chinnasaliem-Chingleput.
 Traffic—Comrpleted.

 (ec)  No.

 (d)  A  decision  regarding  the  con-
 struction  can  be  taken  only  after
 examining  the  survey  reports  which
 have  not  been  recived.  None  of  the
 lines  are  included  in  Second  Five  Year
 Plan.

 रेलने  में  अनुसूलि  तजाति  के  ह्रकसर

 २०८,  श्री  रूप  नारायण  :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  रेलवे  में
 पहलो  झर  दूसरी  श्रेणी  के  किसने  'झरूसर

 “ैं-ब्लौर  उन  में  प्रनुसूचित  जाति  के  कितने
 व्यक्ति  हैं  ?
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 रलने  सपभगा  (शाइनबाज  खां)“

 I  दर्जा  Il  दर्जा  अवर्णित

 अफसरों  -को

 कुल  तादाद,  १५०६  १९७५६  श्श्

 अनुसूचित  जाति
 के  अफसरों
 की  तादाद  प्र  ४.  कोई  नहीं

 PAPER  LAID  ON  THE  TABLE
 AMENDMENT  TO  COTTON  TEXTILES
 (PrRopucTION  BY  HANDLOOM)  CONTROL

 ORDER
 The  Minister  of  Commerce  (Shri

 Kanungo):  I  beg  to  lay  on  the  Table,
 under  sub-section  (6)  of  Section  3  of
 the  Essential  Commodities  Act,  1955,
 a  copy  of  the  Notification  No.  S.R.O.
 908  dated  the  23rd  March,  957  mak-
 ing  certain  further  amendment  to  the
 Cotton  Textiles  (Production  by  Hand-
 loom)  Control!  Order,  1956.  [Placed
 in  Library.  See  No,  S-52/57.]

 RAILWAY  BUDGET--GENERAL
 DISCUSSION—coneld.

 Mr.  Speaker:  The  House  wiil  now
 resume  further  discussion  of  the  rail-
 way  budget.  Three  days  were  allot-
 ted  for  the  discussion  and  today  is
 the  last  day.  At  what  time  can  I  call
 upon  the  Railway  Minister  to  reply?

 The  Minister  of  Railways  (Shri
 Jagjtvan  Ram):  The  House  is  sitting
 till  6;  I  will  take  12  /4  hours.

 Mr.  Speaker:  I  will  call  him  at  a
 quarter  to  five.

 Shri  Samanta  may  continue  his
 speech.

 Shri  C.  Samanta  (Tamluk)
 Speaker,  yesterday  I  was  speaking
 about  electrification  during  the  second
 Five  Year  Plan  period  and  the  sug-
 gestion  of  my  hon.  friend  Mr.  Dange
 to  postpone  it,  as  it  would  save  about
 Rs.  80  crores.  In  this  connection  I
 mentioned  about  over-crowding  in
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 passenger  trains.  Teday  I  with  to
 bring  to  the  nétice  of  the  House  the
 heavy  congestion  of  goods  traffic

 Perhaps  my  Bon.  friends  are  aware
 that  there  is  a  hottleneck  at  Lillooah
 near  Howrah.  The  House  will  be  sur-
 prised  to  learn  that  due  to  this  bottle-
 ‘neck  at  Lillooah  the  railway  refuse  to
 construct  a  lme  te  Geonkhali  where
 there  was  a  proposal  to  establish  a
 subsidiary  port.  I  mentioned  this  in
 the  course  of  the  discussion  on  the
 Railway  Budget  in  March.  I  may
 again  say  that  in  793]  there  was  a
 proposal  to  construct  fc  railway  line
 from  Contai  to  Contai  Road.  But
 that  was  not  considered  economical.
 In  ३947  another  expert  committee  sur-
 veyed.  those  areas  and  also  surveyed
 the  proposed  line  from  Mechada  to
 Contai  which  they  said  woul@  be  eco-
 nomical.  You  will  be  glad  to  learn
 that  if  that  railway  line  is  construct-
 ed,  then  Geonkhali  would  be  only  ten
 miles  from  that  line.  However,  this
 would  be  referred  to  am  expert  com-"
 mittee  consisting  of  some  foreign  per-
 sonalities.  So  I  leave  it  there  and
 request  the  hon.  Mirister  to  look
 carefully  into  the  matter,  berause  in
 the  absence  of  a  line  the  Transport
 Ministry  could  not  take  up  the  cons-
 truction  of  that  port.  Then  the  Cham-
 ber  of  Commerce  and  the  West
 Bengal  Government  and  _  others
 thought  there  would  be  no  return
 traffic.  Now  the  Railway  and  the
 Transport  Ministry  have  admitted
 that  there  would  be  return  traffic.
 Now  the  Chamber  of  Commerce  have
 come  forward  with  a  request  that
 there  should  be  a  port  and  a  connect-
 ing  line  from  Bhogpur  to  Geonkhali.
 A  large  quantity  of  iron  ore  could
 be  exported  through  this  port  and  this
 would  bring  in  a  lot  of  foreign
 exchange.

 As  regards  the  working  of  the  rail-
 ways,  I  have  to  point  out  that  we  are
 not  getting  the  maximum  out  of  the
 property  and  the  personnel  of  the
 railways.  I  request  the  hon.  the  Rail-
 way  Minister  to  look  into  it,  as  to  how
 many  wagons,  how  many  coaches
 should  have  been  utilised,  and  there



 Mr.  Speaker:  Why  should  there  be
 #0  much  of  vehemence  over  these
 wagons?

 Shri  8.  C.  Samanta:  Sir,  Railways
 have  the  greatest  responsibility  as
 carriers  of  goods  and  passengers.  If
 simple  ways  are  not  found  out,  the
 loss  goes  on.  Then  how  can  the  Plan
 be  made  successful?  We  have  got
 Rs.  25  crores  for  the  Second  Pian.
 I  think  we  need  not  want  more
 money,  because  there  are  so  many
 obstacles  in  the  way  of  completion  of
 the  schemes  we  have  already  taken
 up.  We  are  not  getting  the  things  we
 have  ordered  from  outside,  in  time.
 During  the  Plan  period,  if  all  the
 works  on  hand  are  taken  up  and
 executed  looking  to  economy  and  the
 best  utilisation  of  the  property  and
 personnel  of  the  Railways,  then  with
 the  money  that  we  have  for  the
 Second  Five  Year  Plan  I  think  we
 will  be  able  to  progress  further.

 In  regard  to  staff  I  would  like  to
 place  something  before  the  hon.  the
 Railway  Minister.  There  is  a  demand
 from  the  staff  that  the  C.P.C.  scales
 should  be  revised,  a  Second  Pay  Com-
 mission  should  be  appointed,  there  is
 curtailment  of  trade  union  rights,
 there  is  victimisation,  and  such  other
 charges  are  being  levelled  against  the
 Railway  Ministry.  I  think  the  hon.
 Minister  will  look  into  these  matters
 and  satisfy  the  staff  who  really  con-
 stitute  the  property  of  the  Railways.

 In  this  respect  I  also  support  Mr.
 Jangde  who  made  a  reference  yester-
 day  to  the  staff,  that  while  they  come
 forward  through  their  trade  union
 organisations  for  benefits  for  them-
 selves  they  are  not  so  eager  to  be  duti-
 ful.  We  have  some  experience  in  the
 Railway  Corruption  Enquiry  Com-
 mittee.  We  travelleg  throughout  the
 length  and  breadth  of  India.  It  is
 with  regret  that  I  have  to  place
 before  the  House  that  we  are  not  get-
 ting  that  dutifulness  from  the  staff  as
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 is  necessary  for  the  good  of  the  Rall-~
 ways.  So,  keeping  these  things  in
 mind,  when  we  demand  them  to  be
 dutiful,  we  must  see  that  they  are
 given  the  facilities  that  they  want.
 Through  their  trade  union  organisa-
 tions  I  request  them  to  be  dutiful,
 and  I  request  the  Railway  Ministry  to
 be  more  sympathetic  to  the  just.
 demands  that  are  being  put  forward.
 by  them  before  the  Ministry.  There
 is  one  lacuna  which  I  would  like  to
 point  out.  The  Railway  has  the  res-
 ponsibility  of  carrying  goods.  छप,
 under  the  Railways  Act,  if  the  goods.
 are  lost,  the  railway  has  no  respon-
 sibility.  In  this  respect,  I  think  some:
 responsibility  should  go  to  the  rail-
 way.  Otherwise,  the  staff  will  not.
 be  active  and  dutiful  as  they  should
 be.  The  responsibility  should  be  on.
 the  Government,  that  is,  on  the  people
 who  deal  with  these’  things.  But,
 there  are  sections  in  the  Railways
 Act,  in  which  the  provisions  are  that
 they  cannot  be  made  responsible.

 There  is  a  demand  that  more  money
 should  be  spent  on  the  opening  of
 new  lines.  At  the  same  time,  we  see:
 there  are  so  many  accidents.  Why?
 Because  the  existing  track  has  become
 old,  wagons  have  become  over-aged,
 and  coaches  have  become  over-aged.
 First  of  all,  if  we  rectify  the  existing
 track  and  other  things,  I  think  most
 of  the  money  that  we  have  allotted
 for  the  Second  Plan  will  be  spent.  We
 as  Members  of  Parliament  come  for-
 ward  here  and  want  that  new  railway
 lines  should  be  constructed  near  about
 our  constituencies  or  in  our  States.
 Really  there  is  necessity  for  that.  At
 the  same  time,  we  accuse  the  Rail-
 ways  that  these  accidents  are  happen-
 ing.  As  I  said,  the  accidents  happen
 because  the  track  is  not  all  right  and
 the  bridges  are  not  all  right.  First,
 attention  should  be  given  to  rectify
 the  existing  lines.  Then,  further
 developments  may  be  made.  You  will
 be  astonished  to  hear  that  during  the
 First  Plan,  we  had  to  restrict  the  speed
 of  trains  on  3784  miles  of  existing.
 track,  because  the  railg  were  not
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 {S.  C.  Samanta.)
 good,  because  the  sleepers  were  bad.
 ‘We  hope  that  in  the  Second  Plan,  both
 rehabilitation  work  and  other  work
 -will  be  done.

 I  thank  the  hon.  Minister  for  the
 good  work  that  has  been  done.  They
 set  up  the  Railway  Equipment  Com-
 mittee.  That  Committee  has  submit-
 ted  a  report  last  year.  That  report
 shows  that  we  will  be  able  to  manu-
 facture  here  many  things  that  we  are
 importing  from  outside.  Many  people
 in  our  country  will  get  employment.
 I  request  the  hon.  Minister  to  look
 into  this  and  see  that  during  the

 ‘Second  Plan,  the  Railways  become
 self-sufficient  as  regards  the  equipment
 needed  for  the  railways.

 I  request  the  hon.  Minister  to  look
 into  the  question  of  staff  quarters  be-
 «cause  we  have  not  been  able  to  pro-
 vide  as  many  quarters  as  are  neces-
 sary,  The  Eastern  and  South-eastern

 -zones  were  separte  before.  They  were
 joined  together  and  again  separated.
 The  service  conditions  are  creating
 discontent  in  the  mind  of  the  em-
 ployees.  That  matter  should  be  look-
 ed  into.  As  regards  efficiency,  I  would
 beg  of  the  hon.  Minister  to  look  to  the
 suggestion  that  the  people  at  the  top
 should  not  be  over-burdened  with
 files.  They  should  be  allowed  to
 undertake  tours  through  their  juris-
 diction  and  encourage  those  people
 who  are  doing  good  work.  In  that
 way  efficiency  will  increase.

 Shri  Tyagi  (Dehra  Dun):  The  gene-
 ral  discussion  on  the  Railway  Budget,
 I  think,  is  not  the  time  for  raising  any
 particular  question.  Still,  there  was
 one  thing  which  was  uppermost  in  my
 mind  which  I  thought  I  must  give
 expression  to  but  I  will  not  take  much
 time.

 To  start  with,  I  must  say  that  with
 all  the  drawbacks  and  criticisms  point-
 ed  out,  it  must  also  be  confessed  that
 ‘the  railways  are  on  the  way  to  pro-
 ९58  and  promotion.  They  are  doing
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 better  than  last  year.  Although  the
 speed  may  be  a  little  slow,  it  is  for  ~
 people  to  judge  whether  the  railways
 are  or  are  not  on  the  way  to  recovery.
 They  have  claimed  in  their  report
 that  as  far  as  their  earnings  are  con-
 cerned,  they  have  this  time  beat  the
 record.  Never  in  the  history  of  the
 railways  were  they  in  a  position  to
 earn  as  much  as  they  did  last  year, viz.  Rs.  318' 5  crores.  They  say  the
 same  thing  regarding  the  amount  of
 freight  which  they  handled.  Thst  too
 beat  the  past  record.  Last  year  when
 the  Railway  Budget  was  being  dis-
 cussed,  hon.  Members  had  raised
 doubts  as  to  whether  the  railways
 would  be  in  a  position  to  handle  the
 increased  passenger  and  freight  traffic
 resulting  on  account  of  the  increased
 social  activity  during  the  Second  Plan.
 That  was  one  anxiety  and  the  biggest
 anxiety.  There  are  many  defects  one
 may  point,  out,  and  naturally  they must  be  looked  into  and  removed, but  the  most  important  job  of  the  rail-
 ways  is  to  give  the  society  the  facility of  passenger  and  freight  movement,
 and  as  long  as  they  are  making  im-
 provements  in  their  direction,  I  think
 they  deserve  congratulations  and
 encouragement.  There  may  be  defects
 also  as  pointed  cut  by  my  hon,  friend
 Shri  Feroze  Gandhi  yesterday.  He
 gave  a  number  of  instances  where  on
 account  of  the  alleged  carelessness  of
 either  the  Railway  Board  or  others,
 quite  heavy  losses  had  to  be  suffered.
 Those  are  matters  which  require  pro-
 bing  into.

 I  have  had  a  little  experience  of
 Ministries,  and  I  am  quite  fresh  from
 the  Benches  my  friends  occupy.

 Shri  Feroze  Gandhi  (Rai  Bareli):
 We  are  very  happy  to  have  you.

 Shri  Tyagi:  I  too  am  giad  to  be
 free  to  speak  my  mind.  I  wish  to
 share  my  little  experience  with  my
 friends  freely.  I  was  quite  new
 when  I  went  into  the  Ministry,  but...

 Mr.  Speaker:  I  am  afraid  much  of
 it  is  secret.



 Tyagi:  ‘No,  Sir.  I  will  take
 care  of  the  secrecy  oath.  What  I  did
 was  I  called  the  senior  officers  to  my
 office  and  confessed  before  them  that
 {  was  a  layman.  I  think  that  I  did
 well  because  the  officers  all  felt  that
 after  all  the  Minister  is  prepared

 Skri  Jagiivan  Ram:  Finance  or
 Defence?

 Shri  Tyagi:  I  never  tried  to  impose
 -wisdom  on  them.  I  confessed  they
 -were  more  experienced,  and  since  I
 ‘was  a  layman  4  was  always  out  to
 draw  from  them  all  the  wisdom  and
 experience  they  had  of  administra-
 tion.  The  first  thing  I  did  was  _  to
 amake  each  one  of  them  believe  that
 I  had  full  faith  in  his  integrity.  Once
 tthe  officers  know  that  the  Minister
 has  absolute  faith  in  their  integrity
 ‘and  honesty  and  is  looking  into  their
 -work  with  admiration,  they  will  do
 better  and  better  every  day.  That  is
 the  trick.  That  was  quite  successful.
 That  was  the  trick  of  the  trade.

 Acharya  Kripalani  (Sitamarhi):
 “That  trick  is  adopted  by  every  Minis-
 aer.

 Shri  Tyagi:  Instead  of  boasting
 every  time  of  one’s  own  honesty  and
 «uoubting  every  time  every  little  note,
 it  is  better  to  go  by  what  appears  on

 he  face  of  the  note,  rely  on  that  ani
 then  discuss  with  the  officers;  ther.
 many  points  come  up,  and  you  can
 pick  out  the  best.

 I  tried  to  inspire  a  spirit  of  econo-
 my  amongst  the  officers,  with  good
 results.  The  last  report  that  I  sub-
 mitted  to  my  colleagues  in  the  Cabi-
 net  on  the  savings  effected  in  the
 Defence  Ministry  was  to  the  effect
 that  the  savings  came  to  about
 Rs.  5°72  crores.  That  was  the  last
 instalment  that  I  gave  to  them  before
 ६  left  the  Cabinet.

 Acharya  Kripaiani:  Why  not  make
 him  the  Finance  Minister?

 Shri  Tyagi:  Out  of  that  sum,  Rs.  3
 crores  or  so  was  recurring.  It  was
 not  I  who  was  responsible  for  that
 saving,  but  it  was  the  cumulative
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 wisdom  of  a  number  of  officers,
 ineluding  even  the  clerks  and  assis-
 a.'s,  The  House  might  be  surprised
 to  know  that  one  assistant  had  thrown
 up  a  plan  of  saving;  I  had  issued  a
 circular  to  the  junior  and  the  senior
 officers  that  any  ‘suggestion  for  eco-
 nomy  would  be  welcome,  and  the
 officer  concerned  will  be  given  credit
 for  his  wisdom  and  his  suggestions.

 Shri  P.  R.  Patel  (Mehsana):  On  a
 point  of  order.  Is  the  hon.  Member
 discussing  the  Railway  Budget  or
 something  else?  We  do  not  quite
 understand.

 Shri  Tyagi:  I  am  suggesting  ways
 and  means  of  economy.

 Mr.  Speaker:  There  is  no  point  of
 order.  The  hon.  Member  who  is  fresh
 from  the  Cabinet  is  trying  to  give
 mformation  or  advice  as  to  how  the
 officers  and  staff  have  to  be  dealt
 with,  so  that  this  is  one  of  the
 methods  of  getting  the  best  kind  of
 service,  about  the  absence  of  which
 there  has  been  so  much  of  complaint.

 Acharya  Kripalani:  We  are  all
 enjoying  it.

 Shri  Tyagi:  I  was  surprised  that  an
 ordinary  assistant  was  able  to  send  up 8  proposal  to  effect  economies  in  the
 supply  of  petrol,  lubricating  oil  ete.
 to  the  Armed  Forces.  The  scheme
 was  taken  up  by  General  Mohite,  and
 when  it  was  worked  out  fully,  it  gave us  a  saving  of  Rs.  1,60,62,000  (recur-
 ring).  Not  a  drop  of  petrol  was
 reduced  in  the  supply;  it  was  just  a
 change  in  the  method  of  distribution
 that  was  able  to  effect  this  saving. And  this  was  achieved  at  the  sugges-
 tion  of  an  assistant.  The  capital  say-
 ing  effected  was  of  the  order  of  Rs.  70
 lakhs.  Likewise,  many  other  items
 were  looked  into,  and  savings  were
 effected.

 I  would  submit  to  the  Railway  Min-
 ister  that  taking  into  account  the  huge
 activities  that  he  is  handling  in  the
 railways,  and  the  financial  transac-
 tions  that  he  has  to  deal  with,  my
 own  assessment  is  that  it  will  perhaps
 be  easy  for  him  to  effect  a  saving  of
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 [Shri  Tyagi]
 at  least  Rs.  50  crores  within  five  years,
 that  is,  during  the  Second  Plan
 period.  I  believe  that  is  possible,  and
 he  might  start  on  it  right  now.  For,
 व  must  say  that  no  definite  efforts  are
 being  made  in  this  direction.  That
 has  been  my  personal  experience.

 There  are  two  types  of  policies
 with  regard  to  administration.  The
 first  is  the  nature-cure  policy,  just  to
 let  things  go  on  as  before,  and  to  take
 things  easily.  That  is  perhaps  a  very
 good  policy.  But  there  is  also
 another  policy,  and  that  is  probing
 into,  and  inspiring  officers  towards  a
 sense  of  patriotism  and  a  sense  of
 economy  in  expenditure.  I  think  that
 this  is  a  better  policy.  It  goes  well.
 It  makes  one  popular  in  the  country,
 though  not  in  the  Cabinet  or  in  the
 Ministry.  But  it  does  very  well,  and
 it  goes  well.

 I  would  demand  that  the  Railway
 Minister  must  make  a  promise  to  the
 House,  and  must  endeavour  to  save
 Rs.  20  crores  a  year;  in  the  first  year,
 the  savings  will  be  more,  while  in
 the  second  year,  it  will  dwindle,
 because  the  biggest  economies  will
 come  about  in  the  first  year.

 Shri  Feroze  Gandhi:  The  rectfrring
 amount  may  be  added  on.

 Shri  Tyagi:  It  will  be  recurring  to
 a  great  extent,  and  quite  a  lot  of  sav-
 ing  can  be  effected.  If  these  savings
 were  effected,  the  people  also  would
 be  saved  from  heavy  taxation.  My
 hon,  friends  have  emphasised  times
 without  number  in  the  Generai
 Budget  debate—that  applies  to  the
 Railway  Budget  also—that  less  stress
 than  is  necessary  has  been  laid  on
 savings.  I  submit  savings  are  the  best
 avenues  of  income,  because  they  are
 a  recurring  income  and  the  incidence
 of  suffering  does  not  fall  on  the  tax-
 payer;  on  the  other  hand,  the  tax-
 payer  is,  to  a  great  extent,  relieved.

 With  these  remarks,  I  want  to  stress
 one  point  in  connection  with  the  rail-
 ways  which  concerns  the  poorest  in
 the  country.  He  is  the  man  who  lives
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 on  the  top  of  tne  hills,  There  are
 some  hfll  track  railway  lines—hill
 sections  as  they  are  called.  We  have
 the  Kalka-Simla  line,  the  Kangra
 Valley  Railway,  Matheran  Hill  Rail-
 way,  Gwalior-Shivpuri  Railway  and
 Nilgiri  Railway.

 An  Hon.  Member:  Darjeeling  Reil-
 way  also.

 Shri  Tyagi:  Then  there  are  semi-
 hill  sections:  Hardwar-Dehra  Dun,
 Jhagadia-Netrang,  Zankhavav-Umar-
 pada,  Ujjain-Agar,  Gwalior-Sheopur
 Kalan,  Ambala-Kalka  and  Kicha-
 Kathgodam.  These  are  the  railways
 on  which  perhaps  more  money  than
 normal  was  spent  in  building  because
 alignments  were  of  a  different  nature.

 An  Hon.  Member:  Gradients.

 Shri  Tyagi:  My  hon.  friend  corrects
 me  that  it  is  gradients.  These  rail-
 ways  were  built  by  the  companies
 either  with  Government  help  or  on
 their  own.

 Acharya  Kripalani:
 subsidised.

 Shri  Tyagi:  The  companies  were
 given  the  benefit  of  charging  unusual
 rates  on  these  lines.

 Acharya  Kripalani:  No,  no.
 Shri  Tyagi:  The  distance  of  the

 Kalka-Simla  line  is  60  miles.  The
 railway  authorities  are  charging  both
 freight  and  passengers  at  four  times
 the  normal  mileage  rate.

 Acharya  Kripalani:  That  is  allowed.

 They  were

 Shri  Tyagi:  A  wagon  of  potatoes
 from  Simla  would  normally  be  charg-
 ed  Rs.  57.  But  they  are  charging
 Rs,  ‘187.  It  is  four  times  the  usual
 rate.  The  capital  investment  on  the
 railway  was  perhaps  more  or  perhaps
 the  maintenance  charge  is  higher.
 That  must  be  the  only  plea.  But  they
 have  been  charging  it  from  the  very
 initial  period  when  the  railways  were
 for  the  first  time  constructed.  Still  it
 is  going  on.
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 Then  a  levy  was  put.  I  do  not  know
 vhether  it  was  either  a  surcharge  or
 ;  levy  or  something  elise.  It  meant
 me  anna  extra.  Its  effect  was  that
 he  charge  went  up  by  that  amount.
 [he  incidence  must  at  least  be  uni-
 tormly  applied  on  the  whole  popula-
 ‘ion.  It  should  not  be  as  if  one  tract
 will  have  a  digher  ittcidence  of  tax
 ind  another  will  have  a  lighter  inci-
 ience.  Whenever  there  is  any  tax,
 t  must  be  uniformly  applied.

 Now  we  have  been  discussing  it.
 They  have  raised  the  surcharge  again
 on  freight  as  well  as  on  passertger
 fares.  To  persons  living  in  the  hills
 on  the  Simla  side  it  will  not  only  be
 one  anna  per  rupee  per  maund  but  it
 will  be  two  annas  per  rupee  per
 maund,  because  the  one  anna  extra
 was  already  there.  So  goods  which
 pass  through  the  Kalka-Simla  line
 will  not  be  paying  2)  per  cent.  but
 fuur  times  as  much.  It  will  be  a  sort
 of  a  levy  of  50  per  cent.  Think  of
 that  one  citizen.  For  the  same  one
 maund  he  has  to  pay  per  mile  50  per
 cent  extra  charge.  I  think  this  is
 unfair;  may  be  it  is  also  unconstitu-
 tional  to  make  a  discrimination
 between  people  Jiving  in  one  erea
 and  people  living  in  other  areas.

 In  the  first  place,  when  the  scheme
 of  unification  came,  all  the  rates  were
 averaged  out  for  the  whole  of  India
 to  be  uniformly  applied.  These  hills
 ought  also  to  have  been  ‘averaged
 ‘out’,  because  after  all,  they  are  small,
 little  portions.  They  could  also  be
 taken  into  the  scheme  of  average  rates
 and  given  the  usual  facilities.  Take
 the  case  of  a  person  living  high  in
 the  hills.  He  lives  on  potatoes.  He
 thas  no  sugarcane,  nor  other  commer-
 cial  crops.  He  has  no  industries  to
 fall  back  upon.  He  has  no  cottage
 industries.  He  is  the  poorest  in  the
 lot  without  any  avenues,  Then  the
 hills  are  difficult  to  live  in  because
 there  is  snow;  they  want  warm
 clothes.

 Acharya  Kripalani:  The  Home  Min-
 ister  has  gone  there.
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 Shri  Tyagi:  The  Home  Minister  has
 gone  there.  If  he  were  in  the  hills,
 he  would  understand  the  situation
 better.  Potato  is  the  only  crop  he
 can  raise  in  the  hills.  It  is  grown  in
 terraces.  If  there  is  one  rainfall,  the
 whole  field  is  washed  away.  He  has
 to  face  all  these  natural  calamities.
 But  somehow  or  other,  he  graws,
 some  crops,  ginger,  potato  etc.  Potato
 is  sold  at  the  rate  of  Rs.  2-8  per
 maund  in  Simla  hills.  It  is  in  the
 village  up  there.  The  transport
 charge—on  mules—comes  to  about
 Rs.  6  per  maund.  So  at  Simla  the
 cost  is  Rs.  8-8  per  maund.  For  the
 potato  which  is  solid  at  Rs.  8-8  per
 maund  in  Simla,  he  gets  only  Rs.  2-8
 because  Rs.  6  are  for  the  transport
 charge.  So  already  he  has  paid  three
 times  the  actual  value  of  his  com-
 modity  as  transport  charge.  From
 Simla  again,  it  comes  to  Kalka.  The
 railway  levies  four  times  the  charge
 with  the  result  that  out  of  Rs.  lo,
 Rs.  7-8  or  Rs.  8  go  as_  transport
 charges.  He  gets  only  Rs.  2-8  for  a
 commodity  which  sells  at  Rs.  ४0  in
 the  plains.  There  must  be  a  limit  to
 exploitation,  Sir.  I  feel  this  is  too
 much.

 Then  again,  we  claim  to  be  a  Wel-
 fare  State.  Ask  that  man  in  the  hills
 whether  it  is  a  Welfare  State  for  him,
 whether  he  has  had  any  welfare.  As
 far  as  he  is  concerned,  he  has  not
 known  of  any  welfare  except  that  he
 knows  that  he  has  to  pay  four  times
 the  freight  on  his  commodity.

 Now,  my  hon.  friend,  Shri  T.  T.
 Krishnamachari,  comes  and  says  that
 there  will  be  a  tax  on  railway  fare.
 Again  that  poor  man  will  be  taxed
 four  times  as  much.  Is  this  fair?  It
 is  not  only  to  the  Government  that  I
 appeal.  I  appeal  to  the  whole  House
 to  see  that  the  man  in  the  hills  gets  a
 fair  treatment  at  the  hands  of  this
 benign  House.  After  all,  this  House
 is  the  guardian...

 Shri  Sadhan  Gupta  (Calcutta—
 East):  Let  him  vote  with  us.

 Acharya  Kripelani:  What  about  his
 loyalty  to  Party?
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 Shri  Tyagi:  X  have  affirmed  loyalty
 to  my  Party.  But  I  have  also  taken
 eeath  of  loyalty  to  the  nation.  So
 there  is  a  lot  of  difference  between
 affirmation  of  loyalty  to  Party  and
 eath  of  loyalty  to  the  country.  I  must
 first  be  loyal  to  the  country  and  then
 to  the  Party.

 Therefore,  I  must  say  on  this  issue
 that  I  shall  fight  to  the  last.  It  is  not
 Possible  that  my  voter,  my  constitu-
 ent,  the  man  whose  guardianship  1
 have  taken  upon  myself,  shall  go  on
 suffering  like  that.  I  want  to  give
 my  hon.  friend,  the  Railway  Minister,
 an  ultimatum  on  their  behalf  to  look
 into  this  question.

 Mr.  Speaker:  Now,  I  shall  call  hon.
 Members  one  after  the  other.  I  shall
 announce  their  names  se  that  they
 may  be  in  their  seats.  First,  I  shal)
 call  upon  Shri  Melkote  to  speak.
 Then  Dr.  Atchamamba,  then  Shri
 Pattabhi  Raman,  then  Shri  Mulchand
 Jain,  then  Shri  Indula)  Yajnik;  after-
 wards,  Shri  P.  G.  Deb,  Shri  VU.  R.
 Patel  and  Shri  Kamble  for  the  time
 being.

 An  Hon.  Member:  Is  there  a  list?
 Mr.  Speaker:  There  is  no  question

 of  jist.
 Shri  B.  B.  Singh  (Raipur):

 about  me,  Sir?
 Mr.  Speaker:  This  is  the  provisional

 list.  I  want  that  all  the  hon.  Mem-
 bers  should  be  here  50  that  I  may
 call  them  one  after  the  other.

 Shri  M.  N.  Singh  (Maharajganj):
 What  about  others?

 Mr.  Speaker:  If  there  is  time  I  will
 give  opportunities  to  others  also.
 These  people  want  to  participate  in
 the  discussion  and  they  have  sent
 chits.  I  will  certainly  call  even  those
 who  have  not  sent  in  chits,  if  there  is
 ume.

 in  this  connection,  I  would  like  to
 inform  hon.  Members  that  with
 regard  to  the  General  Budget,  in
 order  to  avoid  confusion  and  competi-
 tion  and  some  hon.  Members  feeling
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 thet  they  have  not  been  called,  3
 would  urge  upon  all  hon.  Members
 and  parties  in  particular,  to  indicate
 names  of  Members  who  want  to  parti-
 cipate,  well  in  advance.  The  discus-
 sion  will  be  for  four  days  from  the
 28th  to  the  Sist.  They  may  indicate
 as  to  which  of  the  hon.  Members  from
 which  particular  group  ought  to  be
 called,  giving  also  the  order  of  prefer-
 ence.  I  will  call  them  one  after  the
 other,  balancing  the  names  so  that  the
 level  of  the  debate  may  be  high.  They
 may  also  get  sufficient  time  to  prepare
 in  advance  and  they  may  not  feel
 that  those  who  were  net  prepared
 hawe  been  called  while  those  who
 were  preparea  were  net  called.  This
 {ts  with  regard  to  orgen’*ed  groups  in.
 the  House  including  the  Congress
 Party,  ४०  Communist  party  and
 other  parties.

 So  far  as  unattached  Members  are-
 concerned,  who  do  not  belong  to  any
 group,  I  would  like  that  they  should
 give  their  preference  with  regard  to
 the  particular  days  on  which  they
 would  like  to  take  part  in  the  debate.
 That  would  ease  the  situation.  I  pro-
 pose  hanging  up  a  list  of  names  of
 Members  whom  I  propose  to  call  on
 the  first  day,  on  the  second  day  and
 so  on.  It  is  not  inviolable.  Of  course,
 $  can  call  other  hon.  Members  also  if
 there  3५3  time.  This  does  not  mean
 that  hon.  Members  can  come  and  sit
 in  the  hall  waiting  for  their  turns  or
 their  names  to  be  called  and  come  in
 only  then.  I  expect  them  also  to
 continue  to  sit  here.  If  they  do  not
 continue  to  sit  here  I  will  score  out
 their  names.

 Shri  Sambandam  (Nagapattinam):
 Sir,  I  have  given  my  name.

 Mr.  Speaker:  Yes;  his  name  is  on
 the  list.”

 Shri  Mahendra  Pratap  (Mathura):
 What  about  the  independents?

 Mr.  Speaker:  Whether  they  have
 sent  in  their  names  or  not  they  and
 others  will  be  called  if  they  catch  the
 eye.
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 Shri  B.  8.  Simgh:  Sir,  I  come  from
 Madhya  Pradesh,  a  new  State  and  I
 have  been  standing  for  the  past  three

 per:
 to  speak  on  the  Railway  Budget

 a  few  minutes  should  be  given
 to  me.

 Mir.  Speaker:  I  would  like  that  the
 Congress  Party  also  should  relieve
 me  of  this  difficulty.  Hon.  Members
 must  know  that  in  a  day  of  5  or  5%
 hours,  it  is  difficult  to  distribute  the
 time.  I  give  time  according  to  parties.
 So  far  as  the  Congress  Party  is  con-
 cerned,  the  time  that  the  hon.  Minis-
 ter  takes  both  for  opening  the  debate
 and  the  reply  is  also  included  in  the
 total  time  of  the  party.  That  is  a
 eencession  shown  to  the  Opposition.
 If  each  party  sends  in  the  names  of  25
 Members  each,  the  Speaker  can  call
 only  such  of  those  as  can  be  called  in
 a  day.  It  would  be  helpful  if  the
 parties  select  a  few,  one  or  two  from
 every  group,  so  that  I  may  regulate
 the  debate  in  the  House  properly.

 Shri  C.  K.  Bhattacharyya  (West
 Dinajpur):  Sir,  irrespective  of  party
 considerations,  those  who  are  new  to
 this  House  deserve  to  be  helped  and
 encouraged.

 Mr.  Speaker:  Why  not  the  party
 take  that  into  consideration?  The
 party  should  do  it.

 Shri  S.  Ghose  (Burdwan):  From  my
 party,  only  2  Members  were  allowed
 on  the  first  day;  nobody  else  was
 allowed.

 Mr.  Speaker:  Nobody  else  will  be
 allowed  hereafter.  A  party  consist-
 ing  of  6  Members  has  already  been
 allowed  2.

 Shri  S.  Ghose:  The  party  consists
 of  Wz  Members,  Sir.  We  had  sent  in
 the  names  of  6  Members.

 Mr.  Speaker:  For  a  party  of  77
 more  than  2  cannot  be  called.

 Shri  S.  Ghose:  In  that  case  we  will
 generally  find  no  encouragement
 whatsoever.

 Shri  P.  B.  Patel:  The  Progressive
 group  had  submitted  names.

 Sand  peat  pila  ब्लर  oe  a's
 Lge  ४७४  5  pila  tips  s  fey
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 [Gilani  G.  8.  Musafir  (Amritsar):  A.
 musafir  (passenger  or  traveller)  has-
 better  experience  of  railway  (travel):
 musafir  must,  therefore,  be  given  an.
 opportunity  (to  speak)].

 प्रध्यल  सहोदय  :  में  कया  करूं.  भगर
 पोर्टो  हू  मुस,फिर्‌  जी  को  मौका  नदीं  दना
 चहा ।

 Dr.  Meikote  (Raichur):  Sir,  I  shalt
 be  as  brief  as  possible.  In  the  first
 place,  I  would  like  to  support  what
 has  already  been  said  in  this  House
 regarding  the  importance  of  a  railway
 line  between  Bangalore  and  Manga-
 lore  and  between  Mangalore  and
 Bombay.  I  do  not  want  to  dilate
 upon  it  as  sufficient  stress  has  already
 been  laid  on  it.

 The  next  point  is  with  regard  to.
 the  deposit  of  Rs.  6  crores  with  the
 Government  of  India  from  the  ex-
 Hyderabad  State  on  the  definite
 understanding  that  that  amount  woula
 be  spent  on  the  welfare  of  the  State
 for  the  purpose  of  getting  railway
 lines.  This  took  place  somewhere  in
 948  or  1949,  It  is  already  about  8
 years  and  the  ex-Government  of
 Hyderabad  and  the  people  of  Hyder-
 abad  who  contributed  this  amount  of
 Rs.  6  crores  have  been  pressing  for  a
 number  of  railway  lines  of  great
 importance  to  them.  That  amount  ts
 in  deposit  with  the  Government  of
 India.  When  Government  of  India  toox
 this  money,  it  was  on  the  distinct
 understanding  and  promise  that  the
 railway  lines  would  be  taken  up.  Now
 that  the  State  of  Hyderabad  has
 been  divided,  the  amount  should  be
 distributed,  region-wise  35  per  cent  for
 Karnataka,  25  per  cent  for  Marath-
 wada  and  60  per  cent  for  Telengana
 in  Andhra  Pradesh,  so  that  railway
 lines  in  these  regions  may  be  taken  up
 to  the  extent  possible  and  thus  he!tp
 the  people  which  would  give  them
 sufficient  encouragement.  This  amount
 fs  already  there  and  it  does  not
 involve  putting  one’s  hands  into  the-
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 (Dr.  Melkota.]
 Budget.  Therefore,  I  would  request
 the  Railway  Board  to  consider  this
 aspect  of  the  question  and  deal  with
 it  as  expeditiously  as  possible.

 The  third  point  is  this,  Sir.
 Though  the  zonal-wise  distribution
 of  the  railway  lines  has  taken  place
 -many  feel  that  it  has  not  brought  in
 sufficient  efficiency  in  the  administra-
 tive  set-up.  Would  it  not  be  possible
 that,  in  the  new  context  of  the
 Linguistic-wise  States  that  have  been
 formed  now,  these  railway  lines  are
 so  adjusted  that  each  State  would
 have  a  zone  of  its  own  so  that  the
 State  Government  and  the  Central
 Government  can  by  co-ordination
 help  increase  efficiency  and  economy?

 Fourthly,  there  is  one  point  which
 I  would  like  to  stress.  It  is  not  a
 written  law,  but  I  am  aware  that  it
 is  taking  place.  In  every  place  where
 there  is  an  employment  Bureau  and
 -where  recruitment  takes  places  whe-
 ther  for  labour  or  working  classes  or
 -higher-ups,  particularly  the  Rail-
 ways,  a  number  of  railway  officials
 influence  the  employment  exchanges  in
 ‘ways  which  amounts  to  saying  that
 unless  the  Exchanges  recommend
 about  50  per  cent  for  railway  emplo-
 yees’  sons  and  relatives  the  Railway
 officials  would  not  permit  the  others
 being  taken  up  for  employment.  This
 practice  is  not  correct  and  I  person-
 ally  feel  that  every  citizen  in  India
 ‘under  the  Constitution  has  a  right  to
 get  employment  everywhere  and  be
 treated  similarly.  This  is  one  form  of
 corruption  which  has  crept  in  and
 ‘crept  in  in  a  very.  strong  manner.
 May  I  plead  with  the  Railawy  Minis-
 ter  that  he  again  looks  into  the
 matter  and  sets  it  right?

 These  are  the  four  points  that  I
 thave  to  stress.

 st  मूल  Wo  जेब  (कैथल)  :  प्रध्यक्ष
 महोदय,  तीन  दिन  से  रेलवे  बजट  पर  बहस
 हो  रही  है  किस  कसौटी  से  इस  बजट  को
 परखा  जाए,  इस  सिलसिले  में  मैं  चार  प्वाइंट्स
 झर्जे  करना  चाहता  हूं  1  मुझ  से  पहले
 बहुत  से  स्पीकर्स  ने  मुख्तलिफ  नजरियों  से

 न्बजट  पर  बहस  की  है  r  मै  उन  प्वाइंट्स  को
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 दोहराना  नहीं  जाहता  जो  कि  टेकनिकल
 बातों  के  सम्बन्ध  में  कहे  गए  है.  ।  मैं  तो  सिर
 एक  लेमैन  की  हैसियत  से  इस  बजट  को  देखता  हूं
 कि  जो  चार  कसौटियां  हैं,  उन  पर  यह  बजट

 पूरा  उतरता  है  या  नहीं  t

 पहली  कसौट/  जो  मै  देखता  हूं वह  यह
 है  कि  दूसरी  पंत्रवर्षीय  प्रोजना  में  जो  डिमांड्स
 रेलबे  पर  पड़  हैं.  आया  यह  बजट
 उन  को  पूरा  करता  है  या  नहीं  और  उन  को

 पूरा  करने  के  कोशिश  को  गई  है  या  नहीं  I

 दूसरं।  कसौटी  जो  मैं  देखना  हूं,  जिस  पर  कि

 इस  बजट  को  परखना  है.  यह  है  कि  हमारों
 पालियामेंट  ने,  हमारा  कॉट्री  ने,  सोशलिस्ट
 पैटने  के  समा  न  को  बनाने  का  निदहचय  किया  है  !
 आया  रेलवे,  जो  कि  हिन्दुस्तान  की  गव्ेमेंट
 की  सब  से  बड़े  कंसर्न  है,  अपने  महकमे  के
 अन्दर  इस  सोशलिस्ट  नमूने  के  समज  को
 बनाने  को  किस  हद  तक  कोशिद्  कर  रही  है  ?
 क्या  इस  बजट  ने  इस  डाइरेक्शन  में  कोई  एक
 अ्ाध  कदम  उठाने  का  कोशिश  को  है  या  नहीं  |
 यह  दूसरी  कसौट।  है,  जिस  पर  हम
 इस  को  परखते  हैं|  मेरी  तोसरों  कसौटो  यह
 है  कि  इस  बजट  के  जरिये  पबलिक  को  क्‍या
 अ्रमेनिटीज  लो  है  और  रेलवे  एम्पलाईज
 को  क्‍या  सहूलियतें  दो  गई  हैं  ।  चौपं  कनौटो
 जिस  पर  कि  बजट  परखा  जा  सकता  है  वह
 यह  है  कि  रेनबेज़  किस  हद  तक  सेल्क्सफिद्दी  ट

 हैं  ओर  किस  हद  तक  उनको  बाहर  से  साम  न
 कम  मंगाना  पड़ता  है  ।  इन  चारों  प्वाइंट्स
 पर  हाउस  के  बहुत  से  भेम्बरान  ने  अपने
 खयानात  का  इजहार  किया  है  av  मै  कोशिश
 कहूंगा  कि  उनका  बातों  को  न  दुहराऊं  और
 सिर्फ  श्रपनं:  हु;  कुड  बातें  कहूं  av

 33  hrs,
 ज्हां  तक  पहने  प्वाइंट  का  त.ल्लुक  है

 कि  सैकिड  फाइव  दुर  प्लान  को  जरुरतों  को
 पूरा  करने  के  लिए  कोशिह्  को  गयो  है  या
 नहीं,  मुझे  इस  बात  को  खुशी  है  कि  इसके
 लिए  कोशिश  को  गयो  है  1  जब  सैकिड
 फाइव  इश्मर  प्लान  बनं।  लो  रेलबे  के  लिए
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 १४८०  करोड़  रुपया  रखा  गया  लेकिन  ४००

 &  करोड़  रुपये  में  स ेइतना  रुपया  रखना  सम्भव

 नहीं  हुआ  इसोलये  बाद  को  ११२४  करोड़
 रुपया  रखा  गया  जिसमें  कि  रेलवे  को  ३७५

 करोड़  खुद  सबूस्क्राइव  करना  था  ।  लेकिन

 पिछले  साल'  के  तजब  ने  यह  बतलाया

 कि  ११२५  करीड़  रुपये  से  काम  नहीं  चल

 सकेगा,  यह  जरुरी  समझा  गया  कि  ११२५

 करोड़  रुपये  के  अलावा  २००  करोड़  रुपये  का

 . . शर  प्रबन्ध  करना  होगा  |  मुझे  इस  बात

 की  खुशी  है  कि  रेलवे  मिनिस्टर  साहब  ने  इस

 रुपये  का  प्रबन्ध  भी  करने  की  कोशिश  की  है
 +  और  दूसरी  योजना  की  जरुरतों  को  पूरा  करने

 की  पूरी  कोशिश  कौ  है  ।  इसी  सिलसिले  में

 3  जो  टैक्स  बढ़ाये  गये  हैं  उन  पर  कुछ  मेम्बरान

 ने  ऐतराज  किया  है  कि  फ्रेट  पर  और  पैसिंजर्स

 पर  यह  टैक्स  लगाकर  किराया  नहीं  बढ़ाना

 चाहिए  |  रेलवे  विभाग  को  पहले  ही  जनरल

 रेवेन्यूज़  को  अपनी  बचत  में  से  ३७५  करोड़
 रुपया  देना  था  ।  इसके  अलाबा  दो  सौ  करोड़
 रुपया  और  चाहिए  ।अगर  टैक्स  न  लगाया

 जाये  तो  यह  रुपया  कैसे  आयेगा  ।  यह  जो

 टैक्स  की  तजवीज़  ्ायी  है  उससे  किसी  मेम्बर

 को  इख्तिलाफ  हो  सकता  है  कि  ३०  मील

 की  दूरी  के  लिए  किराया  नहीं  बढ़ाना  चाहिए
 लेकिन  कुंल  मिलाकर  मैं  इस  तजवीज़  का

 स्वागत  करता  हूं  |

 '

 त्यागी  जी  ने  एक  बात  कही  ।

 मैं  उसकी  ताईद  करता  हूं  ।  उन्होंने  कहा
 था  कि  हिली  एरियाज़  का  किराया  प्लेन्स

 से  बहुत  ज्यादा  है  ।  मुझे  ठीक  तो  पता  नहीं
 कि  यह  कितना  ज्यादा  है  लेकिन  इतना  मैं  कह

 11

 re  के  लिए  बढ़ेगा  तो  कुदरतन  पहाड़ी

 इलाकों  के  लिये  और  भी  ज्यादा  बढ़ेगा  |

 _  तो  मिनिस्टर  साहब  को  यह  देखना  चाहिए
 कि  यह  किराया  उसी  हद  तक  बढ़े  कि  जिस

 हिहिद तक  जायज  है  |

 Ay
 इसी  सिलसिले  में  मैं  एक  बात  और

 कहना  चाहता  हूं  कि  अम्बाला  से  कालका
 LS.—
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 तक  के  एरिया  को  हिली  एरिया  माना  जाता  है
 यह  कहां  तक  ठीक  है  ?  लेकिन  चंडीगढ़  तो
 हिली  एरिया  किसी  भी  हिसाब  से  नहीं  हो
 सकता  |  उस  एरिया  में  तो  प्लेन्स  के  बराबर
 ही  किराया  लिया  जाना  चाहिए  ।

 इसी  सिलसिले  में  बचत  का  भी  सवाल
 आता  है  4  मैं  अ्रजे  करना  चाहता  हूं  कि  जहां
 तक  बचत  का  सवाल  है  इस  विभाग  में  इतनों
 बचत  हो  सकती  है  कि  जिसका  आप  शुमार
 नहीं  कर  सकते  ।  त्यागी  जी  ने  अभी  अपना
 डिफ़ेंस  डिपार्टमेंट  का  तजर्बा  बयान  किया  |

 Mr.  Speaker:  Hon.  Members  need
 not  carry  on  conversation  when
 speeches  are  going  on  in  the  House.
 Hon.  Members  must  have  regard  to
 what  is  going  on  in  the  House.

 श्री  मू०  चचं०  जेंन  :  मैं  भी  यह  कहना
 चाहता  हूं  फक  अगर  ठीक  तरह  से  सोचा  जाय
 अगर  रेलवे  के  मुहकमे  के  जनरल  मैनेजर
 और  दूसरे  बड़े  अफसर  यह  समझें  कि  यह
 हमारा  अपना  काम  है  तो  उनके  दिमागों  में
 बचत  करने  के  सैकड़ों  तरीके  ञ्  सकते  हैं  ।

 a
 इसी  सिलसिले  में  म  करप्शन  के  बारे

 में  जिक्र  करना  चाहता  हूं  4  मुझे  ताज्जुब
 होता  है  कि  कुछ  मेम्बरान  ने  करप्शन  के  बारे
 में  इस  हद  तक  शिकायत  की  है  यह  ठीक  है
 कि  करप्शन  है  और  इससे  कोई  इन्कार  नहीं
 कर  सकता  लेकिन  जिस  ह॒द  तक  बतलाया
 जाता  है  उसको  मैं  एग्जेजरेशन  समझता  हूं  ।
 अगर  हम  सन्‌  १६४७  से  पहले  की  हालत  से
 श्राज  की  हालत  का  मुकाबला  करें  तो  हमको

 मालूम  होगा  कि  आज  पहले  से  करप्शन

 बहुत  कम  है  ।  और  जो  भी  करप्शन  आज

 है  उसको  दूर  करने  के  लिए  हमारी  हुकूमत
 ने  काफी  कदम  उठाये  हैं  ।  पिछले  साल
 रेलवे  करप्शन  एनक्वायरी  कमेटी

 बैठी  थी  ।
 मैं  समझता  हूं  कि  उसकी  सिफारिशों  पर

 श्रमल'  किया  जा  रहा  है  |  करप्शन  कम

 हुआ  है  लेकिन  फिर  भी  जितना  है  वह  बहुत
 काफी  है  ।  और  कई  ऐसी  चीजें  ऐसी  हैं
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 [श्री  मू०  च्बं०  जैन]
 कि  जिन  पर  श्यगर  मिनिस्टर  साहब  श्ौर

 रेलवे  विभाग  के  अफसरान  ध्यान  दें  तो

 यह  करप्शन  बौर  भी  बहुत  कम  हो  सकता  है।
 पबलिक  को  तो  रिव्वत  देनी  ही  पड़ती  है
 लेकिन  जहां  तक  सरकारी  मुहकमों  का  तालुल्क
 है  उन  तक  का  काम  बिला  रिव्वत  दिये  नहीं
 होता  ny  में  आपको  इसको  एक  मिसाल
 देना  चाहता  हूं  t  साल  डेढ़  साल  हुआ  एक
 सप्लाई  अफसर  से  मेरी  मुलाकात  हुई  ।

 उन्होंने  मुझे  बतलाया  कि  उनको  भी  गुड्स
 क्लर्क  वगैरह  को  पैसा  देना  पड़ता  है  ।  मैंने
 उनसे  कहा  कि  पब्लिक  की  बात  तो  में  समझ
 सकता  हूं,  लेकिन  श्राप  सरकारी  श्रफसर  कहा
 से  पैसा  दे  सकते  हैं  और  उसको  कौनसी  मद
 में  दिखलाते  होंगे  ।  उन्होंने  कहा  कि  हम
 यह  दिखलाते  हैँ  कि  हम  रेलवे  स्टेशन
 पर  दलाल  रखते  हैं  पर  दलाल  कोई  नहीं
 होता  और  जो  रुपया  उनकी  तनवख्चाह  के  नाम
 से  रजिस्टरों  में  दर्ज  किया  जाता  है  वह
 रेलव  के  ग्रफसरों  को  दिया  जाता  है।  इसी
 तरह  की  एक  दूसरी  मिसाल  पंजाब  की  मेरे
 सामने  आयी  जब  कि  पिछले  साल  में  वहां
 मिनिस्टिर  था।  वहां  पर  पबलिक  बकस
 डिइडपार्टमेंट  के  इंजिनियर  को  कोयला  नहीं
 मिलता  था  ।  मैने  उनसे  कहा  कि  प्राइवेट
 किल्न  कंट्रेकट्स  को  तो  दबादेब  कोयला
 मिल  रहा  है  पर  झापकों  क्‍यों  नही  मिलता  t
 wer  कहा  कि  क्‍योंकि  हम  पैसा  नहीं  दे
 सकते  इसलिए  हमको  कंगन  नहीं  मिलते
 जब  कि  प्राइवेट  आदमी  पैसा  दें  सकते  है  श्लौर
 उनको  बैगन  मिल  जाते  हैं  ।  तो  सरकारी
 मुहकमे  तक  के  काम  का  यह  हाल  है
 इस  तरफ  मिनिस्टर  साहब  ध्यान दे  ।

 इसी  तरह  से  टिकटलैस  ट्रेविल  का  सवाल
 है  t  अगर  जांच  की  जाये  तो  पता  चलेगा
 कि  टिकट  एग्जामिनर  और  पुलिस  मिले
 रहते  है  इसलिए  यह  हीसा  रहता  है  a
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 इसी  तरह  से  सामान  गुम  होने  का  सवाल

 है।  यह  ठीक  है  कि  उसके  लिए  प्राइवेट
 आदमी  अदालत  में  जाते  हैं।  और  उनको
 दाम  मिल  जाते  हैं।  पर  सवाल
 यह  है  कि  यह  सामान  गुम  क्‍यों  होता  है  ।
 मैं  पूछना  चाहता  हूं  कि  इस  सामान  के

 गुम  होने  पर  किसी  रेलवे  भ्रफसर  के  खिलाफ
 भी  कोई  कारंवाई  की  गयी  या  नहीं  मुझे
 चूंकि  बहुत  सी  और  बातें  कहनी  हैं  इसलिए
 मैं  ने  ये  चन्द  मिसाल  दे  दीं।

 मे  रेलवे  मिनिस्टर  की  तवज्जह  इस
 तरफ  दिलाना  चाहता  हुं  कि  वह  कोई
 एंटीकरप्शन  डिपार्टमेंट  कायम  करें  ताकि
 वह  करप्यान  को  रोके  और  वह  रिपोर्ट  दे
 कि  किस  अफसर  के  खिलाफ  क्‍या  कारेंबाई
 की  गयी  1  पंजाब  में  एक  ओवरआल
 एंटीकरप्डन  डिपार्टमंट  है।  वह  मुख्यलिफ
 महकमों  से  डील  करता  है  झौर  रिपोर्ट  दाया
 करता  है  कि  कितने  श्रफसरों  के  खिलाफ
 क्या  कार्रवाई  की  गयी  ।  रेलवे  का  जो
 मुहकमा  कायम  हो  वह  भी  इसी  तरह  से  रिपोर्ट
 दाया  करे  कि  कितने  छोट  और  बड़े  अफसरों
 के  खिलाफ  कारंवाई  की  गयी  ।  कहा  जाता
 है  कि  करप्णन  छोटे  लेबिल  पर  होता  है  बड़े
 लेबिल  पर  नहीं  होता  ।  केकिन  मेरा  तजर्बाः
 है  कि  करप्शन'  बड़े  छेविल  पर  भी  होता  है।
 लेकिन  जैसा  कि  माननीय  सदस्य  आचार्य
 कृपलानी  जी  से  कहा  बड़े  लेविल  के  करप्टन
 को  इरंगलेरिटी  कह  कर  छोड़  दिया  जाता
 और  छोटे  लेविल  के  करप्णन  को  करप्शन
 कहा  जाता  है  ।

 भ्रभी  त्यागी  जी  ने  कहा  कि  अगर  अ्रफस  रों
 को  एनकरेज  किया  जायें  और  उनसे  कहा
 जाये  कि  वे  बड़े  इंटेग्रिटो  के  आदमी  है  शर
 बड़े  इंटेलीज़ेट  हैं  तो  वे  बहुत  अच्छा  काम

 कर  सकते  हैं  a  मे  उनसे  इंत्तिफाक  करता  हूं।
 मेरा  भो  यहा  तलजनां  है।  लेकिन  में  साथ
 साथ  यह  भी  कहना  चाहता  हूं  कि  ये  धफसर
 एक  सजबुत  घोड़े  की  सरह  है

 +
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 उस  सजबूत  घोड़े  पर  जो  सवारी  करने  वाला
 ही  वह  भी  मजबूत  होना  चाहिए  ।  भगर
 जो  राइडर  है  वह  मजबूत  नहीं  है  तो  काम  नहीं
 शल्ल  सकता  है  भोर  जो  घोड़ा  है  यह  दुलती
 मार  सकता  है  शोर  काम  नहीं  करता  है  या
 अपनी  मनमानी  कर  सकता  है।  में  मानता

 हूं  कि  सन्‌  १६४७  के  बाद  से  रेलवे  के  महकमे
 ने  कई  इम्प्रूवमेंट्स  की  है  और  ये  ऐसी  इम्प्रूव-
 मेंद्स  हैं  जिन  को  देख  कर  हर  किसी  को

 खुद्दी  ही  हो  सकती  है  लेकिन  समझ्ष  में  नहीं
 शाला  है  कि  इसमें  नफा  इतना  कम  क्‍यों  हो
 रहा  है।  रेलवेज  हमारा  इतना  बड़ा  कनसन  हैं
 जिस  पर  कि  हम  ५  साल  में  १२००  या  १३००
 करोड़  रुपया  खर्च  करने  जा  रहे  हैं  श्रौर  शायद
 ही  भारतवर्ष  में  इससे  बड़ा  कोई  शौर  कनसर्ने
 होगा  ।  अगर  हसको  किसी  कंपिटलिस्ट  के
 हाथ  में  दे  दिया  जाये,  बिड़ला  या  टाटा  के
 हाथ  में  दे  दिया  जायें,  ती  मैं  दावे  के  साथ
 कह  सकता  हूं  कि  वह  एम्प्लायीज़  को  इतनी
 ही  तनख्वाह  दे  कर  जितनी  कि  पब  रेलवे
 का  महकमा  दे  रहा  है  जनरल  रेवेन्यूस
 को  ३०  करोड़  के  बजाय  ३००  करोड़  का
 प्राफिट  करके  दिखा  सकता  है  ”  तो  यह  जो
 २७०  करोड़  रुपया  है  यह  कहां  जाता  है
 में  जाती  तौर  पर  तो  कुछ  नहीं  कह  सकता
 लेकिन  मैंने  एक  दो  मिसाल  आपके  सामने
 रख  दी  हैं।  करप्शन  वगैरह  यहां  पर
 बहुत  चलती  है  श्रौर  उसकी  रोकथाम  करने
 के  उपाय  आपको  सोचने  चाहियें।  इसके
 साथ  ही  साथ  जो  दूसरे  उपाय  हो  सकते  हैं
 उनको  भी  श्रम्ल  में  लाने  का  झापको  प्रयास
 करना  चाहिये

 अब  जो  सोशलिस्टिक  चैटने  की  बात  की
 जाती  है,  उस  लिहाज  से  मैं  इस  बजट  को

 ?  देखता  हूं  तो  यह  देख  कर  मुझ  खुशी  होती  है
 कि  जहां  पर  पहले  रेलों  पर  चार  दर्जे  हुआ
 करते  थे  यानी  फर्स्ट,  सैकिण्ड,  इंटर  और  थर्ड
 उनको  घटा  कर  अब  तीन  कर  दिया  गया  है,
 यानी  इंटर  क्लास  को  उड़ा  दिया  गया  है।  मैं
 यह  कहे  बिना  नहीं  रह  सकता  कि  सोचा-
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 लिस्टिक  बैठने  श्राफ  सोसाइटी  की  स्थापना
 की  दिएा  में  एक  शानदार  कदम  हमारे  रेलग
 के  महकमे  ने  उठाया  हैं।  में  समझता  हूं  कि  कगर
 दुनिया  के  दूसरे  देशों  से  मुकाबला  किया  जाए
 तो  वहां  पर  शायद  एक  ही  दर्जा  होता  है,
 या  एक  स्पेशल  क्लास  होती  है,  तो  हमे  भी  यहां
 प्र  एक  दर्जा  और  उड़ा  देला  चाहिए  शौर
 दो  दर्ज  ही  रखने  चाहियें।  सोहालिस्टिक  वैटर्न
 श्नाफ  सोसाइटी  की  स्थापना  की  तरफ  यह
 एक  और  कदम  उठाया  जा  सकता  है।  आजकल
 रेलवे  के  भहकमे  में  तथा  दूसरे  सरकारी
 महकमों  में  भी  सरकारी  मुलाज़िमों  के  कई
 दर्जे  हैं,  कोई  फर्स्ट  ग्रेड  के  हैं,  कोई  सैंकिण्ड
 के  हैं,  कोई  थर्ड  के  हैं  नर  कोई  फोर्थ  के  हैं।
 इसको  भी  में  एक  गलत  बात  समझता  हूं  ।
 जिस  तरह  से  रेलवे  के  महकमे  ने  एक
 शानदार  कदम  उठाया  हैं  यानी  चार  कौ
 जगह  तीन  दर्ज  कर  दिए  मए  हैं,  इसी
 तरह  से  में  चाहता  हूं  कि  सर्विसेज़  मे  भी
 चार  की  जगह  तीन  क्लासिस  ही  कर  दी  जायें,
 तो  यह  एक  बड़ी  खुशी  की  बात  होगी  मान-
 नीय  मंत्री  जी  ने  कहा  है  कि  चौथी  श्रेणी  के
 कर्मचारियों  की  हालत  बंहतर  बनाने  के  लिए
 उन्होंने  सुझाव  देने  के  लिए  एक  कमेटी  की
 स्थापना  की  है।  यह  बड़ी  खुशी  की  बात  है।
 पहले  बलास  ४  को  वलास  ३  में  आने  की
 इजाजत  नहीं  होती  थी  भ्रौर  इस  पर  सोच
 विचार  करके  सुझाव  देने  के  लिए  ही  इस
 कमेटी  की  स्थापना  हुई  है।  मै  इसका  स्वागत
 करता  हूं  in  में  आशा  करता  हूं  कि  यह  कमेटी
 कोई  अच्छे  सुझाव  सरकार  के  सामने  पेश  कर
 सकेगी  और  सरकार  उन  पर  अम्ल  कर  सकेगी

 सोशलिस्टिक  पैटर्न  श्राफ  सोसाइटी  की
 स्थापना  के  सिलसिले  में  में  एक  दो  शौर
 सर्जशंस  माननीय  मंत्री  महोदय  को  देना  चाहता
 हूं  -  रेलवे  के  महकमे  में  करोड़ों  रुपये  का  काम
 मिट्टी  का  हर  साल  होता  हैं।  नई  लाइंस  बनती
 हैं,  रिपेयर्स  होती  है  झभौर  उनके  सिलसिले  में
 काफी  अर्थ  वर्क  होता  है।  में  चाहता  हूं  कि  यह
 काम  लेबर  कोआपरंटिव  सोसाइटीज  को  सौंपा
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 [ett  मून  जं०  चेन]
 भाए.  आजकल  यह  काम  कांट्रेक्टर्स  के  जरिये  होगी  और  दूसरे  उनको  ही  कास  मिल  सकेगा

 &  करवाया  जाता  है।  सब  जनकि  हम  कोआाप्रे-  जो  अपने  हाथ  से  करना  चाहते  1.18  i  इसके
 टिय  कॉमनवैल्‍थ  बनाने  जा  रहे  हैं  यह  ठीक  ही  साथ  ही  साथ  मैं  यह  भी  कहना  चाहता  हूं  कि

 होगा  झगर  हम  ज्यादा  से  ज्यादा  काम  कोआभाप्रे-
 ट्वि  सोसाइटीस  के  ज़रिये  से  करवायेंगे।  जब

 यह  काम  कांट्रेक्टर्स  को  सौंपा  जाता  है  तो  वे
 झफसरान  से  मिल  कर  अपना  हलवामांडा
 बनाते  हैं।  मैं  किसी  को  एक्यूज़  नहीं  करता  I
 लेकिन  यह  जो  रुपया  ठेकेदारों  को  दिया  जाता

 @  वह  उनकी  जेंबों  में  जाने  के  बजाय  लेबर
 कोआप्रेटिव  सोसाइटीस  को  मिल  सकता  है
 में  रेलवे  मिनिस्टर  साहब  से  प्रार्थना  करता

 हूं  कि  वह  इस  सिलसिले  में  बाकायदा  कोई
 चल  बनायें  भौर  यह  जो  शय  चबके  है  जिस  में
 कोई  स्किल  की  जरूरत  नहीं  हैं  श्रोर  श्रनस्किल्ड
 लेबर  ही  इसको  करती  हैं  यह  लेबर  कोआाप्रे-
 टिव  सोसाइटीज्ञ  को  ही  सौंपा  जाना  चाहिए।
 श्स  तजूबें को  पंजाब  में  दो  तीन  बरसों  से
 आज़माया  जा  रहा  है  और  मैं  श्ापकों  बतलाना
 चाहता  हूं  कि  यह  वहां  बहुत  कामयाब  रहा
 है  श्रौर  में  कोई  वजह  नहीं  देखता  कि  यह  यहां
 यों  कामयाब  न  हो  ny

 अब  मैं  कंटरिंग  के  बारे  में  एक  दो  बातें
 कहना  चाहता  हूं  ।  गर  इस  बारे  में  मेरी
 इन्फारमेशन  भ्रप-टू-डेट  न  हो  तो  मैं  क्षमा
 चाहूंगा  ।  लेकिन  कुछ  एक  दिल  पहले  की  बात
 है  कि  यह  जो  केटरिंग  का  काम  है  यह  एक
 कांट्रेक्टर  को  ही  बीस  बीस  झौर  पचास  पचास
 स्टेंदानों  पर  सौंपा  जाता  था।  यह  कंटरर  झागे
 अपन  आदमी  रख  लेता  या  और  उनको  पचास
 रुपये  या  सत्तर  रुपए  माहवार  देकर  दिन  रात
 उनसे  काम  लेता  था  i  इसका  नतीजा  यह
 होता  था  कि  जो  बड़ा  मगरमच्छ  है  वह
 लालीस  और  पचास  ठेके  लेकर  खूब  कमाई
 करता  था।  में  यह  चाहता  हूं  कि  रेलव  के
 महकमे  को  यह  पालिसी  बनानी  चाहिए  कि
 बड़े  बड़े  केटरसे  को  ही  ठेके  न  देकर,  जो  स्व्द
 काम  करना  चाहते  हों,  उन  को  ही  यह  काम
 सौंपा  जाए।  इससे  एक  तो  कुछ  बेकारी  कम

 जो  खाने  पीने  का  सामान  होता  हैं  वह  भी'
 छोटे  स्टेशनों  पर  निकम्मा  होता  |  इस  बारे
 में  भी  मैं  चाहूंगा  कि  ग्रामोद्योण  की  जो  चीज़ें
 &  उनको  ही  बढ़ावा  दिया  जाए  जिससे  एक
 लो  चीज़े  भ्च्छी  मिल  सकगी  और  दूसरे  जो
 ग्रामोद्योगों  में  लगे  हुए  हैं  उनकी  रोज़ी  का
 साघन  कायम  रह  सकेगा  |

 अब  मैं  एमेनिटीज़  के  बारे  में  कुछ  कहना
 चाहता  हूं  -  यहां  पर  रेलवे  मुलाज़मीन  को
 एमिनिटीज़  देने  के  बारे  में  काफी  कुछ  कहा
 गया  है।  चूंकि  में  इस  बारे  में  ज्यादा  वाकफियव
 नहीं  रखता  हूं  इस  यास्ते  में  इस  की  बायत
 कुछ  नही  कहूंगा।  में  दो  तीन  दूसरी  बातों  की
 तरफ  झापका  ध्यान  दिलाना  चाहता  हूं  ny
 ऐसा  मालम  होता  है  कि  जहां  ज्यादा  आवाज
 होती  है  वहां  के  मुलाज़मीन  के  लिए  पहले
 सहूलियतों  का  इन्तिज्ञाम  कर  दिया  जाता  हूँ
 धोर  जहां  के  मुलाज़मीन  की  आवाज़  कम
 होती  है  वहां  कोई  घ्यान  नहीं  दिया  जाता  है।
 मैं  मकान  ब्रनाने  की  ही  बात  को  लेता  हूं  f  कई
 रेलवे  जंकदांस  पर  मकान  इत्यादि  बनाए  गए
 हैं  भौर  रेलवे  कालोनीज़  बनाई  गई  हैं  ।  हमने
 अपने  प्राइम  मिनिस्टर  से  कई  बार  स्लम्स  के
 बारे  में  सुना  है  शौर  उन्होंने  इनके  बारे  में
 कहा  है  कि  इन  को  जला  देना  चाहिए  1  मैं  जिन
 रेलवे  कालोनी  में  गया  हूं  उसके  बारे  में  मैं
 आपको  फह  सकता  हूं  कि  वहां  पर  मेरे  लिए
 कुछ  देर  भी  खड़ा  रह  सफला  मुश्किल  ड्  गया
 था।

 रेलवे  उपसंत्रो  (श्री  काहन बाज  खां)  :
 वहू  कौन  सी  रेलवे  कालोनी  है  जिसका  जि
 माननीय  सदस्य  कर  रहे  हैं  ?
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 |  कालोंगी  का  जिक्र  कर  रहा  हूं  7  यह  दिल्ली
 फिरोजपुर  रेलवे  लाइन  पर  हैं।

 इसके  स्पथ  ही  साथ  में  यह  भी  कहना
 चाहता  हूं  कि  ाप  जो  क्वार्टेर  बनायें  वे  स्प्रेड
 ओवर  होने  चाहिएं  ।  ऐसा  नहीं  होता  चाहिए
 कि  जिस  जगह  से  जोर  की  आझावाज़  उठती  है,
 बहां  तो  झाप  बनाते  चले  जायें  और  जहां  की
 आजाज  कम  होती  है  वहां  धाप  बिल्कुल  ही
 से  बनायें  ।  यही  हालत  स्कूलों  बगैरह  की  है  |
 जींद  जंकदान  के  मुलाजमीन  कहते  हैं  कि
 उन  की  तो  कोई  सुनता  ही  नहीं  है  ।  इस  वास्ते
 इस  को  भी  मैं  आपके  नोटिस  में  लाना  चाहता
 था।

 अब  जो  छोटी  छोटी  और  पब्लिक  की
 शिकायतें  हैं  उनकी  तरफ  मैं  झ्रापका  ध्यान
 दिलाना  चाहता  हूं  ।  यह  शिकायतें  ट्रेंस  के
 बारे  में  है  ।  पब्लिक  की  एक  डिमांड  तो  यह  है
 कि  चंडीगढ़  को  मेन  लाइन  पर  लाया  जाए  ।
 चंडीगढ़  पंजाब  फा  कैपीटल  है  शौर  एक  बहुत
 ही  शानदार  शहर  बस  रहा  हैं  ।  यह  मांग  जो
 कि  पंजाब  के  लोगों  की  है  श्रौर  मेरी  ही  नहीं  है,
 बहुत  दिनों  से  चली  श्मा  रही  है  ।  इस  वास्ते  मैं
 चाहता  हूं  कि  जल्दी  चंडीगढ़  मेन  लाइन  पर
 लाया  जाना  चाहिए  और  माननीय  मंत्री  जी
 को  इस  झोर  विशेष  ध्यान  देना  चाहिए

 रोहतक  से  दिल्‍ली  तक  सवा  तीन  बजे  से
 रास  के  नौ  बजे  तक  कोई  गाड़ी  नहीं  चलती  है
 इसका  क्‍या  कारण  है  यह  मेरी  समझ  में  नहीं
 आता  |  दिल्‍ली  से  बड़े  बड़े  शहरों  के  लिए  जैसे
 बम्बई  है,  कलकत्ता  है,  नौ  बजे  और  दस  बजे
 गाड़ियां  चलती  हैं  7  इसका  नतीजा  यह  होता
 है  कि  मुसाफिरों  को  बहुत  तफलीफ़  होती
 है  tv  क्या  भाष  यह  चाहते  है  कि  वे  वहा  पर  छ:
 चंट  पहले  ही  जा  कर  बैठ  जायें  ।  मैं  चाहता  हूं
 कि  तीन  बजे  से  नौ  बजे  के  दौरान  में  भी  रोहतक
 दिल्ली  के  नीच  माड़ी  चले  a

 जहां  जहां  पर  पक्‍की  सड़कें  हैं  वहां  पर
 रैलों  का  इंतिज्ञाम  भी  काफी  है  कम्पैरिटिवली
 जहां  पर  नहीं  है  1  तो  मैं  चाहता  हूं  कि  ऐसी
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 बगहों  की  तरफ  आपका  ज्यादा  ध्यान  जाता
 लाहिए  ।  मैं  एक  मिसाल  देना  चाहता  हूं  ।
 पानीपत  से  जींद  एक  रेल  लाइन
 जाती  है  |  इसी  तरह  कुरुक्षेत्र  स ेकैवल  नरवाना
 तक  जाती  है  /  इन  पर  केवल  दो  गाड़ियां  चलती
 हैं  और  यह  तादाद  बहुत  ही  कम  है  1  यहां  की
 पब्लिक  ने  इस  बारे  में  रेलबे  महकमे  को  लिखा

 है  और  उनसे  प्रार्थना  की  है  कि  गाड़ियों  की
 तादाद  को  बढ़ा  कर  तीन  कर  दिया  जाए
 लेकिल  इसका  कोई  उत्तर  द्दी  नहीं  मिलता  है  4
 तो  मेरी  रेल  मंत्री  जी  से  यह  भी  शिकायत  है
 कि  क्या  वजह  है  कि  जब  उनको  लिखा  जाता
 है  तो  कोई  उत्तर  क्‍यों  नहीं  दिया  जाता  है  ।  न
 सिफं  रेल  मंत्री  को  ही  जो  पत्र  लिखा  जाए
 उसका  जवाब  उन्हें  देना  चाहिए  बल्कि  जिस
 झफसर  को  भी  कोई  पत्र  लिखा  जाय  उसको
 उसका  जवाब  देना  चाहिए  ।  ऐसा  नहीं  होना
 चाहिए  कि  छ:  छ:  महीने  और  एक  एक  साख
 उसका  कोई  उत्तर  ही  जनता  को  न  दिया
 जाय  ।  इस  चीज़  को  देख  कर  मुझे  हैरानी
 होती  है  तो  मैं  चाहता  हूं  कि  यह  जो  पैसेंजर
 ट्रस  की  तादाद  है  इसको  बढ़ा  दिया  जाए  ।

 फगवाड़े  का  लगे  स्टेदान'  पुराने  टाइप
 का  है  शरीर  उसका  दोड  कम  है  जींद  के  जंक्शन
 पर  कोई  चैड  नहीं  है  और  वहां  पर  अन्य
 ऐमिनिटीज़  सुलभ  नहीं  हैं  1  भ्रगर  हमारे  रेलवे
 के  मंत्री  महोदय  जरा  गहरी  दष्टि  स ेइस  ओर
 ध्यान  देंगे  तो  मुझे  पक्का  यकीन  है  कि  जहां
 पिछले  दस  वर्षों  में  रेलवे  दिमाग  ने  काफ़ी

 एम्पूवमेंट्स  किये  हैं  वहां  और  भी  श्रधिक

 इम्प्रूवमेंट्स  वे  करने  में  समर्थ  हो  सकेंगे  भौर
 उन  इम्प्रवमेंट्स  के  होने  के  बाद  हम  फ़ख  के
 साथ  कह  सकेंगे  कि  शाजादी  मिलने  के  बाद
 प्रगर  किसी  मुहकमे  ने  देश  की  भाम  जनता
 को  सहुलियत  और  राहत  पहुंचाई  है  भौर  झाम
 जनता  यह  समझने  लगे  कि  वास्सव  में  हम
 एक  झाज़ाद  मुल्क  में  रह  रहे  हैं,  तो  वह  हमारा
 रेलवे  विभाग  है  |  थडें  क्लास  के  शिब्बों  में  पंखे
 ओर  न्य  झावदयक  सुविधाशों  की  व्यवस्था
 हुई  देख  कर  आम  जनता  देदा  की  वाकई
 महसूस  करने  लगेगी  कि  हम  भ्राज़ाद  है  भौर
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 [श्री  मून  to  जैन]

 वह  भ्राज़ादी  और  गुलामी  के  फर्क  को  समझ
 जायेंगी  ।

 इन  दवाब्दों  के  साथ  मै  रेलवे  मंत्री  महोदय
 को  बधाई  देते  हुए  अपना  भाषण  समाप्त
 करता  हूं  1
 Dr.  Atchamamba  (Vijayavada):

 The  railways  are  as  vital  to  the  coun-
 try  and  the  Government  as  the
 nervous  system  is  to  the  human  body
 and  iife.  If  any  portion  of  the
 railway  system  is  paralysed,  we  can
 take  it  that  it  is  as  bad  as  the
 paralysis  of  the  body  itself.  Consider-
 ing  how  import  the  railways  are  for
 A  country,  we  have  to  be  very  care-
 ful  both  about  the  human  elements
 as  well  as  the  mechanical  or  material
 elements  of  the  railways.

 There  have  been  many  accidents  of
 late  in  the  country  here  and  there.
 Naturally,  people  are  agitated  about
 it.  We  want  to  know  why  these
 accidents  are  occurring  and  whether
 we  can  prevent  them.  Certainly,
 unless  it  is  an  exceptional  case,  we
 will  not  say  it  is  an  act  of  God.
 We  should  go  into  the  matter  and
 try  to  do  what  we  can  to  remedy  it.
 Lately  we  had  the  Mehboobnagar
 accident  and  people  were  agitated,
 because  it  was  the  third  or  fourth
 accident.  A  commission  was  appoint-
 ed  to  go  into  the  accident.  We  find
 in  that  report  the  Government
 Inspector  of  Railways  telling  us:

 ‘During  the  last  7  years,  there
 have  been  at  least  six  major
 accidents  on  the  Indian  Railways
 due  to  washaway  of  the  bridge
 approaches  or  scours  of  the  bridge
 foundations.  All  these  accidents
 have  caused  heavy  loss  of  life.
 For  each  of  these  accidents,
 undoubtedly,  there  have  been  at
 Yeast  a  few  narrow  escapes.  The
 main  reason  for  these  accidents
 appears  to  be  inadequate  water-
 way  and  consequent  over-topping of  the  bank  and  resultant  erosion
 and  scour.”

 He  further  goee  on  to  say  how
 @ece  bridges  had  been  built  aecord-
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 ing  to  the  old.  Dickens's  formula,
 which  does  not  hold  good  now.  There
 is  a  new  formula  called  the  Inglh
 formula,  which  is  to  be  used  for  the
 construction  of  the  waterway.  I  am
 referring  to  this  because  in  the  Five
 Year  Plan,  we  have  allotted  Rs.  38६
 crores  for  the  rehabilitation  of  bridges
 There  may  be  roughly  one  lakt
 bridges  in  the  whole  of  India.  Foi
 building  each  medium-sized  bridge,  /
 will  take  at  least  Ra.  40  to  Rs.  50
 lakhs.  So,  with  Rs.  8  crores,  we  can
 Dbuild  at  best  only  about  50  bridges.
 If  the  waterways  are  small,  especially
 tn  hilly.  places  where  the  catchment
 area  is  large  and  there  is  sudden  rain-
 fall,  naturally  the  bridges  are  likely
 to  give  way.  So,  I  feel  that  more
 money  should  be  allotted  for  this
 expenditure.  How  it  is  to  be  found,
 of  course,  it  is  the  concern  of  the
 hon.  Finance  Minister  and  the  hon.
 Railway  Minister.  I  feel  this  is  a
 very  urgent  matter  and  should  be
 given  priority  over  many  other  sub-
 jects  in  the  budget.

 In  the  budget  for  ‘1957-58,  an  allot-
 ment  of  Rs.  2  crores  is  made  for  giving
 medical  facilities  to  the  workers.
 The  workers  are  more  than  a  million
 and  there  are  also  contract  workers,
 who  come  to  a  few  lakhs.  Therefore,
 Rs.  2  crores  is  too  small  an  amount,
 because  hospitals  have  to  be  main-
 tained  and  medicines  have  to  be
 bought.  Under  the  present  condition
 of  things,  most  of  the  workers  can-
 not  afford  proper  food  and  so  they
 suffer  from  any  number  of  deficiency
 diseases.  So,  they  go  very  often  to
 the  hospitals  in  order  to  get  injections
 or  other  medicines  from  the  hospitals.
 We  have  to  supply  the  hospitals  with
 medicines.  Otherwise,  because  of  the
 deficicncy  diseases,  their  working
 capacity  is  very  low  and  that  means
 the  railways  lose.  If  not  for  the
 workers’  sake,  at  least  for  our  own
 sake,  to  see  that  the  Trailways  do  not
 lose,  we  will  have  to  provide  a  greater amount  in  the  budget  for  giving  medi-
 cal  facilities  to  the  workers.  Rs.  2
 crores  is  too  small  an  amount;  some
 more  crores  must  be  added  to  it.
 Perhaps  you  can  take  it  even  from twe  reserve  fund.  This  is  not  a  Jers,
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 because  good  and  strong  workers  are
 a  great  asset  to  the  railway  industry
 ex  to  any  other  industry.  I  may  say
 that  the  railway  industry  is  one  of  the
 biggest  industries;  it  is  a  national
 industry,  As  such,  it  is  the  duty  of
 the  Government  to  see  that  its  workers
 are  in  perfect  health.  That  is  the
 least  we  can  do  for  our  workers  at
 present,  till  the  standard  of  living
 becomes  high  enough  when  we  will
 not  see  any  more  of  these  deficiency
 diseases.

 I  come  from  Andhra  and  I  would
 like  to  say  something  about  the  Wal-
 tair  station.  It  is  almost  the  end  of
 the  South-eastern  Railway.  Waltair
 is  a  big  place;  it  is  a  port  and  it  has
 got  many  industries.  There  is  the
 Caltex  oil  refinery  and  also  there  is
 a  wagon-assembling  plant.  We  also
 find  manganese  coming  there  for
 export.  Naturally  many  foreigners
 will  be  coming  there.  Under  these
 conditions,  when  I  see  the  station
 which  is  no  more  than  a  tin  shed,  I
 feel  really  ashamed  of  myself.  It  is
 high  time  the  station  is  rebuilt  or  pro-
 perly  built.  There  are  no  waiting
 rooms.  Of  course  we  need  not  say
 anything  about  third  class  waiting
 rooms,  because  even  the  second  class
 waiting  rooms  are  too  small  and  not
 adequate  at  all.

 There  is  only  one  train  from
 Hyderabad  to  Vizag,  which  is  called
 the  fast  passenger  train,  but  it  takes
 26  to  30  hours.  We  know  that  Hydera-
 bad  is  the  capital  of  Andhra  Pradesh
 and  people  from  Bezwada,  Vizag  and
 other  places  have  to  come  to  the
 capital  so  very  often.  It  is  very
 inconvenient  for  the  passengers;  as
 they  lose  precious  time  due  to  the
 trains  running  late.  Of  late  trains
 are  awfully  late;  it  is  a  general  rule,
 we  can  take  it  that  the  trains  run
 three  or  four  hours  late  regularly.  I
 request  the  hon.  Railway  Minister  to
 see  that  at  least  one  fast  express  train
 is  arranged  between  Hyderabad  and
 Vizag.

 Now  with  regard  to  passenger
 amenities,  of  course,  drinking  water  is
 supplied  in  many  stations,  but  with
 regard  to  catering  of  food,  in  the  de
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 luxe  trains  there  is  catering  even  in
 third  class.  But  in  other  trains  there
 is  no  catering  for  the  third  class;  only
 in  the  first  and  second  classes  the
 railway  authorities  cater  food.  So,
 the  passengers  are  forced  to  buy  food
 from  the  platforms.  Of  course  private
 people  are  given  permission  to  come
 to  the  platforms  and  sell  food,  but
 what  I  say  is  this.  Most  of  these
 private  people  do  not  know  how  to
 keep  things  clean.  That  means  from
 each  station  when  the  people  buy
 food,  they  are  spreading  ‘infectious
 diseases  from  place  to  place.  This  has

 to  be  prevented  and  the  Railways
 must  take  responsibility  for  catering
 food  to  the  third  class  passengers,  if
 not  in  the  train  itself,  at  least  at
 different  stations.

 As  for  the  third  class  waiting  rooms,
 I  say  they  are  very  inadequate  and
 insanitary.  After  all  it  is  the  third
 class  passengers  who  give  the  maxi-
 mum  receipts  and  it  is  the  bounden
 duty  on  our  part  to  see  that  they  are
 adcquately  cared  for.  So,  these  third
 class  waiting  rooms  must  be  commo-
 dious  and  clean  with  all  the  sanitary
 fittings  necessary  for  them.

 Shri  Pattabhi  Raman  (Kumbako-
 nam):  Mr.  Speaker,  Sir,  I  feel  that
 quite  a  lot  has  been  said  by  way  of
 comparison  between  the  broad  and
 metre  gauge  railway  systems  and  my
 hon.  friend  Shri  Feroze  Gandhi  with
 his  usual  eloquence  and  ability  has
 flooded  the  House  with  figures  and
 tables,  that  I  find,  Sir,  coming  as  I  do
 from  the  Southern  State  of  Madras
 that  we  are  likely  to  suffer  as  a  result
 of  those  figures  so  ably  submitted  by
 Shri  Feroze  Gandhi.

 I  wish  at  the  outset  to  say  that
 so  far  as  Madras  is  concerned,  most
 of  the  lines  there  are  metre  gauge
 lines.  We  had  to  suffer  the  fate,  as
 you  are  aware.  It  is  unnecessary
 to  recapitulate  to  the  House  the  his-
 tory  of  this  famous  gauge.  They  were
 dumped  on  India  by  an_  alien
 Government  when  they  found  they
 were  not  useful  in  their  place.  They
 constructed  their  own  standard  gauge
 system  quite  some  years  ago.  It  ‘is
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 {Shri  Pattabhi  Raman.]  of  के
 very  easy  for  one  to  get  into  a  train  report.  So  far  as  line  construction  is
 in  London,  get  ferried  across  to  Calais
 and  go  to  Paris  and  practically  the
 whole  of  Europe  on  the  standard
 gauge.  That  is  not  what  is  obtaining
 im  our  part  of  the  country.

 Quite  a  lot  has  been  said  about  the
 broad  gauge  system  and  the  inade-
 quacy  of  equipment  vis-a-vis  that
 system.  I  wish  to  point  out  that  so
 far  as  figures  are  concerned,  we  have
 to  bear  in  mind  that  in  contradistinc-
 tion  to  the  huge  land’  mass  of  India
 in  the  Indo-Gangetic  plain,  our  coun-
 try  narrows  down  in  the  Southern
 peninsular  portion.  As  we  go  further
 and  further  down  we  have  quite  a  lot
 of  people  pressed  into  an  area  where
 there  is  not  much  space.  It  is  very
 much  so  in  the  State  of  Kerala.

 It  is  the  metre  gauge  system  which
 obtains  in  the  many  parts  in  the
 South  of  the  country.  I  wish  to  draw
 the  attention  of  the  House  to  pages
 XXXII,  and  XL  (charts)  of  the
 brochure  on  Indian  Railways  sup-
 plied  by  the  Ministry.  You  will  find
 that  as  against  16,000  odd  miles  in  the
 broad  gauge  we  have  15,305,  miles  in
 the  metre  gauge.  I  find  at  page  XL
 of  the  same  brochure  that  the  Mile-
 age  with  regard  to  operation  is  123-2
 so  far  as  broad  gauge’  is  concerned
 and  61.1  so  far  as  metre  gauge  is
 concerned.  Finally  with  regard  to
 wagon  usage,  as  against  the  net  ton
 miles  of  54  in  the  broad  gauge  it  is
 very  nearly  203  in  the  metre  gauge.
 Therefore  there  is  a  lot  of  usage  so
 far  as  the  metre  gauge  is  concerned.

 I  have  to  place  before  the  House
 figures  regarding  aging  to  which
 reference  has  been  made.  At  page  26
 of  the  Report  by  the  Railway  Board,
 Volume  I  the  wagon  position  is  given. In  the  broad  gauge  the  position  on
 Sist  March  3956  was  169,008,  that  is
 5,369  more  than  in  the  previous  year.
 The  position  in  the  metre  Rauge  in
 the  Southern  system  was  ‘18,184,  a
 reduction  of  28  wagons.  The  next
 figure  to  which  I  wish  to  draw  atten-
 tien  to  is  on  page  47  of  the  same

 concerned  as  against  ‘$8173  miles
 constructed  on  the  broad  geuge,  the
 additional  mileage  constructed  on  the
 Southern  metre  gauge  was  only  96.55.
 With  regard  to  replacement  of  rolling
 stock,  we  find  that  the  number  of
 coaching  vehicles  replaced  was  449  on
 the  broad  gauge  and  744  on  the  metre
 gauge.  As  we  come  down  to  goods
 wagons  we  find  that  the  figures  com-
 pare  favourably  so  far’as  metre  gauge
 is  coneerned.  So  far  as  the  broad
 gauge  is  concerned  the  number
 ordered  was  20,000  and  odd  and
 those  placed  on  the  line  10,518.  As
 far  as  metre  gauge  is  concerned  it
 was  ‘14,846  and  9,632  respectively.

 Lastly,  at  page  66  we  have  figures
 about  the  wagon  position  and  over-
 aging  to  which  reference  has  been
 made.  It  was  stated  that  4/5th  of  the
 traffic  was  being  carried  on  the  broad
 gauge  and  /5th  on  the  metre  gauge.
 There  was  also  a  reference  to  the
 necessity  for  wagon  replacement  on
 the  broad  gauge.  It  was  actually  18
 percent  in  the  broad  gauge  as  against
 2i'2  percent  in  the  metre  gauge
 The  same  is  the  position  with  regard
 to  coaching  stock  and  rolling  stock.
 The  average  number  of  steam  locomo-
 tives  under  or  awaiting  repairs  was
 29]  in  broad  gauge  is  against  92  in
 metre  gauge  in  1955-56.

 Therefore  the  picture  presented  by
 my  able  friend—I  do  not  say  that  he
 intended  it—may  result  in  some  sort
 of  injustice  being  done  to  the  metre
 gauge.  It  is  true  that  there  are
 a  lot  of  metre  gauge  lines  in  the
 South.  It  is  not  our  fault.  They  have
 been  forced  on  us.  Therefore,  there
 is  certainly  an  immediate  necessity
 for  replacement  of  wagons  and  coaches
 on  these  lines.

 I  do  feel  grateful  to  the  hon.  the
 Railway  Minister  for  referring  to  the
 various  surveys  made  for  the  cons-
 truction  of  new  lines  particularly  with
 regard  to  Trivandrum-Tinnevelli-Cape Comorin  and  Vellore-Kancheepuram-
 Villupuram  routes  as  sien  to  the  elec-
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 trification  of  the  railway  from  Tamba-
 yam  ‘to  Villupuram,  I  have  only  to
 say  that,  if  for  some  reason,  the  elec-
 trifleation  of  the  line  from  Tambaram
 to  Villupuram  is  dropped,  the  railway
 @uthorities  will  at  least  take  up  the
 other  lines  which  are.  very  necessary
 in  the  Southern  part  of  Madras.

 I  have  to  state  that  so  far  as  the
 amenities  are  concerned,  references
 have  been  made  to  the  provisions  for
 improving  stations  and  providing
 other  amenities  to  passengers.  You
 will  find  Sir,  that  there  is  a  reference
 to  the  Magh  Mela  in  Allahabad.  We
 have  in  Kumbakonam,  in  my  consti-
 tuency,  a  mela  which  is  as  important
 namely  Masi  Makham  occurring  once
 in  twelve  years.  I  am  glad  that  there
 is  a  reference  to  it  in  the  report  of
 the  Railway  Board  where  you  find  it
 stated,  on  page  44,  that  as  many  as
 279  additional  trains  and  56  specials
 were  run  to  that  part  of  the  country
 during  the  mela.

 But  actually  what  is  happening
 there?  I  have  no  doubt  that  it  will
 engage  the  attention  of  the  Railway
 Ministry  in  course  of  time  and  that
 they  will  expedite  the  station  work.
 A  good  deal  of  amenities  have  been
 provided  and  the  stations  works  have
 been  started  but  they  have  not  been
 completed.  In  the  station  yard  a  good
 deal  remains  to  be  done.  What  is
 more,  there  is  to  be  an  over-bridge
 leading  to  the  station  for  which  provi-
 sion  has  been  made.  I  happen  to
 represent  and  know  that  area,  and  I
 hope  that  the  work  of  the  over-bridge
 in  Kumbakonam  town  will  be  attended
 to  with  all  speed  and  that  it  will
 receive  the  early  attention  of  the
 hon,  Minister.

 Finally,  with  regard  to  co-ordina-
 tion  between  the  road  and  the  rail
 system  to  which  frequent  reference
 has  been  made  I  would  like  to  say
 something.  Such  co-ordination  is  of
 course  essential  and  it  will  be  found
 that  it  is  very  necessary  in  the  delta
 areas  particularly  with  regard  to  the
 portions  fed  by  the  Cauvery  and  the
 Colercon  rivers.  There  the  road
 system  is  very  poor.  Everyone
 knows  about  the  paucity  of  well  laid
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 roads  in  that  part  of  the  coun-
 try.  The  roads  I  repeat  are  very
 poor,  and  it  is  very  necessary  to  lay
 proper  roads  there  on  account  of  it
 being  a  deltaic  area.  Of  course  there
 is  a  net-work  of  railway  lines.  But
 that  is  not  enough.  There  is  a  provi-~
 sion  for  a  big  trunk  road  along  the
 coast  from  Madras  to  Rameswaram
 right  down  to  the  southern  end  It
 will  be  possible  to  have  it  only  when
 there  is  the  necessary  co-ordination
 between  the  road  and  rail  authorities,
 and  I  hope  that  this  will  not  be  held
 up.  Somewhere  near  Negapatam  it
 may  be  necessary  to  construct  a
 bridge.  It  will  be  an  important
 trunk  road  along  the  eastern  coast  by
 the  side  of  the  sea  from  Madras  right
 down  to  Rameswaram.

 Lastly,  I  wish  to  say  something
 regarding  the  tax  on  railway  fares.
 I  am  glad  that  the  season-ticket
 holders  have  been  exempted.  This
 will  particularly  benefit  the  student
 population  that  travels  for  example
 from  Tambaram  to  Madras  daily.  But
 it  so  happens  in  the  South  that  many
 villagers  have  to  go  to  the  courts  in
 towns  which  may  be  thirty  miles
 away.  They  may  not  have  to  make
 Periodical  visits  to  the  courts—and  I
 hope  they  won't  have  to  visit  the
 courts  often—it  will  depend  upon  the
 necessities  of  litigation.  For  them  it
 will  be  a  great  concession  if  the  tax
 starts  after  a  certain  mileage.  Simi-
 larly,  there  are  many  traders  who
 have  to  come  to  the  markets  from
 the  villages  with  their  produce.  They
 will  not  be  season-ticket  holders.
 So,  unless  they  are  given  this  conces-
 sion  they  will  suffer.  I  hope  the  hon.
 the  Railway  Minister  will  be  able  to
 persuade  the  hon.  the  Finance  Minis-
 ter  to  give  up  the  tax  on  railway  fares
 for  short  distances.

 Shri  Yajnik  (Ahmedabad):  As  I
 listened  to  the  speech  of  the  Railway
 Minister  I  was  rather  surprised  and
 almost  pained  at  the  casual  manner
 in  which  he  dealt  with  the  big  rail-
 way  accidents  that  gave  us  a  great
 shock  during  the  last.  few  months  of
 last  year.  As  I  come  to  Delhi  one  of
 the  first  items  to  catch  my  eye  in  the
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 {Shri  Yajnik.]}
 newspapers  was  that  Government  had
 been  pleased  to  reverse  the  decision
 of  the  High  Court  Judge  whom  they
 had  appointed  and  ordered  to  review
 the  case  of  the  accident  at  Mahboob-
 nagar.

 Now,  Sir,  without  going  into  the  de-
 tails  of  this  question  it  would  be  use-
 ful  to  remember  that  there  had  been
 an  accident  in  this  Hyderabad  area  in
 1954.  On  the  ist  of  August  १956  a
 tank  nearby  had  been  breached  and
 an  immense  quantity  of  water  over-
 flowed  the  bridge,  and  the  breach
 broke  down  the  approaches  and
 embankments  around  the  bridge.
 Luckily  an  accident  was  averted  by
 the  presence  of  mind  or  by  the  duti-
 fulness  of  the  patrolman.  With  this
 background  in  mind  we  have  to  see
 what  happened  on  the  fateful  night  of
 ist  September.  Water  was  rising,
 rain  was  falling,  visibility  was  very
 poor.  Under  these  circumstances,  I
 think  in  any  part  of  the  world,  with
 all  kinds  of  warnings  coming  from
 all  sides,  the  biggest  person  in  the
 local  railway  administration,  the  big-
 gest  of  engineers,  the  permanent  way
 inspector  and  so  on  should  have  been
 right  there  on  the  spot  in  order  to
 see  what  was  happening  around  the
 fateful  approaches  to  the  bridge.
 But  the  whole  matter  was  left  to  the
 sense  of  duty  of  a  single  man  on
 patrol  duty,  and  he  was  asked  te
 cover  two  bridges  one  mile  removed
 from  each  other.  Just  see  what  an
 immense  task  was  left  on  the  shoul-
 ders  of  one  single  man.

 Now,  Sir,  when  the  High  Court
 Judge  appointed  to  enquire  into  the
 matter  comes  to  the  decision  that
 apart  from  the  work  of  the  patrol-
 man,  the  Chief  Engineer  and  the
 Deputy  Chief  Engineer  of  this  area
 should  also  be  held  responsible  for
 looking  to  the  safety  of  the  bridge, thet  does  not  go  well  with  the  Gov-
 ernment.  This  report  was  submitted
 in  January.  Government  takes  four
 months  to  see  what  should  be  done
 about  it.  Now  we  are  told  that  a
 High  Court  Judge  does  not  know  all
 about  the  technique  of  the  business,
 Certainly  you  know  that  a  High  Court
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 Judge  is  not  a  technical  man  or  an
 engineer  or  a  railway  man  or  @
 mathematician.  You  imow  all  that,
 and  yet  you  appoint  a  High  Court
 Judge,  not  because  he  knows  all
 about  railway  technique.  But  a  High
 Court  Judge  has  to  deal  with  different
 kinds  of  things,  trades,  business  and
 industries,  and  he  is  in  a  position  to
 judicially  judge  the  merits  and  deme-
 rits  of  different  cases  and  to  bring
 trained  legal  intelligence  to  bear  on
 the  subject.  Well,  Sir,  the  engineers
 or  the  experts  who  have  been  appojn-
 ted  as  the  assessors  to  help  him  have
 differed.  And  the  Government
 pounces  upon  this  High  Court  Judge
 and  exonerates  entirely  the  Chief  and
 the  Deputy  Chief  Engineer.  People
 appreciated  when  Shri  Lal  Bahadur
 Shastri,  the  hon.  Minister  in  charge
 resigned  in  order  to  ensure  the
 correct  working  of  parliamentary
 democracy.  But  one  wonders  at  this
 date  if  he  did  so  in  order  to  act  as  a
 shield  for  all  the  high-ups  in  the
 Railway  Administration.  I  need  not
 pass  any  judgment  on  it,  nor  are
 Members  of  this  House  competent  to
 pass  a  judgment  on  the  subject;  but
 when  we  are  told  that  the  only  thing
 that  can  be  said  about  it  is  that  the
 patrolman  was  rather  late  in  commg
 back  from  the  other  station  to  which
 he  had  gone  and  that  if  at  all  any-
 thing  happened  it  was  due  to  his  mis-
 take,  then  I  have  a  bad  taste  in  my
 mouth.  I  feel  there  is  something
 wrong  somewhere.  And  when  the
 Railway  Board  or  the  Railway  Mintis-
 try  takes  four  months  to  come  to  a
 uecision,  I  feel  that  the  Railway
 administration  which  is  responsible
 for  this  accident  sits  in  judgment
 vver  the  judgment  of  a  High  Court
 Judge  and  easily  exonerates  its  high-
 ups  in  office.  That  looks  like  too
 much  of  bureaucratic  administration. I  feel,  apart  from  rights  or  wrongs, from  the  human  standpoint,  this
 does  not  go  well  with  the  general
 Public.  I  would  request  the  Railway administration  to  remember  the  words of  the  great  poet,

 “Would  to  God
 The  sight  ye  give  us

 To  see  ourselves  as  others  see  us.”
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 Take  the  average  man’s  view  on
 the  subject.  Everybody  feels,  the
 common  man  feels  that  the  Railway
 Ministry  has  exonerated  the  mighty
 high-ups  from  any  responsibility  in
 this  matter  and  has  put  the  blame  on
 one  common  man.  What  was  his
 position?  Rain  was  failing;  visibility
 was  poor;  he  could  not  see  the  water;
 he  had  no  light;  he  had  no  torch;  he
 himself  could  have  slipped  and  fallen
 down;  he  could  not  see  how  much  of
 -water  was  there.  He  had  no  quarters
 near  by.  He  had  to  look  after  two
 bridges.  I  should  think  two  men
 should  have  been  put  on  _  that
 bridge.  Instead,  one  man  is  asked  to
 look  after  two  bridges.  Looking  at
 all  that,  I  feel  that  there  is  some-
 thing  wrong.  Not  so  much  on  the
 technical  side;  I  am  not  in  a  position
 to  pass  judgment  on  a  _  technical
 matter.  I  say  the  railway  administra-
 tion  is  far  removed  from  the  common
 worker  and  the  common  man.  The
 railway  administration,  I  feel,  at  the
 top  is  bureaucratic,  far  removed  from
 the  common  views  of  the  workers,
 passengers,  the  trader  and  the  man
 and  woman  whom  they  are  working
 with  and  serving.  I  am  reminded  of
 the  attitude  of  the  old  bureaucracy
 which  was  called  by  all  kinds  of
 names.  I  do  not  want  to  pass  any
 judgment  on  any  people.  But,  I  feel
 that  the  distance  between  the  rail-
 way  high-ups  and  the  common  wor-
 ker  at  the  botton,  even  in  the  railway
 service,  can  be  drastically  or  compara-
 tively  reduced.  Let  the  wage  of  the
 common  man  be  raised.  Let  the
 Pomp  of  the  red-braided  charprassi,
 saloon  cars,  big  privileges  and  patro-
 mages  of  the  high  and  mighty  in  the
 Jand  be  reduced.  After  all,  we  are
 working  for  what  is  called  a  socialist
 State.  We  are  all  aiming  at  the  reali-
 sation  of  a  socialist  State.  Let  the
 differences  be  reduced,  so  that  the  air
 of  omniscience  and  extraordinary
 confidence  in  their  own  judgment
 and  in  their  wisdom,  which  the  rail-
 way  administration  possesses  may  be
 Partly  reduced,  so  that  it  may  come
 more  closely  in  contact  with  the
 common  man,  the  common  passenger,
 and  be  in  a  position  to  understand
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 their  woes  and  grievances.  So  far  as
 the  workers  are  concerned,  I  say,  let
 them  come  nearer  so  that  the  worker
 gets  a  better  deal.  If  there  is  any-
 thing  today,  I  would  say,  raise  the
 salary,  emoluments  and  prospects  of
 the  lowest  ranks  of  the  railway
 administration.  While  we  may  not
 drastically  reduce  the  salaries  at  the
 top,  let  some  extra  allowance,  let
 some  of  the  extra  expenses  that  we
 may  incur  in  all  kinds  of  ancillary
 things,  be  drastically  reduced.

 As  a  life-long  third  class  passenger,
 I  am  very  much  concerned  with  their
 woes  and  their  troubles.  First  is  the
 heavy  overcrowding.  This  over-
 crowding  is  very  heavy  in  these
 summer  days.  These  are  hot  months.
 You  cannot  easily  sit  near  each  other.
 This  is  not  winter.  This  overcrowd-
 ing  is  atrocious.  This  is  greater  on
 account  of  marriage  ceremonies,  etc.
 There  are  tourist  parties,  marriage
 parties,  pilgrim  parties;  then  there
 are  the  N.C.C.  or  some  police  officers
 or  students  who  are  going  in  big
 parties.  So  many  compartments  are
 reserved  for  them,  leaving  very  few
 for  the  service  of  the  common
 passengers.

 I  want  to  make  two  or  three  prac-
 tical  suggestions.  I  do  not  want  to
 add  very  much  to  the  expenses  of
 the  railways.  The  first  practical  pro-
 position  that  occurs  to  me  is  this.  We
 have  two  bunks  usually  in  the  third
 class  broad  gauge  compartments.
 There  can  be  two  bunks  anyhow  in
 the  metre  gauge  railways.  Many  of
 the  metre  gauge  railways  may  have
 this.  I  know  some  metre  gauge  rail-
 ways  that  carry  us  in  Saurashtra  and
 North  Gujerat  are  not  fitted  with
 the  upper  berth.  If  you  can  have
 three  berths  in  the  broad  gauge  rail-
 ways—three  movable;  you  can  put
 them  up  and  put  them  down—if  you
 can  have  three  bunks  in  the  military
 passenger  cars,  I  do  not  see  any  rea-
 son  why  you  should  not  have  three
 in  them.  You  can  put  up  and  put
 them  down  according  to  the  necessi-
 ties  of  the  case.  I  think  the  holding
 capacity  of  the  compartments  would
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 be  trebled.  Now,  it  is  actually  double
 in  the  broad  gauge  lines.  Today  it
 is  very  difficult  for  the  passengers  in
 the  metre  gauge  trains.  If  one  bunk
 is  added  on  in  the  metre  gauge  trains
 where  there  is  none,-:and  if  three  are
 put  in  the  broad  gauge  trains,  it  would
 immensely  add  to  the  capacity  of  the
 railways  to  hold  people.  There  will
 be  more  accommodation.  Whatever
 other  passengers  may  say,  the  upper
 Dunks  are  not  used  merely  for  putting
 luggage.  They  are  also  used  for
 sleeping.  As  an  old  third  class  tra-
 velier,  I  would  plead  with  the  Rail-
 way  Ministry  to  see  if  they  cannot,
 without  adding  very  much  to  the
 expenditure,  add  one  or  two  bunks—
 three  bunks  in  the  broad  gauge  and
 two  in  the  metre  gauge—so  that  with
 the  same  trains,  we  may  be  able  to
 accommodate  more  people  who  are
 otherwise  jostling,  fighting  and  shout-
 ing  at  each  other.  There  is  nobody
 to  help  them  in  the  railway  stations
 because  all  the  railway  staff  is  very
 busy  attending  to  the  comforts  of  first
 class  passengers  and  big  railway
 bosses  who  are  travelling.

 There  is  another  practical  sugges-
 tion.  While  the  train  is  moving,  whe-
 ther  he  is  a  first  class  passenger  or
 second  class  or  third  class  passenger,
 if  any  thing  in  the  train  goes  wrong,
 if  any  light  goes  out  or  a  tap  goes  out
 of  order,  you  have  to  wait  till  you
 go  to  Baroda  to  get  it  set  right.  Why
 should  we  not  have  somebody  to
 serve  us  when  we  are  travelling?
 There  are  so  many  people  who  ask
 for  tickets.  The  ticket  collector  comes
 any  number  of  times.  There  are
 four  or  five  travelling  in  every  train.
 Let  there  be  one  single  man  who
 Ministers  to  the  needs  of  the  people.
 If  a  fan  goes  wrong,  if  a  tap  goes
 wrong,  if  there  is  some  trouble  in
 the  railway  let  there  be  some  one  to
 attend  to  these  things.  When  I  had
 been  to  China,  I  saw  one  man  going

 -up  and  down  with  a  hammer  and
 tongs  as  it  is  said,  with  a  tool  box.
 He  was  in  the  train.  He  would  go
 round  the  whole  train,  put  the  fans
 mght,  set  the  lights  right,  etc.  There
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 is  particular  difficulty  with  the  lights
 If  they  go  wrong,  you  have  to  £0  ६0
 Baroda  before  they  can  be  set  right.
 Let  there  be  some  one  going  in  the
 train.  If  there  is  no  water  in  the  tap,
 he  will  set  it  right.  He  will  be  there
 to  attend  to  these  complaints  of  the
 poor  passengers.  The  other  servants
 are  there;  but  they  do  not  serve  us.
 They  generally  ask  for  tickets  and
 money.  Let  there  be  some  one  who
 give  us  some  return  for  the  money
 that  we  give.  That  would  go  a  long
 way  in  soothing  our  mind  and  giving
 a  fair  deal  to  the  third  class  passen-
 gers.

 So  far  as  overcrowding  is  concern-
 ed,  there  is  another  thing  to  be  said.
 Let  there  be  more  trains,  especially
 on  the  metre  gauge  side,  particularly
 in  North  India,  between  Ahmedabad
 and  Delhi,  in  Saurashtra  and  some
 side  lines  in  Gujerat.  The  metre
 gauge  trains  are  especially  over-
 crowded  and  hopelessly  irregular.
 The  hon.  Member  Shri  Feroze
 Gandhi  said  yesterday  that  punctua-
 lity  and  regularity  in  the  metre  gauge
 have  gone  much  lower  than  in  the
 broad  gauge.  We  have,  of  course,  old
 metre  gauge  equipment  that  we  have
 inherited  from  the  princes  of  old.
 Apart  from  the  side  lines,  let  there  be
 an  extra  train,  a  Janata  Express  bet-
 ween  Delhi  and  Ahmedabad.  I  would
 also  plead  for  Janata  III  class  express
 trains  between  all  the  big  cities  of
 India.  I  think  we  are  making  some
 good  progress  in  this  matter.  but  I
 would  plead  for  a  Janata  Express.
 Especially  in  the  hot  weather  I  would
 plead  with  the  Railway  Minister  to
 give  us  extra  trains  if  not  on  every
 day,  at  least  on  some  days,  as  also
 during  the  holiday  months  when  the
 trains  are  excessively  crowded  to  ease
 the  situation  in  these  terrible  days  of
 crowding.
 ३4  hrs,

 Then  there’  is  this  narrow  gauge railway  which  I  feel  is  nobody’s business.  Nobody  looks  at  it.  Unfor-
 tunately,  we  have  a  good  percentage of  narrow  gauge  railway  in  Gujerat,
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 Geurashtra  and  Kutch,  generally  in
 the  hilly  lands.  They  ure  side  lines
 generdlly  going  up  to  the  eastern
 forests.  They  are  8  real  disgrace  to
 our  railway  administration.  Nothing
 is  being  done  about  them.  Old
 wagons  and  old  engines  are  the  order
 of  the  day,  and  when  we  travel  by
 these  trains  we  think  we  are  in  a
 blind  alley.  Either  they  should  be
 converted  into  metre  gauge  or  linked
 up  with  some  other  stations.  Some-
 thing  must  be  done.  But  I  see  an
 absolute  want  of  suggestions  about
 this  matter  at  all.  I  do  not  see  any
 plans  about  the  narrow  gauge  rail-
 ways  which  are  apparently  doomed  to
 a  lingering  death  in  the  course  of  the
 next  few  years.  I  request  the  Minis-
 ter  to  give  us  some  hope  about  the
 resurgence  of  these  narrow  gauge
 railways.  Something  must  be  done.
 Convert  them  into  metre  gauge  or
 improve  their  condition.  See  what
 you  can  do  about  them,  but  let  us
 not  have  a  lingering  death  of  these
 railways.

 Lastly,  I  would  plead  with  all  the
 earnestness  at  my  command,  in  asso-
 ciation  with  Members  on  all  sides  of
 this  House,  for  two  things—firstly
 for  taking  away  the  extra  imposts
 that  are  sought  to  be  put  on  the
 common  man.  The  third  class  passen-
 ger  is  really  the  biggest  pay  master
 of  the  railway  system.  If  you  have
 to  charge  him  more,  then  charge  him,
 but  let  the  first  30  miles  of  his
 journey  be  exempted  from  the  sur-
 charge.  In  the  same  way,  so  far  as
 surcharge  on  freights  is  concerned,
 let  the  first  30  miles  be  exempted.  Of
 course,  if  there  are  people  travelling
 longer  distances  on  business  or  plea-
 sure,  they  are  going  to  travel  any-
 how,  and  if  the  Government  deems
 it  necessary  to  take  extra  money  from
 them,  it  is  a  matter  that  can  be  con-
 sidered  on  its  own  merits.  If  I  go
 round  my  area  and  ask  the  people
 how  things  are  going,  they  say:  “Our
 ticket  costs  more,  our  parcel  costs
 more”,  and  they  do  not  see  any  big
 relief  that  they  have  got.  As  I  said,
 you  have  to  convince  the  common
 man.:  You  have  to  take  the  common
 man  and  the  common  worker  with
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 you.  Even  the  railway  administra-~
 tion  will  not  go  very  far  unless  it  is
 able  to  enthuse  its  workers  and  offi-
 cers  and  staff.  All  workers  should  be
 enthused  to  make  a  big  success  of  the
 Second  Plan.  And  the  common  man
 who  is  the  pay  master,  who  is  being
 taxed,  should  also  feel  that  he  has  got
 a  fair  deal.  How  are  you  going  to
 achieve  it  if  for  the  smallest  journey
 he  has  to  make  he  is  immediately
 charged  an  extra  surcharge  without
 his  being  conscious  of  the  great  bene-
 fits  sought  to  be  given  to  him  by  the
 railway  system?  Therefore,  I  plead
 that  this  extra  charge  may  not  be
 imposed,  that  is  to  say,  the  first  30
 miles  of  passenger  and  parcel  traffic
 should  be  exempted  from  the  new
 surcharge.

 I  hope  and  trust  Government  will
 take  a  human  and  humane  view  of
 the  conduct  of  their  workers  also.
 I  hear  from  my  labour  friends  that
 they  are  very  much  put  out  by  the
 treatment  that  is  being  meted  out  by
 the  railway  administration  to  the
 unions.  The  unions  are  of  the
 workers.  The  workers  are  the  real
 Props  of  the  railway  system.  Their
 hands  and  their  feet  are  going  to
 work  miracles  and  make  a  success  of
 the  Second  Plan.  Why  should  you
 look  askance  at  them  if  they  hold
 an  ideology  different  from  yours,  or
 why  should  you  be  put  out  if  they
 join  a  union  which  is  not  to  your
 liking?  Maybe  some  of  us  also  hold
 views  which  the  friends  on  the  oppo-
 site  side  may  not  like,  but  we  should
 not  make  a  grievance  of  it,  and  I
 would  plead  for  the  greatest  libera-
 lity  in  the  treatment  of  the  workers,
 a  million  strong,  who  are  employed  on
 the  railways.

 Our  friend  Shri  Tyagi  told  us  a  very
 fine  thing  about  giving  encouragement
 to  the  members  of  the  staff.  Maybe
 there  are  engineers,  maybe  there  are
 inspectors,  maybe  there  are  some  wor-
 kers  who  are  men  of  genius  who  can
 hit  upon  some  marvellous  methods  of
 doing  the  same  thing  in  a  more  eco-
 nomical  manner,  and  they  might  be
 able  to  save  crores  of  rupees  for  the
 Government.  In  these  cases  let  them
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 be  given  encouragement.  If  you  cen-
 not  give  them  big  emoluments  or
 prizes,  let  their  names  be  mentioned.
 Let  them  be  rewarded  with  praise.
 That  would  also  go  a  long  way  in
 bridging  this  sharp  cleavage  that  to-
 day  appears  to  be  dividing  the  big
 bosses  of  the  railway  administration
 from  the  common  workers  and  mem-
 bers  of  the  staff.  So,  I  say  let  them  be
 encouraged,  and  let  all  the  workers  be
 enthused  into  making  a  success  of  this
 plan.  It  is  only  with  the  aid  and  co-
 operation,  genuine  and  hearty,  of  all
 the  workers  on  the  railways  and  the
 masses  who,  as  I  said,  are  the  real  pay
 masters  of  the  railway  system,  that
 we  can  make  a  success  of  the  Second
 Plan.
 14-08  hrs.

 (Mr.  Depury-SpEAKER  in  the  Chair]
 Shri  P.  G.  Deb  (Angul):  Of  vital

 importance  as  railways  are  to  indus-
 try,  trade  and  commerce,  the  future
 of  the  country  depends  entirely  on  the
 development  of  the  railways.  I  really
 fail  to  undrstand  that  while  the  Rail-
 way  Ministry  is  trying  their  utmost  to
 bring  about  improvements  in  their
 railway  operations,  they  are  forget-
 ting  to  give  first  priority  to  those
 States  which  are  under-developed
 and  are  lagging  behind  time.  I  won-
 der  Sir,  if  it  is  for  want  of  pressure
 or  persuasion  in  a  big  House  like  that
 of  our  Lok  Sabha  which  consists  of
 more  than  three-fourths  of  the  Mem-
 bers  belonging  to  the  ruling  party.  I
 would  urge  on  the  railway  adminis-
 tration  with  all  emphasis  that  they
 should  not  feel  very  happy  about
 keeping  large  funds  in  reserve  when
 they  know  it  fully  well  that  there  are
 many  problems  still  to  be  urgently
 solved.

 There  is  a  great  deal  of  wisdom  in
 the  phrase  “let  railways  breed  rail-
 ways”.  What  I  mean  to  say  is  that  if
 the  year  to  year  accumulated  profits
 or  large  slices  of  the  Railway  Reserve
 Fund  are  used  for  extension  of  rail-
 way  communications  in  the  backward
 States,  the  disparity  in  the  economic
 development  between  the  regions
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 would  soon  be  reduced.  In  that  case,
 the  Second  Five  Year  Plan  would  be
 successful,  and  the  country  would
 greatly  benefit  at  large.

 I  now  come  to  the  Budget  speech  of
 the  Railway  Minister.  The  speech
 was  very  interesting.  But  let  me  be
 frank  in  saying  that  the  Budget  shows
 lack  of  sensitiveness  to  the  demands
 of  the  people.  I  think  I  would  be
 right  if  I  say  that  the  Railway  Admi-
 nistration  today  is  a  national  institu-
 tion  and  therefore,  is  directly  respon-
 sible  not  only  to  its  workers,  but  also
 to  its  passengers,  and  above  all,  toward
 the  economic  development  of  this
 country.

 But  it  is  failing  in  duty  to  provide
 direct  remedies  to  the  millions  of  peo~
 ple  who  use  the  railways.  Far  from
 their  demands  being  met,  just  the  con-
 trary  has  happened.  The  freights  for
 goods  and  the  fares  for  passengers
 have  both  been  increased.  Undoubte-
 dly,  that  is  something  very  unfair.

 Further,  the  railways  have  not  been
 able  to  solve  the  problem  of  the  over-
 crowding  of  third  class  compartments,
 tet  alone  the  question  of  giving  them
 other  amenities.

 To  add  to  it,  the  needs  of  the
 workers  who  number  about  one
 miliion  is  far  from  _  being  satis-
 fied.  With  the  result,  we  hear  of
 so  many.  strikes  among  the  rail-
 way  etnployees.  The  discontent-
 ment  among  the  railway  staff  is  a  bar-~
 rier  to  efficiency  and  breeds  corrup-
 tion.

 The  medical  facilities  provided  to
 the  railway  employees  are  most  inade-
 quate,  and  the  educational  facilities
 afforded  to  their  children  are  indeed
 very  poor.

 The  claims  paid  by  the  railways  on
 account  of  loss  and  damage  of  goods
 amount  to  a  very  high  figure,  being
 about  Rs,  24  crores.  <All  this  can
 very  safely  be  attributed  to  the
 carelesssness  of  the  railway-police,
 and  the  corruption  among  the  goods
 clerks.  If  this  amount  could  be
 saved,  it  would  go  a  long  way  in
 meeting  some  of  the  demands  of  the
 railways.
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 Lastly,  7  would  like  to  draw  the
 kind  attention  of  the  Minister  to  the
 situation  in  Orissa.  As  you  know,  Sir,
 Orissa  is  one  of  those  States  which
 come  under  the  category  of  undeve-
 loped  States,  and  as  such,  it  requires
 immediate  attention  of  the  Railway
 Ministry.  The  transport  facilities  there
 are  so  inadequate  that  there  is  a  visi-
 ble  bottle-neck  which  hampers  trade
 and  commerce,  and  consequently,  the
 people  there  are  deprived  of  their  le-
 gitimate  prosperity.  I  hope  this  prac-
 tical  aspect  of  the  problem  will  receive
 sympathetic  consideration  at  the
 hands  of  the  Railway  Ministry.

 Orissa  on  the  other  hand,  has  num-
 erous  historical  centres,  and  certain
 attractive  sea-resorts  like  Puri  and
 Gopalpur.  But  I  am  surprised  why
 concession  tickets  are  not  given  for
 these  places,  in  order  to  encourage
 tourists  and  visitors;  whereas  conces-
 sional  tickets  are  being  issued  for  hill
 stations.

 I  sincerely  believe  that  the  hon.  the
 Railway  Minister  will  give  favourable
 consideration  to  all  the  proposals  sub-
 mitted  by  me.  As  a  Member  of  a  very
 minority  Opposition,  I  can  only  appeal
 to  his  sense  of  justice  and  fairplay,  and
 ean  do  no  more.

 Shri  J.  R.  Mehta  (Jodhpur):  Even
 if  we  should  take  the  Railway  Minis-
 ter  at  his  word,  this  Budget  is  what
 might  aptly  be  called  a  standstill  bud-
 get  or  a  budget  of  stagnation  of  our
 railway  system.

 There  are  no  extra  lines  proposed,
 except  those  required  to  meet  the
 transport  needs  of  the  steel  expansion
 schemes  and  the  needs  of  coal  mining
 and  the  cement  industry.  No  fresh
 surveys  even.  There  is  also  no_  relief
 from  overcrowding.  Indeed,  we  are
 asked  to  be  prepared  for  an  aggrava-
 tion  of  the  situation,  so  far  as  over-
 crowding  is  concerned.  There  is  no
 provision  whatsoever  for  meeting  the
 inevitable,  and  may  I  say,  unprece-
 dented  increase  in  general  goods  tra-
 मीट,  which  is  bound  to  be  generated
 as  a  result  of  our  drive  for  increased
 production  in  all  directions,  and  which
 would  be  the  necessary  corollary  of
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 all  our  big  schemes  of  industrialisation
 and  development.

 We  are  doubling  the  freights  on
 goods  by  levying  a  supplementary
 charge  on  goods  and  parcels  traffic,
 while  we  refuse,  at  the  same  _  time,
 to  guarantee  that  we  shall  carry  all
 the  traffic  and  carry  it  with  due  ex-
 pedition.  We  are  proposing  to  levy  a
 tax  on  passenger  fares,  though,  at  the
 same  time,  we  tell  them  that  they
 should  not  expect  any  mitigation  of
 the  hardships  on  the  score  of  over-
 crowding,  but  should,  on  the  other
 hand,  be  prepared  for  greater  and  yet
 greater  overcrowding.  I  trust  every-
 body  in  this  House  will  agree  that  this
 is  a  most  dismal,  the  most  disconcert-
 ing  and  the  most  gloomy  picture  that
 this  Railway  Budget  has  presented  be-
 fore  us.

 What  is  the  reason  for  this  inability
 on  the  part  of  the  railways  to  meet
 the  demands  of  the  increased  traffic
 in  passengers  and  in  goods,  and  also
 in  the  matter  of  opening  of  new  lines,
 so  necessary  and  vital  for  the  develop-
 ment  of  the  backward  and  neglected
 parts  of  the  country?  Surely,  there  is
 no  lack  of  capacity  or  desire  on  the
 part  of  the  railways  or  our  railwaymen
 to  undertake  extra  burdens  and  res-
 ponsibilities.  I  trust  that  by  and  large
 there  is  a  wide,  genuine  and  well-
 deserved  appreciation  in  this  House
 and  outside,  of  their  performance  in
 recent  years.  Indeed,  the  railways
 were  perhaps  the  only  department
 which  not  only  fulfilled  the  targets  set
 out  in  the  First  Five  Year  Plan  »ut
 exceeded  them.  What  then  is  the
 reason?

 As  we  all  know,  the  Planning  Com-
 mission  refuses  to  make  the  necessary
 resources  available.  Indeed,  even  the
 conservative  targets  of  passenger  and
 goods  traffic,  provision  for  which  was
 at  one  time  accepted  by  the  Planning
 Commission  itself,  have  now  been  cut
 down  drastically.  For  instance,  the
 railways  were  at  one  stage  able  to
 look  forward  to  construction  of  3,000
 miles  of  new  line.  But  much  of  it  has
 gone  to  the  wind.  I  need  not  take  the
 time  of  the  House  by  an  enumeration
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 of  the  figures  of  our  original  targets
 under  the  various  heads  of  railway
 development,  to  which  the  Planning
 Commission  had  originally  agreed,
 and  the  extent  to  which  they  have
 been  cut  down.  They  have  been  clear-
 ly  brought  out  in  the  Railway  Minis-
 ter’s  speech  and  have  been  also
 referred  to  by  many  hon,  Members
 here.

 Now,  in  so  far  as  the  Planning  Com-
 mission  should  have  failed  to  find  ade-
 quate  funds  for  the  railways,  I  accuse

 “them  of  a  lack  of  planning—a  serious
 lack.  This  is  a  most  deplorable  state
 of  affairs.  Even  the  dullest  intelli-
 gence  in  the  country  must  realise  that
 the  entire  success  of  our  Five  Year
 Plan  is  sure  to  be  jeopardised  if  our
 railways  are  unabie  to  rise  to  the
 occasion.  The  fun  of  the  whole  thing
 is  that  our  planners’  themselves
 admit  this  and  yet,  strangely  enough,
 try  to  excuse  themselves  on  the
 ground  of  _  difficulty  of  foreign
 exchange  and  the  claims  of  other
 sectors  of  our  development  pro-
 gramme.

 I  would  invite  the  attention  of  the
 House  to  some  interesting  correspon-
 dence  on  the  subject  which  passed
 last  year  between  the  Estimates  Com-
 mittee  and  the  Planning  Commission.
 I  am  sure  hon.  Members  will  find  it
 interesting  if  they  read  it.  In  this
 correcspondence,  the  Chairman  of  the
 Estimates  Committee  strongly  pleaded
 for  adequate  funds  being  given  to  the
 railways  in  the  interest  of  the  Plan.
 But  the  Planning  Commission,  when
 they  eventually  found  itself  more  or
 less  cornered,  tried  to  close  the  matter
 by  saying  that  they  will  make  periodi-
 eal  appraisals  of  the  requirements  of
 the  railways  in  the  light  of  the  pace
 of  development  in  other  sectors.

 Now,  I  am  not  at  all  accustomed  ६०
 use  harsh  words,  but  with  due  defer-
 ence  to  our  great  planners,  I  am  cons-
 trained  to  say  that  this  attitude  is
 simply  exasperating.  It  is  altogether
 unrealistic  and  is  not  much  different
 from  the  attitude  of  a  man  who.  starts
 @igging  a  well  after  a  fire  has  broken
 out:  or  a  man  who  starts  collecting
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 materials  for  a  dinner  after  the  guests
 have  arrived.  They  seem  to  forget
 the  obvious  fact  that  new  railway  lines
 cannot  be  brought  into  being  over
 night  and  they  need  a  lot  of  ह...
 tion  before  they  can  start  functioning.

 Our  hon.  Railway  Minister,  to  all
 appearances,  looks  a  tough,  stout
 man.  I  know  that  he  is  trying  his
 level  best  to  bring  the  Planning  Com-
 mission  round.  We  expect  him  to
 put  up  a  stout  fight  there.  Let  us
 assure  him  that  this  House  will  be
 behind  him  in  that  fight.  Beg,  borrow
 or  steal-that  should  be  our  attitude
 so  far  as  the  question  of  fiinding
 funds  is  concerned,

 Mr.  Deputy-Speaker:  Stoutness  is
 not  necessary  in  those  three  persons.

 Shri  J.  R.  Mehta:  Which  three?
 Mr.  Deputy-Speaker:  Beg,  borrow

 or  steal.
 Shri  J.  R.  Mehta:  For  stealing,  pro-

 bably  it  may  be.
 An  Hon.  Member:  Beg,  borrow  or

 tax.
 Shri  J.  R.  Mehta:  We  cannot  let  the

 ship  of  our  railways  founder  on  the
 rock  of  lack  of  finance,  keeping  in
 view  all  the  time  that  if  the  railways
 go  down,  the  whole  Plan  fails.

 With  all  respect  to  our  planners,  I
 regard  the  decision  not  to  construct
 any  new  lines  as  nothing  short  of  cri-
 minal.  You  have  just  to  look  at  it
 from  the  point  of  view  of  those  people
 in  those  areas  which  are  backward
 and  neglected  in  this  respect.  There
 are  many  parts  in  my  own  State  of
 Rajasthan  which  fall  in  this  category.
 There  are  parts  of  Assam  and  Orissa
 which  also  are  in  no  better  position.
 There  are  many  dark  spots  outside
 the  beneficent  reach  of  the  railways.
 What  right  have  we  to  condemn  those
 areas  and  the  people  who  inhabit
 those  areas  who  are  as  good  citizens
 of  India  as  we  are  and  who  pay  the
 same  taxes  as.  we  do,  to  perpetual
 isolation,  which  means  denial  to  them
 of  an  elementary  facility  so  vital  to
 all  schemes  of  development  and  ad-
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 vancement?  We  proclaim  from  the
 house-tops  that  consistently  with  our
 ideal  of  a  Welfare:  State  and  a  socia-
 list  pattern  of  society,  we  are  deter-
 mined  to  do  away  with  regional  dis-
 parities  and  to  make  special  efforts
 to  bring  the  backward  and  neglected
 areas  in  line  with  the  more  advanc-
 ed  areas.

 Mr.  Deputy-Speaker:  [
 longer,  sustained  look  up.

 solicit  a

 Shri  J.  R.  Mehta:  You  are  very
 far  from  me,  Sir.

 The  Planning  Commission  has
 stressed  this  principle.  The  States
 Reorganisation  Commission  laid  fur-
 ther  emphasis  on  it.  Do  we  not
 believe  all  these  pious  professions
 when  we  say  categorically  ‘no  more
 of  new  lines’?  ‘First  things  first’  is  a
 slogan  which  is  very  current  these
 days.  The  Planning  Commission  itself
 has  stressed  it.

 Mr.  Deputy-Speaker:  I  only  intend
 to  convey  that  the  hon.  Member  is
 consulting  his  notes  too  frequently.

 Shri  J.  R.  Mehia:  I  have  followed
 it.  Thank  you.

 Why  not  apply  this.  principle  to
 the  railway,  both  internally  and  ex-
 ternally,  that  is  to  say,  while  decid-
 ing  the  relative  urgency  of  the
 various  items  of  our  railway  pro-
 gramme  and  while  deciding  the
 claims  of  our  railways  vis-a-vis  other
 departments  of  the  State?  I  will  not
 take  the  time  of  the  House  by  enu-
 merating  all  the  items  in  our  railway
 programme  which  can  be  held  back
 in  order  to  allow  the  expansion  of
 the  railways.  Many  hon.  Members
 have  referred  to  many  such  items  in
 their  speeches.  Electrification  can
 wait;  de  luxe  and  _  air-conditioned
 trains  can  surely  wait;  I  think  some
 other  amenities  also  can  wait.  I  admit
 all  these  amenities  are  good  in  them-
 selves  and  the  intention  of  those  who
 provide  them  is  really  laudable.  But
 just  consider  how  much  time  does  a
 passenger  normally  spend  on  _  the
 platform  as  compared  with  the  time
 he  spends  in  the  train;  just  consider
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 also  whether  all  these  amenities  can
 counterbalance  the  hardships  due
 to  overcrowding.  I  trust  the  hon.
 Minister  and  the  hon.  House  “sy  will
 agree  that  we  must  have  some  sense
 of  proportion  in  all  these  matters,
 and  that  our  present  structure  will
 have  to  be  reviewed.

 While  talking  of  new  lines  or  ex-
 pansion  of  existing  lines,  I  may  be
 excused  if  I  cannot  resist  the  temp-
 tation  of  citing  such  an  area  nearer
 home.  I  am  referring  to  the  area
 which  constituted  the  ex-State  of
 Jaisalmer  and  which  covers  about
 i8,000  square  miles.  This  area  is  at
 present  out  of  the  reach  of  our  rail-
 ways.  As  hon.  Members  are  probably
 aware,  the  Rajasthan  canal  will  soon
 irrigate  vast  tracts  in  this  arid  land.
 I  do  not  exactly  remember  how  many
 acres  it  will  irrigate;  it  may  be  about
 25  or  30  lakh  acres.  There  are  pros-
 pects  of  getting  petroleum  _  there.
 Above  all,  it  is  a  strategic  area,  the
 importance  of  which  cannot  be
 ignored.  So  I  would  suggest  that
 the  provision  of  a  railway  line  for
 this  part  of  the  country  should  be
 made  as  a  matter  of  urgency.  When
 the  canal  comes  into’  service  and
 vast  areas  are  brought  under
 cultivation,  we  shall  have  any
 amount  of  surplus.  grain  there.  If
 you  do  not  want  to  allow  that  grain
 to  rot  there,  it  is  very  necessary  that
 you  plan  for  the  development  of  the
 means  of  transport  well  in  advance.

 .One  more  point.  I  would  crave
 the  indulgence  of  the  House  to  refer
 to  the  question  of  the  ex-State  Rail-
 way  officers  which  has  been  more  or
 less  a  hardy  annual  with  us  all  these
 years.  I  had  hoped  and  those  of  us
 who  are  concerned  had  hoped  that
 it  would  not  be  necessary  to  bring
 this  question  up  again.

 My  hon.  friend  Shri  H.  C.  Mathur
 had  tabled  a  questien  on  this  subject
 this  morning.  But,  unfortunately,
 I  was  not  here  in  the  House  at  the
 time  and  I  do  not  know  how  far  it
 achieved  its  object.  Probably,  the

 subject  deserves  more  attention  than



 a  +  ८६]  Ratliway  Budget—

 {Shri  J.  R.  Mehta.]
 what  could  be  given  in  the  form  of
 &  question  and  answer.  At  any
 rate,  I  feel  that  the  problem  deserves
 more  attention  than  it  has  received
 so  far.

 The  problem  arose  as  far  back  as
 3950  when  we  took  over  the  State
 Railways  and  it  is  a  pity  that  it
 should  still  be  lingering,  at  least  in
 certain  parts.  After'a  number  of
 committees  had  gone  into  the  ques-
 tion  and  made  recommendations
 differing  from  each  other  making
 confusion  worse  confounded,  Shri
 Lai  Bahadur  Shastri  was  good  enough
 fo  intervene  and  he  announced  cer-
 tain  principles  in  the  last  Budget
 speech  in  February,  1956,  which  were
 supposed  to  set  right  the  matter.

 Now,  I  am  not  going  into  the  de-
 tails  and  merits  of  this  decision.  But
 suffice  it  to  say  that  while  we  were
 not  fully  satisfied  with  the  situation
 we  cealised  the  difficulties  inherent
 in  reconciling  conflicting  claims.  We
 recognised  that  Shri  Lal  Bahadur
 Shastri  had  made  a  genuine  _  effort
 to  deal  with  the  case  sympathetically
 and  we  acquiesced  in  the  position  on
 the  assurance  that  all  hard  cases
 will  be  adequately  and_  liberally
 dealt  with.  Now,  7  regret  to  say
 that  this  decision  has  not  been  im-
 plemented  in  the  case  of  many  offi-
 cers  so  far.  This  implementation  in-
 volves,  among  other  things,  the
 giving  of  declared  dates,  fixation  of
 seniorities  etc.  and  giving  to  officers,
 who  could  not  be  straightaway  ab-
 sorbed  in  Class  I  for  technical  rea-
 sons,  the  benefit  of  a  special  quota
 of  6-2i3  per  cent  of  the  vacancies  re-
 served  for  them.  I  know  of  a  case..

 Mr.  Deputy-Speaker:  Now,  the
 hon.  Member  should  conclude  with
 his  regret.

 Shri  J.  R.  Mehta:  Within  a  minute,
 Sir;  with  thanks  and  not  with  re-
 gret.

 I  know  of  cases  where  as  a_  result
 of  this  delay  in  the  implementation
 of  decisions  promotions  are  being
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 held  back  and  salaries  are  not  regu-
 larised  and  juniors  ‘are  being  promot-
 ed  over  the  heads  of  those  who  would
 be  their  seniors  if  only  the  cases  of
 these  latter  were  regularised.  There
 are  instances  in  which  even  the  stipu-
 lated  increments  have  been  held
 back  for  5  years  or  so.  I  would  ask
 the  Railway  Minister  and  the  Rail-
 way  Board  themselves  to  visualise
 the  hardships  which  all  this  involves
 to  the  officers  concerned.  I  would
 request  them  to  give  this  matter
 their  personal  attention  and  to  come
 to  the  rescue  of  these  officers  who
 have  been  hard  hit  and  see  that  this
 chapter  is  closed  within  the  shortest
 time  possible.

 I  am  sorry  that  I  have  given  an
 impression  that  I  have  been  looking
 too  much  at  my  notes.  I  conclude  by
 saying  that  I  wish  well  of  the  Rail-
 ways  and  railwaymen  and  I  do  hope
 and  trust  that  they  will  play  a  more
 and  more  beneficent  and_  glorious
 role  in  the  service  of  the  people  of
 this  country.

 Shri  B.  B.  Singh:  I  thank  vou  very
 much  for  giving  me  an  opportunity
 to  speak.  I  come  from  the  new  State
 which  is  rich  in  jungles  and  minerals
 viz..  Madhya  Pradesh  but  nothing  has
 been  done  so  far  though  reports  have
 been  made  several  times  that  railway
 Transport  must  improve.  But  what  do
 you  find  here?  Instead  of  the  trans-
 port  more  and  more  taxes  are  being
 added  to  the  poor  of  this  State.  I  do
 not  want  to  say  that  you  should  not
 have  taxation.  You  must  find  money
 to  improve  the  country;  you  have  to
 implement  the  Second  Five  Year
 Plan.  But  before  we  go  in  for  new
 taxes,  one  has  to  see  whether  there
 is  any  scope  for  economy.  Let  us  all
 put  our  minds  together,  the  Railway
 Minister  and  the  Railway  Board,  and
 see  if  there  is  any  scope  for  economy
 in  the  Expenditure.

 Just  a  couple  of  years  ago  only,
 we  had  a  surcharge  on  freight.  Again
 this  tax  has  come  up  along  with
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 Passenger  tax.  On  whom  wil!  this  tax
 fall?  It  is  not  the  Railway  Minister
 that  is  going  to  travel  by  the  train.
 He  wil  travel  by  air.  It  is  not  the
 businessman  who  is  going  to  travel
 by  the  train.  They  will  also  fly.
 Even  the  officers  go  by  air.  But,  who

 is  travelling  nowadays  by  the  train?
 ft  is  only  the  poor  classes  and  they
 have  to  put  up  with  great  difficul-
 ties.  You  are  going  to  ask  them  to
 pay.

 An  Hon.  Member:  The  poor  M.P.
 travels  by  the  train.

 Shri  B.  B.  Singh:  Yes.  Similar  is  the
 ease  of  freight  charges.  It  has  been
 admitted  that  there  are  difficulties  of
 wagons.  How  is  this  going  to  help
 the  problem  immediately?  Unless
 these  things  have  been  worked  out
 in  detail,  nothing  could  be  said.

 I  would  only  quote  from  the  hon.
 Minister’s  speech.  In  March  last,  he
 said  that  the  report  of  the  Freight
 Structure  Enquiry  Committee  in  its
 final  and  complete  form  was  received
 only  recently.  That  was  in  the  month
 of  March.  Now,  within  2  months,
 they  have  come  to  the  conclusion
 that  the  necessity  had  been  felt  to
 raise  the  freight  rates.  Further  it
 was  said  that  they  were  considering
 the  report  and  it  had  not  been  seen
 what  the  recommendations  were.
 After  having  said  that  they  contra-
 dicted  themselves  and  have  come  up
 for  money  becatise  they  must  have
 taxes  and  now  they  want  to  fix  that  up
 here.  Similar  is  the  case  of  the  pas-
 senger.  tax.  There  again,  the  Railway
 Board  or  the  Railway  Ministry
 had  not  said  a  word  about  it.
 But,  suddenly  it  comes  into  ihe
 Finance  Department  for  an_  in-
 crease  of  fare.  I  don’t  guite  know
 the  conventions  of  the  House.  It  is  a
 Pity  that  when  we  are  debating  such

 ‘an  important  subject,  there  is  no  rep-
 resentative  from  the  Finance  Minis-
 try  in  the  treasury  bench  so  that  they
 may  be  able  to  follow  the  whole
 thing  properly.  The  time  is  coming
 when  the  fat  and  thin  people  will
 also  be  taxed  because  they  would  be
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 occupying  more  or  less  space.  After
 all,  we  are  coming  to  that.

 This  reminds  me  of  a  great  finan-
 cial  expert  Martin  who  was  there
 during  the  reign  of  Henry  the  VII,
 who  said  if  there  was  a  fat  man,  tax
 him  more  because  he  must  have  more
 money.

 Mr.  Deputy-Speaker:  Thet  is  why
 the  carriers  have  not  taxed  but  the
 financiers  have  taxed.

 Shri  B.  B.  Singh:  I  have  no  objec-
 tion  if  the  money  is  wanted  for  right
 purpose  after  viewing  all  the  points
 and  seeing  that  there  are  no  grounds
 for  economy  in  Expenditure.

 I  have  been  going  through  the  Audit
 Report  of  ‘1956.  The  Auditor-General,
 no  less  a  man  than  one  who  was
 himself  the  Financial  Commissioner
 of  Railways  has  put  down  that  there
 is  so  much  of  wastage  on  wagons
 etc.  I  again  do  not  want  to  repeat  all
 the  details  as  given  yesterday  by
 other  hon.  Members  of  this  House.
 It  will  only  be  futile  for  me  tc  cover
 that  ground  over  again.

 I  will  just  give  one  example.  In  the
 South  Eastern  Railway,  there  was  a
 loco  workshop  at  a  place  called  Don-
 gargarh  for  about  60  years.  Every-
 one  felt  the  necessity  of  thnt  work-
 shop  and  no  one  objected  ६०  it.  But,
 all  of  a  sudden  it  has  been  decided
 to  change  the  location  of  that  loco
 workshop  to  a  place  ३0  miles  ahcad.
 Reasons  from  Local  Officer  are  lack-
 ing.  This  is  one  kind  of  waste.  If  a
 Committee  is  appointed  to  go  through
 the  whole  question,  I  am  sure  a  large
 amount  af  economy  could  be  effect-
 ed.

 Then  I  come  to  the  position  of
 wagons.  If  you  go  to  a  station  mas-
 ter  and  give  him  goods  to  be  sent
 to  a  certain  destination  it  would  take
 24  months  to  reach  the  destination
 in  spite  of  all  the  payments  and  by
 which  time  I  suppose  half  the  thing
 is  lost  or  looted.  You  have  got  the
 security  police,  watch  and  ward  and
 all  that.  But  they  do  not  do  any-
 thing.  Except  go  rounds  once  or
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 twice  &  then  sit  behind  the  «wagons
 amoking  bidis.  They  do  nat  care,  to
 come  out  and  see  things.  What  hap-
 peris  is  that  several  wagons  are  loot-
 ed.  ‘I  know  that  several  wagons  have
 been  feéoted  at  Bilaspur  Station.  These
 things’are  happening  everywhere
 and  still  we  sre  asked  to  pay  more
 money.

 I  therefore  request  the  Finance
 Ministry  to  put  a  surcharge  on  the
 Air  Services  rather  than  on  tne  Pas-
 senger.  That  will  give  us  2  good
 amount  of  income  from  businessmen,
 Tourists,  and  others  who  use  this  ser-
 vice.  That  would  be  better  instead
 of  asking  the  poor  people  to  pay
 ten  per  cent  more.  They  do  not  travel
 great  distances  from  Calcutta  to
 Bombsy  and  so  on.  They  only  go
 from  one  station  to  the  next
 station,  say  a  distance  of  50  or
 60  miles  or  occasionally  when
 they  go  on  a  pilgrimage.  I  think
 this  is  too  much.  Why  should  a  poor
 man  be  asked  to  pay  more?  At  one
 time  you  say  that  you  want  to  arrange
 special  trips  to  centres  of  pilgrimage,
 and  immediately  you  also  say  that
 the  passengers  must  pay  the  ©  sur-
 charge.  This  will  hit  the  poor  class
 and  nobody  else.  I  would,  therefore,
 request  the  hon.  Minister  and  the
 Railway  Board  to  go  through  this
 whole  thing  again,  carefully,  effect
 economies  and  see  if  there  is  any
 scope  of  economy  and  then  cone  tu
 us  for  the  increase  etc.  I  personally
 feel  that  there  is  a  very  2४००१  groun?
 for  reconsideration  of  the  sshole  thing
 in  the  light  of  what  I  and  others  have
 said  just  now.

 There  is  another  point.  In  India
 we  have  got  two  systems  of  _§rail-
 ways;  one  is  called  broad  gauge  and
 the  other  is  known  as  metre  gauge.
 Essentially,  I  should  say  the  metre
 gauge  is  more  in  India  than  broad
 guage.  It  was  only  the  foreign  rule
 that  brought  broad  gauge  to  [ndia
 for  the  purpose  of  joining  the  major
 ports  of  Calcutta,  Madras  and  Bom-
 bay.  They  did  it  only  for  their  own
 convenience.  If  you  take  the  heart
 of  India  you  will  find  that  it  is  all
 metre  gauge.  If  you  take  the  strate-
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 gic  places,  areas  surrounding  Pakis-
 tam  or  North-West  Frontier,  or  even
 areas  in  the  south,  you  will  find  only
 metre  gauge  lines  there.  Therefore,
 it  is  not  the  total  value  of  traffic
 carrying  on  B.G.  or  M.G.  which  is
 important.  What  is  important  is  whe-
 ther  the  unsatisfied  demand  for
 Rail  transports  is  more  on  M.G.  or
 B.G.  According  to  the  statistical
 figures  the  unsatisfied  demand  on  the
 B.G.  is  less  than  M.G.  Thus,  the  Pro~
 biem  is  acute  on  M.G.  For  instance,  if
 you  want  to  go  from  Delhi  to
 the  south  by  metre  gauge  there
 is  no  direct  link.  The  Rail-
 way  Board  has  taken  up  the  Khand-
 wa-Hingoli  line.  I  had  the  pleasure
 of  visiting  Khandwa  only  a_  couple
 of  months  ago  and  I  am  very  sorry
 to  say  that  the  work  is  progressing
 very  very  slowly.  At  this  rate  I  do
 not  think  that  the  Khandwa-Hingoli
 line  will  be  finished  before  1969.
 although  the  report  says  that  it  will
 be  completed  by  1959.  If  that  link  is
 done,  you  will  see  that  the  whole
 metre  gauge  system  in  India  is  join-
 ed,  and  one  can  travel  from  Ernaku-
 lam  or  Rameswaram  in  the  south
 right  up  to  Gorakhpur,  Delhi.  Shil-
 long  or  Jodhpur.  That  wil]  also  re-
 lieve  the  traffic  jam  on  the  main
 line.  Today  there  is  only  one  line
 between  Delhi  and  Madras.  There
 is  a  lot  of  goods  traffic  and  also  pas-
 senger  traffic.  If  this  link  is  given
 the  highest  priority  and  finalised  in
 as  little  time  as  possible,  it  will  help
 matters  to  a  very  great  extent.  When
 I  was  representing  the  Madhya  Pra-
 desh  Government  a  couple  of  vearsr
 ago,  I  know  for  certain,  that  the  then
 Railway  Minister,  Shri  Lal  Bahadur
 Shastri  had  said  that  this  Hingoli-
 Khandwa  line  must  be  given  top
 priority,  because  it  is  important
 not  only  from  the  point  of  view  of
 traffic  but  also  from  the  strategic
 point  of  view.  I  do  not  think  that
 proper  priority  has  been  given  to
 this  work.  “The  work  there  is  going
 very  slow  and  I  do  not  think  it  will
 be  completed  by  ‘1959,  it  will  take
 some  more  years.  As  I  have  already
 stated,  if  this  link  is  done  the  whole
 metre  gauge  system  will  be  con-
 nected.  Therefore,  I  quite  agree  with
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 my  friend  Shri  Pattabhi  Raman  that
 the  whole  force  should  be  on  the
 metre  gauge.  All  the  narrow  gauge
 lines  that  are  there  must  be  convert-
 ed  into  metre  gauge  lines,  instead  of
 wasting  money  on  the  broad  gauge
 lines.  Broad  gauge  is  only  in  this
 eountry  and  one  or  two  other  coun-
 tries.  It  is  only  from  the  point  of
 view  of  commercial  trade  that  the  Bri-
 tish  brought  into  India  the  broad
 gauge  system.  In  other  countries
 there  is  only  metre  gauge.  One  can
 travel  all  over  Europe,  from  one
 corner  to  the  other,  by  one  system
 of  railways.  Here,  even  if  you  want
 to  travel  from  Ajmer  ts  Delhi,  you
 have  to  change  for  B.G.  to  M.  G.
 As  I  said,  from  the  point  of  goods
 traffic,  from  the  point  of  view  of  pas-
 senger  traffic  and  also  from  the  stra~
 tegic  point  of  view  the  metre  gauge
 system  is  more  important  than  the
 broad  gauge  system.

 My  next  point  is  about  the  staff.  I
 want  to  point  out  one  case  that  hap-
 pened  only  two  days  ago.  7  hap-
 pened  to  travel  from  Nagpur  to
 Delhi  some  two  days  back.  A  very
 senior  T.  T.  I.  came  and  asked  me:
 “Are  you  going  to  Delhi?”  I  said:
 “Yes”.  Then  I  started  talking  to  him
 as  I  wanted  to  know  more  about  their
 conditions  being  a  new  Member  in
 this  House.  I  wanted  to  know  their
 difficulties.  It  seems  some  other  per-
 son  oOverhcard  our  conversation.  His
 name  was  reported  and  that  TTI
 has  now  been  dismissed.  Is  this
 justice?  I  do  not  want  to  mention
 the  name  of  that  person  here.

 Shri  Jagjivan  Ram:  Was  he  =  ciis-
 missed  for  talking  to  you  in  your
 compartment?

 Shri  B.  B.  Singh:  It  was  not  in  iny
 compartment  but  while  I  was  taking
 a  cup  of  tea  in  the  restaurant  car.
 The  talk  really  started  from  a  discus-
 sion  between  the  Inspectors  them-
 selv  i,  They  were  discussing  about
 their  “pay,  selection  of  officers  etc.
 As  a  man  interested  in  knowing
 things  I  put  some  questions  to  this
 T.T.I.  I  have  now  got  this  letter  say-
 ing  that  he  has  been  dismissed  by  his
 senior  officer,  It  is  true  that  he  told
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 these  things  to  a  Member  of
 Pafiiament.  Why—  use  no  one
 |...  him  a  hearing.  Bul  he  has  been
 if  service  for  the  last  near.y  30

 years. What  is  ‘he  getting  now?  Me
 only  Rs.  en  a  railway  cooly
 gets  not  less  than  Rs.  70  te  हेड  90
 these  days.  How  do  you  expect  ‘this
 man  to  keep  quiet?  This  is  onl¥  one
 case  I  am  citing,  I  can  mention  some
 twenty  cases  like  that.  I  very  often
 travel  and  I  can  quote  any  number
 of  instances.

 Similarly,  youngsters  who  do  not
 even  know  the  ABC  of  Railways  and
 who  were  employed  recently  have
 superseded  persons  who  have  put  in
 l0  to  20  years.  If  they  appeal  their
 appeals  are  not  heard.  Is  this  justice?
 How  do  you  expect  corruption  to  stop?
 We  recently  celebrated  the  Railway
 Week  and  all  that.  But,  as  soon  as
 the  celebrations  were  over  the  week
 is  just  the  same.  Impunctuality—
 rudeness—carefree  habits  came  in  the
 Railway  motto  being  फिस्मस  मेरे  साथ  है,
 बोलने  वाले  बोला  करें  |  The  Shouting  may  go
 on  for  ever  कक्डी  सुनने  बाला  नहीं  हे  /
 So,  that  is  the  amount  of  service  that
 is  offered.  That  is  what  I  have  got
 to  submit  in  this  short  space  of  time.

 I  personally  feel  that  a  minimum
 pay  should  be  fixed,  say  at  Rs.  100.  If
 you  want  more  taxation  for  this
 purpose,  it  does  not  matter;  you
 might  tax  the  people,  and  tell  the
 railway  servants  that  you  are  taxing
 the  people  more  so  that  adequate  pay
 can  be  given  to  them,  the  lower  staff.
 But  8  start  of  Rs.  00  is  necessary
 these  days.

 About  housing,  the  railway  servants
 have  to  work  all  day  and  take  their
 food  at  places  distant  from  their
 places  of  work.  They  are  not  allowed
 to  use  the  restaurant  car,  as  against
 the  railway  officers.  When  railway
 officers  travel  they  have  got  a  pass,
 and  so  they  just  sign  and  get  the  food
 they  want.  The  living  conditions  of
 the  subordinate  officers  must  be  im-
 proved.  That  has  not  been  attended
 to.
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 Previously,  there  were  compact

 families  serving  in  one  and  the  same
 piace.  For  instance,  the  Anglo-Indians
 the  minority  community,  were  there.
 Now,  members  of  the  family  are
 employed  in  all  railways  and  at
 distant  places,  They  are  not  employed
 in  schools  and  hospitals.  They  have
 got  no  one  to  attend  to  their  needs.
 That  is  another  problem  that  has  got
 to  be  attended  to.  Most  of  the  mem-
 pers  of  the  family  are  not  getting
 another  job.  This  is  actually  what
 Shri  Feroze  Gandhi  said  yesterday.
 For  the  minority  classes,  this  is  a  very
 important  item  of  work  that  has  got
 to  be  attended  to  by  the  Railway
 Board,  The  experience  of  the  people
 must  be  counted  and  they  must  be
 provided  with  jobs  in  the  railways.

 Then,  I  come  to  another  point.
 Mr,  Deputy-Speaker:  The  hon.

 Member  should  come  to  a  conclusion.
 Shri  B.  B.  Singh:  I  have  not  come

 to  the  main  point.
 Mr.  Deputy-Speaker:  I  am  sorry

 that  the  most  important  point  shall
 have  to  be  left  out  at  least  for  today.

 Shri  B.  B.  Singh:  I  shall  end  soon.
 About  two  years  ago,  there  was  a
 debate  on  the  report  of  the  States
 Reorganisation  Commission.  The
 report  had  83  fit  paragraph  about
 Madhya  Pradesh.  The  report  said  that
 transport  in  Madhya  Pradesh  should
 be  improved.  Now,  the  States  have
 been  reorganised.  The  capitals  have
 been  determined.  People  have  started
 coming  and  going.  But  the  transport
 system  is  bad.  People  from  the  east
 and  north  have  to  go  via  their  old
 capital,  Nagpur.  The  recommendation
 of  the  Commission  was  that  there
 should  be  a  through  train  joining  the
 eastern  and  western  and  _  southern
 parts  of  the  State  of  Madhya  Pradesh.
 We  have  made  several  representa-
 tions,  and  have  spoken  to  so  many
 people  about  it.  This  is  not  going  to
 cost  the  railway  anything.  I  do  not
 know  whether  it  is  a  question  of
 sentiment.  Even  from  the  point  of
 the  railway  itself,  our  suggestion  was
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 that  there  should  be  one  direct  train
 from  Calcutta  to  Ahmedabad,  connect-
 ing  Raigarh,  Bilaspur,  Katni,  Saugor,
 Bina,  Bhopal,  Ujjain  and  Ratlam.  This
 suggestion  was  according  to  the  Raii-
 way  Board  itself.  But  I  do  not  know
 why  this  was  shelved.  This  line  is
 not  going  to  cost  anything.  There  is
 already  one  train  from  Bilaspur  to
 Katni  and  from  Saugor  to  Bina  and
 Bhopal.  If  they  run  a  through  train
 from  Calcutta  to  Bhopal  connecting
 Ujjain,  Ratlam,  etc.,  it  will  solve  most
 of  the  difficulties  in  transport.  That
 has  not  been  done.

 There  is  another  point  which  I  want
 to  make,  Passengers  coming  from  the
 far  away  places  like  Bastar  have  got
 to  stay  at  Nagpur,  for,  that  is  the
 only  station  wherefrom  one  can  go  to
 Jubbalpore  where  the  High  Court  is
 situated.  For  Bhopai,  they  have
 to  wait  for  24  hours.  Iam  leav-
 ing  aside,  for  the  moment,  tne
 upper  class  travellers.  I  am  talk-
 ing  only  of  the  Poorer  passen-
 gers.  They  have  got  to  wait  for  tong.
 Our  suggestion  was  that  if  they
 attach  a  bogey  in  the  train  from  Nag-
 pur  to  Bhopal  or  from  Raipur  to
 Bhopal,  it  will  solve  the  difficulty. But  that  has  not  been  done.  Now  I
 come  to......

 Mr.  Deputy-Speaker:  The  hon.
 Member  should  now  finish,

 .  च्दो  to  Wo  सिह  :  बहुत  थोड़ी सी  बात
 &  हुजूर,  मैं  बहुत  थोड़ा  वक्‍त  लूंगा  a

 उपाध्यक्ष  महोदय  :  यह  किसका  म्सूर है
 कि  तो  ज्यादा  इम्पार्टेट  चीज  हैं  उसे  आप  नें

 पीछे  रक्‍खा  है  ?  7780  cannot  be  allowed.
 I  ask  him  to  stop.

 Shri  U.  L.  Patil  (Dhulia):  The  Plan-
 ning  Commission  have  published  a
 report  and  the  synopsis  thereof  has
 appeared  in  the  newspapers.  Similarly,
 the  Sample  Survey  has  been.  made
 regarding  the  Community  velop-
 ment  Blocks  and  the  Nationa]  Exten-
 sion  Service  Blocks,  and  a_  report
 thereof  has  also  been  published.  From
 these  two  reports  or  surveys  it
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 appears,  and  it  has  been  well
 observed  therein,  that  if  our  Plan  is
 to  be  successfully  implemented,  co-
 ordination  that  is  required  between
 the  Government  and  the  workers  and
 the  common  man  is  very  essential.
 But  that  problem  is  not  solved.  We
 find  that  whatever  targeta  have  been
 fixed  in  the  first  Five  Year  Plan  have
 not  been  attained  so  far  because  of
 the  fact  that  the  common  man  has
 never  become  plan-minded  in  India.

 Similar  is  the  case  with  the  rail-
 ways.  You  will  find  that  the  workers
 in  the  railways  on  whom  the  adminis-
 tration  would  depend  and  on  whom
 we  can  rely  regarding  the  develop-
 ment  plans,  have  never  become  pian-
 minded  yet.  The  reasons  might  be
 mumerous.  One  of  the  main  reasons
 is  that  the  worker  ‘thas  not  been  suffi-
 ciently  paid.  In  the  light  of  the
 rising  prices  and  as  against  the  cost
 of  living  which  is  going  high,  the  pay
 that  he  gets  is  insufficient  and  in-
 adequate,  Especially,  the  Class  II!
 and  IV  staff  and  the  artisans  in  the
 railway  administration  are  not  getting
 sufficient  pay.  There  is  a  clamour
 that  their  pay-scales  should  be  revised.
 We  find  that  there  was  one  day  allot-
 ted  for  discussing  a  non-official  reso-
 lution  regarding  the  appointment  of
 a  Pay  Commission.  Unfortunately,
 that  resolution  could  not  come  up
 before  the  House  that  day  and  it  is
 now  fixed  for  3ist.  From  all  corners
 of  the  railway  administration  end
 from  all  classes  of  the  Central  Gov-
 ernment  employees,  there  is  a  demand
 that  there  should  be  a  Pay  Commis-
 sion  appointed  which  should  go  into
 the  question  of  pay-scales.

 So  far  as  the  Class  III  and  IV
 workers  and  the  artisans  are  concern-
 ed,  they  are  getting  certainly  inade-
 quate  salaries,  with  the  result  that
 they  do  not  put  in  their  mind  to  the
 work  that  is  allotted  to  them.  The
 ultimate  result  has  been,  as  has  been
 observed  by  my  hon.  friend  Shri
 Feroze  Gandhi,  efficiency  has  suffered
 much.  The  main  cause  of  the  in-
 efficiency  is  the  lack  of  amenities  that
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 are  to  be  extended  to  the  workers  and
 the  insufficient  pay  that  is  given  to
 them.  My  submission,  therefore,
 would  be  that  a  Pay  Commission
 shoujld  be  appointed  firstly  in  order  to
 go  into  the  question  of  pay  and
 secondly  into  the  question  of  dearness
 allowance  which  must  be  merged
 substantially  in  the  pay  itself.

 The  next  thing  that  the  Pay  Com-
 mission  will  be  required  to  do  is  with
 regard  to  the  various  ranks  between
 the  railway  workers.  The  question
 of  their  promotion  has  also  to  be  gone
 into,  and  the  anomalies  that  now  exist
 between  rank  and  rank  should  be
 abolished.

 Along  with  the  question  of  pay,  we
 find  that  members  of  the  staff  like
 S.Ms.  and  A.  S.  Ms.  are  the  real  suf-
 ferers.  A  new  deal  has  been  given  to
 them,  but  it  appears  that  the  scale
 fixed  according  to  the  new  deal  is  not
 also  sufficient,  The  pay  that  has  been
 given  to  the  S.Ms.  and  the  A.S.Ms.
 who  are  more  than  23,000  in  number  in
 the  railways,  is  not  sufficient.  An  S.M.
 or  an  A.S.M.  requires  at  least  Rs.  50
 as  pay  to  start  with.  That  should  be
 his  initial  pay.  But  they  are  given
 Rs.  80.  Further,  in  order  to  attain  the
 rank  of  an  A.S.M.  one  has  to  proceed
 from  the  lower  ranks  like  those  of
 clerks,  signalers,  etc.  While  drawing
 his  pay  as  clerk  or  a  signaller,  it  may
 be  a  low  pay,  but  by  the  time  when
 he  attains  the  position  of  an  A.S.M.,
 he  would  have  already  got  more  than
 Rs.  80  sometimes.  The  result  is  that
 even  when  he  is  Promoted  as  an
 A.S.M.  he  does  not  get  any-
 thing  more,  under  the  new  deal
 These  S.Ms.  and  A.S.Ms.  have  sub-
 mitted  their  grievances  to  the  Railway
 Minister.  Oftentimes,  it  was  said  that
 they  should  approach  the  Government
 through  proper  channel,  namely,
 throygh  the  labour  unions  or  through
 organisations  that  are  already  working
 for  them  and  representing  them.  So
 far  as  this  question  is  concerned,  yes-
 terday  also  some  of  the  Members  who
 spoke  on  this  particular  point  said
 that  one  union  would  not  serve  the
 purpose,  There  are  various  organise-
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 tions  and  the  fact  that  a  railwayman
 is  coming  from  a  paetticular  organisa-
 tion  should  not  be  a  bar.  My  submis-
 sion,  therefore,  shali  be  that  this
 particular  grievance  may  be  looked
 into.
 १5  hrs.

 Regarding  the  raising  of  fares,  I
 would  submit  that  the  Railway  Minis-
 ter  should’  persuade  the  Finance
 Minister  to  drop  the  tax  on  third
 class  passengers  travelling  up  to  30
 miles  or  beween  30  and  500  miles,
 Dpecause  we  find  that  everybody  is
 planning.  The  Central  Government
 is  planning;  the  State  Governmenis
 are  planning;  the  local  boards  are
 planning;  the  village  panchayats  are
 planning  and  last  but  not  least  the
 housewives  also  have  plans.  Therefore
 there  are  a  number  of  demands)  on
 the  common  man  and  he  is  not  in  a
 Position  to  meet  all  these  demands.
 He  has  already  reached  the  saturation
 point,  so  far  as  his  paying  capacity
 is  concerned.  Therefore,  I  would  sub-
 mit,  the  increase  in  fares,  so  far  as
 third  class  passengers  are  concerned,
 should  be  dropped  altogether,  what-
 ever  the  distance  may  be.

 Regarding  corruption,  if  it  is  to  be
 eradicated,  the  funds  that  the  rail-
 ‘~vays  need  shall  necessarily  have  io
 be  placed  at  their  disposal,  Corruption
 is  prevalent  to  such  an  extent  that
 there  is  a  clamour  that  it  should  be
 stopped,  My  submission  is  that  along
 with  corruption,  there  are  cases  of
 misappropriation  also.  In  railway
 yards,  we  find  that  there  is  loss  of
 goods.  The  statement  itself  will  show
 that  more  than  a  crore  of  rupees  hav:
 been  paid  as  compensation  either  for
 goods  stolen  or  lost.  That  also  shoulr
 be  taken  into  consideration  and
 checked.

 .
 Lastly,  I  would  submit  that  as  sug-

 gested  by  Mr.  Dange,  the  Konkan
 railway  viz.  Diva~Dasgaon  Rly.  should
 be  taken  into  consideration.  Along
 with  that,  there  is  one  more  line
 which  must  be  surveyed  in  the  second
 Five  Year  Plan.  It  is  the  Manmad-
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 Dhulia-Nardana  line.  It  needs  to  be
 surveyed.

 @hri  -  Sambandam:  Mr.  Deputy-
 Speakev,  I  am  thankful  to  you  Sir
 for  giving  me  an  opportunity  to  speak
 on  the  railway  budget.  It  is  very
 heartening  for  us,  new  Members,  of
 ‘this  House  to  see  many  of  the  vete-
 rans  of  the  first  Lok  Sabha.  And  I
 hope  that  we  the  new  Members  will
 have  the  privilege  of  their  guidance
 and  advice  from  time  to  time  as
 needed.

 I  congratulate  the  Railway  Minister
 for  having  taken  so  much  efforts  to
 prepare  his  speech  in  such  a  way  as
 to  cover  almost  all  the  problems.  I
 do  not  want  to  say  anything  in  gene-
 ral;  I  only  want  to  put  before  the
 House  some  important  facts  about
 my  constituency.

 Mr,  Depnty-Speaker:  One  guidance
 that  I  can  give  to  the  hon.  Member
 is  this.  The  rules  provide  that  the
 Members  shall  stand  erect  while
 speaking.

 Shri  Sambandam:  Most  of  the
 trains  in  South  India  are  metre  gauge
 trains,  but  they  have  not  yet  been
 properly  attended  to.  South  Indians  as
 a  whole  are  under  the  impression  that
 Madras  has  been  neglected  for  a
 very  long  time.  So,  I  would  like  to
 draw  the  attention  of  the  hon.  Minis-
 ter  to  these  new  lines  which  have
 been  surveyed  and  see  that  they  are
 finished  at  an  early  date,  so  that  the
 people  as  a  whole  will  be  under  the
 impression  that  they  are  not  at  all
 Neglected  and  that  steps  are  being
 taken  to  satisfy  their  needs.

 As  regards  the  Tanjore  district,  it
 was  once  known  as  the  granary  of
 Tamilnad.  It  feeds  the  whole  of
 Madras.  Yet,  whenever  the  merchants
 and  the  agriculturists,  want  wagons
 they  are  not  supplied.  If  they  want
 wagons,  they  are  supplied  only  after
 a  month  or  two.  In  the  meanwhile,
 all  the  foodgrains  are  not  at  all  in  the
 spot  where  they  were  laid;  they  are
 being  taken  away  by  somebody.  So,
 I  would  request  the  hon.  Minister  to
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 take  the  necessary  stepa  to  supply
 wagons  to  the  merchanté  and  agricul-
 turistas  to  a  very  large  esttent.

 So  far  as  the  branch-lines  are  con-
 cerned,  whenever  they  change  the
 time,  it  is  not  done  properly.  There

 two  branch-lines  one  between
 and  Tranquebar  and

 another  between  Mayuram  and  Tiru-
 thuraipundi.  On  these  branch  lines,
 the  traing  come  only  after  the  main
 trains  have  gone.  Two  or  three  weeks
 ago  il  presented  a  memorandum  to
 the  hon.  Deputy  Minister  to  take
 into  consideration  ali  these  things
 Now  I  draw  the  attention  of  the
 Minister  to  take  this  matter  seriously
 and  do  the  needful.

 In  Nannilam,  the  station  is  five
 miles  away  from  the  proper  city  and
 the  people  are  undergoing  a  lot  of
 difficulties.  So,  an  out-agency  has
 to  be  opened  at  the  panchayat  area,
 like  the  one  which  has  been  opened
 at  Tiruchi.  The  people  in  Nannilam
 will  utilise  that  out-agency.

 In  recruiting  employees  to  the  rail-
 way  department,  I  request  the  hon.
 Minister  to  take  the  necessary  steps
 for  including  the  backward  com-
 munity  as  a  whole.  Of  course,  we
 are  giving  protection  to  the  Scheduled
 Castes  people.  In  the  same  way,  the
 so-called  backward  community
 people,  who  are  economically,  socially
 and  educationally  backward,  must
 also  be  given  protection  by  allotting
 a  certain  percentage  of  seats  for
 them.

 For  opening  new  lines,  our  Minister
 will  say,  “We  do  not  have  sufficient
 money”.  I  would  submit  to  him  that
 instead  of  converting  metre  gauge
 lines  into  broad  gauge  lines,  he  can
 stop  such  things  for  sometime  and
 start  more  new  lines  in  areas  where
 there  are  no  railways  at  present.

 The  labourers  Railway  union  are
 demanding  the  second  pay  commis-
 sion  for  a  very  long  time,  but  the
 matter  has  not  yet  been  looked  into.
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 I  request  the  hon.  Minister  to  take  up
 that  question  also,  so  that  the  poorly
 paid  labourers  az  a  whole  will  be
 benefited.

 Mr.  Deputy-Speaker:  Shri  K.  प
 Padalu.

 I  have  been  imformed  that  the  hon.
 Member  cannot  express  himself  in
 English  or  Hindi.  I  permit  him  to.
 speak  in  his  mother  tongue,  Telugu.
 He  has  supplied  me  a  copy  of  the
 translation  of  his  speech.  That  will
 go  on  record.

 Shri  Basumatari  (Goalpara——Re-
 served—Sch.  Tribes):  What  about  the
 other  regional  languages,  such  as
 Assamese  and  Bengali?

 Mr,  WDeputy-Speaker:  One  whe
 cannot  express  himself  either  in
 English  or  in  Hindi,  can  under  Article
 20  of  the  Constitution,  be  permitted
 to  speak  in  his  mother  tongue  by  the-
 Chair.

 Shri  Basumatari  What  =  about
 Assamese  and  Bengali—whether  a
 Member  can  speak  in  them?

 Mr.  Deputy-Speaker:  Shri  Padalu.
 Shri  Padalu  commenced  his  speech

 in  Telugu.
 Shri  Tyagi:  May  I  know  if  he  is

 being  reported?  My  fear  is  that  he
 is  not  being  reported.

 Mr.  Deputy-Speaker:  I  may  inform
 the  hon.  member,  Shri  Tyagi  that  in
 the  records  the  speech  would  go  in
 English.  A  translation  has  been
 supplied  to  us,  but  the  recording machine  is  in  operation  and  the
 Telugu  speech  would  be  recorded
 there.

 Shri  Tyagi:  That  is  all  right.
 Shri  Padalu  continued  his  speech  in

 Telugu.
 Shri  K.  दि  Padalu  (Golugonda—-

 Reserved—Sch  Tribes)  *Mr.
 Deputy-Speaker,  Sir,  I  thank  you  for
 giving  me,  a  scheduled  tribes  mem-
 ber,  this  opportunity  to  speak  on  the
 Railway  Budget.  I  offer  my  grateful thanks  to  the  Government  of  India

 “English  translation  of  the  speech  delivered  in  Telugu.
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 {Shri  K.  V.  Padalu)
 for  their  ceaseless  endeavour  to  uplift
 the  scheduled  tribes.  I  take  this
 opportunity  to  bring  to  the  notice  of
 the  Government  a  matter  concerning
 their  welfare.  The  agency  people  of
 “Visakhapatnam  and  Godavari  districts
 im  Andhra  Pradesh  are  being  subject-
 wed  to  many.  difficulties  for  lack  of
 suitable  transport  facilities  for  their
 -«rops.  To  provide  them  with  this
 transport  facility,  I  request  the  Gov-
 ernment  of  India  to  find  out  the
 feasibility  of  laying  a  new  track  from
 Visakhapatnam  to  Kazipet  via  Narsi-
 spatnam  town,  Addathegala  and  Bha-
 drachalam.  I  urge  the  Government
 to  make  immediate  arrangements  for
 @  survey  of  this  line.  It  is  learnt
 that  there  are  coal  mines  in  the
 forests  situated  in  the  vicinity  of
 Bhadrachalam.  These  mines  are

 “bound  to  be  explored  sooner  or  later
 and  hence  the  necessity  for  a  new
 track  on  the  lines  I  have  suggested.
 Such  a  facility  would  also  give  an
 impetus  to  the  transport  of  bamboo
 and  other  forest  woods,  Incidently,
 this  also  contributes  to  the  much-
 needed  revenue  of  the  Government
 for  the  Second  Plan.

 Further,  the  single  line  between
 Visakhapatnam  and  Samalkot  is  in-
 adequate  for  the  passenger  traffic.
 Many  people  have  to  walk  great
 distances  to  reach  the  railway  stations
 and  this  puts  them  in  extreme  hard-
 ships.  The  present  to  and  fro  trains
 between  Visakhapatnam  and  Samal-
 kot  are  unable  to  cope  with  the
 increasing  passenger  traffic  because  of
 the  growing  importance  of  Visakha-
 patnam  as  a  great  industrial  city  due
 to  the  location  there  of  the  Shipyard,

 ‘Caltex  Oil  Refinary  etc.  I,  therefore,
 request  the  Railway  Administration
 to  provide  for  at  least  a  diesel  service
 immediately.  I  earnestly  request  the
 Minister  for  Railways  to  provide  for
 a  halting  =  station  at  Bodugalam
 between  Visakhapatnam  and  Samal-
 kot  and  a  level  crossing  near  Gulli-
 padu  Station.  I  hope  that  these  sug-
 gestions  would  come  to  the  active
 notice  of  the  Government  leading  to
 their  speedy  executions  Since  I  am
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 not  conversant  in  any  other
 except  Telugu  and  since  the  Hon’his
 Speaker  happens  to  know  Telugu,  the
 responsibility  of  impressing  om  this
 House  and  of  explaining  and  convinc-
 ing  the  Hon'ble  Prime  Minister  and
 the  Minister  for  Railways  of  the  need
 for  the  transport  facilities  for  the
 scheduled  tribes  people  rests  on  the
 Hon'ble  Speaker,  and  I  hope  he
 would  not  hesitate  to  assume  this
 responsibility.  Before  I  conmctude  I
 once  again  offer  my  grateful  thanks
 for  giving  me  this  opportunity.

 पंडित  भ्रज  नारायरण  *ब्र जेड”  (दिवपुरी  )  :
 उपाध्यक्ष  महोदय,  हमारे  देश  में  रेलों  का
 एक  बहुत  बड़ा  व्यापार  है  और  मैं  समझता  हूं
 कि  यह  सब  से  बड़ा  व्यापार  है  और  उसके  द्वारा
 देदा  को  अधिक  सुविधा  भी  दी  जाती  हैं।  आवा-
 गमन  भौर  यातायात  का  सारा  कारोबार
 रेलों  पर  ही  निर्भर  करता  है  T  मेरा  अपना
 विचार  हैँ  कि  इन  दिनों  में  रेलों  के  उद्योग  में
 सुधार  हुआ  है  उन्नति  भी  हुई  है।  प्लेट-
 फार्म  युधारे  जा  रहे  है,  उन  पर  छाया  की  जा
 रही  हैं  तथा  इसी  तरह  के  दूसरे  कार्य  किए  जा
 रहे  हैं  7  परन्तु  सब  से  बड़ी  बात  जो  ध्यान
 देने  योग्य  हैं  वह  यह  है  कि  रेलें  दो  ही  काम
 करती  है,  एक  तो  यात्रियों  को  ढोने  का  और
 दूसरा  सामान  ढोने  का  ।  स्थिति  यह  हैं  कि  जो
 सामान  हैं  उसको  तो  चोर  उठा  कर  ले  जाते  है
 और  जहां  तक  यात्रियों  का  सम्बन्ध  है  बे  एक
 पर  एक  चढ़  कर  सफर  करते  है,  एक  के  सिर  पर
 दूसरा  चढ़  जाता  हैं  |  इस  चीज़  को  हम  प्राय:
 देखा  करते  हैं  |  थर्ड  क्लास  के  डिब्बों  में  इतनी
 भीड़  हो  जाती  है  कि  सांस  लेना  भी  दुभर  हो
 जाता  हैं  और  इस  समय  जबकि  खड़े  रह  कर
 भी  यात्रा  करना  कठिन  हो  गया  है  हमारी
 सरकार  शौर  हमारे  रेल  मंत्री  महोदय  हमारे
 सामने  रिपोर्ट  वेद्  करते  हैं  कि  बातानुकूलित
 ट्रेस्स  चलाई  जा  रही  हैं।  जब  मूल  के  कारण
 दम  निकला  जा  रहा  है  तब  खस  को  टट्टी  हम  को
 ठंडी  हवा  देने  के  लिए  लगाई  जा  रहो'  है  ।  सब
 से  पहली  बात  जो  की  जानी  चाहिये  थी  बह
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 a  थी  कि  यात्रियों को  बैठ  कर  याजा  करने  को

 खुजिया  प्रदान  की  जाती  ताकि  एक  स्थान  से

 यूसरे  स्थान  तक  वे  कान्तिपूर्कक,  प्रेमपूर्वक
 और  पशानस्दपूर्वक  एक  दूसरे  की  बगल  में

 अऔैठ  कर  जिचार  जिमर्दा  करते  हुए  यात्रा  कर
 न्सकं  |  यह  तो  किया  यहीं  जा  रहा  है  किन्तु
 इसके  स्थान  पर  करों  का  बोझ  बढ़ाया  जा  रहा
 है  जिस  श्रेणी  के  यात्रियों  स ेसब  से  अधिक
 अन  मिलता  है  यानी  थर्ड  क्लास  के  पैसेंजर्स  से,
 “उन्हीं  के  लिए  सुविधाशों  का  प्रबन्ध  नहीं  किया
 व्गया  है  किन्तु  उन्हीं  क ेऊपर  कर  का  बोझा
 जअढ़ाया  गया  है  |  मैं  कहता  हूं  कि  आप  कर
 व्वढ़ायें,  कोई  चिन्सा  की  बात  नहीं  है  ।  लेकित
 न्पह्ले  देखिये  धर  और  फिर  लगाहयें  कर  !
 पाप  तो  बिना  भर  देखें  कर  लगाते  जा  रहे  हैं  tv
 जनता  के  पास  घर  में  खाने  को  दाने  नहीं  हैं
 और  कर  पर“कर  झाप  बढ़ाते  जा  रहे  हैं।  जब
 प््सी  बात  &  तो  आप  ही  बतलाइये  कि  ये  कर
 न्वसूल  किस  से  किए  जायेंगे  ।  यह  पैसा  देगा
 कौन?  झाज  लोगों  के  पास  खाने  के  लिए  अनाज
 नहीं  है,  पहिनने  के  लिए  कपड़े  भी  नहीं  हैं  फिर
 यदि  आवश्यकता  पड़ने  पर  उन्हें  कहीं  यात्रा
 करनी  पड़ती  है  तो  उस  पर  भी  और  अधिक
 किराया  उनको  देने  के  लिए  बाध्य  किया  जा
 रहा  है।  हमारा  देश  निर्धन  देश  हैं।
 इसकी  निर्धनता  को  दूर  करने  के  लिए
 हमारे  नेतागण  हमारे  प्रधान  मंत्री  चिन्तित
 हैं।  बाहर  विदेशों  में  घूमते  हैं,  इसलिये
 कि  कोई  हमको  पैसा  दे  दे  और  हमारा  देश
 सम्पन्न,  दाक्तिशाली  और  श्रात्मनिर्भर  बन
 जाए  इससे  में  यह  श्नुभव  करता  हूं  कि  जो
 वहम  को  नहीं  भो  करना  चाहिए  उसको  करने
 के  लिए  भी  हम  बाध्य  हो  जाते  हैं  ।  हम  बंधे

 हुए  हैं  पैसे  से  ।  “भ्रथेस्य  पुरुषो  दास:  मनुष्य  पश्रथे
 का  दास  हैं  और  मेरे  देश  की  दशा  इतनी  हीन
 ऋूसलिए  हो  गई  है  कि  मेरे  देश  के  प्रास  पैसा
 नहीं  है  ।  यह  ्य  श्ास्त्रियों  का  सूत्र  है  कि  :-

 राजा  दब्दोत्र  कोष्स्य  न  शरीरे  नूपस्य च ।
 कोष  हीनो  नपो  यस्माद  कात्ुमि:  परिपीड्यते  ।।

 शरीर  राजा  नहीं  होता  है,  कोष  ही
 राजा  होता  है  ।  जिस  राजा  के  पास  कोच  नहीं
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 होता  है  उस  को  ात  प्रपीडित  करता  है  tv  वह
 दूसरों  के  द्वारा  दबाया  जाता  है  और  कमी  कमी
 शुलास  भी  बना  लिया  जाता  है  |  हमारा  देश
 गरोब  है  भर  इस  पर  भी  यहां  के  लोगों
 पर  कर  भार  डाला  जा  रहा  है  |  इधर
 मैं  देख  रहा  हूं  कि  नीचे  के  जो  कर्मचारी
 है  उन  कर्मचारियों  का  ऊपर  के  कर्सबारियों
 पर  कोई  विष्वास  नहीं  रह  गया  है  ।  कर्मे-
 चारियों  ने  यह  समझ  लिया  है  कि  फिर
 यह  मौका  हाथ  लगा  या  न  लगा,  जितना  लूट
 सको  उत्तना  लूट  लो,  जितना  खींच  सको,
 खींच  लो  |  छोटे  कमंज्ञारी  ही  नहीं  बल्कि
 सब  ही  लूटते  चले  जा  रहे  हैं  छोटे  भादमी
 तथा  गरीब  झ्रादमी  तो  इस  लिए  रुपया  चाहते
 हैं  कि  उन  के  यहां  कोई  बीमार  होता  है,  उसके
 लिए  उन्हें  श्रौषधि  की  आवश्यकता  होती  है
 या  किसी  को  कुछ  और  काम  करना  होता  है
 झौर  पैसे  पास  नहीं  होते  हैं  और  बड़े  कर्मचारी
 यह  सोचते  हैं  कि  श्ाज  तो  बड़ी  जगह  पर
 बैठे  हुए  हैँ,  फिर  यह  मौक़ा  मिले  या  न  मिले
 इसलिये  जितना  खींच  सको  खोंच  लो,

 श्र,  हया 1.  :  आन  ए  प्वाइंट  शझाफ
 झार्डर  सर  |  मेरा  कहना  यह  है  कि
 माननीय  सदस्य  ने  भ्रभी  श्रपनी  तक़रीर  के
 दौरान  में  कहा  कि  जितने  बड़े  अफ़सरान  हैं
 बह  सब  रुपया  खींच  रहे  हैं  -  मेरा  कहना  यह  है
 कि  इस  प्स्मि  का  स्वीपिंग  रिसार्क  करना

 अनचेरिटेबुल  है  और  इस  हाउस  की  डिगूनिटी
 के  खिलाफ  है  ।

 उपाध्यक्ष  सड़ोबय:  मेम्बर  साहब  ने  कहा
 कि  वह  झपना  प्वाइंट  आफ़  श्राडर  रेज़  करना
 चाहते  हैँ  तो  बहू  तो  उन्होंने  रेज़  नहीं  किया  V

 उन्होंने  यह  नहीं  कहा  कि  उन  माननीय  सदस्य
 का  वह  रिमार्क  झनपालियामेंटरी  है  शौर  उस
 पर  उन्हें  एंतराज़  है  ।  उन्होंने  कहा  कि  इस  तरह
 का  रिमाकं  जरा  सख्त  हैं  ओर  इस  तरह  नहीं
 कहना  चाहिए  था  1  में  भी  समझता  हूं  कि  यहां
 पर  जितने  अच्छे  झल्फ़ाज़  में  कहा  जाय  बेहतर
 है.  झौर  वह  ज्यादा  अपील  कर  सकते  है  V  सख्त
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 ज्पाध्यक्ष  महोदय]
 शफ्यों  के  कहने  से  कोई  फ़ायदा  नहीं  होता  rT
 जैसे  में  वक्ता  महोदय  को  रोकना  नहीं  चाहता

 पंडित  ।  नारायरम  “ब्रजेश”  :  में  तो
 जो  भावना  ध्ाज  अ्धिकाधिक  लोगों  में  पाई
 जाती  हुँ  उस  को  इस  सदन  के  समझ  रखने  का
 प्रथत्न  कर  रहा  हूं  वैसे  अपवाद  हर  बात  में
 होते  है  ny

 हां  !  तो  में  कह  रहा  था  कि  हमारे  रेलवे
 विभाग  में  ४  बलासेज़  बना  दिये  गये  है,  फर्स्ट
 बलास,  सेकेंड  बलास,  थर्ड  बलास  और  फोर्थ
 बलास  t  थर्ड  बलास  का  आ्रादमी  जब  सेकेंड
 कोटि  में  श्ाता  है  और  सेकंड  में  आन  के  बाद
 जब  उसको  फस्ट  बलास  में  जान  का  प्रवसर
 मिलता  है  तो  उसको  वह  तरक्की  और  तनख्वाह
 नहीं  मिलती  हैं  जो  उसी  के  क्लास  में  सीधे
 यूनियन  सबिस  कमीएान  द्वारा  भेजे  गये  भ्रादमी
 को  मिलती  &  ।  नीचे  की  श्रेणी  से  ऊपर  शाने
 वालों  को  वह  ग्रंड  भी  नहीं  मिलता  जो  कि
 यूनियन  पब्लिक  सविस  कमीशन  द्वारा  भेजे
 गये  लोगों  को  मिलता  हूँ  और  उनकी  तनख्वाहों
 में  श्रसमानता  रहती  है  ।  हालांकि  दोनों  व्यवित
 एक  श्रेणी  में  है ंऔर  एक  ही  सा  काम  करते  हूँ
 आर  दोनों  के  काम  करने  का  समय  भी  एक
 ही  होता  हैं  लंकिन  निचली  श्रेणी  से  तरक्की
 पाये  व्यवित  को  वह  सनख्वाह  और  स्टेटस  नहीं
 मिलता  हैं  जो  कि  यूनियन  पब्लिक  साविस
 कमीशन  द्वारा  नियुक्त  किये  गये  व्यवित  को
 मिलता  हूं  ।  इसका  परिणाम  यह  होता  है  कि
 उन  के  मन  में  एक  असन्तोष,  ईप्या  और  दवं  ब
 की  भावना  उदित  होती  है  श्रौर  जिस  लगन
 झौर  मिलनसारी  के  साथ  उनको  काम  करना
 चाहिए,  नही  +र  पाते  हैं  ।  काम  ठीक  तरह  से
 होने  के  लिए  यह  श्रावश्यक  हैं  कि  श्रफ़नर  और
 उनके  नीचे  काम  करने  वालों  में  पूर्ण  सहयोग
 हो  भ्रौर  वे  लगन  से  काम  करे  t  इस  के  लिए
 हमें  ऊपर  के  तबक  में  और  नीचे  के  सबक  में
 प्रेम  और  मंत्री  का  भाव  उत्पन्न  करना  होगा  ।
 शौर  यह  तभी  हो  सकेगा  जब  यह  विषमता
 ह्म  दूर  कर  देंगे
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 पालियामेंट  की  तरफ़  से  जो  एक  एस्टिमेट
 कमेटी  बनाई  गई  थी,  उस  एस्टिसेट  कमेटी  से
 झपनी  चौबीसबीं  रिपोर्ट  में  इस  बात  का
 जिक्र  किया  &  कि  यहां  सोयगों  को  सर्विसेद्ध  मे
 भर्ती  करने  के  खिए  जो  ढंग  निकाला  गया  है,
 उस  तरीके  से  छोटे  ग  के  व्यगितयों  को  उससे
 ब्रवेदा  करने  का  झवसर  ही  नहीं  मिलता  हूं
 झौर  उसका  परिणाम  यह  होता  हैं  कि  चुने.
 हुये  वर्ग  के  जो  खास  रास  सोग  होते  हैं,
 उनके  झादमी  सर्विसेज  के  अन्दर  घुस  जाते
 हैं  और  निम्न  वर्ग  के  लोगों  को  वहां  पर  झाने
 का  अवसर  ही  नहीं  मिलता  है  ।  योग्य  अादमी
 उनसे  वंचित  रह  जाते  हैं  भौर  उसके  कारण
 उनमें  असन्तोष  पैदा  हो  जासा  हूँ  एक  द्वेष  की
 बात  वैदा  हो  जाती  है  भ्रौर  वह  काम  जो  हान्त
 झौर  सुव्यवस्थित  रूप  में  चलना  चाहिए  था
 चल  नहीं  पाता  हैं  और  रेलवे  विभाग  में  जिस
 प्रकार  ठीक  ढंग  से  काम  चलना  चाहिए  उस
 तरह  नहीं  चल  रहा  हैं  ।

 काम  के  ठीक  ढंग  से  न  चलने  का  एक
 नमूना  तो  यह  हैं  कि  रेलवंज़  में  सुविधाभों  श्ादि
 की  व्यवस्था  करन  के  हेतु  १५  करोड़  रुपया
 दिया  गया  था  जब  कि  उसमे  से  केवल  १३.२६
 करोड़  रूपया  ही  खर्चे  किया  जा  सका  ।  एक
 तरफ़  तो  हमारे  पास  खर्च  करने  के  लिए  पैसा
 नहीं  हैँ  ब्रौर  दूसरी  तरफ़  यदि  बजट  बना  कर
 पैसा  दिया  भी  जाता  हूँ  तो  हमारे  पास  श्रादमी
 इस  प्रकार  के  हैं  कि  वे  पूरा  खर्च  हीं  नही  कर
 पाते  हैँ  इस  तरह  हम  देखते  हैँ  कि  हमारा
 रेलवे  विभाग  १.७१  करोड़  रुपया  खर्चें  करने
 में  भ्रसमर्थ  रहा  हैं  और  जो  सुविधा  देनी  बाहिए
 थी  वह  नहीं  दी  जा  सकी  हैं  a

 मेरा  निवेदन  हूँ  कि  छोटे  वलास  में  शौर
 बड़े  बलास  में  जो  विषमता  उत्पन्न  हो  गई  है
 उसे  द्र  किया  जाय  ।  छोटे  बलासेश  के  झआद-
 भियों  की  तनख्वाहें  बढ़ाई  जानी  चाहियें  भौर
 उनको  सव्विसेज़  देने  में  ओर  प्रेडंशन  देने  में
 भेदभाव  को  समाप्त  फर  देना  चाहिए
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 इसके  अतिरिक्त  यह  जो  बातानुकलित
 रेलगाड़ियां  चलाई  जा  रही  है,  में  चाहूंगा  कि
 मक  स्थान  पर  बमों  बलास  के  डिड्मे  रेख-
 झाड़ियों  में  और  बढ़ाये  जायें  ताकि  हमारी
 अरीय  जनता  को  सहूसियत  हो  और  जे  बिना
 भीडलजाड़  के  भाराम  के  साथ  सफ़र  कर  सके  ।
 थे  क्लास  के  यात्रियों  को  अधिक  से  अधिक

 सखुधिभा  दी  जानी  चाहिए  ताकि  उनको  पता
 च्  सके  कि  हमारे  देदा  में  प्रजातन्‍्त्र  झा  गया

 हैं  और  हमारी  सरकार  ने  सोदालिस्टक
 चेटर्न  झाफ  सोसाइटी  का  जो  उद्धोष  किया  है
 बहू  कर्य  रूप  में  परिणत  किया  जाने  लगा

 है  ।  भाज  वह  केवल  एक  मंच  पर  से  बोलने
 की  चीज़  ही  नहीं  रह  गई  है  बल्कि  वह  चरितार्थ
 करने  की  चीज  हो  गई  है  दस  प्रकार  का
 विद्वास  हमारी  जनता  मों  पैदा  होना  चाहिए
 शौर  जब  सरकार  में  झौर  जनता  में  ऐसा
 विश्वास  पैदा  हो  जायगा  सभी  हमारा  सारा
 कार्य  शाल्तिपूर्वक  भौर  सुव्यवस्थित  ढंग  से
 खलेगा  झौर  तभी  दुश्मन  हमारी  तरफ़  हीन
 दुष्टि  से  नहीं  देख  सकेंगे  a  ant  जनता  को
 राज्य  के  प्रति  विश्वास  नहीं  होगा  और  राज्य
 जनता  से  पैसे  खींचने  में  लगा  रहेगा  तो  परिणाम
 यह  होगा  कि  दोनों  में  नोनकोझापरेशन  पैदा
 हो  जायगा  ।

 श््ाज  जनता  पर  जो  नये  नये  करों  का  भार
 डाला  जा  रहा  है  उससे  सजसे  बड़ा  डर  हमें
 यह  हैं  कि  कहीं  जनता  में  असन्तोष  पैदा  होकर
 राज्य  और  जनता  के  बीच  में  कोई  इस  प्रकार
 की  चीज़  पैदा  न  हो  जाय  a  में  कहता  हूं  कि
 कहीं  इससे  शासन  झौर  जिस  पार्टी
 द्वारा  शासन  की  ज़िम्मेदारी  ली  गई  है  वह
 पार्टी  भी  जनता  में  अ्रनपापुलर  न  हो  जाय  और
 अप्रिय  न  हो  जाय  |  अपने  राष्ट्र  की  सुरक्षा  और
 उसको  सुदृढ़  बनाने  के'  लिए  भी  यह  करों  द्वारा
 जो  जनता  में  भ्रसन्‍्तोष  पैदा  किया  जा  रहा
 है,  ठीक  न  होगा  और  यह  कभी  भी  कल्याण-
 कारी  कार्य  सिद्ध  नहीं  होगा  ।  मेरा  कहना  यह
 है  कि  अगर  देश  और  राष्ट्र  को  पैसे  की  ज़रूरत
 हैं  तो  उसके  लिए  दूसरे  उपाय  करने  चाहियें  भौर
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 इसके  लिए  झाम  जनता  पर  जो  कि  पहले  से  ही
 भाधिक  कठिनाइयों  के  कारण  परेक्षान  है
 उस  पर  झौर  भार  डालने  के  श्रजाय  तो  बड़े
 बड़े  लोगों  से  जिन्होंने  भपने  पास  काफ़ी  नक़दी
 जमा  कर  श्गस्वी है,  उनसे  पैसा  खींचने  की
 कोशिश  करनी  चाहिये।

 रेल  भाड़ों  के  सम्बन्ध  में  मुझे  भापकी
 सेजा  में  यह  निवेदन  करना  हूँ  कि  दिल्‍ली  से
 कलकर  की  जो  यात्रा  करते  हैं  उनसे  तो  भाड़ा
 कम  लिया  जाता  है  लेकिन  जो  कम  फ़ासले
 के  यात्री  होते  ह ैऔर  ३०  मील  का  सफ़र  करते
 है,  उनको  ज्यादा  किराया  देना  पड़ता  है  ।  क्‍या
 यही  हमारा  समाजवाद  हूँ,  कि  जो  पझादमी
 ज्यादा  सफ़र  करता  है  और  जिसके  कि  पास
 ज्यादा  पैसे  है,  उससे  तो  कम  किराया  वसूल
 किया  जाय  और  गरीब  भआादमी  से  जो  थोड़ी
 दूर  का  सफ़र  करता  है  उससे  झ्धिक  किराया
 लिया  जाय  ?  ऐसा  करने  से  तो  आपका  वह
 समाजवाद  का  नारा  बिल्कुल  निरर्थक  झ्ौर
 अव्यावहारिक  हो  जाता  हूँ  |  एक  प्रजातन्त्रीय
 राज्य  में  तो  जनता  का  अधिक  से  अधिक
 ध्यान  रक्खा  जाना  चाहिए  और  चूंकि  जनता
 का  राज्य  है  और  यहां  की  जनता  ग्ररीब  है
 इसलिए  यह  गरीबों  का  राज्य  हुआ  भ्रौर  उस
 हालत  में  यदि  जनता  की  सरकार  गरीबों  की
 ही  जेब  काटने  लगे  तो  यह  कैसे  कोई  विदवास
 कर  सकेगा  कि  यह  जनता  का  राज्य  है  ।  इस-
 लिए  मेरी  यह  विनस  प्रार्थना  हैँ  कि  रेलवे
 विभाग  द्वारा  थर्ड  क्लास  के  यात्रियों  को  अधिक
 से  श्रधिक  सुविधा  देन  का  प्रयत्न  किया  जाना
 चाहिए  और  थर्ड  क्लास  के  अतिरिक्त  डिब्बे
 रेलगाड़ियों  में  लगाये  जाने  चाहियें  a  इसके
 भ्रतिरिक्त  कर्मचारियों  के  ऊपर  देख  रेख  फरने
 के  लिए  कि  कहीं  वह  मालगोदामों  में  या
 शर  झन्य  जगहों  पर  बैठ  कर  दरिद्र  जनता  को
 गलत  तरीक़  से  सता  तो  नहीं  रहे  हैं  श्रौर  उनसे
 पैसा  तो  नही  ऐंड  रहे  है,  इसके  लिए  विध्यसनीय
 आझादमियों  को  लगाया  जाना  चाहिए  में
 चाहता  हूं  कि  हायर  भाफ़िश्यिलस्‌  में  जो  कोई
 चोरी  करता  हुआ  पकड़ा  जाय  (सब  तो  चोरी



 8739  Ratlway  Budget—

 [पंडित  ब्रज  नारायए  बजे]
 नहीं  करते  है  लेकिन  मै  चाहता  हूं  कि  जो  चोरी
 करते  हुए  पकड़े  जायं  उनको,  उतको  सख्त  से
 सख्त  सजा  दी  जानी  नाहिए  |  झगर  ४,  ६
 झादमियों  को  कड़ा  दंड  दे  दिया  जायगा  तो
 उसका  सारे  रेलये  विभाग  पर  बडा  प्रच्छा
 झसर  पड़ेगा  और  फिर  कोई  इस  तरह  की
 बेईमानी  करने  की  हिम्मत  नही  करेसा  क्योंकि
 ये  समझ  जायेंगे  .कः  राज्य  सतर्क  है  भौर  दोषी
 को  वह  छोड़गा  नहीं  बल्कि  उचित  सखा  देगा  a
 आज  हो  यह  रहा  हँ  कि  होशियार  आदमी  तो
 कानून  के  शिकज  से  बच  ,नब  लने  में  सफल  हो
 जातें  &  लेकिन  वे  व्यक्ति  जो  कि  कम  होशियार
 होते  हूँ  वे  पकड़े  जाते  है  t

 मैं  मध्यप्रदेश  के  शिवपुरी  निर्वाचन  क्षेत्र  से
 व्ालता  हूं।  यह  मध्य  प्रदेश  क  छोटे  छोटे  राज्यों  के
 बिलीन  होने  से  बना  हूँ  ब्रौर  राज्यों  की  हालल
 क्या  थी  यह  शाप  जानते  ही  है  ।  वहां  राजा  लोग
 शौर  छोटे  छोटे  जागीरदार  लोग  स्वेच्छाचारी
 हासन  चलाते  थे  और  सब  काम  गड़बड़  था  ।
 ग्वा।लयर  में  एक  छोटी  रेलव  चलती  थी  शब
 वह  ग्वालियर  स्टंट  रेलब  समाप्त  हो  गई  है  t
 उस  डिब्बे  घिस  पिट  होते  हैं  श्रौर  उसमें  लगे
 हुए  एन्जिन  की  बावत  तो  कहना  ही  क्‍या  !
 इजन  जब  ऊंचाई  पर  चलता  हैं  और  जब  झागे
 बढ़ने  में  प्रसमर्थ  हो  जाता  हूँ  तो  फिर  पीछे
 चलसा  हैं  और  पीछे  चलने  के  बाद  फिर  स्पीड
 लेता  हैं  श्रौर  स्पीड  लंकर  फिर  आगे  बढ़ता  हैं
 तो  मालूम  पड़ता  है  कि  गाड़ी  क्‍या  चल  रही  है
 हालाडोला  सा  शा  रहा  हँ  ।  इस  तरह  की  हालत
 यहां  रेलबे  की  हो  गई  है  वही  पुराने  इंजन
 हैं  और  वही  पुराने  डिब्बे  हैं  श्रौर  वह  घिस  घिस
 करते  चल  रहे  हैं  वहां  रेलगाड़ी  में  सिर्फ  दो
 क्लास  होते  है  थर्ड  बलास  झौर  फ़र्स्ट  क्लास,
 बीच  का  सेकेंड  क्लास  जो  कि  पहले  इंटर  था  वह
 भी  नहीं  है  और  हम  देखते  है  कि  फ़र्स्ट  क्लास
 के  डिब्बे  |बलकुल  खाली  जाते  हैं,  उनमें  कोई
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 खगता  हैँ  कि  मानों  वह  कारागार  में  पड़ा  ही
 थर्ड  क्लास  के  डिब्बे  एक  तो  बिल्कुल  पुराने  है
 झौर  दूसरे  श्रपर्याप्स  है  उनमें  सचालच  भीड़.
 रहती  &  और  यात्रियों  को  बड़ी  झसुविधा  का
 सामना  करना  पड़ता  है  ।  वहां  की  रेलवे  में:
 झभी  तक  कोई  सुधार  नहीं  हुआ  है  भौर  बहु
 लाइन  बिल्कुल  उपेक्षित  सी  पड़ी  हैं  ।  उस
 जंगली  इलाके  में  जहां  गरीब  लोग  रहते  हैं
 वहां  ट्रेनों  की  और  यासायाप्त  श्रावागमन  की

 सुविधा  नहीं  हैं  प्रौर  उसका  परिणाम  यह  हो
 रहा  हैं  कि  विदेशी  लोग  वहां  पैसा  भ्रादि  बांदा
 कर  गरीब  शौर  भोली  भाली  जनता  को
 विधर्मी  बना  रहे  है  -  इस  तरह  उन  में  श्रराष्ट्री-
 यता  की  भावना  पैदा  करत  जा  रहे  है  ।

 इस  प्रकार  नंधरनलिटी  खतरे  में  पड़ी  है  €
 नेंदानेलिटी  खतरे  में  इस  कारण  जा  रही  है  कि
 उन  क्षेत्रों  से ंहमारा  कोई  सम्बन्ध  नही  हैँ  |  हम
 वहां  जा  नहीं  सकते  हैं,  क्योंकि  वहां  पर  जाने
 के!  लिए  साधन  नही  है  ।  यह  सबसे  बड़ा  काम
 रेलवे  द्वारा  हो  सकता  |  इसलिए  मेरी  प्रार्थना
 हैं  कि  मध्य  प्रदेश  के  जो  एंसे  स्थान  है,  जैसे
 छत्तीसगढ़  का  इलाका  हूँ,  दिवपुर  का  इलाका
 है.  जहां  ट्रेन  श्राजकल  नही  जाती  है,  और  जाली
 भी  है  तो  उन  पर  पूरी  सुविध।एं  नहीं  हैं,  उन
 की  तरफ  विशेष  रूप  से  ध्यान  दिया  जाये  »
 में  समझता  हूं  कि  यह  एक  बहुत  बड़ा  व्यापार
 है  और  बहुत  बड़ा  धंधा  हैँ  जिस  के  द्वारा  लोगों
 को  सुविधा  मिल  सकती  है,  सुख  मिल  सकता
 हूँ,  शाग्ति  मिल  सकती  है  और  हमारी  सरकार
 को  श्रधिक  से  अधिक  पैसा  भी  मिल  सकता  हैं,
 तथा  हमारा  कार्य  व्यवस्थित  रूप  से  चल
 सकता  हैं  और  देश  की  उन्नति  के  पथ  का  भनु-
 गामी  बन  सकता  हैं

 उपाध्यक्ष  महोदय,  में  ाप  को  धन्यवाद
 देता  हूं  ।

 Mr.  Deputy-Speaker:  Shri  ड्,  KB जाता  ही  नहीं  हैं  झौर  श्रगर  भूले  भटक  कहीं
 ला  भी  गया  तो  वहां  अकेले  बैठे  बैठे  Patel.  I  see  two  hon.  Members  stand- भके  ब  उसका  ing  up.  Do  both  of  them  have  the  gamer
 दम  घुटने  लगता  हूँ  और  वह  यह  महसूस  करने  name?
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 Shri  P.  BR.  Patel:  I  am  P.  R.  Patel
 Mr.  Deputy-Speaker:  The  Speaker

 announced  his  name  this  morning.
 geri  P.  BR.  Patel:  Mr.  Deputy-

 Speaker,  I  thank  you  for  the  opportu-
 nity  given  to  me.  On  this  Budget,  we
 can  now  speak  of  the  grievances  of  the
 people  of  the  constituencies  we  re-
 present.

 I  read  the  speech  of  the  hon.
 Minister.  On  page  10,  he  has  said:

 “As  in  previous  years,  sustained
 efforts  will  continue  in  the
 current  year  to  make  failway
 travel  more  pleasant  and
 comfortable......

 It  is  a  question  for  the  third  class
 passengers  whether  railway  travel  is
 pleasent  and  comfortable.  I  wish  the
 hon.  Minister  travels  in  the  third  class
 from  Ahmedabad  to  Abu.  Then,  he
 will  realise  whether  the  travel  is  plea-
 sant  and  comfortable.  He  will  be  the
 first  man  to  say  that  it  is  better  to
 travel  to  hell  than  to  travel  in  third
 class  from  Ahmedabad  to  Abu.

 Mr.  Deputy-Speaker:  How  can  one
 go  to  hell  unless  he  travels?

 Shri  P.  R.  Patel:  By  aeroplane.  Now
 we  have  got  aeroplanes.

 He  has  talked  of  facilities  and
 amenities  to  railway  passengers.  What
 amenities?  He  has  talked  of  baths,
 latrines,  refreshment  rooms,  platforms,
 new  stations.  Very  good.  Are  these
 things  necessary  to  third  class  pas-
 sengers  or  sitting  accommodation?  My
 submission  is,  to  third  class  passengers,
 there  is  no  sitting  accommodation.
 There  is  not  even.  standing  accom-
 modation  for  them.  Several  third  class
 passengers,  have  to  cither  travel  on
 the  footboard  and  on  the  roof  of
 trains.  When  anybody  asks  them,  in
 joke,  they  say,  we  have  got  the
 Jawahar  ticket  for  the  Jawahar  class.
 This  is  too  much.  When  the  railway
 administration  brings  disrepute  to  our
 hon.  Prime  Minister,  I  feel  very  sorry.
 The  third  class  passengers  give  a  reve-
 nue  of  about  Rs.  94  crores;  they  give
 the  most.  The  amenities  given  to
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 them  is  the  least.  I  would  suggest  that.
 at  least  more  trains  be  run  betweem
 Ahmedabad  and  Abu,  and  these  people
 be  given  at  least  sitting  accommoda—
 tion.  If  sitting  accommodation  can--
 not  be  given,  at  least  standing  acco--
 mmodation  in  the  trains  may  be  givers
 to  them.  Even  that  is  not  available
 now.  These  third  class  passengers:
 travel  in  summer  as  if  they  are  ina
 black  hole  of  Calcutta.  However,  our
 hon.  Minister  wants  to  tax  them  more..
 Third  class  passengers  are  generally:
 poor  persons.  Should  they  be  taxed?
 What  is  their  per  capita  income?  It  is:
 Rs.  250.  To  squeeze  more  from  these
 persons  is  to  take  away  milk,—whe-
 ther  they  get  it  for  the  children  or  not.
 is  a  different  question—a  cup  of  milk
 that  is  given  to  their  children.

 The  tax  that  is  proposed  does  not
 come  in  the  Railway  Budget,  it  comes
 in  the  General  Budget.  I  want  to
 know  whether  the  income  by  excess
 fare  will  go  to  the  railway  revenues
 or  general  revenues?  If  it  goes  to  the
 railway  revenues,  J  fail  to  understand.
 why  it  is  not  put  in  the  Railway
 Budget.  The  other  Budget  was  submit-
 ted  within  two  days,  and  why  shoul&
 the  hon.  Finance  Minister  take  the-
 odium  of  presenting  a  Budget  where
 there  was  an  increase  in  railway  fare-
 even  for  third  class?

 On  third  class  fare  there  is  an  in--
 crease  of  five  per  cent  up  to  30  miles.
 Who  will  be  travelling  30  miles?
 Mostly  the  poor,  not  for  pleasure  To
 tax  these  people  is  to  tax  the  poorest.
 I  would  submit  that  if  at  all  this  tax
 is  necessary,  at  least  the  third  class
 travellers  up  to  ३00  miles  should  not.
 be  taxed  more.

 I  would  give  a  funny  instance.  To-
 day  I  read  a  Government  pamphlet
 which  states  that  a  tax  here  and  there
 is  merely  a  cup  of  tea,  even  less  than
 that,  but  a  cup  of  tea  here  and  there
 takes  away  the  whole  meals.

 The  new  taxes  that  will  be  irnposed
 will  be  to  the  tune  of  Rs.  93  crores,
 and  then  to  say  it  is  a  cup  of  tea  is
 merely,  a  joke.  I  would  ask  that  at
 least  third  class  travellers  be  not
 taxed.
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 {Shri  P.  R.  Patel]
 The  Hon.  Minister  said  more  money

 is  required  for  development.  I  agree
 that  we  require  development,  but  is
 there  not  scope  for  economy?  Is  money
 not  spent  away?  So,  my  suggestion
 is  better  see  to  economy,  you  will  be
 able  to  save  more,  more  than  is  realis-
 ed  by  new  taxation  by  increasing  the
 railway  fare.

 There  is  a  funny  c&se  that  In
 Gujarat  the  price  of  salt  is  going  up.
 Salt  is  lying  at  Kharagoda  to  the  tune

 -of  about  50  lakh  maunds,  but  because
 of  shortage  of  wagons  it  is  not  carried
 from  there  and  people  have  ६०  pay
 more.  This  is  only  an  {instance  of  how
 the  railway  administration  helps  in-
 dustria}  and  other  activities.  I  woula
 submit  that  such  things  require  proper
 attention  so  that  the  people  may  not
 have  to  pay  more.

 Another  case  is  regarding  Sabar-
 mati  station  which  is  a  bottleneck.
 Whetever  comes  from  Bombay  comes
 here,  but  the  goods  remain  there  for
 months  together.  I  would  only  sug-
 gest  that  the  hon.  Minister  be  gooa
 enough  to  see  that  the  goods  that
 come  to  Sabarmati  are  loaded  into
 metre  gauge.  This  may  be  done
 as  early  as  possible.

 A  year  back  the  then  Railway
 Minister  Shri  Shastri  had  been  to
 Ahmedabad,  and  he  had  a  conference
 with  the  Passengers’  Association.
 They  had  a  long  discussion,  and  there
 he  promised  that  a  Janta  train  would
 be  run  very  shortly  from  Ahmedabad
 to  Delhi.  One  year  has  passed.  I  want
 to  know  when  the  Janta  train  will  be
 run,  and  whether  the  promise  given then  by  the  hon.  Railway  Minister
 was  his  personal  promise,  or  a  word
 on  behalf  of  the  Government?  When
 the  hon.  Minister  on  tour  promises
 certain  things,  I  think  it  is  the  pious
 duty  of  the  Government  to  imple- ment  them,  and  it  should  not  be  a
 vain  promise.  I  would  submit  and
 humbly  request  that  the  Janta  train
 from  Ahmedabad  to  Delhi  be  run  as
 early  as  possible.

 There  has  been  a  double  track
 @etween  Ahmedabad  and  Kalol,  but
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 when  it  was  sanctioned  it  was  decid-
 ed  that  it  would  be  extended  to
 Mehsana.  It  is  necessary  that  it
 should  be  extendeé  to  Palanpur,  ~be-
 cause  unless  there  is  a  double  track,
 more  trains  cannot  be  run,  and  as
 Kandla  port  is  there,  double  track  is
 absolutely  necessary  from  Ahmedabad
 to  Palanpur.  I  think  the  survey  has
 been  completed.  Hence  the  work  of
 doubling  the  track  from  Kalol  to
 Mehsnan  should  be  taken  up  as  early
 as  possible.

 A  survey  of  a  railway  track  has
 also  been  completed  from  Radhanpur
 to  Patan,  or  Harij  or  Becharji.  I
 want  to  know  the  result  of  that  sur-
 vey.  It  is  necessary,  that  Radhanpur
 should  be  joined  with  North  Gujarat,
 that  is  either  Patan,  Herij  or  Bechara-
 ji  because  thereby  the  distance  bet-
 ween  Kandla  and  Ahmedabad  will  be
 made  much  shorter,  and  in  that  case
 Kandla  port  would  get  an  impetus.

 Shri  R.  J.  Rao  (Koraput):  The  rail-
 way  administration  is  the  biggest  in-
 dustry  in  the  public  sector,  and  it  is
 but  proper  to  expect  good  results
 from  it.  It  is  true  that  good  progress
 has  been  made  in  these  ten  years,  but
 ther  are  some  shortcomings  which
 are  patent  and  cannot  be  ignored.
 Several  hon.  Members  have  spoken  in
 the  last  two  days  about  the  shortcom-
 ings,  and  I  in  my  turn  would  endorse
 some  of  them  and  add  one  or  two.

 Firstly  I  would  refer  to  one  matter
 which  has  been  mentioned  in  the
 White  Paper  on  the  Railway  Budget
 57-58  regarding  the  claims  that  the
 railways  have  to  pay  every  year  for
 loss  of  goods  or  for  damage  caused  to
 goods  in  transit.  In  the  year  1952-53,
 a  sum  of  Rs.  318  crores  was  paid  on
 that  account,  while  in  the  year  1955-
 56,  it  has  come  down  to  Rs.  2°56  crores.
 It  gives  us  no  satisfaction  to  be  told
 that  with  increase  in  traffic  and  with
 increase  in  claims  for  smal]  amounts, the  figure  has  not  risen,  and  that  steps are  being  taken  to  see  that  such  things do  not  recur.  Rs.  24  crores  a  year  is
 not  a  small  amount,  and  this  amount
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 cam  well  be  utilised  for  the  develop-
 ment  of  railways.

 J  know  personally  that  when  a
 notice  is  issued  to  the  railways  under
 gection  77  of  the  Railways  Act,  the
 General  Manager  does  not  reply  to  it,
 and  when  the  notice  is  sent,  he  recei-
 ves  the  notice  but  does  not  reply  to  it.
 When  the  suit  is  decreed,  and  the
 notice  is  taken  of  the  execution  he
 does  not  pay  the  amcunt;  it  is  only
 when  the  attachment  warrant  is  taken
 that  the  amount  is  paid.  When  the
 railways  know  that  a  certain  claim  is
 true,  it  is  up  to  them  to  pay  the
 amount  so  as  to  avoid  costs  and  un-
 pleasantness.  This  unsatisfactory
 state  of  affairs  is  wrong,  and  has  to
 be  corrected.
 5.47  hrs.
 (SHRIMATL  RENU  CHAKRAVARTTY  in  the

 Chair.}
 Regarding  overcrowding,  to  which

 reference  has  been  made  by  several
 hon.  Members,  the  hon.  Minister  him-
 self  is  conseious  of  this  fact,  and  he
 says  that  there  would  be  a  thirty  per
 cent  increase  in  passenger  traffic  dur-
 ing  the  Second  Plan  period.  But  with
 the  limited  funds  at  his  disposal,  he  is
 going  to  meet  only  fifteen  per  cent
 of  the  increase  in  passenger  traffic,
 but  regarding  the  other  fifteen  per
 cent  increase,  he  does  not  say  how  he
 is  going  to  meet  it.

 Of  the  railway  revenues,  about  Rs.
 03  crores  is  accounted  for  by  the
 receipts  from  third  class  passenger
 fares.  That  was  the  figure  for  the
 period  1956-57.  But  what  have  the
 railways  done  to  remove  the  conges-
 tion  in  the  third  class  compartments?
 The  speech  of  the  Railway  Minister
 does  not  breathe  a  word  about  it  ex-
 cept  the  fact  that  there  is  paucity  of
 funds.

 To  relieve  congestion,  I  would  sug-
 Suest  that  if  the  railways  cannot  put
 additional  trains  on  the  line,  they
 should  at  least  try  to  attach  some
 more  third  class  compartments  to  the
 trains  and  see  that  the  congestion  is
 removed.  Further,  they  may  again
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 impose  the  restriction  of  fifty  miles
 for  travel  in  mail  and  express  trains.
 This  restriction  was  there  previously,
 but  subsequently  it  had  been  removed.

 As  in  the  case  of  first  class  pas-
 sengers,  the  seating  capacity  in  the
 third  class  compartments  also  should
 be  fixed.  and  instructions  should  be
 given  to  the  booking  offices  not  to
 book  third  class  tickets  when  it  is
 found  that  there  are  already  sufficient
 number  of  passengers  in  the  train.
 Unfortunately,  no  care  has  been  taken
 of  this  aspect  by  any  officer  or  by  any
 section  of  the  railways,  with  the
 result  that  as  many  persons  as  possi-
 ble  travel  in  the  third  class  compart-
 ments,  and  tickets  are  being  issued  to
 them.  This  is  a  very  unsatisfactory
 state  of  affairs,  and  I  hope  the  Rail-
 ‘vay  Minister  will  look  into  it.

 I  now  come  to  the  increase  in  sup-
 plementary  charge  on  freight  and  the
 tax  on  railway  fares.  Some  hon.
 Members  have  questioned  the  legality
 and  the  propriety  of  the  levy  of  the
 tax  on  railway  fares  by  the  Finance
 Minister,  their  contention  being  that
 the  Railway  Budget  is  a  separate
 budget,  the  Railway  Minister  being  in
 charge  of  it,  the  revenues  must  go  to
 the  railways,  and,  therefore,  he  is  the
 competent  authority  to  levy  the  tax.
 4  would  say  that  if  any  person  is  to
 levy  a  tax  on  railway  fares  and
 freights,  it  is  only  the  Finance  Minis-
 ter,  not  the  Railway  Minister,  The
 Railway  Minister  is  only  in  charge  of
 the  railways.  This  tax  which  is  levied
 on  railway  fares  and  freights  goes

 “to  the  State  revenues  and  not  to  the
 railway  coffers.

 Apart  from  the  legality  or  the  pro-
 priety  of  it,  what  we  are  more  con-
 cerned  with  is  the  justification  for  the
 levy  of  a  tax  on  railway  fares  and  a
 surcharge  on  freight.  What  are  the
 extra  amenities  that  have  been  pro-
 vided  for  the  third  class  passengers  in
 these  areas?  Where  is  the  need  for
 this  levy?  Simply  because  there  is
 the  need  to  have  additional  finance,
 are  you  going  to  levy  a  further  tax  on
 fares  and  a  surcharge  on  freight?
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 it  appears  to  me  that  both  the  Min-

 isters  seem  to  have  had  an  agreement
 pefore  the  Budget,  one  saying  that  he
 would  touch  one  pocket,  and  the  other
 saying  that  he  would  touch  the  other
 pocket.  If  you  ask  the  Railway  Min-
 ister,  ne  would  say,  पू  have  touched
 eniy  one  pocket;  |  have  kept  the
 other  pocket  intact’,  whereas  the  Fin-
 ance  Minister  might  say,  ‘No,  I  have
 taxed,  but  the  whole  tax  is  being
 given  w  the  States’.  The  entire
 amount  that  3s  received  by  way  of
 this  tax  on  fares  and  freight  goes  to
 the  States,  and  not  a  part  of  it  would
 go  to  the  railways.

 In  regard  to  surcharge  on  freight,  I
 would  say  thut  there  is  already  a  sur-
 charge  of  63  per  cent  levied  since
 1956.  When  the  Railway  Minister  was
 presenting  his  budget,  in  March,  7957,
 he  said  that  the  report  of  the  Railway
 Freight  Structure  Mnquiry  Committee
 was  awaited  and  that  on  receipt  of  its
 report,  he  would  take  proper  action.
 But  now,  in  May  1957,  he  says  that
 the  report  has  been  received,  but  the
 recommendations  have  to  be  studied,
 and  pending  the  study  and  imple-
 mentation  of  the  recommendations,
 hie  would  levy  a  further  surcharge  of
 6h  per  cent;  and  stated  that  by  the
 end  of  this  year,  the  recommendation
 would  bé  implemented.

 But,  I  would  ask,  where  was  the
 hurry  in  these  six  or  seven  months
 for  him  to  levy  a  surcharge  of  63  per
 cent  more.  I  see  no  reason  for  it
 except  perhaps  the  reason  that  there
 is  deficit  financing  in  the  railways.
 Excepting  for  this,  there  is  no  justi-
 fication  for  levying  any  further  sur-
 charge.

 I  shall  now  refer  to  certain  local
 problems  concerning  the  Orissa  State.
 The  light  railway  of  Paralakimedi
 was  opened  by  the  then  Maharaja  of
 Paralakimedi,  about  the  year  1910.
 But  the  locomotives  and  the  engines on  that  railway  have  not  been  re-
 placed  since  then.  You  will  be  sur-
 prised  to  know  that  the  total  distance
 is  only  56  miles,  and  yet  the  schedul-
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 ed  time  allowed  by  the  railways  for
 that  distance  is  74  hours;  but  it  is
 seldom  that  the  train  reaches  the
 destination  in  less  than  2  hours.  The
 speed  of  the  train  is  so  slow,  that  it  is
 open  toa  passenger  to  get  down,  to
 ease  himself  and  then  to  get  into
 the  train  and  sit  comfortably.  Several
 representations  have  been  made  to
 the  South-Eastern  Railway  in  this  re-
 gard,  but  nothing  has  happened.
 Neither  have  any  engines  nor  coaches
 been  replaced  nor  have  any  _  repairs
 been  carried  out  to  the  track.

 If  you  happen  to  travel  in  the  night On  that  line,  you  will  find  that  there
 ure  no  lights  in  the  compartments, and  there  is  no  water  in  the  lavato-
 ries.  The  same  third  class  fare,  and
 the  same  first  class  fares  are  being charged  there  as  in  other  railways. But  what  is  the  justification  for  the
 railways  not  to  look  to  these  imme-
 diate  comforts  which  they  are  bound to  provide  for  the  passengers?  q
 would  appeal  to  the  Railway  Minister to  look  into  this  matter  and  see  that this  hght  railway  is  at  least  converted into  metre  gauge.  After  all,  the  dis-~ tance  is  only  56  miles.  Moreover, several  metre  gauge  railways  in  the south  are  being  converted  into  broad Sauge;  so,  those  materials  can  be  used for  converting  this  line  into  8  metre gauge  line.

 Now,  I  come  to  the  question  of  lay- ing  additional  lines  in  the  district  of Koraput.  Koraput  is  a  backward  dis- trict,  which  is  the  southernmost  dis- trict  of  Orissa,  and  which  lies  between the  States  of  Andhra  Pradesh  and Madhya  Pradesh,  Several  lines  in this  district  were  Surveyed  in  the
 year  946  by  the  then  Bengal-Nagpur Railway.  I  understand  that  a  final Survey  was  also  made.  Thereafter  the
 Bengal-Nagpur  Railway  Co.  was taken  over  by  Government,  and  after the  State  has  become  the  owner,  noth- ing  has  been  done.

 In  I956,  when  the  Railway  Minis y  te,
 Presented  his  budget,  he  more  or  less laid  down  a  policy  regarding  cons- truction  of  new  railway  lines.  He  is
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 reported  to  have  said  in  his  budget
 speech  that  new  lines  would  be  taken
 up  in  areas  which  are  backward,
 where  there  is  heavy  traffic,  where
 there  are  projects,  where  there  is
 industrial  development  or  where  mi-
 nerals  are  found.

 All  these  conditions  do  exist  there.
 In  the  Second  Five  Year  Plan  pub-
 jished  by  the  Railway  Board,  they
 have  stated  at  page  8  that  ‘construc-
 tion  of  new  lines  to  open  up  parts  of
 the  country  at  present  not  served  has
 been  deferred,  but  it  is  proposed  that
 in  addition  to  new  lines  already  sur-
 veyed,  many  new  lines  would  be
 surveyed  during  the  Second  Plan
 period.  The  hon.  Minister,  in  his
 budget  speech,  states  that  it  will  not
 be  prudent  to  sanction  new  surveys
 during  1957-58  unless—there  is  a  pro-
 viso—they  are  connected  with  an
 important  development  project  or  are,
 required  urgently  on  operational
 grounds  or.  strategic  considerations.

 I  would  say  that  the  condition  in
 the  district  of  Koraput  conform  to  the
 tests  laid  down  by  the  then  railway
 Minister  (in  956)  and  the  subsequent
 criterion  laid  down  by  the  present
 Railway  Minister.  Koraput  is  a  back-
 ward  district  inhabited  by  tribal
 people.  It  is  rich  in  minerals.  Private
 enterprise  is  working  iron  ore,  manga-
 nese,  mica,  lime  and  other  minerals.
 But  no  industry  is  being  established
 there  because  of  transport  difficulties;
 the  nearest  railhead  being  at  a_  dis-
 tance  of  70  to  80  miles.

 I  would  only  request  the  hon.  Min-
 ister  to  consider  whether  the  survey
 made  by  the  Bengal-Nagpur  Railway
 in  the  year  1946-47  could  not  again
 be  taken  up;  let  him  consider  if  one
 of  those  lines  could  not  again  be  sur-
 veyed  or  the  surveys  or.  estimates
 already  prepared  not  readjusted  in  the
 light  of  present  circumstances.  In  the
 recent  All  India  Tribal  Conference
 held  at  Koraput,  inaugurated  by  the
 hon.  Home  Minister,  and  presided
 over  by  the  Congress  President,  Shri
 Dhebar  Bhai,  this  question  was  in  the
 forefront.  It  was  felt  by  all  the  per-
 sons  assembled  there  that  lack  of
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 transport  was  the  main  reason  for  the
 backwardness  of  the  region.

 I  would  again  request  the  Railway
 reconsider  the  policy

 regarding  survey  of  new  lines  and
 construction  of  new  lines  in  the  light
 of  all  the  circumstances  so  that  the
 district  of  Koraput  is  served  by  the
 railways.

 Shri  ्  B.  Vittal  Rac  (Khammam):
 Before  I  offer  some  observations  on
 the  Railway  Budget,  I  would  just  like
 to  say  something  about  the  serious
 Mahbubnagar  disaster,  in  connection
 with  which  the  Vice-President  ef  a
 trade  union  was  prosecuted  for  pull-
 ing  the  alarm  chain  the  day  previous
 to  the  aceident  because  he  was  afraid
 that  the  train  would  meet  with  disas-
 ter  in  view  of  the  heavy  rains  and
 the  bad  condition  of  the  bridge.  I
 will  only  read  a  few  lines  from  the
 concluding  paragraph  of  the  judge-
 ment  of  the  Magistrate.  The  Magis-
 trate  says:

 “The  learned  advocate,  Mr.  Siva-
 ram  Shastri,  contends  that  the
 Government  was  contemplating  to
 withdraw  the  prosecution  against
 the  accused  and  had  obtained
 a  month’s  adjournment  for
 filing  withdrawal.  But  that  was
 not  so  done.  Whatever  may  be
 the  reasons  for  not  withdrawing
 the  prosecution,  the  rail-
 way,  in  my  opinion,
 was  il]  advised  in  pursuing
 this  case  futher.  The  accused  was
 prosecuted  for  doing  a  good  deed
 and  in  reward  of  his  good  deed,  he
 has  reaped  harassment  and  pro-
 section.  In  _  short  the  accused
 had  reasonable  and  sufficient  cause
 for  pulling  the  alarm  chain  and
 deserves  to  be  acquitted  in  the
 interests  of  justice,  and  is  hereby
 acquitted”.

 As  the  hon.  Speaker  has  admitted
 a  motion  on  this,  I  will  not  deal  fur-
 their  with  the  Mahbubnagar  disaster.

 Our  railways  being  the  biggest  trans-
 port  system  in  the  country,  with
 35,000  route  mileage,  it  has  undoubte-
 dly  to  bear  a  greater  strain  and  move
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 more  goods  as  a  result  of  the  imnple-
 mentation  of  the  Second  Pian.  in
 our  country,  other  means  of  transport
 are  very  meagre,

 The  road  transport  system  accounts
 for  only  .26  mile  per  square  mile;
 coastal  shipping  is  also  very  meagre
 because  during  the  last  year  it  moved
 only  3  million  tons  as  against  I6
 million  tons  moved  by  the  railways,
 and  the  total  mileage  of  navigable  in-
 land  waterways  is  about  5,760  includ-
 ing  backwaters,  canals  and  so  forth.

 Therefore,  when  the  overall  scheme
 under  the  Second  Plan  was  formula-
 ted,  we  knew  what  was  required  of  the
 railway  system.  It  is  no  use  the  Rail-
 way  Minister  now  coming  and  telling
 us  that  the  funds  allocated  are  very
 meagre  and  they  cannot  carry  the
 goods  or  passengers  expected  of  them
 during  the  Second  Plan.  We  knew
 this  position  full  well.  Within  the
 limitations,  we  Knew  there  would  be
 shortage  of  steel  and  cement.  But
 within  the  limitations,  if  we  examine
 the  performanve  of  the  Ministry,  we
 find  that  operational  efficiency,  instead
 of  showing  an  upward  trend,  has  gone
 down.
 6  brs.

 I  will  cite  an  example.  Figures
 have  alreay  been  quoted  by  Shri
 Feroze  Gandhi  to  show  that  operation
 al  efficiency  has  gone  down  to  the
 extent  indicated.  Take,  for  instance,
 the  Dornakal-Bezwada  line.  This  line
 runs  on  the  Grand  Trunk  route.  This
 line  serves  the  Singareni  collieries.
 But  goods  trains  travelling  from  Dor-
 nakal  to  Bezwada,  a  distance  of  77
 miles,  take  somewhere  between  23
 and  27  hours.  This  makes  an  average
 speed  of  3.5  miles  per  hour;  a  loaded
 bullock  cart  would  go  faster.  At  some
 stations,  the  goods  trains  are  detained
 for  three  hours,  because  preference
 has  to  be  given  to  the  Grand  Trunk
 Express,  the  Janta  Express  and  the
 air-conditioned  de  luxe  trains.  This
 is  the  position.  When  detentions
 take  place,  what  happens  is  that  the
 turnround  of  wagons  is  curtailed.  This
 affects  so  rnany  other  things.

 23  MAY  3957  General  Discussion  १752

 The  same  is  the  case  with  passenger.
 trains,  It  is  enough  if  I  quote  one  in-
 stance.  In  our  division,  generally  the
 passenger  trains  are  very  late.  Pwn-
 ctuality  performance  has  gone  down.
 There  was  a  small  committee  appoin-
 ted  to  go  into  this  question  in  ow
 division  two  years  ago.  I  do  not  know
 what  the  recommendations  of  that
 committee  were  and  how  far  they
 have  been  implemented.  But  even  to
 this  day,  the  punctuality  performance
 of  the  Secunderabad  Division  of  the
 Central  Railway  is  very  deplorable.
 This  is  the  position  always.  Figures
 are  given  that  they  have  been  able  to
 move  so  many  ton  miles,  so  much  of
 goods  and  so  on.  But  practically  seen,
 here  in  this  very  House  it  has  been
 said  several]  times,  not  infrequently,
 that  mills  are  being  closed  down  for
 want  of  coal  supply,  whereas  coal  is
 lying  at  the  pithead  in  accumulated
 quantity.

 Even  tod:y,  what  is  the  position  in
 the  manganese  mines?  What  is  man-
 ganese?  It  holds  second  place  in
 India’s  mineral  production  and  occup-
 ies  the  first  place  in  the  list  of  exports
 from  India  The  position  today  is
 that  all  the  mines  are  threatened  with
 closure  because  they  are  not  able  to
 move  manganese  valued  at  Rs.  2
 crores  accumulated  at  the  pitheads.
 have  to  export  nearly  8  lakh  tons  of
 manganese  to  other  countries  so  that
 we  may  earn  foreign  exchange.  But
 today  the  position  is  that  these  mines
 are  thereatened  with  closure  because
 of  the  failure  of  the  transport  system.

 Then  again,  for  opening  a  small  sta-
 tion  they  take  considerable  time.
 Some  stations  are  opened  not  as  pass-
 enger  amenities;  according  to  their
 own  statement,  crossing  stations  are
 opened  for  operational  efficiency.  I
 will  give  the  example  o?  one  station between  Karepalli  and  Tadakolpudi on  the  Dornakal-Bhadrachalam  line. For  three  years,  this  has  been  going on.  In  ‘1956-57,  a  sum  of  Rs.  10,008  or Rs.  20,000  was  provided,  but  no  work was  done.  In  ‘1957-58,  a  provision  of Rs.  4  lakhs  was  made.  In  ‘1958-59,
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 there  is  some  provision.  Three  years
 to  open  a  station—that  is  the  position
 in  between  two  stations  which  are  l4
 miles  apart.  This  track  has  to  cater
 for  a  heavy  volume  of  traffic  because
 coal  has  to  be  moved.  But  for  opening
 the  station,  they  take  three  years.

 ac
 If

 this  is  the  rate  of  progress  regarding
 operational  efficiency,  I  do  not  know
 when  we  will  attain  the  objective  laid
 down  in  the  Estimates  Committee’s
 recommendation  that  no  man  should
 walk  more  than  25  miles  to  reach  the
 nearest  railway  station.

 I  think  it  will  be  another  Five
 Year  Plan.

 Shri  Ranga  (Tenali):  Even  then  you
 are  lucky.

 Shri  T.  B.  Vittal  Rao:  Now,  I  come  to
 the  increase  in  freights.  A  committee
 aas  been  appointed  to  go  into  this
 yuestion.  The  committee  has  repor-
 ed.  The  Minister  says  that  they  have
 secommended  an  upward  revision.
 But,  let  us  examine  the  whole  report.
 The  freight  increase  last  year  was
 only  an  indication  to  the  committee
 .o  go  ahead  with  the  increase  in  fre-
 ght.  Without  examining  the  question
 igain,  the  freight  rates  are  being  in-
 creased.  This  means  that  they  have
 no  respect  or  regard  for  the  com-
 mittee’s  recommendations.

 Then,  I  come  to  the  question  of  tax
 on  railway  fares.  There  was  a  con-
 vention  that  was  adopted  by  the  Rail-
 ways  by  a  resolution  of  this  House.
 In  flagrant  violation  of  that  resolution,
 they  now  come  with  a  tax  on  railway
 fares.  This  convention  was  formula-
 ted  by  a  committee  of  this  House  and
 it  was  placed  before  this  House  and
 it  was  adopted  by  means  of  a  resolut-
 jon.  Within  one  year  we  have  increa-
 sed  the  depreciation  fund  by  Rs.  40
 crores  and  we  are  now  having  fresh
 taxation  through  the  Finance  Minis-
 try.  That  means  we  have  no  respect
 for  a  resolution  passed  by  this  House
 and  it  has  no  meaning  for  the  Rail-
 way  Ministry.

 I  come  to  the  development  works.
 We  were  told  that  during  the  Second
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 Five  Year  Plan  more  than  800  miles
 eannot  be  opened.  What  has  happened
 in  the  first  year  of  the  Second  Five
 Year  Plan?  Only  87  miles  of  traffic
 has  been  openef.  That  is  to  say,  that
 out  of  an  average  of  60  miles  to  be
 opened  up  in  a  year  we  have  been
 able  to  open  only  87  miles,  a  little
 over  55  per  cent.  If  this  is  the  rate
 at  which  we  are  going,  I  do  not  know
 whether  we  would  be  able  to  achieve
 this  target  of  800  miles.  Previously,
 we  were  told  in  the  First  Five  Year
 Plan  that  in  the  first  two  years  there
 will  not  be  much  tempo  and  it  will
 gather  momentum  in  the  third,  fourth
 and  fifth  years.  I  do  not  know  if  that
 is  going  to  be  the  case  even  in  the
 Second  Five  Year  Plan.

 Coming  ‘to  the  engineering  survey,
 engineering  survey  of  the  line  from
 Salem  to  Bangalore  was  sanctioned.
 It  took  six  months  after  the  sanction
 to  start  field  work.  This  is  after  all
 a  24  mile  link.  For  this  they  take  8
 months  and  yet  the  report  is  not  there.
 On  an  average  we  are  going  7  miles  a
 month;  that  means,  every  day  a  quar-
 ter  of  a  mile  or  440  yards  is  surveyed.
 If  this  is  the  progress  I  do  not  know
 what  standards  have  been  laid  down
 by  the  Engineers.

 I  come  to  the  traffic  survey.  There
 is  a  link,  the  Ramagundam-Nizamabad
 rail  link.  To  submit  a  report  on  the
 traffic  survey  it  took  nearly  two  years.
 I  cannot  understand  this  delay  for  a
 traffic  survey.  For  an_  engineering
 survey,  you  can  say  that  the  terrain
 is  difficult.  Even  then  440  yards  a  day is  a  very  sma}l  figure.  Even  after  two
 years  the  report  of  this  traffic  survey
 is  not  in  the  hands  of  the  Railway
 Board  and  ३4  do  not  know  when  they
 will  examine.  The  other  day  7  asked
 a  specific  question  whether  this  pro-
 gress  is  being  deliberately  slowed
 down  because  it  is  not  going  to  be
 taken  up  in  the  Second  Five  Year
 Plan  and  it  was  said  that  it  was  not
 so.  Then  what  is  the  reason  for  this
 slow  progress  except  that  it  reflects
 little  credit  on  the  efficiency  of  the
 Railways.
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 I  will  now  take  up  the  question  of

 passenger  amenities.  What  is  the  pro-
 gress?  Today,  everybody  is  crying
 that  there  is  little  relief  from  over-
 crowding.  You  have  introduced  a
 DeLuxe  train—air-conditioned  train.
 What  is  the  capacity  of  this  train?  It
 is  225  passengers  per  train,  whereas
 the  Janta  can  carry  750.  If  we  ask
 for  any  additional  train  in  any  part
 of  the  route,  we  are  told  that  the  line
 eapacity  is  not  there.  But,  the  air-
 conditioned  train  could  have’  free
 passage  and  for  that  the  capacity  of
 the  track  does  not  arise.  First  pri-
 ority  should  be  given  ६०  relieving
 overcrowding  than  to  air-conditioned
 trains.

 Now,  I  come  to  some  of  the  _  staff
 matters.  The  staff  have  been  long
 waiting  for  the  new  deal  that  was
 promised  in  the  year  1956,  The  Rail-
 way  Minister  assured  that  whenever  it
 is  announced,  we  need  not  worry  and
 it  will  be  given  retrospective  effect
 and  will  be  implemented  from  ist
 April  1956.  We  were  specifically  told
 that  the  whole  thing  is  being  delayed
 because  the  Minister  wanted  to  have
 consultations  with  the  National  Fed-
 eration  of  Indian  Railwaymen.  After
 all,  the  Federation  was  called  but  no
 consultation  took  place  as  far  as  I
 know;  only  an  announcement  was
 made.  This  long  awaited  new  deal
 for  bettering  the  conditions  of  class
 III  employees  was  announced  at  last; and  what  has  happened?  The  Minister
 announced  that  it  is  going  to  benefit
 175,000,  people.  You  will  find  that  out
 of  this  175,000  already  -1,00,000,  who
 are  in  service  will  not  be  benefited  at
 all,  because  you  have  not  given  ser-
 vice  weightage.  The  result  is  that
 senior  employees  will  not  be  bBene-
 fited.  You  say  that  Station  Mast-
 ers  will  get  Rs.  00  but  most ef  them  are  getting  more  than  Rs.
 100/-  and  it  will  be  of  little  benefit to  them;  it  will  benefit  only  the  new
 entrants.

 Then,  there  used  to  be  a  paragraph on  relations  with  labour.  This  time
 it  has  been  omitted.  Probably,  the
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 relations  are  not  as  good  as  they  have
 been  previously  and  the  Minister  has,
 therefore,  thought  it  fit  to  omit  it.

 I  come  to  victimisation  on  railways.
 I  have  got  a  case  where  one  Mr.
 Subramaniam,  General  Secretary,
 South  Eastern  Railway  Employees
 Union  has  been  charge-sheeted  be-
 cause  he  had  the  audacity  to  write  an
 article  in  the  paper  about  the  injus-
 tices.  Here  is  a  General  Secretary
 of  a  Union.  No  doubt,  he  is  an  em-
 ployee  of  the  Railways.  But,  if  as
 Secretary  of  the  Union  he  cannet
 issue  a  statement,  I  think,  there  wili
 be  no  rights  for  a  railway  employee
 at  all.

 I  come  to  the  most  important  ques-
 tion—how  political  mghts  are  being
 trampled  upon.  In  Chittranjan,  it  is
 a  protected  area.  Even  during  the
 General  Elections  no  political  leader
 was  allowed  to  go  in  and  address  the
 workers.  They  cannot  have  any  poli-
 tical  rights  or  civic  rights.  This  is  the
 position.  For  instance,  in  the  Conduct
 Rules  it  is  laid  down  that  an  employee
 ean  stand  for  election  to  Muniei-
 palitics  but  nobody  is  given  permiss-
 ion.  =

 Lastly,  I  would  like  to  say  a  few
 words  about  the  Second  Pay  Com-
 mission.

 Mr,  Chairman:  The  hon.  Member’s
 time  is  up.

 Shri  T.  B.  Vittal  Rao:  The  Minister
 said  that  it  is  left  to  the  Finance
 Ministry.  The  Railway  Ministry  as
 the  employer  of  ]  lakhs  of  labourers
 has  to  take  the  initiative  to  have  the
 Second  Pay  Commission  appointed
 because  the  other  Government  ser-
 vants  are  only  8  lakhs.

 Shri  B.  C.  Kamble  (Kopargaon):  A
 feature  of  the  Indian  Railways  that
 has  struck  me  most  is'  the  tremendous
 disparity  in  the  railway  mileage  bet-
 ween  the  north  and  the  south.  This  is
 very  apparent  and  glaring.  If  any hon.  Member  will  take  the  map  of  the
 Indian  Railways  he  will  find  that in  the  north,  and  more  parti-
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 oularly  in  Uttar  Pradesh  there  is  a
 good  net-work  of  railways  whereas  in
 the  south  we  find  only  very  stray
 lines  of  railways.  I  have  tried  to  cal-
 culate  the  mileage  in  the  north  and
 the  mileage  in  the  south.  On  a  broad
 calculation  what  I  find  is  that  out  of
 a  total  mileage  of  34,000  nearly  20,000
 to  24,000  miles  are  in  the  north  and
 merely  about  10,000  miles  are  in  the
 south.

 Shri  C.  9,  Pande  (Naini  Tal):  What
 is  the  proportion  of  the  area  and  also
 of  the  population?

 Shri  B,  C.  Kamble:  The  proportion
 comes  to  5:2.  It  may  be  that  during
 the  British  days  this  was  the  propor-
 tion,  but  looking  to  the  new  works
 which  are  proposed  to  be  undertaken
 under  the  Second  Five  Year  Plan
 there  appears  to  be  a  continuation  of
 the  policy.  Major  or  small  works  to
 the  tune  of  nearly  Rs.  60  crores  are
 proposed  in  the  Second  Five  Year  Plan.
 There  also,  we  find  at  pages  35  to
 50  of  the  White  Paper,  the  same  poli- cy  has  been  pursued.  There  have
 been  desperate  demands  in  this  House
 and  complaints  are  made  with  regard to  the  needs  of  different  region.
 Therefore,  I  would  like  to  submit
 that  this  kind  of  discrimination  in
 developing  one  area  at  the  cost  of  the other  must  come  to  an  end.

 In  this  connection  I  beg  to  submit two  proposals.  One  proposal  was made  by  an  hon.  Member  that  State-
 wise  committees  be  established,  and
 that  the  Railway  Board  should  be
 recast.  If  that  is  not  possible,  then two  sub-committees,  one  for  the  north
 and  one  for  the  south,  should  be  estab-
 lished.  That  is  so  far  as  the  disparity in  the  railway  mileage  between  the
 north  and  south  is  concerned.

 Then,  looking  to  the  failure  or  other-
 wise  of  the  First  Five  Year  Plan  on
 the  Railways  what  we  find  is  that  the
 Plan  has  not  been  successful.  Let  us
 broadly  see  the  results.  The  result  is
 that  the  working  expenses  per  train
 mile  has  been  increased  by  2.  It  was
 Rs.  4]  in  the  first  year  of  the  First
 Five  Year  Plan  and  now  it  has  increas-
 ed  to  Rs.  13.  Similarly,  with  regard

 ~

 23  MAY  i0857  Genera?  Discussion  7758

 to  net  earnings,  the  net  earnings  at  ti:
 commencement  of  the  First  Five  Year
 Plan  was  2°80  and  that  has  fallen  to
 2.76,  that  is  a  reduction  of  0O4.  There
 are  new  lines  only  to  the  extent  of
 880  miles  which  have  been  opened.
 This  is  the  result  of  spending  Rs.  400
 crores.  If  Rs.  400  crores  had  been
 properly  utilised  I  am  quite  sure  that
 the  railway  map  of  this  country  would
 have  been  radically  changed.  But
 there  is  no  human  approach.  There  is
 only  money,  but  there  is  no  mind,  no
 soul.  That  is  why  we  are  having  this
 kind  of  results.

 I  would  also  like  to  refer  to  the
 question  of  recruitment  of  people
 belonging  to  Scheduled  Castes  and
 Scheduled  Tribes,  and  also  Anglo-
 Indians.  My  hon.  friend  Shri  Sivaraj
 has  aiready  referred  to  it.  What  we
 find  is  that  so  far  as  Allahabad  Rail-
 way  Services  Commissien  is  concerned,
 it  appears  to  be  so  orthodox  that  out
 of  2047  scats  reserved  for  the  Schedul-
 ed  Castes  that  Commission  has  been
 pleased  only  to  recruit  33l.  There
 must  be  found  certain  ways  and  means
 to  just  meet  the  requirements  so  far
 as  recruitment  is  concerned.  This  is
 a  constitutional  provision  and  if  the
 con.titulional  provision  is  being  stifled
 in  this  fachion,  then  this  hon.  House
 should  see  and  adopt  certain  means  to
 safeguard  that  provision.

 Here  also  I  would  like  to  make  cer-
 tain  proposals.  My  first  proposal  is
 that  the  hon.  Minister  in  charge  of
 Railways,  who  also  happens  te  be  a
 representative  of  the  Scheduled  Caste
 and  Scheduled  Tribes,  should  appoint
 a  committee  of  the  Members  of  this
 House  who  belong  to  the  Scheduled
 Caste  and  Scheduled  Tribes  and  they
 should  make  certain  suggestions  in  the
 matter  of  implementing  the  quota  of
 reservation.  The  second  suggestion
 that  I  would  like  to  make  is  that  at
 least  one  member  of  each  Railway
 Services  Commission  should  be  from
 the  Scheduled  Caste  and  Scheduled
 Tribes.  My  third  proposal  is  that  such
 of  the  organisations  of  the  Scheduled
 Caste  and  Scheduled  Tribes  railway
 workers  as  are  there  must  be  recog-

 nised.
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 {Shri  B.  C.  Kamble]
 There  is  one  difficulty  with  regard

 to  the  filling  up  of  this  quota.  What
 happens  is  this.  There  are  general
 unions,  no  doubt,  but  the  general
 unions  say:  “We  do  not  recognise
 sectarian  things”.  Even  though  there
 is  a  constitutional  provision,  yet,  I  am
 sorry  to  say,  those  who  organise  labour
 say  that  so  far  as  Scheduled  Caste
 and  Scheduled  Tribes  are  concerned
 they  are  not  prepared  to  recognise
 them.  How  are  we  to  get  out  of  this
 impasse?  Therefore,  if  there  are  any
 organisations  of  the  Scheduled  Caste
 and  Scheduled  Tribes  workers  those
 organisations  should  be  recognised  by
 the  Government,  and  thereby  to  a
 certain  extent  the  defficiency  can  be
 made  good.

 I  would  like  to  turn  to  another  as-
 Pect  of  the  Railways  and  that  is  with
 regard  to  the  import  of  materials.
 There  are  two  categories  of  imports
 of  materials;  one  is  those  who  imported
 directly  and  the  other  is  those  import-
 ed  through  agents  in  Indig.  The  quan-
 tum  of  direct  imports  during  the  year
 1955-56  is  to  the  tune  of
 Rs.  -15,18,00,000,  and  that  imported
 through  agents  in  India  is  to  the  tune
 of  Rs.  -17,45,00,000;  that  is  to  say,
 imports  are  more  through  the  agents
 in  India.  Can  it  not  be  stopped,  and
 either  the  Railway  Board,  or  the  diffe-
 rent  Railways,  or  even  the  Govern-
 ment  directly  do  these  imports?  That
 is  a  suggestion  I  want  to  make.

 Then  I  come  to  the  question  of  sup-
 ply  of  khadi  to  the  railway  employees.
 For  khadi  cloth  of  the  length  of  near-
 ly  12,31,871  yards  the  price  paid  is
 Rs.  27,00,000,  and  on  calculation  the
 price  per  yard  comes  to  Rs.  2°50.  Even
 though  it  may  be  the  policy  of  the
 Government  or  the  Party  in  power  to
 promote  khadi,  yet  the  question  is
 whether  this  is  going  to  be  a  costly
 thing  for  the  Railways  or  whether  the
 Railways  can  do  better  business  in
 the  open  market  so  far  as  provision
 of  cloth  is  concerned.  I  would  sug-
 gest  that  this  kind  of  things  must  be
 brought  to  a  stop.
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 Finally  I  want  to  refer  to  the  pay
 scales  of  the  lower  grade  staff.  From
 the  figures  we  find  that  the  lower
 grade  staff  in  class  III  and  class  IV
 are  really  under-paid  and  class  I  and
 class  II  people  are  over-paid.  If  we
 are  to  follow  the  pattern  of  a  socialis-
 tic  society,  then  this  disparity  must
 be  brought  to  an  end.  There  are  cer-
 tain  categories—I  do  not  want  to  read
 all  the  figures—where  things  are  very
 bad.  As  certain  hon.  Member  have
 said,  and  I  would  like  join  them  in
 their  demand,  a  second  Pay  Commis-
 sion  should  be  appointed  and  see  whe-
 ther  we  can  relieve  the  miseries  of
 the  workers  in  class  III  and  class  IV.

 Finally,  I  would  like  to  make  my
 proposals.  The  first  will  be:  drop  the
 electrification  of  railways.  We  concur
 with  what  Shri  Dange  has  said  in  this
 regard.  Similarly,  we  would  like  to
 say  that  such  projects  where  there
 have  been  a  concentration  of  railways
 should  be  dropped.  I  would  refer
 particularly  to  Uttar  Pradesh.  Then,  I
 should  like  to  point  out  that  there
 should  be  tightening  up  of  the  econo-
 my  and  this  can  be  done  by  due
 vigilance.

 Next,  I  plead  that  so  far  as  the  sur-
 charge  on  third  class  travel  up  to  30
 miles  is  concerned,  it  should  be  com-
 pletely  dropped.

 Mr.  Chairman:  I  propose  to  call  the
 hon.  Minister  at  quarter  to  five.  There
 are  still  a  large  number  of  speakers;
 so,  I  would  suggest  that  the  speakers
 whom  I  shall  call  upon  now  will  try
 to  be  as  short  as  possible  and  if  pos-
 sible  finish  their  speeches  within  the
 limit  of  ten  minutes  each  so  that  I
 will  be  able  to  call  one  more  speaker
 before  I  cal)  on  the  hon.  Minister.

 श्री  टोडिवा  (सकर)  :  रेलवे  बजट  पर
 जो  तन  दिन  से  बहस  चल  रदी  है,  उसमें
 मुझे  भो  जो  आपने  बोलने  का  अवसर  प्रदास
 किया  है.  उसके  लिए  में  झापको  धन्यवाद
 देता  हूं  ।॥  विरोधी  पक्ष  कीः  झोर  से  जो  बातें
 कही  गई  हैं,  थे  सुनने  में  तो  र्च्छ  बरत
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 होती  हैं,  लेकिस  ये  सब हूं  क नहीं  हैं।
 जहां  तक  मैंने  देखा  है,  इन  पिछले  दस  दषों
 मे  भारतीय  रेलो  a  बहुत  भारी  तरबर्कः  की
 हुं  1  हो  सकता  हूँ  कहीं  पर  कोई  कमी  रह  गई
 हो  जिस  को  दूर  करता  हमारा  कर्त्तत्य  है  ।  सौ
 अ्रतिदात  परफैक्टनैस  तो  न  बाई  है  और  न  भा  ही
 सकता  हैं।  लेकिन  जहाँ  तक  भी  सुधार  हो
 सकता  हूँ,  वहां  तक  हमें  करना  चाहिए  ।  जो
 उन्नति  इन  फिछलों  दस  बरसों  में  भारतीय  रेलों
 ने  की  हूं.  उसमें  किन्‍्हीं  प्रदेशों  का  तो  ज्यादा
 हिस्सा  रहा  है  भौर  कि  ही  का  कम  1  जिन  प्रान्तों
 में  रेलों  की  सुविधायें  कम  प्रदान  की  गई  हे  उनमें
 राजस्थान  तथा  उत्तर  बंगाल  या  अ्रसम  के  भार
 सब  से  पहले  ते  हे  ny  ये  दोनों  प्रान्त  एक  प्रकार

 से  सीमा  प्रान्त  बन  गए  हूँ  क्योकि  इनबी  सीमा
 थर  पाकिस्तान  स्थित  हैं  और  ये  इसी  तरह  से
 डे  जिस  तरह  से  कि  नाथ  बेस्ट  फ्रंटियर  हुआ
 करता  था  ।  दूर्भाग्यवद्न  इन  दोनों  भागों  को
 उस  उन्नति  में  हिस्सा  बहुत  ही  कम  भिला  है
 जो  कि  समस्त  भारतवर्ष  में  हुई  है  यहाँ
 अआाज  भी  ऐसी  ऐसी  जगहें  हें  जहाँ  पर  कि
 संकड़ों  मील  तक  रेलो  का  नाम  निशान  नही
 मिलता  ।  राजस्थान  में  पिलानी  एक  जगह  है
 जोकि  शिक्षा  का  एक  बड़ा  कंन्द्र  है,  वहाँ  पर  रेल
 नही  है  शेखाबटी  में  झ्राज  रेल  सुविधायें
 नहीं  हैं  1  श्ाज  वहाँ  पर  लोगों  को  पचास
 पचास  मील  तक  बेलगाड़ियों  या  ऊंटों  से  दी
 यात्रा  करनी  पड़ती  हे  ।  कुछ  स्थानों  पर  बस
 सबिस  चाल्‌  हो  गई  ८  लेकिन  बसें  भी  बहुत
 कम  चलती  हे  क्‍योंकि  वहाँ  पर  सड़कें  नही  हे  ।
 राजस्थान  का  दुर्भाग्य  है  कि  जैसलमेर  की
 ओर  भी  कोई  ध्यान  नहीं  दिया  गया  हैं  n  यह
 डिस्ट्रिक्ट  पास्कितान  को  सीमा  पर  स्थित  है
 ओर  वहाँ  पर  डाकू  लोग  झादमियों  तक  को
 उठा  कर  ले  जाते  हुं.  -  वहाँ  पर  न  रेल  की  लाइन
 है  श्रौर न  हू  मोटरें  श्रादि  चलती  हें  झ्लौर  लोगों
 को  बड़ी  मुश्किल  का  सामना  करना  पड़ता  है  ।

 इसी  तरह  से  असम  झौर  नाथ  बंगाल  है  ।
 वहाँ  पर  प्राज  से  दस  बरस  पहले  जो  सुविधायें
 उपलब्ध  थीं  वे  भी  झाज  नहीं  हे  असम  तथा
 नार्थ  बंगाल  के  जो  भाई  यहाँ  हे  वे  इस  बात  को
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 जानते  होंगे  ।  वहाँ  पर  झगर  किसी  को  जाना
 होता  है,  अगर  किसी  को  गोहाटी  जाना  होता
 है  या  तीनसुखिया  जाना  होता  है,  या  सामान
 भादि  भेजना  होता  है  तो  वह  प्लेन  से  भ्राता  जाता
 है  या  सामान  झादि  भेज  सकता  है  ।  इससे  जो
 खर्चा  होता  है  वह  बहुत  पडता  है  ।  इस  तरह  से
 करोड़ों  रुपया  प्लेन्स  से  माल  भेजने  इत्य।दि  पर
 खर्च  हो  जाते  हूं  ।  इस  बारे  में  म॑  प्रार्थना  करता  हूं
 कि  कुछ  न  कुछ  झवदय  किया  जाना  चाहिए  |
 अराज  जो  असम  लिक  हैं  उसकी  झाप  उन्नति
 होगी  बल्कि  रलों  की  जो  आमदनी  है  वह  भी
 करें  तो  न  केवल  लोगों  को  ही  इससे  सुविधा
 काफी  बढ़  जाएगी  1

 झाज  सदन  में  यह  आवाज  उठाई  जाती  है
 कि  कमेंचारियों  की  जो  तनख्वाहें  हैँ  उनको
 बढ़ाया  जाए,  परन्तु  जो  भाड़ा  है,  उसकी  दरों
 में  कोई  वृद्धि  न  की  जाए  t  तो  में  उनसे  पूछना
 चाहता  हूं  कि  ज्यादा  तनसख्वाह  देने  के
 लिए  पैसा  कहाँ  से  श्राएगा  ।  माननीय  मंत्री
 जी  के  पास  कोई  अलादीन  का  चराग  तो  है
 नही  कि  बिना  आमदनी  को  बढ़ाए  खर्चे  को
 बढ़ाते  चलें  जाये  -  आज  हमें  पंत्र  वर्षोय  योजना
 को  लिए  रुपए  की  जरूरत  है  t  अगर  ब्वर्च  को
 पूरा  करने  के  लिए  थोड़ा  सा  भाड़ा  भी  बढ़ा
 दिया  जाए  तो  इसमें  कोई  आपत्ति  की  बात
 नहीं  होनी  चाहिए  |  श्रामदनी  को  बढ़ाने  के
 साथ  साथ  थर्ड  क्लास  पैसेंजर्स  को  जो  एमिनिटीस
 दी  जा  रही  हूँ,  उनमे  भी  वृद्धि  होनी  चाहिए  ।
 श्राजकल  थर्ड  क्लास  में  सफर  करने  वालों  को
 बैठने  तक  को  जगह  नहीं  मिलती  है  ।  कलकत्ते
 से  दिल्‍ली  तक  फर्स्ट  क्लास  के  डिब्बे  में  चार
 आादमियों  के  बैठने  की  जगह  होती  है  श्रौर  उससे
 ३००  रुपया  बतौर  किराये  के  वसूल  होते  हें
 जबकि  एक  डिब्बे  में  जोकि  थर्ड  क्लास  का
 होता  हैं  और  जिस  में  बीस  आदमी  बैठ  सकते
 है,  श्रापकों  ६००  रुपये  की  आमदनी  होती  है  t
 इस  बास्ते  में  चाहतः  हूं  कि  थर्ड  बलास  के
 म्साफिरों  की  जो  तकलीफ  होती  है  उस  पर  भी
 आपको  गौर  करना  चाहिए  और  उस  को  दुर
 करते  की  कोहिंश  करनी  चाहिए  ।
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 et  मॉ डिवा  (भीर)  :  में  सब  से  पहले
 झापकों  धन्यवाद  देता  हूं  कि  जो  झ्ापने  मुझे
 बोलने  का  अवसर  प्रदान  किया  हू  ।  से  अपने

 आपको  बहुत  सौमाग्यशाली  समझ्षता  हूं  जो

 में  भारतीय  संविधान  के  अनुसार  हुए  चुनाव
 में  चुन  कर  यहाँ  ा  गया  हूं  -  यह  जी  लोक  सभा

 है  यह  श्राम  चुनावों  के  होते  के  फलस्वरूप

 ही  प्रस्तित्व  में  शाई  है  ।  सब  को  मत  देंगे  की
 अधिकार  का  फल  हैं  कि  मुझ  जैसा  काइतकार
 जोकि  पिछले  २५  वर्त  खेती  के  धंधे  में  लगा

 हुआ  था,  श्राज  यहाँ  भा  पाया  अर  अपने

 इलाके  का  प्रतिनिधित्व  कर  सका  हैं  a  मे
 भारत  सरकार  को  तथा  आपको  धन्यवाद
 देता  हु  कि  श्राज  मुझ  जैसा  काश्तकार  भारत
 की  सर्वोच्च  संस्था,  लोक  सभा,  में  आकर  भाषण
 देने  क्री  इजाजत  पा  रह  है  t

 gia  में  यहां  देव  रहा  हु  कि  इस  सब्न  से
 अंग्रेजी  पर  ज्यादा  जोर  दिया  जाता  है।  मुझ
 अंप्रजो  से  कोई  नकात  नहीं  J  हमारे  दश
 की  जितो  भी  जवाने  हैं,  उन  सव  को  हमें
 तरक्को  देदा  है  म्रौर  जिस  प्रकार  हमे  'राजाय्रा
 तथा  महाराजाम्रों  से  प्रमसूवक  रहना  है  उसी
 तरह  से  हमें  किसी  जवान  के  प्रति  दुभविना
 नहीं  रखरो  हैं।  में  द्रत्रेजो  ज्यादा  नहीं  समझता
 हूं  ।  लेकित  में  एक  बात  कहना  चाद्दता  हूं
 हिन्दुस्तान  के  लिए  आजादी  हासिल  करने  में
 हम  सब  भारतोयो  का  हाथ  रहा  हैं।  उस  वक्‍त
 हमार  जो  कक्यनिस्ट  भाई  थे,  में  चाहंगा  कि
 झाप  मस  क्षमा  कर  यदि  मै  यह  कहु,  वे  समलने
 तो  प्रपन  ाप  को  भारतीय  लकिन  देखते
 रश्षिपा  की  ओर  से  t  यहा  वे  चाहते  हैं  ग्रप्रेजी
 जबान  को  ओर  देखते  है  रूस  की  तरफ  |

 जातों  To  of  मूलाफिर  ये  बहुत  कम
 हिन्द  जानतो  है,  फिक्र  न  करे  |

 शो  गोंडिवा  :  मारत  सरकार  की  दूसरी
 ताकद  जो  भाज  म॑  देख  रहा  हूं  वह  यह  है  कि
 झाप  झाज  इस  कुर्सी  पर  विराजमान  है।  भारत
 खरकार  नें  भ्राज  १८  करोड़  लोगों  को  जिन  में
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 महिलायें  मो  हैं  मत  देते  का  अधिकार  दिया
 है।  इस  म्धिकार  को  प्रदान  करने  मे  जिसका  स
 से  बड़ा  हाथ  है  भौर  जिसने  यह  सब  कुछ  किया
 हु,  बह  हैं  प्या  जवाहरलाल  जी।

 इस  बजट  में  जो  चीजे  रखी  गई  है  मौर,
 जो  सुधार  की  योजनापें  बन।ई  गई  हैं  और  जो
 सुधार  किये  गये  हैं,  मे ंउनका  स्वागत  करता  हूं
 इन  सब  चोजों  के  लिए  मंत्री  महोदय  को  धन्यवाद
 देग  के  साथ  साथ  मैं  यह  भी  कहना  चाहता  हूं
 कि  मराठवाड़ा  जोकि  द्वैदराबाद  में  शामिल  था
 और  जहां  पर  निजाम  हैदराबाद  का  राज्य  था,

 हू  इत्तना  बैंकवर्ड  ई  कि  में  कुछ  कह  नहीं
 सरकता  हूं  1

 में  उस  मराठवाडा  की  बाबत  अ्रापको
 बतलाना  साटता  =  कि  वहां  पर  गरीब  तबका
 और  मेहनत  मजदूरी  करप  वाले  काश्तकार
 लोन  रहते  हैं  शोर  उनकी  हालत  बहुत  खरब
 हैं म्रोरजं  बिल्कुल  उनेज्षित  पड़े  हैं।  रात  दिन
 मजदूरी  करके  बड़ी  मुष्किल  से  कहीं  अपनी
 जीविका  कमा  पाते  हैँ।  उनको  याताबात
 और  श्रत्य  सुवियायें  यूुलन  न  होते  से  बहुत
 कठिनाइयों  का  सामनः  करना  पड़ता  है  v  पहले
 जब  हम  डुदराबाद  के  निजाम  क॑  मत लत  थे
 तो  निज्ञाम  सरकार  ने  &म  लोगों  की  अवस्था
 में  सुधार  करने  के  लिए  कुछ  बितर  काम  नहों
 किया  ।  उसके  बाद  भारत  सरकार  द्वारा
 पुलिस  ऐवशन  हुप्रा  ल्नीर  हैदरावाद  मे  मिलेटरी
 रूल  कायम  हुआ  शौर  झव  ज  कर  वहां  पर
 उत्तरदायी  सरकार  स्थापित  हुई  है  श्रौर  हम  अब
 निजाम  की  गुलामी  से  मुक्त  हो  गये  हैं  भौर
 आजाद  हो  गये  है  शर  4  श्राज  इस  हाउस  में
 विनती  करना  चाहता  हूं  कि  मराठवाडा  क्षेत्र
 के  लोगों  को  सुख  सुविवा  पहुंचाने  की  और
 तत्काल  ध्यान  दिया  जाना  चाहिर।  हम  लोग
 जैसा  चाहते  थे  हैदराबाद  का  भावावार
 विभाजन  होगवा  है  भौर  हमारी  जो  मांगनीं
 कि  हमें  पड़ौती  राज्य  में  मिला  दिया  जाप
 बह  भी  पूरो  हो  गयी  है
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 शमापसि  नहोवय  :  भ्रगर  आपको  लवे
 बजट  पर  कुछ  कहसा  ही  तो  कहिये  वरता  आप
 बैठ  जाइये  ।  यह  झापका  भाषण  बिल्कुल
 दूसरे  विषय  का  ही  रहा  है।

 थ्भी  हॉंडिया  :  जो  मे  रेलवे  के  सम्बन्ध  में
 झमी  कहूंगा  ।  पुलिस  एक्शन  के  बाद  वहां  पर
 ट्वीदल  छासन  रहा  और  हम  लोग  फर्स्ट  फाइज
 इयर  प्लान  में  लवेज  म॑  सुधार  करते  क  बारे
 में  अपने  सुझाव  नहीं  भेज  सक  दूसरी  पंचवर्षीय
 योजना  शुरू  होते  पर  मराठवाड़ा  के  लोगों  को

 हैदराबाद  असेम्बली  में  मेंजारिटी  नही  थी
 झल्पमत  था,  तो  भी  हमने  कुछ  चीजे  हैदराबाद
 झसन्बल  म॑  ररक्‍्खीं

 सभापति  महोदय  :  अब  आपका  समय
 खत्म  हो  गया  हैँ  ।  झ्राप  कृपया  पना  स्थान
 प्रहण  करे  |

 श्यो  ढ्रोडिया  :  लवें  के  बा  म॑  मुझे  यह
 निर्वेदन  दरमा  है  कि  मराठबाड़ा  मे  एक  रलव
 लाइन  अहमदनगर  से  परली  वेज्यनाथ  तक
 बनाई  जाय  t

 बस  सभापति  महीदय,  श्ापका  बहुत
 झाभारी  हूं  वि  आपने  मुझ  इस  अवसर  पर
 अपने  विचार  प्रकट  करने  का  मौका  दिया  |
 श्ाशा  &  कि  जनरल  बजट  फ  अवसर  पर  मुझे
 भाप  फिर  सदन  के  समक्ष  कुछ  निवेदन  करने
 का  अवसर  देगी  I

 मुझे  इस  बात  का  पूर्ण  सन्तोब  है  कि  मैं
 ने  उस  क्षेत्र  की  बाबत  शौर  उन  लोगों  की  बाबत
 जो  गरीब  हैं,  आपको  और  सदन  को  जानकारी
 कराई  1

 थ्दी  शठ  ना०  सिह  :  में  ध्ापका  भ्रनु-
 गृहीत  हूं  कि  आएने  मुझे  सदन  के  समक्ष  अपने

 1बचार  प्रकट  करने  का  अभ्रवसर  प्रदान  किया।

 मुझे  उस  एरिया  के  विषय  में  कुछ  बातें
 अपने  रेस्य  मंत्री  महोदय  शौर  सदन  के
 समद  रखनी  है  जो  एरिया  सब  तरह  से
 तबाह  है।  एन०  ६०  रेलवे  उत्तर  प्रदेश

 23  MAY  ४७  Generat  Discussion  7766७

 के  पूर्वी  हिस्से,  बिहार  के  उत्तरी  हिस्से
 शौर  'भ्रासाम  में  जाती  है  t  ये  हिस्से  ऐसे
 हुँ  जहां  बाढ़  से  लोग  बिल्कुल  तबाह  रहते
 हूँ  ।  हर  तरह  से  वहां  लोग  तक़लीफ  में

 हूँ  7  यह  एन०  ई  रेलवे  भी  वहां  के  लोगों  की
 सक़लीफ़ों  की  प्रतीक  बन  गई  है  ।  उस
 रेल  में  किसी  तरह  की  सुविधा  नहीं  है  :
 एन०  ई०  रेलवे  में  जो  कमंचारी  काम  करते
 है.  उनकी  हालत  का  मुकाबल।  भगर  दूसरी
 रेलेज  मे  काम  करने  वाले  मुलाजिभों  से
 किया  जाय  तो  पता  चलेगा  कि  उनर्क,  तनख्वाहे
 भी  श्रपेक्षकृत  कम  हैं  और  सूविधाये  भी
 उनको  कम  मिली  हुई  हैँ  ।  बड़े  बड़े  ध्रफ़-
 सरान  जो  एन०  ई०  रेलवे  में  काम  कर  रहे
 हैं  उनका  मुक़ाबला  भ्रगर  दूसरी  रेलवंज  में
 काम  करने  वाले  बड़े  बड़े  भ्रफ़सरान  से  किया
 जाय  तो  पता  चलेग।  कि  ब ढेड  प१र  हैँ  लेकिन
 जो  उस  रेलवे  में  चोटे  फर्मचारी  काम  कर
 रहे  हैं  उनके  साथ  यह  बात  लागू  नहीं  है  t
 उनको  बह  सूख  और  सुवियाये  प्राप्त  नह  है
 जो  उन  जैसे  छोटे  कर्मंच।रियों  को  दूसरी
 रेलबेज  में  सुलभ  |  I

 6.42  hrs.

 (Mr.  DEPUTY-SPEAKER  in  the  Chair.]

 उनकी  बहाली  और  तरक्की  की  भी  वह
 पोजीशन  नही  है  जो  दूसरी  रेलवंज  म॑  है
 जिसे  सुनकर  श्रापको  शाहचर्य॑  होगा
 चुंकि  समय  कम  है  इसलिये  मे  इस  भ्रवसर
 पर  केवल  एक  ही  उदाहरण  इस  संग्जन्व  में
 झापके  सामने  रखूगा  |

 Go  पी०  श्रोज  की  पोस्ट्स  के  लिये
 चार  बार  सेलेक्शन  बोडें  बना  और  चार  बार
 खारिज़  किया  गया  ।  वह  तब  तक  खारिज
 किया  जाता  रहा  जब  तक  कि  बहाल  करने
 बाले  लोगों  के  मन  के  मुश्राफिक  लोग  नहीं
 भा  गये  tb  उनको  जो  इर्स्टब्लिड्ड  फार्मूला
 4X44  का  है  उसको  फ़ौलो  नहीं  किया
 गया  ।  इसी  तरीके  से  और  भी  जितने
 सेलेक्शन  होते  हैं  उनमें  भी  यही  हालत  होती
 है  ।  उनके  यहां  कोई  नियम  नहीं  है  भौर  :
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 [eft  ao  ना०  सिंह]
 कोई  कायदे  नहीं  है  कि  किस  तरह  से  सेलेबदन

 होगा  ।  हम  ने  देखा  कि  एक  बार  सेलेक्दन
 बोई  बैठता  है  और  उसके  ठीक  एक  हफ्ते
 बाद  उसको  यह  कह  कर  खारिज  कर  दिया
 जाता  है  कि  उसके  दायरे  को  कुछ  और
 बढ़ाना  है  और  उसमे  लोगों  को  बढ़ाते  चले
 जाते  हूँ  और  सेलेबान  बोई  को  स्वारिज  करते
 चले  जाते  हैं  ।

 श्भी  हमने  देखा  कि  अ्रसिस्टेंट  बलेख
 इंस्पैक्टर्स  की  भर्ती  के;  बास्ते  पार  साल  जून
 में  इम्तिहान  हुआ  था  इम्तिहान  का
 रेजल्ट  पहले  ज़बानी  ही  आउट  हो  गया
 जिनको.  पहली  वार  इम्तिहान  में  फस्ट
 बतलाया  गया  उसी  को  दूसरी  बार  फ़ेल
 कहा  गया  ।  झाज  एक  ष  होने  को  आया
 लकिन  ध्भी  तक  उस  इम्तिहान  का  नतीजा
 नहीं  निकला  है।  हमारे  एन०  ई०  के  बारे
 में  तो  कहा  जाता  है  कि  यहा  तोकरियां
 झौन  सेल  6  ।  नौकरिया  इस  रेल  में
 बिक  रदी  हैं  ।  इस  तरह  की  गड़बड़ी.
 अंधेरगर्दी  और.  श्नइयू  प्रोमोशस  के  कारण

 हमारी  एन०  ई०  रेलवे  इतनी  बदनाम  हो
 गई  है  कि  लोगों  में  यह  श्राम  खयाल  पाया
 जाता  है  कि  वहां  पर  नीफरियां  बिकती
 हैं  ।  वहा  पर  इम्तिहन  रिटन  और  अन-
 रिटेन  दोनों  होता  है।  प्रनरिटेन  इष्ति-
 हान  में  अनड्थू  फेवर  करने  की  काफ़ी

 गुंजाइश  रहती  है  और  उसके  कारण  काफी
 करप्शन  होता  है  ।  हम  देखते  हैं  कि
 छोटे  छोटे  मुलाजिमों  के  साथ  वहा  किसी
 तरह  का  इंसाफ  नहीं  होता  है  1  मेरा
 निवेदन  हूँ  कि  जिस  तरीके  से  होम  मिनिस्ट्री
 ने  गबवर्तेमेंट  डिपार्टवेट्स  के  भ्रन्दर  सेलेक्शन

 अमोशंस  श्रौर  एम्प्नोआयमंट  अआदि  के
 नियस  बनाये  हमें  हैं  और  उनके  प्रनुसार
 काम  होता  भी  है  उसी  तरीके  से  रेलबेज
 में  भी  नियमानुसार  यह  सब  काम  किया
 जाना  चाहिये  |  शााज  जो  वहां  पर  हालत

 दो  रही  है  वह  बिल्कुल  श्रयबांछनीय  है
 ements
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 यह  झनिश्चितता  की  ह/लत  खत्म  की  जाती
 याहिये  t

 हम  देखते  हैं  कि  टाइमटेबुल  सम्बन्धी
 और  श्न्य  जो  शिकायतें  'पब्निक  से  रेलवे
 विभाग  को  प्रात  होती  हैं  उन  पर  कोई
 सुनवाई  नहीं  होती  है।  उदाहरण  के  लिये
 मैं  श्रावको  बतलाऊं  कि  ३८१  झप  और  ३८२
 डाउन  जो  शाहगंज  से  बलिया  तक  जाती  है
 उसका  मऊ  में  इंजन  बदलता  है।  मऊ  से
 बलिया  तक  केवल  ४०  मील  का  फासला
 है  ।  हम  बराबर  पिछले  दो  साल  से  कहते
 श्रा  रहे  हूँ  थे  कि  इस  को  छपरा  तक  एक्सटेड
 कर  दिया  जाय  तो  लोगों  को  काफी  सहूलियत
 हो  जायेगी  ।  क्‍योंकि  कोर्ट  जाने  वालों  के
 लिये  कोई  गाड़ी  नहीं  है  ।  उसका  जवाब
 हमें  यह  भिलला  था  कि  बिहार  का  इतना
 कम  हिस्सा  उसमें  पड़ता  है  कि  उसके  लिये
 हम  कोई  इंलज़ाम  नहीं  कर  सकते  हैं  '  हमारे
 पास  इंजन  नहीं  हैँ  ।  जब  रेल  के  कर्मचारियों
 से  में  ने  बात  की  तो  उन  लोगों  ने  कहा  कि
 केवल  चालिस  मील  चलने  के  बाद  ही  तो
 एंजिन  सारे  दिन  पड़े  रहते  है,  डब्बे  भी  सारे
 दिन  पड़े  रहते  है  ।  कोई  वजह  नहीं  है  कि
 चालिस  मील  ही  चलने  के  बाद  यह  सारे
 दिन  पड़  रहें,  उन  को  ऐक्स्टेड  न  किया  जाये  ।
 किर  जब  हम  जेनरल  मैनेजर  के  पास  दूसरी
 वार  गय॑  तो  उसका  ऐक्सटेंशन  हुभ्ा  ।
 हमारी  यह  हालत  है।  एक  छोटी  सी  चीज
 के  लिये  इतने  दिन  तक  हम  को  उन  के  दरवाजे
 खटखटाने  होते  हैं  ।  हर  बार  कहा  जाता
 है  कि  न  इंजिन  है  और  न  डब्बे  है।  सुविधाओं
 के  बारे  में  जब  हम  मांग  करते  हैँ  तो  कहा
 जाता  है  कि  हमारे  पास  कोई  चीज  नहीं  है
 हम  क्‍या  करें  |

 आप  और  बागे  चलिये  तो  देखेंगे  कि
 कुछ  बड़े  बड़े  जंक्शन  स्टेननों  पर  जहां  काफी
 पैसेन्जर  है,  बहुत  सी  गाड़ियां  अाती  $  #
 फिर  भी  वहां  पर  कोई  पैसेन्जर  गाइड  नहीं  है  t
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 a  प्लेटफार्म  का  नम्बर  ही  मालूम  होता  है  *

 कि  किस  पर  कौन  गाड़ी  भायगी  -  आप
 छपरा  कचेहरी  स्टेशन  के  पदियम  वाले
 ऋ्रौसिय  को  देखें  वहां  पर  इतनी  भीड़  होती  है
 कि  एक  एक  घंटे  तक  दांटिंग  की  गाड़ियां  खड़ी
 रह  जाती  हैं  '  ओवरब्िज  बनाने  को  कहा
 जाता  है  तो  ओवरब्रिज  न  बना कर  दूसरी
 जगह  पर  उस  का  क्रार्सिग  ले  जाते  हँ  शौर
 झावश्यक  पब्निक  में  श्रसुविधा  पैदा
 करते  है  v

 इसी  तरह  से  थड  क्लास  के  डब्बे
 में  तो  बैठना  तक  मुश्किल  हो  जाता  है  सफाई
 कभी  होती  नहीं  ।  खटमल  भरे  रहते  है  t
 उपाध्यक्ष  महोदय,  प्राप  ने  मुझे  समय
 समाप्त  होने  की  चेतावती  दे  दी  है,  इसलिय
 हालांकि  मुझे  बहुत  सी  बात  कहनी  थीं,
 में  इतना  ही  कहूंगा  कि  श्राप  सहृदयता  से
 खत  लोगों  की  हालत  की  ओर  देविये  और
 उनकी  भी  आदमी  समझियें  तो  उन  की
 स्थिति  में  बहुत  कुछ  सुधार  हो  जायेगा
 मैं  ग्रापको  धन्यवाद  देता  हूं  कि  कम  से  कम
 एन०  Fo  रेलवे  की  तरफ  श्राप  का  ध्यान
 तो  ग्रया  t  में  ने  देखा  कि  लोगों  में  पहले
 एन०  ई०  रेलवे  नैशनल  वेस्टेज  रेलवे  कहलाती
 थी,  इस  के'  बाद  वह  अ्रो०  टी०  रेलवे  हुई
 जिस  का  मतलब  था  श्रोल्ड  ऐंड.  टाथडें
 रेलवे  |  भ्रब  श्राप  ने  इस  का  नाम
 एन०  ई०  रेलवे  क्या  है  |  कम  से  कम
 शब  भी  तो  श्रापको  इस  का  सुधार  करना
 चाहिये  ।  शभ्राज  इस  रेल  की  सभी  गाड़ियां
 रफ्तार  कम  होन  से  बड़ी  देर  से  पहुंचती  है  ny
 उन  गाड़ियों  में  कसी  तरह  की  सुख
 सुविधा  भी  नही  है  ।  मंत्री  जी  जो  बिहार
 से  आय  हैं,  वह  भी  उस  इलाके  को  देख
 चुके  हैं  7  इसलिये  मुझे  विध्वास  है  कि
 दें  इस  ओर  भ्रवदय  ध्यान  देंगे,  और  ध्यान
 देने  में  वह  एक  चीज  और  कर  दें  कि  उस
 रेलवे  को  दूसरी  रेलबेज  के एट  पार  कर  दें  t
 खो  हमारे  यहां  के  मुलाजिम  है  उनको
 भी  भाष  दूसरे  रेलवेज  के  मुलाजिमों  की
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 तरह  देखें  ।  में  बड़े  बड़े  मुलाजिमों  की
 बात  नहीं  कहता,  छोटे  छोटे,  मुलाजिमों
 की  बात  करता  हूं  !  बड़ों  को  तो  काफी

 सुख  सुविधा  मिल  जाती  है।  छोटे  मुलाजिमों
 के  लिये  क्वार्टस  भी  नहीं  हें  i  हेडक्वाटेंस
 पर  तो  बड़े  बड़े  ब्राद्ियों  के  लिये  क्वार्टर्स
 बनाये  जा  रहे  है,  लेकिन  छोटे  लोग  इधर
 उधर  मारे  मारे  घूमते  है  ।  मैं  इन  लोगों
 की  सरफ  शाप  का  ध्यान  आझ्राकषित  करना
 चाहता  हूं  '  इन  मुलाजिमों  की  तरक  शाप

 सहृदयसा  की  दृष्टि  से  देखिये,  वहां  के  रहने
 वालों  की  तरफ  सहूदयता  का  व्यवहार
 कीजिये  ।  इस  पिछड़ी  हुई  रेलवे  के  लोगों
 की  तरफ  ध्यान  दीजिये  ।  पिछड़  लोगों
 के  ऊपर  ज्यादा  रियायत  की  जाती
 है,  एन ०.  ई०  रेलवे  भी  एक  पिछड़ा  हुआ
 रेलब  है  t

 Mr.  Deputy-Speaker:  The  hon.
 Minister  was  to  begin  at  4-45.  There
 is  one  difficulty  for  me  and  I  seek  the
 indulgence  of  the  House  in  that  res-
 pect.  I  had  promised  to  call  the  hon.
 Member,  Shri  Rajendra  Singh  of  the
 P.S.P.  I  had  noted  down  that  he  was
 to  be  called  at  four  o’clock.  But  there
 was  some  mistake.  The  Chairman  was
 here,  and  she  did  not  know  that  this
 time  was  to  be  given  to  him;  she
 thought  perhaps  he  had  already  been
 called.  So,  if  the  House  will  not  mind
 a  few  minutes  more,  I  shall  call  Shri
 Rajendra  Singh.

 Several  Hon.  Members:  Yes.

 Mr.  Deputy-Speaker:  But  the  hon.
 Member  should  try  to  finish  within  tern
 minutes.

 aft  राजना  सिह  (छपरा)  :  माननीय
 उपाध्यक्ष  महोदय,  में  सख्त  अफसोस  झौर

 बेहद  तकलीफ  के  साथ  रेलवे  बजट  पर  सदन
 के  समक्ष  कुछ  अर्ज  करने  के  लिए  श्रस्तुत
 हुआ  हूं  ।  रेलवे  मंत्री  ने  रेलवे  में  जो  साधन
 श्रौर  सुविधाओं  की  व्यवस्था  हुई  है  उस  का
 'बिचद  विवेचन  किया  है।  में  उन  के  ऊपर
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 ag  जाना  चाहता  t  इसलिए  कि  मेरे  पूवे
 बहुत  से  वक्‍ताओं  ने  उस  पर  काफी  रोशनी
 डाली  है।  यह  सब  से  गम्भीर  बात  है  कि
 हमारे  रेलवे  मंत्री  इस  वात  को  भूल  गए  है
 कि  हिन्दुस्तान  में  जो  रेलंब्रे  का  उद्योग  है
 उस  में  दस  लाख  से  ज्यादा  इंसान  काम  करते

 हैं  और  करोड़ों  ऐसे  लोग  हैं  जिन  की  जिंदगी
 प्रत्यव्त  या  अप्रत्यक्ष  रूप  से  रेलवे  पर  भ्रवलम्बित
 है।  आज  हम  यह  भी  नहीं  भूलना  चाहिए  कि
 हिन्दुस्तान  एक  लोक  तात्रिक  देश  है  और
 हम  सभी  एक  लोक  तांत्रिक  विधान  के
 मातहल  है.  भौर  हम  ने  यह  संकल्प  किया  है
 कि  हिन्दुस्तान  मे  हम  समाजवाद  की  प्राण-
 प्रतिष्ठा  करेंगे  1  मैं  गेलब  मिनिस्टर  से
 जानना  चाहृगा  कि  जो  लोकतंत्र  और  समाऊवाद
 की  पहली  सोढ़ी  है,  'झथात्‌  देश  के  '्न्दर
 स्वतंत्र  रस्थानों  का  स्थापित्व  करना,  उनकी
 न्व्द्धि  के  लिए  चेष्टा  करना,  उसने  वह  कहा
 तक  सकल  हुए  है।  जब  यहां  पर  विदेशी
 हुकूमत  थी  उस  समय  रेलवे  आन्दोलन  के
 रुप  में  एक  बहुत  बड़ा  मजदूर  ग्रान्दोलन  चला
 था।।  मै  रेलवे  मंत्री  स ेकहना  चाहता  हूं  कि
 मजदूर  आन्दोलन  सिरे  एक  आर्थिक  जात्दों  व

 -नहीं  हैं  o  मजदूर  आन्दोलन  एक  सारकृतिक
 ब्ान्दोनन'  भी  है,  जिसमें  मनुव्य  की  सांस्कृतिक
 सपृत  द्धियां  सबह्रिह्तित  रहती  हैं  7  पिछले  दस
 वर्षों  में  मेने  देखा  है,  यह  मेरा  निजी  ग्रनुभव  है,
 कि  सरफार  की  और  से  सोवा  जाता  है  कि
 यदि  हिन्दुस्तान  में  रेलवे  आन्दोलन  वा  नेतृत्व
 कांग्रेस  के  हाथ  में  है तब  तो  वह  अच्छी  बात  है,
 लेकिन  धगर  किसी  दूसरे  के  हाथ  मे  रेलवे

 मजदू  रआझान्दोलन  चला  जाए  तो  वह  सोचते
 'कि  हिन्दुस्तान  में  यह  गैरमनासिब  बात  है  ।
 में  रेलवे  मेंत्री  से कहना  चाहता  हूं  कि  पीड़ितों
 और  शोषितों  के  नायक  के  रूप  म॑  अआाप  का
 आविर्भाव  हुआ  है  ।  में  शाहनवाज  साहब
 को  मो  जानता  हूं।  चन्द  दिनों  की  बात  है
 कि  इसो  रेडफो डे  में  उनके  ऊपर  एक  न्यायालय
 ठा था,  यह  तजवीज  करन  के  लिए  कि
 खआटहोंगे  हिन्दस्तान  के  साथ  देशभवित  का
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 सबूत  दिया  &  या  हारी  को  है,  भौर  यही
 दहन  शज  साहब  आज  यहां  उपमंत्री  बने
 बैठे  है।  इसी  तरह  से  मैं  कहना  चाहता  हूं
 इस  सदन  से  कि  किया  गुप्ता  जैसे  देदामक्त
 को,  जिस  ने  अपनी  सारी  क  स  री  जिन्दगी
 देश  के  नाम  पर  कुर्बान  कर  दी,  उन  के  जैसे
 नमेंठ  और  कर्तेब्यपयरायण  आदमी  को,  आज
 रेलवे  की  नौकरी  से  निकाल  दिया  जाता  है
 इस  लिए  कि  वे  कांग्रेस  के  मजदूर  आन्दोलन
 मे  सहयोग  नहीं  देते  और  उसका  विरोब
 करते  है।  मे  रेलवे  मंत्री  से  पूछना  चाहता  हूं
 कि  क्‍या  लोकतंत्र  और  समाजवाद  का  बढ़ी
 सबक  है  कि  जो  हमारा  विरोवी  हो,  भले  हौ
 उस  के  विषद्ध  और  कोई  दात  न  हो,  उस  का

 हम  दमन  करें  ?  में  बतलाना  चाहता  हूं  कि

 कुछ  ही  दिन  पहले  इसी  सदन  म॑  हमारे  वजीर
 आजम  ने  नमीहत  देते  हुए  कहा  था  कि  हम
 को  बकती  फायदे  के  लिए  कोई  काम  नहीं
 करना  चाहिए,  हमे  अपने  श्राद्श  के  प्रकादा
 स्‍लम्भ  की  नहीं  भूलना  चाहिए,  नजरघपञ्नन्दाज
 नही  करना  चाहिए।  लेकिन  आज  रेलवे  के
 अन्दर  छीटे  छोटे  मुलाजिमों  को,  जिन  का
 कसूर  यही  होता  है  कि  वह  कांग्रेस  के  रेलवे
 संगठन  मे  सहयोग  नहीं  देते  या  मुखालिफत
 करते  हैं,  न.करी  से  बर्खास्त  कर  दिया  जाता
 है।  हम  और  आप  यहां  पर  लोक  त्रीय  पद्धति
 की  माफंत  आए  हुए  है।  मगर  यह  कहां  तक
 लोकतंत्र  की  बात  हो  सकती  है  कि  पिया  गुप्ता
 जैसे  देशभक्त  को  जब  बर्खास्त  किया  जाता  है
 तो  जेनरल  मैनेजर  यह  लिखता  है  कि  मुझ  को
 जो  शक्ति  मिली  है,  उस  शक्ति  के  आधार  पर
 में  झ्रापको  नौकरी  से  बर्खास्त  करता  हूं  ।
 एसा  तो  कोई  श्रधिनायक  ही  कर  सकता  है।
 एन०  fo  रेलवे  के  जनरल  मैनेजर  की  जो
 देशभक्त  है,  या  रेलवे  बोर्ड  में  जितने  झादमी
 काम  करते  हूँ  उनकी  जो  देशमक्सि  है,  उनकी
 जो  ईमानदारी  है,  जिसना  उनको  देद्ा  से  प्रेम
 है,  इसकी  जानकारी  मुझ  को  भी  है  झौर
 माननीय  जगजीवन  बाबू  को  मी  है  +  देक्ष-
 भक्ति  का  माप  दण्ड  लम्बा  बेतन  कदापि  नहीं
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 हो  सब  ता  1  उनके  हाथ  में  इतनी  बड़ी  दाबिल
 दे  दी  गयी  है  कि  वे  सारे  कानून  को,  सारे
 विधान  को,  सारी  लोकतंत्र  की  मर्यादाओं  को
 और  समाजवाद  की  महिसा  को  पददलित  करके
 उन  देदाभ बतों  को  बरबाद  करते  हैं  जिनके
 विचारों  और  कारंबाईयों  से  वे  सहमस  नहीं
 होते  i

 इसी  दिल्‍ली  में  शायद  मुहम्मद  तुगलक
 पैदा  हुआ  था  t  उसके  दिमाग  में  यह  फितूर
 था  कि  यह  चीजों  को  इधर  से  उधर  करने  में
 संतोष  प्राप्त  सरता  था  ।  भ्रभी  महेन्द्र  बाबू  ने
 आप  के  सामने  एन०  ई०  रेलवे  का  जिक्र
 किया  है  ।  जब  इस  रेलवें  का  निर्माण  हुआ  वो
 इसे  तीन  चार  'रीजन्स  में  बांठा  गया  ।  रीजन
 श्रच्छा  काम  करता  था  या  बुरा  काम  करता  था
 यह  तो  मुझे  सालूम  नहीं  मगर  रीजन
 काम  करते  थे  और  उनको  बनान  में  काफी
 पैसा  खर्च  किया  गया  था  ।  मगर  शभ्रमी  जब
 कि  यह  सिलसिला  चल  ही  रहा  था  कि  वहां
 पर  डिवीजन  बनाने  की  बात  कही  जा  रही
 है।  हमारे  मंत्री  भी  सोनपुर  के  स्टेशन  पर
 बार  बार  गये  हूँ  t  सोनपुर  में  हिन्दस्तान
 का  ही  नहीं  बत्कि  सारी  दुनिया  का  सब  से
 बड़ा  प्लेटफार्म  है  ।  यहां  सब  से  ज्यादा  यात्री
 आते  हूँ  सोनपुर  में  हिन्दुरतान  का  ही
 नहीं  बल्कि  दुनिया  का  सब  से  बड़ा  मेला  लगता
 है  ।  सोनपुर  में  हजारों  बीघ  जमीन  से  रेलवे
 के  मकान  बने  हुए  है  ।  मगर  झ्ााज  सोनपुर
 से  डिस्ट्रिक्ट  को  हटाकर  म्‌  ज्जफरपुर  भेजा  जा
 रहा  है।  पहले  ६४०  मीलों क,  दूरी  सोनपुर
 के  झ्धिकार  में  था  और  यहां  से  इतने  इलाके
 के  कामों  का  संचालन  होता  था  ।  मगर
 न  जाने  रेलवे  अधिकारियों  के  दिमाग  में  क्‍या
 फित्र  भ्राया  कि  सोनपुर  को  तोड़  कर  वह
 मुज्जफरपुर  जा  रहे  हैं  जहां  जगह  की  बहुत
 ही  कमी  है,  वहां  खाने  पीने  की  चीजों  के  दाम
 भी  ज्यादा  हूँ  शौर  वहां  हर  तरह  की  तकलीफ
 शौर  प्रभाव  है  |  ऐसा  करने  में  पैसा  भी

 बहुत  खर्च  होगा  ।  एक  धौर  तो  कहा
 जाता  है  कि  इस  देदा  में  योजनाबद्ध  विकास
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 हो  रहा  है  भौर  विकास  के  लिए  पैसा  चाहिए,
 हम  मझधार  में  है  शझौर  हम  गोता  नहीं  लगाना
 चाहते,  हम  पार  जाना  चाहते  हैं,  भगर
 दूसरी  सरफ  इस  तरह  से  अपब्यय  किया  जा
 रहा  है।  यह  मैं  निजी  प्रनुभव  के  आधार
 पर  कह  रहा  हूं।  में  रेलवे  मंत्री  जी  को  निजी
 बात  यह  बताना  चाहता  हूं  कि  मेरे  यहां
 रेलवे  के  लाखों  मन  कोयले  की  चोरी  होती
 है,  छिपकर  नहीं  बरिक  खुले  शाम  सीनाजोरी
 के  साथ  a  लोग  रेलवे  का  माल  नाव  से,
 जहाज  से,  रेल  से  उतार  छेते  द्  और  उसे
 लेकर  बाजार  में  बिक्री  करते  हैं  a  मैंने  रेलवे
 मैनेजर  को  भी  कहा  ।  उन्होंने  कहा  कि  हम
 क्या  करें  चोरी  तो  एक  श्राम  बात  है

 एक  और  शाप  कहते  है  कि  रेलव  की
 दक्षता  बढ़  रही  है,  काम  करने  की  क्षमसा
 बढ़  रही  है  शौर  दूसरी  शौर  हम  देखते  हैं  कि
 *पष्टाचार  का  'घस्बार  खड़ा  होता  जा  रहा  है  ।

 श्राप  कहते  हैँ  कि  म  देदा  के  प्रन्दर
 रेलों  का  विकास  चाहते  है,  हम  देश  में  रेल
 की  पटरियों  को  वृद्धि  चाहते  है  हम  चाहते  हूँ
 कि  देश  में  रेल  का  थातायात  के  साधनों  का
 विस्तार  करें  ।  पर  दूसरी  और  जो  लाइट
 रेलबेज  चल  रही  हैँ,  जैसे  कि  दारजिलिग
 को  जाने  वाली  लाइट  रेलवे  है,  उनको  बन्द
 करना  चाहते  हैँ  ।  ये  गाड़ियां  पहाड़ों
 पर  जाती  हुई  व्यापक  सुन्दरता  पैदा  करती
 हुँ  |  जो  कि  दुनिया  के  सामने  एक  मिसाल  है
 में  ने  सुना  है  कि  श्राप  इसे  बन्द  करने  जा  रहे
 है  ग्रौर  ऐसा  करने  के  लिए  शझापकी  दलील
 यह  है  कि  इन  से  मुनाफा  नहीं  हो  रहा  है  ।
 श्राज  तक  मुनाफा  हो  रहा  था  पर  श््ब  मुनाफा
 नहीं  होता  क्‍योंकि  रेलवे  भधिकारी  यात्रियों
 के  साथ,  व्यापारियों  के  साथ  और  दूसरे  लोग
 जो  वहां  जाते  हूँ  उनके  साथ  प्रच्छा  व्यवहार
 नहीं  करते  ।  इस  रेलवे  पर  यात्रियों  की  सारी

 सुविधायें  छीन  ली  गयी  है  7  इसी  कारण  शाव,
 कन  हो  गयी  है  i

 तीसरी  बात  मैं  यह  कहना  जाहता  हूं
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 उपाध्यक्ष  सहोदय  :  मेग्बर  साहब  अर:
 कोई  गई  जात  न  कहें  ।  मेम्बर  साहेब  को  फिर
 मौका  मिल  जायेगा  t

 17-00  Hrs.
 Shri  Jagfivan  Ram:  Mr.  Deputy-

 Speaker,  I  have,  for  the  last  three
 days,  heard  the  speeches  of  hon.  Mem-
 bers  with  all  the  attention  that  they
 deserve.  Railway  transport  is  subject
 to  the  norma!  laws  of  supply  and
 demand.  When  any  commodity  falls
 short  of  the  demand,  the  supplier,  nor-
 mally,  does  not  expect  bouquets,  but
 brickbats.  When  I  _  presented  the
 Budget  this  year  for  the  Railways,  to
 this  House,  I  never  expected  anything
 but  brickbats.

 An.  Hon.  Member:  What  ?

 Mr.  Deputy-Speaker:  Brickbats,  not
 bouquets.

 An  Hon.  Member:  Both.

 Shri  Jagjivan  Ram:  But,  it  is  the
 generosity  of  the  Members  who  have
 rather  generously  applied  their  minds
 to  the  Budget  that  I  have  been  pre-
 sented  with  some  flowers  as  well.

 Mr.  Deputy-Speaker:  Much  less
 than  your  expectations?

 Shri  Jagjivan  Ram:  ‘That  happens
 often.

 If  I  were  to  divide  the  debate,  I
 will  broadly  put  them  as  (a)  financial,
 (b)  operational,  (c)  staff,  (d)  new
 demands,  (e)  passenger  amenities,  ex-
 cept  for  other  minor  demands  from
 various  regions.  I  will,  first  of  all,
 start  briefly  with  the  functioning  of
 the  Railways.  There  is  the  Railway
 Ministry  which  functions  through  the
 Railway  Board.  The  Railway  Board
 directs  and  co-ordinates  the  several
 Zonal  Railways.  The  Zonal  Railways
 are  functioning  through  General
 Managers  and  quite  a  large  number  of
 officers  subordinate  to  them.  The
 much-maligned  institution  is  the  Rail-
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 way  Board.  I  am  glad  that  Members
 here  have  been  considerate  enough  not
 to  attack  the  Members  of  the  Railway
 Board  as  such,  but  the  Institution.
 The  Railway  Board  has  been  function-
 ing  in  the  Railways  for  the  past  so
 many  years.  There  have  been  certain
 method  of  functioning  from  time  to
 time.  The  illustrious  Minister  in
 Charge  of  Railways,  I  mean  Shri
 Gopalaswami  Ayyangar,  effected  cer-
 tain  changes.  Then,  Shri  Lal  Bahadur
 Shastri,  after  some  experience  of  the
 functioning  of  the  Railway  Board,  also
 tried,  in  his  own  way,  to  effect  certain
 changes.  I  have  a  very  limited  experi-
 ence  of  the  Railways  as  yet.  It  is
 only  for  the  last  five  months  that  I
 have  been  in  charge  of  this  Ministry,
 but  I  may  say  that  on  the  Railway
 Board  we  have  a  fine  band  of  officers,
 fired  with  patriotic  zeal,  second  to
 none  in  discharging  their  responsibili-
 ties,  and  always  keen  and_enthu-
 siastic  to  meet  the  challenge  of  the
 times;  and  it  will  not  be  dignified  to
 decry  them,  it  will  not  be  dignified
 to  condemn  them.  When  we  take
 any  group  of  people,  there  are  all
 sorts  in  them,  some  good,  some  indiffe-
 rent,  but  you  will  have  to  consider
 the  totality  of  the  results  that  they
 produce.  And  I  can  say  with  all  the
 confidence  and  emphasis  at  my  com-
 mand  that  the  Railway  Board  has
 very  magnificently  discharged  the
 obligations  placed  upon  it.

 An  Hen.  Member:  No,  no.

 Shri  Jagjivan  Ram:  Have  a  little
 patience,  my  dear  friend,  and  I  am
 sure  if  you  have  an  open  mind,  you
 will  be  convinced.

 There  have  been  allegations  and
 figures  and  statistics  have  been  pro-
 duced  to  prove  that  the  operational
 efficiency  of  the  railways  has  deterio-
 rated.  I  will  not  try  to  tire  the  House
 with  statistics  and  figures  and  techni
 cal  terms.  I  will  as  a  lay  man,  as  I
 am,  speaker  in  the  language  of  the  lay man  and  show  whether  the  efficiency of  the  railways  as  compared  with  pre- war  times,  war-time  and  post-war-
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 time  has  increased  or  decreased,  whe-
 ther  the  railways  have  been  able  to
 transport  goods  in  larger  quantities  as
 compared  with  pre-war  times,  war-
 time  and  post-war  time  or  not,  and
 on  that  basis  you  can  judge  the  effi-
 ciency  of  the  railways  and  the  res-
 ponsibility  which  they  have  discharg-
 ed.

 First,  I  will  take  up  the  question  of
 goods  traffic.  About  passenger  traffic,
 as  I  have  said  in  my  Budget  speech—
 and  I  want  simply  to  repeat  it—I  do
 not  propose  to  hold  out  any  hope  for
 any  appreciable  improvement  in  relie-
 ving  overcrowding.  However  much  I
 would  like  to  Iesson  or  reduce  over-
 crowding,  I  know  that  faced  as  we
 are  with  shortage  cf  funds  and  mate-
 rials.  it  will  not  be  possible,  during
 the  course  of  the  Second  Five  Year
 Plan,  to  reduce  overcrowding  in  any
 appreciable  measure.

 Members  ridicule  the  idea  that  we
 are  trying  to  even  overcrowding  in
 the  various  sections  of  the  country.
 That  they  thought  was  something  like
 distribution  of  poverty,  but  it  is  a  sen-
 sible  thing  which  we  are  thinking  of
 doing.  In  certain  sections  there  is
 much  overcrowding,  much  more  defin-
 ed  in  comparison  with  other  sections
 in  the  country.  We  arc  going  to  de-
 vote  much  of  our  attention  to  those
 sections  first  where  there  is  more
 overcrowding  in  comparison  with
 other  section-,  so  that  there  may  be
 some  relief  in  those  sections.  Thet  is
 the  idea  of  equalising  the  overcrowd-
 ing,  and  even  if  we  can  achieve  that
 with  the  resources,  financial  and
 material,  I  will  say  that  will  be  an
 achievement.  But  if  I  can  persuade
 the  Planning  Commiss‘on,  and  if  the
 resources  of  the  couniry  can  affor?  it,
 the  railways  can  increase  the  capacity
 and  relieve  overcrowding.  As  I  have
 said  in  my  Budget  speech,  I  attach
 greater  impo~cance  ६०  the  transpo  t  of
 goods  ihan  f  ssenger  traffic  bec.  use
 on  that  hing--  the  success  of  the
 Second  Five  Year  Plan.
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 I  was  going  to  show  whether  the
 operational  <fficiency  of  the  railways
 has  increased,  decreased  or  sustained
 itself,  I  will  give  certain  facts.  In
 Appendix  VII  of  the  pamphlet  ‘The
 progress  of  the  First  Five  Year  Plan
 on  Indian  Railways”,  the  wagon  hold-
 ing  vis-a-vis  tons  originating  are
 given.  In  the  statement  are  given  the
 total  increase  in  the  number  of
 wagons  during  the  Five  Year  Plan  and
 the  total  quantities  of  tons  originating
 at  the  end  of  the  First  Plan  over  the
 first  year  of  the  Plan.

 The  point  was  made  _  that  on  the
 metre  gauge  as  compared  to  the  broad
 guage  the  increase  in  the  wagon  hold-
 ings  in  relation  to  the  index  in  origi-
 nating  tonnage  of  traffic  was  proportio-
 nately  higher,  and  that  was  consi-
 dered  as  bad  planning.  The  origin-
 ating  tonnage  by  itself  is  not  a  correct
 measure  of  the  work  performed.  And
 here  I  may  explain  that  the  origin-
 ating  tonnage  means  the  tonnage“tnat
 originates  on  broad  gauge  or  metre
 gauge.  But  the  goods  are  transported
 from  one  gauge  to  another  gauge,  and
 if  that  is  not  taken  into  consideration,
 we  will  not  be  able  to  have  a  correct
 picture  of  the  performance  of  any
 particular  railway.

 The  originating  tonnage  by  itself  is
 not  a  correct  measure  of  the  work
 performed  on  our  railways.  Break-
 of-gauge  traffic  forms  a  sizable  portion
 of  the  traffic  to  be  moved  over  the
 respective  gauges.  There  are  in  all
 about  52  points  of  contact  betweei,
 metre  and  broad  gauge  dealing  with
 approximately  3,400  wagon  loads  of
 transit  traffic  per  day.  The  appro-
 priate  comparison  would  therefore  be
 between  the  increase  in  the  wagon
 holdings  and  the  actual  transportation
 done  in  the  different  gauges  in  ton-
 miles.  I  am  quoting  some  figures
 below  for  each  gauge  separately  and
 for  each  year  of  the  First  Five  Year
 Pian,  giving  the  originating  tons  and
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 {Shri  Jagjivan  Ram]  ै
 ton-miles,  as  also  the  index  number  in  respect  of  each  of  the  items

 Year  On; ginatin  Tons  Index  Ton  miles  Index
 Cin  Mil  fions)  (in  Millions)

 BROAD  GAUGE
 I9$I-52  75°2  100  24977  30०

 1952-53,  74°5  997  2435  74  98 -
 ‘1953-54.  75°90  99°7  (24,972  4००

 I954-5$  B2-6  Og"  8  27,337  ‘109°  5

 ‘1955-56  87-2  Ti5°6  20,847  13'S $
 I  expressly  call  the  attention  of  the  House  to  the  indices

 The  figur:  f  -r  the  metre  gauge  ire  as  follows  :
 Year  Tons  originating  Index  Ton-mi'es  Index

 (In  Mi  flions)  (in  Millions)
 39  $I-$2  मु  मु  9°5  700  3862  100,

 1952-53,  20°6  T05°6  4268  I0°§
 3953-54  20  9  ‘107°  2  4396  11358,

 Bie Sond  20°'0  707  2  4594  77950

 1955-56  24°4  s25-.  $405  340°0
 It  will  be  seen  that  whereas  on  the

 broad  gauge,  the  tonnage  of  traffic
 increased  by  १5.6  per  cent  and  the
 ton-miles  by  23.5  per  cent  during  the
 Five  Year  Plan  period,  in  the  case  of
 metre  gauge,  the  tonnage  originating
 increased  by  25.i  per  cent,  and  the  ton-
 miles  by  40  per  cent.  This  ton-mile
 is  the  real  thing  to  judge  the  perfor-
 mance  on  the  railways  of  a  particular
 gauge.  In  other  words,  the  increase
 in  traffic  on  the  metre  gauge  was  more
 than  the  increase  in  traffic  on  the
 broad  gauge,  and  this  has  called  for  a
 proportionately  larger  wagon-holding.
 It  is  only  by  such  _  increase  in  the
 metre  gauge  wagon-holdings’  that  if
 hag  been  possible  to  substantially  get
 over  the  chronic  transportation  shor-
 tage  in  the  Saurashtra  area,  in  Assam,
 in  North  and  in  North  Bengal.

 Having  given  these  figures,  and
 having  substantially  demonstrated
 that  the  performance  of  the  metre
 gauge  was  guite  commensurate  with
 the  wagon-holdings,  I  want  to  assure
 the  House  that  I  propose  to  go  fur-
 ther  into  this  matter  and  see  whether
 we  can  increase  the  performance  on
 that  gauge  further.  I  am  sure  that
 with  a  little  enthasiasm  which  we
 may  create  among  the  railwaymen,  it

 will  not  be  impossible  to  achieve  bet-
 ter  results,  and  I  am_  sure  that  we
 shall  be  able  to  improve  the  perfor-
 mance  on  that  section  of  the  railways
 to  some  extent.

 What  I  want  to  prove  is  that  the
 railways  have  not  fared  as  badly  as
 was  sought  to  be  proved  in  this  House.

 Another  thing  that
 about  the  general  deterioration  in
 performance.  Here  again,  I  would
 like  to  submit  that  the  speed  of  any
 vehicle  depends  on  so  many  factors,
 whether  it  is  a  tonga,  a  motor,  or  a
 bullock-cart  or  a  train.

 Shri  T.  B.  Vittal  Rao:
 rickshaw  also.

 Shri  Jagjivan  Ram:  Or  even  the
 rickshaw.  The  speed  of  any  vehicle
 depends  upon  so  many  factors.

 Shri  C.  R.  Narasimhan  (Krishna-
 giri):  Even  the  Dandee  march.

 Shri  Jagjivan  Ram:  Even  in  the
 case  of  paadayatra,  the  speed  depends
 upon  various  factors.  If  you  are  walk-
 ing  along  on  the  street,  and  the  street
 is  quite  clear,  your  speed  will  be  con-
 siderable.  If  you  are  waiking  amidst
 a  crowd,  and  you  want  to  push
 through  or  wade  through  that  crowd,

 was  said  was

 Even  the
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 of  coursé,  you  will  not  be  able  to

 ‘N
 maintain  that  speed.  These  are  obvi-

 us  things.  So,  the  speed  of  any  vehi-
 cle  depends  upan  so  many  factors.

 It  has  been  said  here  that  there
 has  been  a  general  deterioration  in
 the  performance  of  the  Indian  rail-
 ways  during  the  First  Plan  period,  as
 disclosed  by  the  statistics  relating  to
 the  drop  in  the  punctuality  of  pas-
 senger  trains,  in  the  net  ton-miles  per
 train-hour,  and  in  the  average  speed
 of  goods  train.  All  these  |  statistical
 figures  are  proportional  to  the  speeds
 of  trains,  both  passenger  and  goods.
 The  main  determinants  of  the  speed
 of  trains  are  tractive  effort  and  class
 of  locomotives,  gross  load  behind  the
 engine,  density  of  traffic,  sectional
 capacity,  stage  of  equalisation  of
 capacity,  and  shunting  and  loading

 Section
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 and  unloading  time  in  the  case  of
 goods  trains.  It  would  be  wrong  to
 consider  the  speed  of  trains  isolated
 from  the  density  of  traffic  and  other
 relevant  factors  mentioned  above.

 When  the  utilisation  of  the  capacity
 of  a  section  exceeds  the  limit  of  near-
 ly  80  per  cent,  the  rate  of  fall  in
 speed  with  even  a  slight  increase  in
 density  of  traffic  is  great,  pointing  to
 the  need  for  increase  in  the  section
 capacity.  Particularly,  on  the  broad
 gauge,  there  are  many  sections  on
 which  the  percentage  utilisation  capa-
 city  is  very  high,  pointing  to  the
 urgency  of  works  for  increasing  the
 section  capacity.

 I  shall  give  a  few  figures  which  will
 show  the  increase  in  the  goods-train-
 miles  per  route-mile  over  certain  typi-
 cal  busy  sections.

 Kazipet-Balharshah
 Raichur-Shahabad

 Bina-Bhopal
 Nargundi-Kburda  Road

 Tatanagar-Chakardharpur
 Salem-Jalarpet
 Baroda-Anand

 Kotah-Gangapur  City

 So,  when  the  density  of  traffic  in-
 creases,  the  speed  decreases.  The
 question  may  then  be  asked  ‘Why  do
 not  increase  the  capacity  of  the  sec-
 tions?’.  Of  course,  we  try  to,  but  that
 takes  time.  And  we  have  also  to  con-
 sider  whether,  if  we  transport  larger

 traffic  at  slower
 speed,  that  is  in  the  interests  of  the
 country  or  not.  We  have  to  consider
 whether  if  we  were  to  insist  only  on
 speed,  or  if  we  slow  down  and  trans-
 port  larger  quantities,  that  will  serve
 the  purpose  that  the  nation  has  in
 view.

 Goods  train-miles  Percentage
 per  route-mile  Increase

 I952-53  7955-56

 44  7°8  77
 4°38  7  46

 I2-°6  I6-T  2k  वि

 9°6  1373  38
 I6°4  26-0  58

 5  6-9  38
 44  गत  T€6
 6-3  9  43

 In  the  case  of  goods  traffic,  we
 should  not  forget—though  I  may
 assure  the  House  that  I  am  going  tc
 examine  that  aspect  as  well—a  wagon
 travels  only  for  four  hours  in  twenty-
 four  hours.  My  hon.  friend  Shri  T.  B.
 Vittal  Rao  was  calculating  the  speed
 of  the  train  from  the  fact  that  it  take:
 twenty-four  hours  to  reach  from
 particular  station  to  another  station.  I
 may  tell  him  that  a  goods  wagon  tra-
 vels  only  for  four  hours  in  twenty-
 four  hours.  Well,  that  is  not  very
 good.  But  I  am  told  that  the  figure
 all  over  the  world  is  not  very  much
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 higher  than  this.  But  I  shall  try  to
 see  that  we  increase  this,  so  that  the
 wagon  travels  for  more  than  four
 hours.

 Shri  M.  0.  Jain  (Kaithal):  What  75
 the  highest  in  the  world?

 Shri  Jagjivan  Ram:  I  am  told  it  is
 four  hours.  Nowhere  in  the  world
 does  a  goods  wagon  travel  for  more
 than  that.

 Shri  B.  B.  Singh:  Is  it  in  the  case  of
 Fast  goods  trains  or  ordinary  goods
 trains?

 Shri  Jagjivan  Ram:  I  am  talking  of
 goods  wagons.  My  hon.  friend  should
 know  that  there  are  no  wagons  Mm
 passenger  trains.  Passengers  do  not
 travel  in  wagons.

 Shri  B.  B.  Singh:  Sometimes,  wagons
 are  attached.  I  can  show  this.

 Shri  Jagjivan  Ram:  I  am  talking  of
 goods  trains.  3  am  talking  of  wagons
 Of  course,  the  passenger  coaches  tra-
 vel  more  than  the  wagons.  Now,  why
 is  it  that  a  wagon.  travels  only  for
 four  hours?

 My  hon.  friend  Shri  T.  B.  Vittal
 Rao  has  given  some  of  the  causes.
 Naturally,  a  goods  train  has  to  give
 priority  to  a  passenger  train  or  to  a
 mail  train  or  to  a  janta  express  trains
 or  to  the  Deccan  Queen  or  whatever
 else  it  may  be.  Then,  there  is  the  time
 taken  in  loading  and  unloading  also.
 There,  the  co-operation  from  the  busi-
 ness  community  will  be  of  help  to  us.
 The  co-operation  of  our  staff  and  the
 business  community  will  both  be  help-
 ful  to  us  in  greater  utilisation  of  the
 ‘wagons.

 Shri  C.  9.  Pande  (Naini  Tal):  And
 also  labour  leaders.

 Shri  Jagjivan  Ram:  I  am  not  men-
 tioning  that  now  because  I  will  have
 to  deal  with  it  separately.

 So  we  have  to  increase  our  perfor-
 mance,  though  our  performance  has
 not  been  such  as  would  not  stand

 mparison  with  the  performance  of
 25700  Bee  wre  one  edna  “Lekthete
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 any  of  the  progressive  countries  of
 the  world,  where  they  have  mechani-
 sation  much  more  than  we  have.  Still,
 I  am  personally  not  satisfied  with  the
 movement  of  wagons  being  for  four
 hours  in  24.  When  they  will  move
 more,  naturally  the  miles  that  they
 travel  will  be  more—I  am  not  going
 to  use  the  technical  term  for  it,  that
 I  leave  to  my  hon.  friend,  Shri  Feroze
 Gandhi.

 Shri  Mohammed  Tahir  (Kishan-
 vanj):  What  is  the  position  in  the
 mixed  trains?

 Shri  Jagjivan  Ram:  That  will  be
 something  like  the  mixed  economy.  It
 will  be  something  between  coach  and
 wagon.

 An  Hon.  Member:  A  combination  of
 both.

 Shri  Jagjivan  Ram:  In  this  matter,
 the  quantum  of  traffic  transported  is
 of  prime  importance.  Between  95I-
 52  and  1955-56,  the  increase  was  8
 per  cent  in  terms  of  originating  tons
 and  25-7  per  cent  in  terms  of  tons
 miles.  So  the  statistical  figures,  from
 which  adverse  inferences  were  sought
 to  be  drawn,  must  be  viewed  in  the
 background  of  this  increase  in  traffic
 carried.  In  view  of  the  fact  that  the
 demand  for  transportation  increases
 proportionately  more  on  the  denser
 sections,  the  railways  endeavour  to
 carry  additional  traffic  to  the  maxi-
 mum  extent  possible  even  at  the  cost
 of  a  slight  decline  in  speed.  This  was
 adopted  as  a  matter  of  deliberate
 policy.  If  a  train  could  carry  a  hea-
 vier  load,  though  at  a_  slightly  lower
 speed,  it  was  well  worth  it.

 Figures  of  speed  must  also  be  view-
 ed  in  the  back-ground  of  the  works
 carried  out  currently  along  the  track.
 Such  works  necessitate  speed  restric-
 tions  and  slow  down  speed.  My
 hon.  friend,  Shri  T.  B.  Vittal  Rao,
 complained  on  this  score  also.  In  this
 context,  I  want  to  explain.

 It  has  been  said  by  certain  hon.
 Members  that  during  the  First  Five
 Year  Plan,  we  spent  nearly  Rs.  425
 crores  and  our  performance  or  increase

 ONT R
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 in  operational  efficiency  was  not  com-
 mensurate  with  the  money  spent.  I
 would  like  to  explain  here  that  on  the
 railways  we  have  normal  works  of
 replacement  and  maintenance.  That
 is  not  regarded  as  capital  charge.  Out
 of  Rs.  425  crores,  by  the  way  in  which
 it  was  presented  an  impression  was
 sought  to  be  created  that  the  whole  of
 this  amount  was  spent  for  capital
 works.  No.  Out  of  this  amount,  only
 Rs.  3494  crores  were  for  capital  works
 and  the  remainder,  which  was  the
 major  portion,  was  for  the  normal
 work  of  the  railways,  which  is  nor-
 mally  done  from  the  revenue  accounts
 and  depreciation.  So  to  draw  an  in-
 ference  and  then  to  expect  results  as

 the  entire  amount  of  Rs.  425  crores
 ‘was  spent  for  capital  purposes  will  be
 erroneous  and  misleading.

 Why  is  this  normal  work  neces-
 sary?  During  wartime  and  even
 before,  there  was  very  little  work  of
 rehabilitation  on  the  railways.  The
 war,  as  every  hon.  Member  in  this
 House  is  aware,  was  perhaps  the  great-
 est  strain  on  the  Indian  railway  sys-
 tem;  tracks  were  not  rehabilitated,
 rolling  stock  was  not  replaced  and
 maximum  utilisation  on  a  war  footing
 was  made  of  all  these  things.  Even
 after  the  war,  for  the  First  Five  Year
 Plan  the  railways  had  their  schemes
 for  rehabilitation,  replacement  and
 things  like  that.  Those  very  schemes
 were  incorporated  into,  and  regarded
 as  part  of,  the  First  Five  Year  Plan.
 So  it  will  be  erroneous  to  expect
 results  from  the  railways  as  if  all
 these  Rs.  425  crores  were  spent  for
 capital  works  or  for  increasing  capa-
 city.

 Even  during  the  First  Plan,  the  rail-
 ways  were  not  in  a  position,  with  the
 money  allotted  to  them,  to  complete
 the  works  of  rehabilitation  in  all  sec-
 tions.  There  are  many  sections  where
 the  work  of  rehabilitation  is  continu-
 ing  during  the  Second  ‘Plan.

 My  hon.  friend,  Shri  Feroze  Gandhi,
 contended  that  by  having  an  allotment

 of  Rs.  1125  crores,  we  are  going  to
 double  in  the  course  of  this  Plan  what-
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 ever  capitel  at  charge  there  was  in
 the  railways  for  the  last  200  years.
 He  forgets  what  the  value  of  HRs.  7000
 crores  now  will  be  in  comparison  to
 the  Rs.  000  crores  that  were  invested
 in  the  railways  60,  60,  30  or  20  years
 ago.  I  leave  that  to  the  House  to
 calculate.  But  out  of  this  amount  of
 Rs,  i25  crores,  nearly  Rs.  350  crores
 are  going  to  be  spent  on  the  railways’
 normal  replacement  etc.  and_  this
 should  not  be  regarded  as  capital  at
 charge.  So  the  capital  is  not  going  to
 be  double  what  it  was  before.  I  men-
 tion  this  so  that  some  Members,  who
 may  not  be  aware  of  this,  may  not  be
 misled  by  the  argument  of  doubling
 of  capital  at  charge.

 Shri  Feroze  Gandhi:  I  did  not  say
 that  the  capital  at  charge  would  be
 double.  I  said  that  the  amount  of
 Rs.  ‘125  crores  was  more  than  what
 we  had  invested.

 Shri  Jagjivan  Ram:  That  is  correct.
 That  is  what  I  am  explaining.

 There  were  more  than  3700  miles  of
 track  under  engineering  speed  restric-
 tions  at  any  one  time  due  to  arrears
 of  renewals  of  rails  and  sleepers,  and
 construction  of  section  capacity  works.
 This  is  one  of  the  major  factors  which
 have  militated  against  better  punctua-
 lity  of  passenger  trains  and  speed  of
 goods  trains.

 Then  there  were  other  factors  con-
 nected  with  States  reorganisation
 and  political  aspects;  sometimes  they
 were  also  responsible  for  limitation  of
 the  speed  of  passenger,  and  sometimes
 of  goods  trains  also.  When  we  cal-
 culate  the  figures  for  a  particular  area,
 these  factors  must  also  be  taken  into
 consideration.

 I  have  given  broadly  what  were  the
 causes  for  the  slower  speed  of  trains.
 I  might  now  give  some  figures  regard-
 ing  the  average  load  per  wagon.  If
 wagon,  naturally  we  transport  more
 goods  with  the  same  number  of
 wagons;  if  we  decrease  the  load,  it
 means  that  we  are  carrying  less
 amount  of  goeds,  But  we  should  net
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 forget  that  goods  traffic  comprises
 various  commodities—heavy  commo-
 dities,  medium  commodities  and  light
 commodities,  commodities  like  stone
 ballasts  and  coal,  and  commodities  like
 paper  and  cotton.  The  weight  of  the
 wagon  is  determined  mostly  taking
 things  like  ballast  and  coal  into  con-
 sideration.  We  cannot  expect  to  accom-
 modate  that  quantity  by  weight  of
 cotton  in  a  particular  wagon  in  which
 we  carry  a  particular  quantity  of  coal
 or  ballast.  Naturally,  the  weight  of
 cotton  will  be  much  less  than  coal  or
 stone  that  can  be  loaded  in  a  wagon
 and  if  in  a  particular  year  we  carry
 a  larger  percentage  of  heavier  goods,
 the  average  wagon  loading  will  be
 higher  in  comparison  to  a  year  in
 which  we  carry  a  larger  percentage  of
 lighter  commodities  and  not  the  heavi-
 er  ones.  So  Iam  _  trying  to  explain
 this,  because  it  was  stated  that  in
 95i-52,  the  average  wagon  load  was
 16.4,  and  in  ‘1955-56  it  is  6.2  and,
 therefore,  it  has  deteriorated.  Yes.  If
 you  take  only  these  two  figures  as  ab-
 solute  figures,  then,  the  inference  will
 be  drawn  that  our  average  wagon
 load  has  decreased  from  १36.4  to  16.1,
 on  the  broad-gauge  and  on  the  metre-
 gauge  there  has  been  an  increase  from
 7.729  to  8.86.  What  is  the  reason?  The
 reason  is  that  in  95i-52Z,  the  percent-
 age  of  net  ton  mile  to  the  total  ton
 mile  on  the  broad-gauge,  of  coal  was
 43.4  per  cent,  grains  and  oilseeds,  VW
 per  cent  and  other  commodities  45.6
 per  cent,  The  corresponding  figures
 for  1955-56,  were,  coal  35.3  per  cent—-
 from  43.4  per  cent  to  35.3  per  cent—.
 Brains  and  oilseeds,  from  VY  to  9.8
 and  other  commodities  have  increased
 from  45.6  per  cent  to  54.9  per  cent.
 Other  commodities  include  all  the
 lighter  merchadise  which  load  about
 42  tons  per  wagon.  That  has  been  the
 reason  why  the  average  wagon  load
 has  decreased  from  6.4  to  i6.2.  But, if  I  give  the  intermediate  figures,  you will  see  that  as  compared  to  the  pre- vious  years,  this  is  not  a  bad  perfor-
 mance,  In  1952-53,  it  was  ‘15.6,  in
 958-54-—5.9,  in  954-55—5.8  and ft  is  36.4  in  1955-56.  I  do  not  mean  to
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 say  that  there  is  no  scope  for  im-
 provement.

 Shri  Feroze  Gandhi:  You  sre  con-
 tradicting  yourself,

 Shri  Jagjivan  Kam:  I  am  not  con-
 tradicting  myself,  my  dear  friend,  you
 hear  me,

 Mr.  Deputy-Speaker:  I  am  all  atten-
 tion,  Sir.

 Shri  Jagjivan  Ram:  Thank  you,  Sir.
 I  am  sorry  I  was  not  addressing  the
 Chair.

 What  I  was  saying  is  this  that
 much  of  our  wagon  capacity  is  wasted
 at  the  transhipment  points.  When  we
 tranship  the  goods  from  a_  broad-
 gauge  wagon  to  a  metre-gauge  wagon,
 the  capacity  of  the  metre-gauge
 wagon  may  be  wasted.  We  may  have
 one  wagon  of  the  broad-gauge  which
 may  not  be  quite  sufficient  for  two
 wagons  of  the  metre-gauge.  So,
 some  capacity  in  the  second  metre-
 gauge  wagon  will  be  wasted.  Simi-
 larly,  when  we  transfer  from  the
 metre-gauge.  wagons  to  broad-gauge
 wagons,  it  may  be  possible  that  two
 wagons  of  the  metre-guage  may  not
 give  enough  load  for  one  in  the  broad-
 gauge  and  that  capacity  in  the  broad-
 gauge  wagon  will  be  wasted.

 T  have  taken  up  this  question  with
 the  Railway  Board.  Shri  fseroze
 Gandhi  gave  a  suggestion  whether  we
 cannot  have  wagons  on  the  broad-
 gauge  and  metre-gauge  of  the  same
 size.  I  will  pursue  that  matter  fur-
 ther.  But,  what  the  Railway  Board
 is  trying  to  do  is  to  have  wagons  of
 multiple  size  so  that  two  wagons  of
 metre-gauge  may  be  enough  for  one
 wagon  of  broad-gauge  or  3  wagons of  metre-gauge  may  be  enough  for  2
 wagons  of  broad-gauge.  In  that  way
 we  may  be  able  to  save  some  capa-
 city  and  make  better  and  proper  utili-
 sation  of  the  wagon  capacity.  I  am
 going  to  pursue  this  matter,  how  far we  can,  in  the  difficult  situation  that we  are  placed  in,  utilise  every  inch  of the  wagon  capacity,  floor  area  or  the
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 cubical  contents—everything  fully
 utilised.  This  is  what  I  have  to  say

 >  about  performance,
 These  are  the  points  that  were

 raised.  But,  I  want  to  say  something
 more,  not  only  about  wagons  but
 about  the  fuller  and  better  utilisation
 of  all  the  stock  on  the  railways,  whe-
 ther  it  is  locomotives,  wagons  ot  the
 coaches.  I  am  Satisfied  that  if  we
 increase  the  capacity  of  our  work-
 shops,  running  sheds,  and  sick  lines,  I
 have  no  doubt  that  we  can  utilise  our
 engines,  wagons  and  coaches  for
 larger  number  of  hours  than  we  are
 doing  at  present.  And,  if  we  do  iat,
 I  have  no  doubt  that  we  will  be  able
 to  create  more  capacity  with  the
 existing  track  and  rolling-stock  than
 what  we  are  doing  at  present.  I  am
 going  to  devote  some  time  over  that
 and  I  have  no  doubt  that  a  certain
 percentage  of  increase  will  be
 feasible.

 The  question  of  congestion  on  cer-
 tain  sections  leads  me  to  the  question
 of  electrification.  I  was  rather  s»r-
 prised  when  my  friend,  Shri  Dange
 made  a  suggestion  in  all  seriousness
 that  the  scheme  of  electrification
 should  be  abandoned.

 Shri  Feroze  Gandhi:  No,  no.
 Shri  Jagjivan  Ram:  Not  you.  You

 find  yourself  in  uncomfortable  com-
 pany.

 An  Hon.  Member:  Strange
 sion.

 Shri  Feroze  Gandhi:  I  like  him.

 confu-

 Shri  Jagjivan  Ram:  It  was  rather
 surprising,  this  suggestion  emanating
 from  a  person  like  Shri  Dange.  I  am
 sure  he  has  not  applied  his  mind  to
 that  question  or  he  was  not  properly
 briefed.  Why?  Is  it  that  for  luxury
 we  want  this  electrification  or  because
 there  is  so  much  congestion  on  par-
 ticular  sections  that  if  that  congestion
 is  not  removed,  not  only  that  section
 or  that  particular  locality  will  We
 affected  but  the  whole  country  will  be
 affected,  I  want  to  emphasise  this
 and  I  want  Shri  Dange  to  appreciate
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 this  thing.  The  congestion  in  the
 Bengal  Bihar  coalfields  is  not  going  to
 affect  only  Bengal  and  Bihar  but  it
 is  going  to  affect  the  industry  of  the
 entire  country.  (Interruption).  It  is
 not  possible  with  steam  locomotives
 to  increase  the  capacity  to  the  extent
 required.  The  only  alternative  is
 electrification  and  that  is  why  we
 have  decided  ३०  have  electrification  on
 those  sections.  I  do  not  want  to  go
 into  details  on  that  point  because
 some  other  Members  have  met  the
 objections  that  have  been  raised  by
 Shri  Dange.  I  was.  surprised  that
 some  hon.  Member  this  afternoon  re-
 peated  the  suggestion.  I  wish  mem-
 bers  in  this  House  will  apply  them-
 selves  more.

 My  hon.  friend,  Shri  Feroze
 Gandhi,  while  discussing  this  question
 of  electrification  and  meeting  the  ob-
 jections  raised  by  my  friend  Shri
 Dange  and  others  like  him  raised  the
 question  of  AC  and  DC,  whether  the
 electrification  in  the  Calcutta  area
 shou.d  be  AC  or  DC.  [I  may  share  a
 little  with  this  House  my  feelings  in
 this  matter.  I  have  been  always  for
 AC  because  all  developments  on
 modern  lines  are  based  on  AC.  So,
 when  I  took  over  and  I  heard  that
 some  decision  was  likely  to  be  taken
 about  what  current  we  are  going  to
 have  in  that  area,  I  interested  myself
 in  that  matter.  The  result  is  that  a
 firm  decision  has  not  been  taken’  in
 this  matter,  or  at  least  the  decision
 which  was  tentatively  taken  in  favour
 of  D.C.  is  being  reviewed  and  I  have
 no  doubt  that  the  weight  in  favour  of
 A.C.  is  overwhelming,

 J  will  give  you  a  little  bit  of  his-
 tory.  I  think  it  was  Shri  Feroze
 Gandhi  who  raised  the  question  as  to
 why  we  wish  to  electrify  the  Igat-
 puri-Bhusaval  extension  on  the  A.C.
 system.  He  also  pointed  out  that,
 similarly  on  the  Howrah-Burdwan
 D.C.  is  employed  and  for  the  Burd-
 wan-Moghal  Sarai  A.C.  is  contem-
 plated.  Then  he  stated  that  Sealdah
 Division  would  be  done  on  the  D.C.
 system.  That  was  his  objection.  He
 said  that  the  D.C.  locomotives
 ordered  from  English  Electric  Com-
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 pany  should  be  diverted  tothe  Igat-
 puri-Bhusaval  Section  and  apparently
 referring  to  the  Eastern  Raliwfy  3ug-
 gested  that  all  traction  sbould  be  on
 AC.

 The  Central  Railway  electrification
 was  completed  in  930  employing  the
 500  Volts  D.C.  system.  Subsequent  to
 this,  apart  from  a  short  section  near
 Madras,  no  further  major  electrifi-
 cation  scheme  was  undertaken  until
 954  when  sanction  was  given  for  the
 electrification  of  the  Calcutta  Rail-
 ways.  At  this  juncture,  the  deve-
 lopments  available  on  the  A.C.  trac-
 tion  system  were  very  promising.
 After  due  deliberation  it  was,  how-
 ever,  decided  to  adopt  the  3000  Volts
 D.C.  system  for  the  Calcutta  Electrifi-
 cation  Project,  as  the  A.C.  50  cycle
 system  was  still  considered  to  be  in
 its  infancy  and  it  would  not  have
 been  prudent  to  adopt  it  as  a  stand-
 ard.  The  Board  even  at  this  juncture
 were  carefully  watching  the  rapid
 progress  made  on  the  A.C.  system
 especially  in  France  and  were  aware
 of  the  possibility  of  having  to  reopen
 the  subject  when  main  line  clectrifi-
 cation  becomes  due,

 When  the  electrification  of  some  of
 the  more  important  main  lines  became
 an  imperative  necessity  to  handle  the
 traffic  that  would  result  from  the
 Second  Five  Year  integrated  Plan,
 further  consideration  had  to  be  given for  the  A.C.  traction  system  which
 held  out  both  technical  and  economi-
 cal  advantages.  The  Railway  Board
 accordingly  accepted  the  very  kind
 offer  made  by  the  French  Govern-
 ment  to  send  their  National  Railway
 Engineers  to  advise  on  this  new
 system.  The  French  Report.  which
 was  submitted  by  the  end  of  August 956  indicated  the  benefits  that  would
 accrue  by  the  adoption  of  A.C.  system. The  Railway  Board  accordingly  initia-
 ted  detailed  investigations  and  came
 to  the  conclusion  thet  the  A.C.  system should  be  adopted  for  all  main  line
 electrification  provided  one  or  two technical  doubts  were  cleared.
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 Regarding  sections  covering  Cal-
 cutta  suburban  areas—this  is  the  most
 important  point  of  what  Shri  Feroze
 Gandhi  raised—for  which  the  electrifi-
 cation  has  not  yet  been  started
 (Sealdah  Division  and  Howrah-Burd-
 wan  Chord,  Howrah-Kharagpur),  the
 system  to  be  adopted  is  still  under
 consideration  of  the  Board.  For  this
 decision,  the  advantages  of  having  a
 unified  traction  system  will  not  he
 lost  sight  of.  For  achieving  this  ob-
 jective,  the  Board  is  already  consi-
 dering  the  utilization  of  D.C.  equip-
 ment  and  rolling-stock  ordered  for  the
 Calcutta  area  at  some  other  D.C.
 electrified  sections  such  as’  around
 Bombay  and  Madras.

 I  may  also  tell  the  House  that  I
 propose  to  send  a  small  delegation  to
 France  and  other  European  countries
 to  see  the  performance  of  A.C.  trac-
 tion.

 Shri  T.  B.  Vittal  Rao:  Foreign  ex-
 change  position  is  very  tight.

 Shrimati  Parvathi  Krishnan  (Coim-
 batore):  Make  it  a  small  delegation.

 Shri  Jagjivan  Ram:  This  is  all  that
 I  want  to  say  about  electrification.

 Now,  so  many  demands  have  been
 made  for  new  lines,  surveys  for  new
 lines  and  for  the  implementation  or
 construction  of  the  lines  where  sur-
 veys  have  been  completed.  I  might
 say  that  Iam  in  a  very  difficult
 situation.  Sometimes  when  questions
 are  put  in  this  House  about  construc-
 tion  of  some  new  lines  in  certain  areas
 and  I  find  that  I  have  to  give  a  reply in  the  negative,  I  am  not  at  all  happy about  the  reply  because  I  feel  that
 there  are  areas  in  our  country  which
 require  to  be  opened  up.  There  are
 areas  where  even  if  we  do  not  do
 anything;  only  open  them  up  by
 having  railway  lines  and  it  will
 add  to  the  Prosperity  of  these
 areas.  So,  I  am  myself  very  anxious
 about  constructing  as  many  miles  of
 new  railway  line  as  I  ean.  With  this in  view,  I  am  trying  to  get  some  more
 allotment  for  that  Purpose  from  the
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 Lanning  Commission.  Tf  I  succeed  in

 ies  po  Par  i  that  success  also  de-
 ds  on  what  resources  the  Planning

 “Commission  themselves  have—I  will

 ac  deri  as  many not  hesitate  in  ordering
 surveys  as  we  can.

 व  am  taking  up  the  construction  of
 some  of  the  lines  in  areas  which  are
 far  flung  from  existing  railway  lines,
 provided  we  get  the  monetary  re-
 sources  and  also  the  materials  re-
 quired  for  them  become  available.
 That  is  all  what  I  have  to  say  about
 the  demands  for  new  lines.  Many
 Members  have  voiced  the  demands  of
 their  respective  regions.  I  have  got
 briefs  regarding  all  of  them.  I  am  not
 going  to  tire  the  House  by  reading
 those  briefs  in  respect  of  individua'
 demands.  I  want  only  to  say  —  this
 much,  that  I  will  get  all  of  them  ex-
 amined  and  if  the  resources  permit
 we  will  try  to  play  our  part  in  cons-
 tructing  those  railway  lines.

 Then,  there  have  been  demands
 about  some  amenities  like  provision
 of  drinking  water,  waiting  hall  and
 things  like  that  in  particular  aredS.  I
 will  get  them  examined  and  do  what-
 ever  we  can.

 Something  has  been  said  about  the
 lavish  ttse  of  cement  and  iron  and
 steel,  when  there  is  shortage  of  those
 things.  Perhaps,  hon.  Members  arc
 aware  that  I  have  stopped  construction
 of  all  prestige  buildings.  That  will
 save  not  oniy  cement  and  steel  but
 that  will  also  spare  us  the  technical
 personnel  of  which  we  are  so  short.
 I  wilh  give  only  two  instances.  Re-
 cently  something  appeared  in  the
 Madras  Press  about  the  construction
 of  a  building  in  Madras.

 Shri  Dasappa  (Bangalore):  A  multi-
 storeyed  air-conditioned  building.

 Shri  Jagjivan  Ram:  A  multi-storey-
 ed  air-condition  building,  as  a  voice
 from  behind  says.  I  may  assure  the
 House  that  I  have  stopped  construc-
 tion  of  that  building.  Then,  the  other
 day  I  read  in  the  newspapers  that  the
 foundation  stone  has  been  laid  at
 Gorakhpur  by  the  Chief  Minister  of
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 U-P.  tor  the  construction  of  the  office
 of  the  General  Manager.  I  have  al-
 ready  directed  the  Railway  Board  to
 inform  the  General  Manager  that  that
 building  is  not  to  be  constructed  on
 that  scale.

 Dr.  Krishnaswamy  (Chingleput):
 What  about  the  foundation  stone?

 Shri  Jagjivan  Ram:  A  modest  office
 building  will  be  put  up  there  in  order
 to  respect  the  foundation  stone.  So,  I
 am  myself  very  anxious  that  not  one
 ounce  of  cement  should  be  used  for
 unnecessary  purposes,

 Shri  Raghunath  Singh  (Varanasi):
 That  should  be  the  spirit.

 Shri  Jagjivan  Ram:  But  I  would
 like  to  have  the  co-operation  of  hon.
 Members  also.

 Dr.  Krishnaswamy:  If  you  take  it.
 Shri  Jagjivan  Ram:  Sometimes  de-

 mands  come  for  a  higher  platform  at
 such  and  such  8  station  and  so  on-
 That  higher  platform  also.  costs
 cement  and  requires  some  steel.

 Pandit  D.  N.  Tiwari  (Kesaria):
 That  is  essential.

 Shri  Jagjivan  Ram:  One  hon.
 Member  said  that  nothing  has  been
 mentioned  about  accidents  in  my
 speech,  There  was  nothing  deliberate
 about  it,  because,  in  March  last,  I  had
 made  certain  references  to  the  unfor-
 tunate  accidents  which  had  _  taken
 place  on  the  railways.  Some  Members
 have  raised  the  question  of  the  non-
 acceptance  by  the  Government  of  the recommendations  of  the  Commission
 of  inquiry  on  the  Mahbubnagar  acci-
 dent.  When  we  did  not  agree  with
 the  recommendations  of  the  Commis-
 sion  of  inquiry,  it  was  not  with  the
 purpose  of  shielding  any  high  official
 or  low  official,  That  was  not.  the
 consideration  at  all.  The  one  consi-
 deration  was,  whether  by  accepting
 the  recommendations  of  the  Commis-
 sion  of  inguiry—and  I  am  purposely
 not  using.  the  words  ‘judicial—Tri-
 bunal’.

 An  Hon.  Member:  Why?
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 t  a Shri  Jagjivan  Ram:  ह: ह  was  not
 judicial  Tribunal,  It  was  2  Commis-
 sion  of  Inquiry.

 Shri  Mahanty  (Dhenkanal):  It  was
 theaded  by  a  High  Court  judge.

 Shri  Jagjivan  Ram:  It  was  headed
 by  a  High  Court  judge  who  became
 the  Commission  of  Inquiry.  ‘  was  8 ission  of  Inquiry  under  the
 Commissi  ate Commission  of  Inquiry
 the  hon.  Members  will  refer  to  that
 Act,  they  will  find  that  it  was  &  Com-
 mission  of  Inquiry  and  nothing  more
 nor  nothing  less.

 Shri  Nath  Pai.  (Rajpur):  Does  it
 make  a  difference?

 Shri  Jagjivan  Ram:  It  does  make  a
 lot  of  difference.

 Shri  Nath  Pai:  lt  sounds
 rious.

 Shri  Jagjivan  Ram:  Always,  un-
 less  you  have  the  intelligence  to  unra-
 vel  it.  The  question  was  this.  It  was
 of  a  technical  nature  and  I  do  not  pro-
 pose  to  go  into  the  details.  I  will  leave
 all  that  for  the  hon.  Members  who
 could  go  through  the  report  of  the
 Commission  of  inquiary  and  also  know
 the  grounds  on  which  the  Government
 thought  it  proper  not  to  accept  those
 recommendations.

 myste-

 Shri  Nath  Pai:  All  that  sounds  very
 mystical.

 Shri  Bharucha  (East  Khandesh):
 There  are  not  enough  copies.

 Shri  Jagjivan  Ram:  I  can  assure  the
 Members  that  as  many  copies  as  the
 Lok  Sabha  Secretariat  requires  will  be
 made  available.

 Shei  Mahanty:  May  $  ask  a  ques-
 tien?

 Mr.  Deputy-Speaker:  The  hon.
 Minister  has  not  yielded.  So,  let  us
 wait.

 Shri  Jagjivan  Ram:  So,  it  was  not
 a@  question  of  shielding  some  officer
 here  or  some  officer  there.
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 Shri  Mabanty:  No,  no.  He  shou
 not  anticipate  me.

 Shri  Jagjivan  Bam:  I  am  not  ast
 cipating  the  hon.  Member,  I  am  24
 taking  notice  of  him.

 Mr.  Deputy-Speaker:  Order,  ode:
 The  Chair  should  not  be  excluded  ou
 of  this!

 Shri  Mahanty:  He  is  suffering  fron
 myopia.

 Mr.  Deputy-Speaker:  When  thi
 hon.  Minister  has  not  yielded,  the
 hon.  Member  should  be  quiet.

 Shri  Jagjivan  Ram:  If  the  hon
 Member  is  very  anxious,  I  shal)
 listen.

 Shri  Mahanty:  I]  am  much  grateful
 १0  the  Minister.  The  point  is  this.
 Now,  the  Minister  has  stated  that
 the  enquiry  was  of  a  technical  nature.
 May  I  know  what  was  the  point  then
 in  appointing  a  High  Court  judge
 as  the  head  of  that  enquiry?

 Mr.  Deputy-Speaker:  Under  the
 Commission  of  Inquiry  Act,  any  per-
 son  can  be  appointed  as  the  Chair-
 man,  and  if  it  was  a  High  Court
 judge,  that  should  not  change  the
 nature  of  the  enquiry.

 Shri  Jagjivan  Ram:  I  am  goitg  to
 meet  that  point.  I  said  that  the  main
 recommendation  of  the  Commission  of
 Inquiry  was  on  the  technical  aspect  of
 the  whole  thiug.

 Shri  Mahanty:  Then  why  a  High Court  judge?
 Shri  Jagjivan  Ram:  The  hon.

 Member  may  consult  the  Commis-
 sion  of  Inquiry  Act.  Now,  if  it  was
 only  a  question  of  punishing  a  few
 officers  here  or  a  few  officers  there, It  Was  a  very  trivial  matter.  But  the
 whole  question  was,  if  we  accept  the
 recommendation  of  the  Commission  of
 Inquiry,  many  bridges  in  that  part  of the  country  will  have  to  be  recons- tructed.  The  technical  opinions  and as  many  expert  opinions  as  can  be available  in  this  couniry—not  only  of
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 the  railways  and  of  others  alse—
 were  quite  contrary  to  the  view  held
 by  the  judge,  and  when  after  exami-
 nation  by  the  technical  people  and
 legal  people  also,  we  found  that  the
 findings  of  the  judge  were  not  cor-
 roborated  by  the  opinions  of  the
 technical  people  who  can  speak  with
 authority  on  that  subject,  we  thought
 that  we  should  not  accept  the  re-
 commendation.

 Shri  Frank  Anthony  (Nominated-
 Anglo-Indians):  Why  not  have  a
 competent  judge?

 Shri  Jagjivan  Ram:  That  is  al!  [
 have  to  say  about  the  Mahbubnagar
 Inquiry.

 Shri  Nath  Pai:  The  hon.  Minister
 has  not  said  much.

 Shri  Jagjivan  Ram:  I  do  not  pro
 pose  to  say  much,  because  I  leave
 it  to  the  hon.  Members  to  enlighten
 themselves  by  rea@ing  the  report  of
 the  Commission  and  the  opinion  of
 the  Government  which  has  been  given
 on  those  recommendations.

 I  come  to  the  staff  matters.  Some
 Members  started  by  saying  that  when
 in  February  I  invited  the  representa-
 tives  of  the  different  unions  and  made
 certain  announcements  for  Class  III
 employees  on  the  railways,  I  tried  to
 divide  the  railway  employees  and  their
 unions.  I  will  say  tlis  was  very  un-
 charitable,  because  I  have  been’  one
 of  those  persons  who  always  believe
 in  the  unity  of  the  working  class.  When
 I  was  in  charge  of  the  Communications
 Ministry,  I  tried  to  have  one  federa-
 tion  of  the  employees  of  the  Pasts  and
 Telegraphs  Department,  and  there,  the
 whole  amalgamation  of  the  different
 unions  was  done  on  democratic  lines
 irrespective  of  the  fact  whether  a  par-
 ticular  union  was  going  to  be  cap-
 tured  by  Communists  or  Socialists  or
 Praja-Socialists  or  the  Congressmen.
 The  parties  were  none  of  my  conside-
 rations,  though  there  are  people  in
 this  country  who  want  to  make  the
 working  class  a  pawn  on  their  politi-
 cal  chess-board.  I  hold’  that  is  the
 worst  type  of  exploitation  of  the
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 working  class  than  any  other  exploi-
 tation.  Any  political  consideration  has
 been  far  from  my  point  of  view,  when
 I  consider  the  unity  of  the  employees.
 When  I  invited  the  representatives  of
 the  different  unions  to  meet  me  in
 Delhi  in  February,  I  had  never  thought
 that  it  would  be  construed  and  inter-
 preted  as  dividing  the  employees.  I
 then  emphasised  that  it  was  a  very
 encouraging  feature  that  all  the  repre-
 sentatives,  to  whatever  political  per-
 suasion  they  might  belong,  welcomed
 the  idea  of  one  federation  for  the  rail-
 ways.  And  today,  I  have  been  blamed
 by  some  Members  of  the  House  who
 have  not  even  the  awareness  of  trade
 unionism.  Why  Shri  Guruswamy’s
 group  has  not  been  recognised?  Why
 the  other  federation  has  not  been  re-
 cognised?  Such  were  the  questions.  7
 shall  advise  them  ta  go  to  Shri  Guru-
 swami  and  put  the  question  to  him  as
 to  why  he  tried  to  hobnob  with  Shri
 Vasavada,  why  he  tried  to  have  only
 one  federation  and  whether  he  was
 advised  by  the  present  Railway  Minis--
 ter.

 Even  last  week,  when  Shri  Guru-
 swami  came  to  the  see,  he  requested
 me  whether  I  will  persuade  Shri
 Vasavada  to  implement  the  unity
 agreement.  I  have  issued  him  a  rail-
 way  pass  to  facilitate  his  journey  to
 go  to  Ahmedabad  to  see  Shri  Vasa-
 vada  and  try  for  the  establishment  of
 one  federation.  I  have  asked  the  Rail-
 way  Board  to  write  to  Shri  Vasavada
 ६०  help  to  expedite  the  implementation
 of  the  unity  agreement.  In  the  face  of
 all  these  acts,  for  Shrimati  Sucheta
 Kripalani  or  any  other  Member  plead-
 ing  for  Shri  Guruswami  betrays  lack
 of  understanding  of  facts  as  they
 stand.

 I  have  been  trying  to  have’  one
 strong  federation  for  the  railwaymen.
 I  will  try  for  it.  When  I  find  at  any
 stage,  that,  it  is  impossible,  then,  why
 not  two,  three,  six  or  even  two  dozen
 federations?  I  will  not  mind  it.  But
 it  will  be  my  genuine  and  earnest
 effort  to  persuade  the  employees  on
 the  railways  to  have  only  one  fede-
 ration.  That  will  give  them  strength
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 and  then  perhaps  they  will  not  in-
 dulge  in  season  and  out  of  season  only
 in  putting  demands  to  the  railways,
 but  they  may  engage  themselves  in
 some  constructive  activities  for  better-
 ing  their  future  prospects  and  _  for
 serving  the  nation  in  a  better  way.
 That  is  what  I  have  to  say  about  trade

 aanions.

 Shri  Rajendra  Singh:  What  about
 the  dismissal  of  workers?

 Shri  Jagjivan  Ram:  My  friend  gave
 certain  names.  The  secretary  or
 oftice-bearer  of  a  unidbn  should  not  be
 considered  to  have  a  premium  =  or
 licance  to  be  discourteous.  The  secrc-
 tary  or  office-bearer  should  not  be
 treated  or  regurded  as  having  any
 frecdom  to  indulge  in  discourtesy  and
 ungentlemanly  behaviour.  I  say  with
 all  the  emphusis  that  I  might  com-
 mand  that  I  am  not  going  to  tolerate
 that  type  of  discourtesy,  indecency,
 indiscipline  or  misbehaviour.  (Inter-
 ruptions).

 Shri  Rajenira  Singh:  You  have
 been  misinformed  and  misled  by  your

 officers.  It  is  not  like  that.
 Mr.  Deputy-Speaker:  Order,  order;

 it  is  not  to  be  decided  in  this  manner.
 Shri  Jagjivan  Ram:  I  say  everybody

 will  agree  with  me;  let  there  be  a
 genuine  trade  union  Let  there  be  full
 scope  for  the  railway  employees  to
 work  for  that  union’  on  healthy  trade
 union  lines.  But  that  does  not  mean
 that  he  should  indulge  in  ungentle-
 manly  behaviour;  that  will  not  be
 tolerated.

 Shri  Rajendra  Singh:  Kindly  try  to
 talk  the  truth  and  do  not  misguide  the
 House.

 Shri  Jagjivan  Ram:  I  leave  it  to  the
 House  to  decide.  I  have  not  men-
 tioned  any  name.  I  have  given.  the
 general  proposition  that  this  should  be
 observed  by  the  officers,  by  the  trade
 union  officials,  by  the  executive  and

 y  everybody.  Let  us  be  gentlemen.
 Administratior  and  employees  may
 differ  on  many  poirts,  but  in  our  be-
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 haviour  we  should  be  gentlemanly  and
 we  should  respect  each  other.  That  is
 what  I  have  to  say.  I  am  prepared  to
 say  that  wherever  anybody  feels  that
 he  has  been  unjustly  treated,  that  he
 has  been  victimised,  I  am  prepared  to
 reopen  all  the  cases  and  examine  them
 myselz

 The  staff  relations  have  been  good
 on  the  whole.  I  will  not  say  there
 will  be  no  friction  at  all.  There  will
 be  some  friction  at  all  times  when
 we  work  together,  but  that  friction
 should  not  create  bitterness.  We  have
 been  trying  to  meet  all  the  legitimate
 demands  of  the  railway  employees.
 There  has  been  a  demand  and  a  per-
 sistent  demand  for  the  setting  up  of  a
 second  pay  commission.  My  friend,  Mr.
 Vittal  Rao,  went  to  the  extent  of  sug-
 gesting  that  whatever  may  be  done  for
 other  Government  employees,  a  second
 pay  commission  should  be  set  up  for
 the  railway  employees.  There  has
 been  a  demand  from  all  Government
 employees  for  the  setting  up  of  a
 second  pay  commission.  Everything
 has  to  be  considered  in  the  context  of
 the  economic  condition  of  the  country
 and  not  in  isolation  for  the  employees
 of  a  particular  department  or  parti-
 cular  ministry.  The  whole  thing  has
 to  be  considered  in  the  proper  pers-
 pective  and  in  the  context  of  the  eco-
 nomy  of  the  country.  All  the  Central
 Government  employees  get  the  same
 scales  of  pay.  Take  the  State  Gov-
 ernments;  what  are  the  conditions
 therc?  Whenever  we  consider  this
 question,  we  have  to  consider  the
 whole  thing  in  its  entirety.  More  than
 that  I  am  not  in  a  position  to  say,  be-
 cause  not  only  it  has  become  a  very
 persistent  demand  by  the  employees,
 but  there  has  been  sympathy  from  a
 certain  section  in  this  House.  I  will
 request  hon.  Members  to  consider  this
 question  objectively  and  not  from  a
 particular  party  point  of  view.

 About  Class  IV  staff,  it  has  been
 said  that  when  I  made  the  February
 announcement,  it  covered  only  Class
 III  employees.  Mr.  Vittal  Rao  has
 taken  the  pains  to  prove  that  it  has



 TBOl  Railway  Budget—

 benefited  a  very  small  number  of
 people,  according  to  him  only  35,000
 That  is  not  a  fact.  It  has  benefited
 larger  numbers  and  is  going  to  benefit
 a  larger  number  of  people.  According
 to  our  calculation,  it  will  benefit
 1,790,000  people.

 Shri  T.  B.  ह 155 2  Rao:  Immediately?

 Shri  Jagjivan  Ram:  Immediately  or
 after  six  months,  they  will  get  the  first
 or  second  increment.  It  is  going  to
 benefit  a  large  number  of  people;  I  am
 short  of  time,  otherwise  i  would  have
 given  it  in  detail.

 When  I  made  the  announcement,  I
 was  quite  conscious  that  I  was  not
 giving  anything  to  Class  IV  employees.
 I  put  greater  emphasis  on  the  creation
 of  better  avenues  of  promotion  for
 Class  IV  employees  than  increasing
 their  saiaries.  I  have  set  up  a  com-
 mission  for  examining  and  suggesting
 what  avenues  of  promotion  we  may
 create  for  Class  IV  employees.

 Shri  T.  B.  Vittal  Rae:  Give  them
 service  weightage.

 Shri  Jagjivan  Ram:  I  have  always
 felt  that  in  this  department  man
 sheuld  be  placed  in  such  a  way  that
 if  he  enters  the  department  at  the
 lowest  rung,  he  can  aspire  to  rise  to
 the  highest  position.

 Shri  Frank  Anthony:  It  is  not  pos-
 sible  on  the  railways

 Shri  Jagjivan  Ram:  That  is  what  I
 am  trying  to  do;  let  us  hope  for  it.

 Mrs.  Sucheta  Kripalani  expressed
 her  doubts  that  so  many  committees
 had  been  set  up  by  us  and  whether
 this  committee  was  going  to  serve  any
 useful  purpose.  I  want  to  assure  the
 House  that  whatever  committees  we
 set  up  and  whatever  recommendations
 were  accepted  by  the  Government,  are
 being  implemented.  My  idea  is  that
 this  committee  should  submit  its  re-
 port  within  a  period  of  three  to  four
 months  and  the  implementation  of  the
 recommendations  should  start  well
 within  a  period  of  one  year.  When  I~
 say  this  I  mean  it.
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 Abcut  recruitment,  quite  a  number
 of  friends  raised  their  voice  on  behalf
 of  the  backward  section  of  cur  com-
 munity  known  as  the  Scheduled  Castes.
 and  Scheduled  Tribes.

 An  Hon.  Member:  What  about:
 Anglo-Indians?

 Shri  fagjivan  Ram:  I  do  not  regard.
 them  as  backward.  About  Anglo--
 Indians,  it  has  been  said  that  quotas
 fixed  for  them  have  no:  been  filled  by
 them  either  by  the  railway  service
 commission  or  by  the  railways  them-
 selves.  That  is  correct.  Quotas  have:
 not  been  filled.  It  is  surprising  that
 sometimes  I  find  some  officer  saying,
 that  suitable  persons  are  not  available
 even  for  Class  IV  employees.  I  am
 trying  to  look  into  the  matter.  I  was
 looking  into  the  figures.  There  has:
 been  some  improvement  in  the  recent
 years;  during  the  course  of  the  last
 two  or  three  years  the  percentage  has.
 inereased  from  5.5  to  6  per  cent,  or
 something  like  that.  But  that  is:
 not  very  encouraging.  Iam  going  to:
 take  some  positive  action  in  this  mat-
 ter.  And  one  step  that  has  been  taken.
 by  two  or  three  Railway  Service  Com-
 missions  is  that  the  vacancies  meant.
 for  Scheduled:  Castes  and  Scheduled
 Tribes  which  were  not  filled  by  them
 and  which  had  accumulated  have  been:
 carried  forward  and  advertised  only’
 for  candidates  from  those  communi-.
 ties.  I  think  that  will  give  some  re--
 presentation  to  the  Scheduled  Castes.
 and  Scheduled  Tribes.

 Shri  Thimmaiah  (Kolar-Reserved--
 Sch.  Castes):  What  about  promotions?’

 An  Hon.  Member:  What  about  Back--
 ward  Classes?

 Shri  Jagjivan  Ram:  As  regards
 Backward  Classes  I  am  helpless  so
 long  as  Parliament  does  not  decide-
 anything  about  them.  *

 Shri  C.  K.  Bhattacharyya:  After  the:
 Scheduled  Castes  and  the  Scheduled
 Tribes  are  excluded,  is  there  any  class
 in  India  which  can  be  called  Back--
 ward  Class;  and,  if  so,  what  is  it?
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 Shri  Jagjivan  Ram:  There  are.  I
 ~will  refer  my  hon,  friend  to  the  re-

 _port  of  the  tackward  Classes  Commis-
 sion.

 Shri  C.  K.  Bhattacharyya:  I  have
 gone  through  the  report,  and  I  am
 not  convinced,

 Shri  Jagjtvan  Kam:  I  am  not  here
 to  convince  you.

 Shri  C.  K.  Bhattacharyya:  They
 nave  found  out  an  artificial  Back-
 ward  Class.
 Mr.  Deputy-Speaker:  )  should  advise

 the  hon.  Member  to  be  content  with
 this  observation  that  there  could  be
 honest  differences  of  opinion,

 Shri  Jagjivan  Ram:  But  I  have  not
 raised  the  question  of  Backward

 “Classes  here.
 Then  comes  the  question  of  the

 Anglo-Indians.  My  friend  Mr.  An-
 thony  said  that  there  were  avoidable

 ‘causes.  I  would  like  to  know  wnat
 those  avoidable  causes  are,  so  that  J
 Can  remove  those  causes  and  see  that
 Anglo-Indians  are  recruited  according
 .to  the  percentage  fixed  for  them.  }
 would  like  to  have  a  note  from  him,
 or  any  day  I  will  welcome  a  discus-
 sion  with  him  on  this  point,  because

 TF  am  anxious  to  see  that  the  Anglo-
 Indians  get  their  due  share  in  the
 railway  services,

 I  may  mention  here  another  thing,
 and  that  is  about  Muslims.  Though
 there  is  no  reservation  or  any  quota
 fixed  for  Muslims,  I  have  myself  ftit
 that  there  should  be  a  fair  represen-
 tation  of  Muslims  in  the  railway  ser-

 “vices.  And  recently,  on  the  3rd  of
 this  month,  when  the  Chairmen  of  the
 ‘various  Railway  Service  Commissions
 “were  here,  I  enquired  as  to  what  was
 the  position  of  recruitment  of  Mus-
 lims,  and  I  was  told  by  the  Chairman
 of  the  U.P.  Railway  Service  Commis-
 sion  and  also  of  Madras  and  Bombay

 “thai  their  recruitment  was  quite
 ~satisfactory.  I  have  called  for  statis-
 stics  in  this  respect  for  my  informa-
 =tion.  (An  Hon.  Member:  What  about
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 Indian  Christians  and  Sikhs?)  That  is
 what  I  wanted  to  tell  the  House  about
 recruitment.

 About  promotion  and  other  things,
 Mr.  Anthony  and  others  have  raised
 the  question  that  they  were  not  fairly
 done.  I  have  reasons  to  believe  that
 there  are  some  causes  for  certain
 feelings  being  created  in  certain
 quarters  that  these  promotions  by
 selections  are  not  objectively  done,  f
 do  not  know  what  to  do  in  the
 matter.  It  is  not  so  simple.  But  I  will
 examine  the  matter  and  see  that  as
 far  as  possible  those  who  are  selected,
 and  even  those  who  are  not  selected,
 will  feel  a  sense  of  justice  in  their
 minds.

 Then  again,  as  regards  refusal  of
 leave  and  extension  and  things  like
 that,  whenever  there  is  not  a  general
 rule  and  there  are  exceptions  to  be
 made,  there  is  scope  for  nepotism
 and  favouritism.  That  cannot  be  ruled
 out.  But  there  again  I  will  see
 whether  we  can  lay  down  certain
 general  principles  for  the  extension
 of  service  or  for  re-employment  or
 for  refusal  of  leave  preparatory  to
 retirement  That  is  all  I  can  say  on
 that  point.

 Mr.  Barrow  wanted  from  Me  a
 clear  enunciation  of  the  educational
 policy  of  the  Railways  so  far  85  the
 children  of  the  railway  employees  are
 concerned.  I  have  made  certain  pro-
 posals  in  my  budget  speech.  He  was
 afraid  perhaps  that  the  word  ‘auste-
 rity’  that  I  have  used  means  sub-nar-~
 ma]  standard.  Noa,  it  does  not.  I  do
 not  want  to  reduce  the  standard  of
 these  schools  but  I  do  not  want  them
 to  spend  on  a  lavish  scale.  I  have
 seen  some  of  the  residential  schools
 run  by  Christian  Missionaries  and  t
 was  very  much  impressed  by  ‘tem.
 When  I  used  the  word  ‘austerity’  १
 meant  that  the  standard  should  be  the
 same,  there  should  be  no  lowering  of
 the  standard,  but  it  should  not  be
 run  on  8  costly  line.  Everything  done
 by  Government  has  a  tendency  to  be-
 come  a  costly  affair.  I  do  not  want
 to  make  it  like  that,  I  would  like  it
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 to  be  run  by  the  Parents’  or  Guardi-
 ans’  Committee  or  something  like
 that.  It  should  be  on  that  basis.

 As  regards  primary  education  है
 fave  decided  that  wherever  there  are
 an  appreciable  number  of  railway  em-
 ployees  and  no  primary  school  is
 available  near  about,  a  school  will  be
 run  by  the  Railways.  The  residential
 schools  will  be  up  to  the  Higher
 Secondary  standard.  That  is  the  edu-
 cational  policy.

 Then  there  are  some  small]  points
 also.  My  friend  Mr.  Yajnik  made
 certain  suggestions.  I  will  get  them
 examined.  My  first  reaction  was  that
 fis  suggestion  regarding  two  berths
 in  the  metre  gauge  third  class  coaches
 should  be  accepted.  But  I  will  get  it
 examined  by  the  technical  people.
 There  are  other  suggestions  made
 which  I  will  get  examined  and  try  to
 accemmodate  them.

 Mr,  Dange  raised  the  question  about
 our  purchases.  His  grievance  was
 about  the  whole  capitalist  society.
 Well,  we  cannot  help  it.  (An  Hon.
 Member:  That  is  a  bigger  question).
 Howsoever  we  may  dislike  that  insti-
 tution  we  are  surrounded  by  it,  And
 when  he  referred  to  corruption,  he
 referred  to  individual  corruption  as
 well  as—I  do  not  exactly  remember
 the  word  he  used-—-perhaps  _institu-
 tional  corruption.

 Shri  S.  A.  Dange  (Bombay  City-
 Central):  Class  corruption.

 ‘Shri  Jagjivan  Ram:  Class  corrup- tion.  Well,  certain  standards  of  one
 class  are  regarded  by  another  class  as
 corruption.  The  socialist  society  re-
 gards  certain  standards  of  the  capi- talist  society  as  corrupt  practices.  And
 the  capitalist  society,  strangely
 enough,  regards  certain  standards  in
 the  other  society  as  corrupt  practices. We  cannot  help  it  so  long  as  the  two
 systems  exist  side  by  side.  But  I  am
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 not  going  to  defend  that,  but  |  say  tnat
 we  are  functioning  at  present  in  a
 certain  context.  We  are  not  =  func-
 tioning  in  isolation.  We  are  not
 writing  on  a  clean  slate.  We  are  nut
 starting  today  a  new  philosophy.  We
 are  surrounded  by  so  many  philoso-
 phies  and  conflicting  philosophies  and
 contradictory  philosophies.  We  have
 made  certain  purchases  from  Ame-
 rica,  but  I  may  assure  my  hon.  friend
 Mr.  Dange  that  whatever  purchases
 we  have  made  from  America  we  have
 not  paid  any  price  higher  than  those
 quoted  by  other  countries  whatever
 the  price  may  be  in  America.  And  if
 America  had  to  subsidise  its  manu-
 facturers,  let  it  subsidise  them;  I  have
 nothing  to  do  with  that.  The  rail-
 way  accounts  will  show  the  lowest
 price  quoted  by  any  country  because
 that  is  the  price  we  pay.  That  is  the
 basis  of  our  purchase  from  Ametica.
 Some  friends  pointed  out  that  when
 we  import  here  on  our  own  account
 or  through  local  agents,  the  local
 agents  get  commission.  There  are
 certain  international  commercial  prac-
 tices  according  to  which,  even  if  we
 do  not  place  orders  through  local
 agents  and  place  orders  directly,  the
 local  agent  is  entitled  to  a  certain
 percentage  of  commission.  There  are
 certain  international  commercial  prac-
 tices.  The  hon.  Member  who  raised
 this  question  will  perhaps’  enlighten
 himself  about  the  international  com-
 mercial  practices.  He  will  find  that,
 whether  we  place  orders  directly  or
 indirectly,  the  commission  accrues  to
 the  local  representative  of  the  con-
 cern.  We  have  started,  as  the  House
 may  be  aware,  the  State  Trading  Cor-
 poration.  We  are  more  and  more
 taking  up  the  work  of  export  and  im-
 port  by  that  Corporation.  The  Cor-
 poration,  during  the  one  year  of  its
 existence,  has  done  quite  substantial
 work.  In  years  to  come,  most  of  our
 purchases  will  be  directed  or  chan-
 nelled  through  that  Corporation,  and
 we  will  save  8  lot  of  commission.
 When  we  have  to  make  larger  pur-
 chases,  we  sometimes  send  our  officers
 to  the  manufacturers  and  make  direct
 purchases.
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 {Shri  Jagjivan  Ram]
 About  enthusing  the  workers,  rT

 want  to  associate  the  workers  with
 our  working.  I  want  to  invite  sug-
 Zestions  from  them.  I  want  to  take
 them  into  confidence  as  to  how  best
 we  can  increase  the  efficiency  of  the
 railways  and  effect  economy  where-
 ver  possible.  I  want  to  say  from  here
 that  I  am  going  to  invite  suggestions
 from  every  railway  employee  to  what-
 ever  category  he  may  belong,  as  to
 how  best  we  can  increase  efficiency
 in  his  area,  in  his  category  of  work,
 in  his  category  of  employment  and  if
 there  is  any  wasteful  expenditure,  to
 his  knowledge,  how  we  can  economisc
 on  that  score,  Even  at  present,  some-
 times  I  get  suggestions  from  railway
 employees,  even  of  the  lowest  cate-
 gory.  Sometimes  a  fireman  write:  to
 me.  I  always  go  through  it,  get  it
 examined  and  whenever  I  find  that
 there  is  something  which  could  be
 profitably  used  by  railways  to  their
 advantage,  I  never  hesitate  to  utilise
 that  information.

 Shri  0.  K.  Nair:  Can  they  write
 to  you  directly?

 Shri  Jagjivan  Ram:  Everybody  is
 welcome  to  write  to  me  suggestions.

 Shri  C.  K.  Nair  (Outer  Delhi):  If
 any  employee  sends  it  directly  to  the
 Minister,  will  he  not  be  an  eye  -orc
 to  his  officers?

 Shri  Jagjivan  Ram:  Why  should  he?
 Leave  it  to  me.  I  can  prescribe  4
 cure  for  that  sore.

 Shri  Feroze  Gandhi:  Even  if  the
 fireman  does  not  get  fire....

 Shri  Jagjivan  Ram:  Suggestions, any  employee  can  write  to  me.  That
 is  my  order.  I  do  not  think  any Member  should  be  apprehensive  on
 that  score.  I  have  received  SUBEES- tions.  I  am  not  disclosing  a  sevret
 when  I  say  that  I  receive  suggestions
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 and  I  send  them  to  the  Railway
 Board,...

 An  Hon.  Member:  Don’t  give  the
 name.

 Shri  Jagjivan  Ram:  I  gave  the
 name.

 Some  Hon.  Members:  No,  no.

 Mr.  Deputy-Speaker:  Let  that  fire
 be  extinguished  now.

 Shri  Jagjivan  Ram:  This  leads  me
 on  to  the  question  of  channels  of  re-
 presentation.  I  welcome  suggestions
 from  Members  of  this  hon.  House.
 But,  sometimes,  it  so  happens  that  if
 some  employee  feels  in  any  way
 aggrieved  or  some  decision  has  not
 been  taken  by  his  superior  officers  to
 his  liking,  he  approaches  some  hen.
 Member  of  this  House.  He  writes  a
 let‘er  to  me.  I  examine  the  case  and
 I  send  a  reply.  If  that  reply  is  not
 to  the  liking  of  the  employee  who
 approached  the  particular  hon.
 Member,  that  employee  goes  to  ano-
 ther  hon.  Member.  Again,  I  send  a
 reply  to  him.  Then,  he  goes  ‘to  a
 third  Member.  He  will  go  on  per-
 sisting  and  persuading  Members  of
 Parliament  to  write  to  me.  I  have  to
 send  a  dozen  replies  to  them.  My
 work  is  easy.  The  work  of  the  steno-
 grapher  increases.  The  draft  is  there.
 He  will  go  on  sending  replies.  I  have
 had  occasions  to  see  at  least  so2m-
 letters  where  hon.  Members  have  got
 typed  stereotyped  letters.  Only  =  the
 name  of  the  Minister  is  to  be  filled
 in  and  the  name  of  the  employee.
 The  Member  does  not  know  what  he
 was  writing  to  the  Minister,  what  he
 was  representing  and  what  the  gric-
 vance  of  the  employee  is.  The  letter
 goes  to  the  Minister.

 Shri  L.  N.  Mishra  (Saharsa):  It  is
 not  only  the  Members  who  sign  at
 times  on  dotted  lines;  the  Ministers
 too  do  the  same  on  some  occasions.
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 Shri  Jagjivan  Ram:  It  is  from
 Members.  They  have  got  typed  let-
 ters.  They  fill  it,  My  dear  Jagjivan
 Ram  or  whatever  Minister  is  con-
 cerned,  In  the  gap,  he  will  fill  tne
 name  of  the  employee.  He  says,  |
 am  sending  the  representation  of  such
 and  such.  What  I  say  is,  the  Memb-
 ers  should  write  to  me.  I  do  not
 rule  it  out.  But,  they  should  under-
 stand  the  case,  what  it  is  that  they
 are  going  to  write  when  it  is  an  in-
 dividual  case.  When  it  is  a  general
 thing,  everything  is  welcome.  There
 are  channels  of  representation  for  the
 employees.  That  should  be  encourag-
 ed.  I  am  going  to  evolve  some  machi-
 nery  whereby  the  employees  will  get
 quick  decisions,  whether  it  is  to  their
 liking  or  dislike.  It  is  criminal  on  the
 part  of  the  administration  to  keep
 anything  pending  for  six  months,  nine
 months  or  one  year.  Decisions  should
 be  taken  quickly,

 Shri  T.  B.  Vittal  Rao:  Six  years.

 Shri  Jagjivan  Ram:  I  am  going  to
 take  up  that.  The  difficulty  has  been
 due  to  differences  between  the  rail-
 way  employees  and  their  unions,  diffi-
 culty  about  joint  negotiating  machi-
 nery,  and  difficulty  about  one  man
 tribunal.  A  question  was  raised  here.
 as  regards  one  man  tribunal.  I  am
 going  to  refer  the  cases  to  the  tribunal
 as  quickly  as  I  hear  from  the  National
 Federation  of  Railwaymen.  I  have
 referred  the  cases  to  them.  As  soon
 as  I  hear  from  them,  I  am  going  ६०
 refer  all  the  issues  to  the  one  man
 tribunal.  I  am  myself  anxious  about
 it.

 About  ex-State  officers,  Shri  Mehta
 said  that  Shri  Lal  Bahadur  Shastri
 made  certain  announcement  about
 them.  That  has  been  implemented
 for  officers  who  are  I6  or  32  in
 number,  I  forget.  The  rest  ae  going
 to  be  taken  up  in  the  course  of  one
 or  two  months.  I  think,  I  have,
 broadly  speaking,  met  all  the  points.

 Shri  C.  K.  Bhattacharyya:  There  fs
 one  thing....
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 Mr.  Deputy-Speaker:  That  one
 thing  can  be  covered  when  we  take
 up  the  Demands.

 Shri  C.  K.  Bhattacharyya:  Before
 the  hon.  Minister  concludes  his  speech,
 may  I  request  him  to  make  some
 reference  to  the  passenger  fares?
 That  has  not  been  dealt  with.

 Mr.  Deputy-Speaker:  The  hon.
 Member  must  have  realised  that  the
 hon.  House  is  not  in  a  mood  ६0  sit
 longer  now.

 Shri  Jagjivan  Ram:  I  have  finished
 I  nave  heard  what  hon.  Members
 have  said  about  the  taxing  of  pas-
 senger  fares  by  the  Finance  Minister.
 I  shall  bring  all  that  to  the  notice  cf
 the  Finance  Minister.  There  have
 been  suggestions  about  exemption  of  a
 certain  mileage  from  that  tax.  I  am
 sure  Government  will  sympathetically
 consider  this  suggestion.

 J  have  said  that  in  the  Railways,
 there  is  a  fine  band  of  officers.  I  will
 not  miss  this  opportunity  of  saying
 that  we  have  nearly  a  million  work-
 ers  in  the  Railways,  all  patriotic
 people.  All  realise  that  by  serving
 the  railways,  by  increasing  their
 efficiency  and  capacity,  they  are  going
 to  make  their  humble  contribution  to
 the  prosperity  and  development  of
 the  country.  I  thank  all  the  railway-
 men,  whether  they  are  officers  or  staff
 or  workers,  for  the  contribution  that
 they  have  made  to  the  success  of  the
 First  Five  Year  Plan.  I  have  no  doubt
 that  they  will  make  greater  contri
 bution  with  greater  enthusiasm  to
 the  success  of  the  Second  Five  ‘Year
 Plan.

 Mr.  Deputy-Speaker:  Pandit  Tiha-
 kur  Das  Bhargava.

 Shri  Rajendra  Singh:  What  about
 divisionalisation  scheme  in  the  N.  E.
 Railway?  Are  you  going  to  stop  it
 and  save  the  Railway  from  unneces-
 sary  eXpenses?
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 Mr.  Deputy-Speaker:  J  have  already
 called  Pandit  Thakur  Das  Bhargava.
 The  hon.  Member  wil  take  the  next
 opportunity.

 BUSINFSS  ADVISORY  COMMITTEE
 Fiat  REPort

 Pandit  Thakur  Das  Bhargava
 (Hissar):  Sir,  I  beg  to  present  the

 mittee
 First  Report  of  the  Business  Adyi-
 sory  Committee,

 28.35  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday  the

 24th  May,  1957,
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 COLUMNs
 ORAL  ANSWERS  TO  QUES-
 TION  ‘1g8S—163r

 S.Q.  No.  Subject
 281  Doubling  of  Samastipur

 Darbhanga  Line  I585-86
 383  Ex-State  Railway  Off-

 cers  3586—89
 283  Technical  Personnel  Re-

 पु  port  7589
 284  Displaced  T.B.  Patients  I590-9!
 285  Supply

 of  Power  from
 to  Calcutta  IS9I—94

 286  Long  Staple  Cotton  594—96
 287  Korah-Ajmer  Rail  link  I596—98
 288  Golden  Rock  Workshop Canteen  Committee.  1598-99
 290  Foot-over  Bridge  at

 Sonepur  Station  1$99-1600,
 2o:  Water  supply  to  Banga-

 lorecity  1600-01
 292  Instirute  of  Neurology  in

 India  I60I—03
 293  Agricultura]  Education  160306
 294  D.V.C  1606—09
 295  Ajir-portat  Trivandrum  609-I0
 375  Civil  Aerodrome  atTuli-

 hal  and  Kiccha  I6L0-II
 38  Airfield  at  Behala  I6II—I3
 296  Indore-Dohad  Railway Line  I6I3
 297  Timber  I6I3-I4
 298  BanonBookingofGrains to  Station  beyond

 Gorakhpur  I6%5-I6
 300  6Shifting  of  Dhanuskodi

 ier  ‘161618
 (301  Road  construction  in

 Rajasthan  मु  I6I8-I9
 302  Development  of  Fisher-

 ies  I6I9—2I
 303  Government  Agricultural

 Farms  I62i-22
 304  Kalighat-Falta  Railway  ‘162a—24

 S.N.Q.  No
 5  Order  for  700  Diesel

 Locomotives  I625—29
 6

 Sugar
 cane  cropin  North

 ihar  ‘1629—3I

 Coltu  MN  8
 WRITTEN  ANSWERS  TO
 QUESTIONS  1631-63,

 No.  Subject
 289  Railway  accidents  7637
 305  Talcher-Rourkella  Rail-

 way  line
 306  Anchal  Deparimert  of

 Travancore-Cochin  I632
 307  Posts  and  Telegraphs

 Circle,  Kerala.  :  ‘1632,
 308  Railway  Pares  on  Fateh-

 pur-Churu  Line  7632-33
 309  «Tube-well  7633
 ३70  Project  Engineers  3633
 ३7  MedicinalHerbs  7634
 ३72  Ganga  Bridge  7634
 3६3  Medical  Colleges  in  the

 Srates  1634-35,
 374  Theft  of  Copper  wire  1635-36,
 336  Social  Security  Schemes

 for  Seamen  7636
 3३77  Contributory  Health  Ser-

 vice  Scheme  ‘1636-37,
 319  Mechanised  Farm  at  £u-

 ratgarh  7637
 320  Fasehpur-Churu-  Rail-

 way  line  7637
 (321  Indo-U.S.  Agricultura!

 Commodities  Agree-
 ment  ‘1637-38

 322  ‘Transportation  of  Raw
 Jute  2638

 323  Over-head  Bridge  near
 Nizamuddin  :  1638-39

 324  Air  Service  in  Kash-
 mir  :  7639

 325  Darjeeling  Himalayan
 Railway.  1639-40,

 U.S.Q.  No.
 370  Land  Mortgage  Banks  2640
 Soe  Agricultural  College  in

 Rajasthan  640-4I
 72  Mileage  of  Railways  in

 Ind.  I64I
 उ73  Railway  Colony  at  Alam-

 bagh-Lucknow  ‘1641-42,
 774  Railway  Out-agency  at

 Padempur  3642
 ग75..  Azamgarh  Telephone  ‘1642-43

 Exchange
 776  Bridge  over  Dohrighat  7643
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 WRITTEN  ANSWERS  TO
 QUESTIONS—{contd.}

 ra  5.6.  No.  Subject
 7  Awamgarh  Railway  Sts-

 ton
 878  Minor  Port  of  Rat  nagiri
 r70  Diva  Dasgaon  Railway

 Line.  =
 I80  Passenger  amenities
 38r  Negotiations  with  Nepal

 Government  regarding
 control  of  North  Bihar
 Rivers

 782  Flood  Control  Schemes
 for  North  Bihar

 383  Imports  and  Exports
 384  Survey  Vessel
 385  Adult  Education  Cen-

 tres
 786  Raillink  between  Bihari-

 ganjand  Simari  Bhak-
 htianpur

 787  Mansi-Saharsa  Raillink
 788  Roads  and  bridges  on

 National  Highways
 389  Claims  settlement  on

 NorthEastern  Rail-
 way

 I90  Meghnagar  Railway  Ste-
 tion.

 7397  B.C.G.Csmpaign
 792  Touriststu  Delhi
 I93  Railway  Out  Agencies
 794  Passenger  amenities  at

 Jind  Junction.
 795  Assistant  Labour

 pectors
 Railway

 Ins-
 in  Southern

 I96  Adulteration  of  Ghee
 t97  Bikaner  Railway  Colony
 t98  Bikaner  Railway  Work-

 shop.
 ¥99  Co-operative  Sccieties
 200  Development  of  Indi-

 genous  Systems  of  Me- dicines

 [DAILY  DIGEST  J

 CoLUuMNS

 ‘1643-44
 3644

 1644-45
 ‘1645-465

 ‘1647-48

 1647-48
 76485
 3649

 1649-50

 3650
 36९0

 365]

 r65!

 3652
 652—54

 3653
 1653-54

 २654-55

 १5655
 365६
 7656

 1656-57

 1657-$8,

 3658

 U.S.Q.  No.  Subject
 20r  Recreation  facilities  for

 Nurses  in  Safdarjang
 Hospital

 202  Festival  advance  for
 Railway  employees

 203  Land  acquisition
 205  Experimental  Tube-wells

 in  Bombay  State
 206  Dismisalof  Railway  Em-

 ployees.
 (207  New  (Railway  lines  in

 Madras.

 208  Scheduled  Caste  Offi-
 cersin  Railways

 PAPER  LAID  ON  THE  TABLE
 A  copy  of  the  Notification  No

 S.R  gok,  dated  the  22rd
 March,  19575,  making  certain
 further  amencment  to  the
 cotton  Textiles  (Production
 by  Handloom)  Control  Or-
 der,  1956  was  laid  on  the
 Table.

 RAILWAY  BUDGET—GENE-
 RAL  DISCUSS'’N

 General  Discussicn  «  nt]  €  Rail-
 way  Budget  957-58  was  con-
 tinued.  The  Minister  of
 Railways  (Shri  Jagjivan  Ram)
 replied  tothe  Debate  and  the
 discussion  was  concluded

 REPORT  OF  BUSINESS
 ADVISORY  COMMITTEE
 PRESENTFD
 First  Report  was  presented.

 AGENDA  FOR  FRIDAY.  24th
 MAY,  957

 Consideration  and  passing  of  the
 Life  Insurance  Corporation
 (Amendment)  Bill.  Consicera-
 tion  of  the  Reserve  Bank  of
 India  (Amendment)  Bil!  and
 the  State  Bank  of  India  (Am-
 endment)  Bill  and  tre  Irtsc-
 ed

 of  Private  Members’
 iils  हे  है

 1658-39,

 1659-60
 766०

 1660—62,

 7667

 1661-62

 1662-63
 7663
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